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LOK SABHA DEBATES

LOK SABHA

Wednesday, March 5, 1969/
Phalguna 14, 1890 (Saka)

The Lok Sabha met at Eleven
of the Clock.

[MR. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS

fasrd vum FaA § wearfoal @
qeqr

+
*271. it gmTW wHlE
st vwereq fagmdl ;

FqT gEA@ aar A getfgion
F41 ag TAA ® g weA fe

(¥) sar gz @ 2 fF 1956 & &«
a fustE soure AN FT qE w5
wqrfAgr ®  fY vF TeqE FTEETAT
fgg fear a1t et e
FT7@ A4T EFRfAGU & *FTemTy H
T qAT AR E

(@) afz g, Sremag s &9 &
f& smifaar & eqd FE™ § FAw
4800 FH=1{t & Fafs fwer w=w
Frea # 30,000 FFAN FH #T
®RE,

(m) afz g1, A AW Tw @ 9%
foers TeaTa ST H AW T @
®q ¥ 60 argar 70 gifrar afwa § ;

(=) #ar A &1 fa=re foemé
O FEME & G904 & fagy #aw
4800 sywifrai aar A =
Ty a7 Ay FHAiET € g v

aqr 3¢ & W AFD 2\ w1 §
#T

(%) afz adl, a1 sa% a1 ®rer § ?

THE MINISTER OF STEEL AND
HEAVY ENGINEERING (SHRI C. M.
POONACHA) (a) and (b) : We hawve
no information of the Stcel Plant set up
by Russia in Rumania and it is, there-
fore, not possible to compare the number
of employees.  Bhilai Steel Plant, how-
ever, have 25487 cmployees in  the
Works.

(¢) The number of Russian exparls in
the Works is 47, as on 31.1.1969,

(d) No, Sir.

(e) The number of cmployces would
have to be based on work study, taking
into consideration all factors obtaining in
India and this study has not been com-
pleted.

SHRI BAL RAJ MADHOK : The hon.
Minister has stated that the works study
has not yet been completed.  This plant
has come into existence fifteen years back
and during this period no such study has
been made. May I know whether it is a
fact that according 10 international
standards, in the plants which have been
set up in the last fifteen ycars of com-
parable size, an average of 7,000 cmplo-
yees are engaged for a plant for produc-
tion of one million tons of stexl whereas
for the Bhilai steel plant in India, which
has a capacity of 2 million tons,
as the hon. Minister has  just now
stated, we arc cmploying 24,000
workers, which mean  more  than
12,000 employees for one million ton
capacity 7 Sccondly, is it also not a
fact that the inventory and stores sparcs
that we have in Bhilai is double the
inventory and spares of comparable size
plants in o:her parts of the world, which
means more capital investment und Jess
profit? May 1 know if anything has
been done, or will be done, 1o bring
down the number of employces and stores
in Bhilai plant 10 the level of similar
plants elsewhere in the world ?
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SHRI C. M. POONACHA : That is
our endeavour On the face of it, I also
feel that the employment of labour is
rather on the high side and every possible
effort  should b: made 10 reduce
the manpower engaged there in relation
to production. Now we have a pro-
grammc for expending the capacity of
the Bhilai steel plant. So, thc works
study will also be related to the future
developmental programmes that we have
in view. Our idea is to absorb the
existing manpower to mcet the proposed
increased production programme. As re-
gards spares and other things, they have no
direct relation to the employment of
labour, But I do understand that we
have heavy inventory balance with
us. That is a scparate matter allo-
gather,

SHRI BAL RAJ MADHOK : May
I know whether it is a fact that recently
a study team came from Russia, led by
Mr. Skachkov, which expressed great
dissatisfaction at the working of the
Bhilai plant, saying that it is not working
to proper capacity and that it is working
very ineffciently 7 Have they made some
suggestions for improving the working of
the Bhilai plant 7 Similarly, Shre Chenna
Reddi, the previous Stecl Minister, also
made some suggestions. May 1 kpow
what action has been taken on the recom-
mendations made by Shri Chenna Raddi
and the Russian team 7 Then, it has
been said that a suggestion has been
made by the Russian team that we should
write off part of the capital that has
been invested in the Bhilai plant so that
il there is less capital shown on the
books, even if the profits are less the
public can be beguiled and deccived by
showing a better return on the capital
invested. May I know whether any such
suggestion has been made by the Russians
and, if so, what is the reaction of the
Government to that suggestion of the
Russian delegation ?

SHRI C. M. POONACHA : The
review of the working of the Bhilai steel
plant by the Russian dclegation along
with our experts was in the matter of
technical  efficiency, productivity and
utilisation of T r. Di ions
were carried out on these specific matters
and certain suggestions and recommenda-
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tions have been made. Wec are now
examining these suggestions and recom-
mendations of or nccessary follow-up
action. As regards the reconstruction of
the capital structure, it ts a separate
matter altogether. This point was not
made cnt by the Russian delegation. We
ourselves have taken up this issue, It is
under examination. But I must say that
we have not yet considered it in all its
aspects.  ‘We will look into this matter
as to whether the reconstruction of
capital formation is warranted or not,

SHRI BAL RAJ MADHOK : What
about the Chenna Reddi Commission's
report ?

SHRI C. M. POONACHA ; Mr.
Chenna Reddi led a delegation to UK.
That is with regard to the Durgapur

S:eel Plant. This Quostion relates to
Bhilai plant.
SHRI BAL RAJ MADHOK : It

concerns all the Steel Plants,

SHRI D. N. PATODIJA : He gave
suggestions to improve the working of all
the stezl plants,

ot Trered faordt - 9T WA
Arga &1 T fwdw #§ & wiew
& afwr #1 @@+ § o0 qar v
fam a3a g2 =Rt fFar, 99 am
38 ¥ frend @iz &t a1 AT € |
wiE g, qg a1 Agt 4f | & qeAn
sTgaT g f& agt a7 Iegia aar et
feat YT sar g &1 7

T 9% gErwa T8 ¢ % ggi famw
FHATA §, I A gUATEAN FIRE
# o &w v § ogasr fradt aga
sfgs & Wil g & ©19 s §
A o Ewfaas §, 3% ag a@ga
s g?

SHRI C. M. POONACHA : The
Chenna Reddi Commission went to UK.
1o examine certain problems with regard
Durgapur Steel Plant. After Delcgation
from U.K. came over here, they had joint
discussions without officers and they
visited the Plant. They have given their

suggestions mostly with regard 10 the
improvement of Durgapur Steel Plant,
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As regards the number of employed in
various steel plants, | must admit again
the fact that, on the face of it, the num-
ber looks to be rather on the high side.

SHRI RAM SWARUP VIDYARTHI :
I am, particularly, asking about the
supervicory staff. The supervisory staff
is more than what is required.

MR, SPEAKER : He admitted it.

ot Trreweq faurdf @ sgd § q@
wgEfF a7 gg @ s @
AEHT TR I | IR o e
T wy agh v for 1 s o
93 fol 77 3t 3T JuErar gy
AT AT i A Afge X IR @
fogm 1ar 1 Tm @ e ¥ efafa
wafeq o fogar § saar st e
AN A Aqg w@r ar &
FUaATET{I €2T% S4ET § a1 g AR
smiaT g & faar smar g ?

SHRI C. M. POONACHA : We are
now on the question of labour employed
in the works, As rcgards the total num-
ber, no doubt, we have the man-power
engaged in the works and also
labour cmployed in general administra-
tion and the township. We have a
big township also. If that is
the point the hon. Member wants to
know, 1 have got separate figures as
regards the pcople employed in the gene-
ral administration of the works and the
township.

MR. SPEAKER : Shri Supakar.

SHRI RAM SWARUP VIDYARTHI:
The administration of the Bhilai plant.

SHRI SRADHAKAR SUPAKAR:
May I know when the works study was
streamlined since the Bhilai plant was
first undertaken and how long it is in the
process of that works study and scondly,
may I know whether efforts have been
made 10 set up subscquent stecl plants
with our own engineers, the fabrication
and everything of it, without the help of
outsiders and, if so how far that ideal
has been achieved during the last 12

years ?
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SHRI C. M. POONACHA : The
H.S.L. has a unit which is now currently
doing the research in the engincering
development. They are now working out
the designing of plant within the
country. The Heavy Engine:rig Cor-
poration is also set up to produce heavy
engineering equipm=nts as designed by
the H.S.L. unit of Designing and Engi-
neering. This programme is partly being
translated into action with reference
to Bokaro.  For Bokaro, some portion
of the equipmsnt would be Indiar-made,
produced in H.E.C. 'by our eaginesring
talent and its capacity will progressively
be developsd with a view to set up
complete steel plants in the country
in future.

SHRI SRADHAKAR SUPAKAR :
The first part of my question regarding
the process of steam'ining the plant has
not been answered.

SHRI C. M. POONACHA : [ would
like to have notice for this. I do not have
the information right now,

ot wgrox fag wreat : o firerf
aftgtsar 7€ 1€ §f, @ 9w @wg
Wt 7z fraa fear o a1 e
™ ¥ 25000 srgdr ®H wIT
g @7 Iw ofediwm & v
9t gw qftdear ® gz oft
freifa 7 ar ™ a1 fr fed
yrzHY fog & gy I@N &
7g wTAAT A1gAr g 6 25,000 avesdl-
qf &1 A WET a7 feur mur @1, Wy
fawra o affy diwr & fam a1, ar
fawra & adam w0 & for a7 | afy
39 w¥q & fgam ¥ s agt ¢ vqmaw
wFAAOE, A IWEF Ay A fored
T § AT ¥W ATT § qOHTT ¥qT LW
I e ?

SHRI C. M. POONACHA : These
are matters regarding certain detailed
working of the steel plant, the overall
functioning. That is to say, in certain
respects, mechanical handing, loading
and unloading and all these things were

envisagsd on the basis of which the
manpower utilisation was worked out at
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& lower figure, but later on, when actually
we were going ahead in the conditions that
prevailing in our country, we had to'engage
more of manpower in big operations like
mining, loading, unloading and other
things which iesulted in additional num-
ber of bodics being employed.

SHRI LOBO PRABHU: 1 would
procced on three presumptions. The
first is that stcel which enters in the
production of all our manufacturing
units should sell at the lowest price ; our
price is 70 par cent or moie akove the
world price. The sccond presumption
is that idle labour and idle capacity add
1o the cost of steel. Tle third presump-
tion is that you must rcmove the bottle-
necks soon as possible lirst in respect of
idle labour and idle capacity. 1 want to
ask two questions. The first question is
why Bhilai is not working at more than
50 per cent of its capacity. The second
question that I want to ask is whether,
in respect of the Bokaro unit which is to
be established, you will see that the
idle labour in Bhilai and other steel
factories is transferred there.

SHRI C.M. POONACHA : Bhilai's
capacity is being utilised more or less to
the expected level of 70 to 76 per cent.
We have certain shortfalls because the
orders placed on Bhilai's production
were not of the order to  utilise the full
capacity. Now we are catching up and
1 am sure that the capacity of Bhilai
will be sufficiently utiliscd to the extent
possible,

As regrads the idle labour or excess
labour that we have, this is no doubt a
fact as it appears today. We are making
every effort to see that the full capacity
is utilised and all the excess labour that
is employed is employed for production,

SHRI LOBO PRABHU: Can he
give an assurance that no new labour
will be employed in Bokaro and that the
idle labour in Bhilai and otter stecl
factories will be transferred there ?

SHRI C. M, POONACHA : We have
taken a cecision not to recruit any
additional labour.

SHRI
TEDY :

SURENDRANATH DWI-
Is it not a fact that not only
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Bhilai but all the steel plants in India,
including the private sector plant of Tata
have surplus labour which is because of
the inherent conditions prevailing here ?
1 would like to know whether the
Government has any plan to phase this
programme of cJevelopment of cxcess
labour in such a manner that there will
be no retrenchment and they would
be absorbed in expansion ard otker
schemes of the Government.

SHRI C.M. POONACHA : That is
the view that we have taken. There
wculd rot te any retrenchment as such
and we would deploy them to other units
where there is scope to absorb additional
labour.,

Wagon Indusiry

*272. SHRI SRINIBAS MISRA :
SHRI S. K. TAPURIAH :
SHRI HIMATSINGKA :

Will the Minister of RAILWAYS te
pleased to state :

(a) whether it is a fact that the
wiagon industry in the country is langui-
shing under the impact of shrinking
orders for Railway wagons ard whether
the orders are expected to touch the low
level of 9,000 only during 1969-70 as
against 16,000 for tke curnient year ;

(b) the precise idle capacity in this
industry during 1967-68 ard dJuring 1968-
69 so far ;

(¢) how for the idle capacity for
1969-70 is likcly to increase ; and

(d) the steps which are buing taken
by Government to ensure maximum use
of installed capacity ?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
PARIMAL GHOSH) : The industry
have adequate orders commensurate with
their actual performance. For 1969-70
also, the orders proposed to be placed
will give them adequate load.

(b) The industry could not even
complcle the orders available on them
during the year 1967-68 within the stipu-
lated delivery period although the orders
were well within the overall installed
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capacity of the wagon building industry.
Their performance during the first nine
months of 1968-69 has not shown any
improvement. The precise extent of idle
capacity, if any, during these years can,
therefore, be assessed only by the wagon
bailders themselves.

() In view of (b) above, it is not
possible to estimate the idle capacity, if
any, during the year 1969-70.

(d) The proposed orders based on
our requiremnts and the performance of
of the wagon builders in the recent past
alongwith the current backlog of orders
should keep the wagon builders fairly
well occupied during the year 1969-70.

SHRI SRINIBAS MISRA : It is
reported that in 1965-66, the 18 wagon
manufacturers with a licensed capacity
of 38,000 wagons in terms of four-wheclers
suppli=d only 26,000. In 1966-67, against
an order of 27,000 they supplied enly
16,000 ; in 1967-68, against an order of
27,000 they supplicd only 14,000, and in
1968, up till December, as against an
outstanding order of 26,000 they supplied
only 9,800. How do Gowvernment pro-
posc to meet this deficit in supply ?
It is not a question of idle capacity.
Although their capacity is 38,000 why
are they not supplying, and how do

Government  propose 1o mcet the
deficit ?
SHRI PARIMAL GHOSH : The

first part of the question is not directly
connccted with the main question. We
are now discussing about the order placed
on wagon-builders and whether they
have any surplus capacity for which
there is a lack of order.

The second point is that the require-
ment of wagons has got no relation with
the placement of order with the railway
wagon-builders.  The effect of the
placement of order this year will be felt
next year. We have enough backlong
with them and the total number of
wagons that we shall be expecting from
them would be sufficient enough to meet
the requirements.

SHRI SRINIBAS MISRA : In view
of this kind of performance and supply
by the privatc wagon huilders, dy
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Government propose to place further
orders with them ?

SHRI PARIMAL GHOSH: The
placement of order will depend on the
requirements of wagons and also on the
extent of the capacity available with the
wagon builders,

SHRI NARENDRA SINGH
MAHIDA : May 1 know the extent of
orders received from foreign countries by
the railways ?

SHRI KANGA : And which have
not been complied with.

SHRI PARIMAL GHOSH : Regar-
ding the orders, up till now, we have
some orders with Braithwite & Co. for
about 40 numbers of eighi-whedlers;
which are still under execution, with
Jessops & Co,, for about 500 numbers of
four-wheclers, which supply has not yet
been completed. and with Hidustan
General Industries for about 45 num-
bers of eight-wheclers, supplies against
which have not yet commenced. Rcgar-
ding the Russian order, we expcct about
2500 orders to be placed very soon, but
that has not baen finally settled yet.

SHRI NAMBIAR : In vicw of the
fact that there is alrcady a surplus
capacity built in the railways and further
that railway finances arc not wery
favourable, may I know whether it is
the policy of the Railway Administratian
to place more orders for the sake of
encouraging the engincering industry
which is in difficulties or whether the
railway finances and investments will be
the primary concern 7

SHRI PARIMAL GHOSH: Tke
placement of order for wagons is not
nccessarily  connccted  with  rallway
finances. After all, even il it is true
that the financial posillon of the
railways is not that good, placcment of
order is not to be held up because of
lack of finances ; we arc placing orders
as per our requirements and we are
also looking 10 the question of the
capacity of the wagon builders.

ot g1e o frard : xw 9@ W AW
yag mgw g § fr oxw & gC
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&0 g w1 § frag i gerr #
g AT & HrET FET Y &, Hfww A
& 7g wigw grar § & aew w1 R
adfY &, afes dna waE FO@ A
=1 &q7 & | & AT wgar g fR o3A
w1t & qm@ Srega F7 & fau e
#afadt § o ¥ e ege @ §)
ofy radE AT A §, AT W
g QU A FQ@ § A waddE ¥ g@d
g o fAfadt Az F@ F 5o
¥q7 FTW JozmAT § ?

SHRI PARIMAL GHOSH: It is
claimed by the industry itself that the
capacity existing in the country is to the
extent of 40,000 in terms of four-wheelers;
but as per the licensed capacity what we
find is that it is about 38,000 odd only.
But the maximum achievement in any
year has been only about 27,500 in spite
of the fact that adequate orders were with
them at the beginning of the year.

The placement of order is dependent
on the capacity of the wagon builders to
produce any particular order and also
the total numbzer of wagons that we
require. At present the capacity and
the requirement are such that we do not
consider creation of further capacity to
be necessary.

SHRI D. N. TIWARY : My question
was different. Since the orders of Govern-
ment are not supplied in full, may I know
what steps Gowvernme:nt are taking to
create other capacity clsewere so that
the orders may be completed 7

SHRI PARIMAL GHOSH : 1 have
already said that the orders that Govern-
ment have placed are enough to keep
the wagon builders busy, and further if
there is to be any shoriage, the shortage
is not to the exent that the wagon buil-
ders cannot manufacture with their exis-
ting capacity, Therefore, we are not
thinking of creating any additional capa-
city.

SHRI RANGA : What are the bottle-
nocks ia the way of these people which
prevent them from [fulfilling th= orders
plated on them We were told that there
was enough capacity and there was also

MARCH $ 166

Oral Answers 12

surplus labour. Still, why Is it that
they are not able to fulfil the orders
that are being placed on them 7 What
are the bottle-necks 7 Are they in regard
to supply of raw materials or semi-manu-
factured goods or steel plates etc.?

SHRI PARIMAL GHOSH ; 1 cannot
exactly say what the bottle-neck is. But
1 can only say this that the installed
capacity has no relevance to the actual
capacity. Though the installed capacity
is about 38,000 the actual capacity could
only be determined in terms of the actual
performance in a given 6 years. As regards
the question of supply of raw materials
etc. tb the wagon-builders so that their
production may be sustained, the shoitage
happened only in 1964-65 in regard to
wheel sets. But in that particular year,
we accepted the wagons without the whecl
sets, So, even that question did not
arise actually.

SHRIMATI ILA PALCHOUDHURI :
The Russian order was supposed to be to
the tune of Rs. 150 crores a year and it
was supposed to go on till 1975, But 1
understand that the order has shrunk a lot.
May 1 know the reason why the order
has been lessened and why it is not likely
to go on up to 1975? Do Government
have any idea about it ?

SHRI PARIMAL GHOSH : It is for
the Ministry of Commerce to reply. I
do not have the figures,

SHRIMATI ILA PALCHOUDHURI :
But this relates to railway wagons.

SHRI TENENTI VISWANATHAN :
Tne hon. Minister was good enough to
say that the placement of orders was in
accordance with the requirements of the
railways, But we sec from the figures
given by Shri Srimbas Misra that the
supply is nearly 50 per cent in deficit.

The question was asked how the deficit
was met, and the answer was that that
it was met from the last year's supply and
this has been happening continuously,
which means that still they are short by
50 per cent. Further, the railways pro-
pose to move 8 million tonnes next year.
With this deficit, how are they going to
meet they requirements ?

SHRI PARIMAL GHOSH : As
regards the lifting of additional traffic
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that we anvisage next ycar, we do not
consider that there will be any difficulty
because of shortage of wagons. We
have already planned for whatever wagons
we necd for lifting the additional traffic,
and orders for those requirements will be
placed with the wagon builders.

SHRI SHASHI RANJAN : 1 have
definite information that many of the
chemical industries, for instance, are
suffering from want of tank wagons. May
I know whether the hon. Minister has
made arrangements for the supply of tank
wagons because I am told that the tank
wagons are very much in short supply ?
May I know whether the hon. Minister
has taken steps to give adequate number
of tank wagons to those industries and
placed orders with the tank manufacrurers
for the manufacture of tank wagons ?

SHRI PARIMAL GHOSH : It is
not fully correct to say that we are very
much short of tank wagons. There has
been some shortage, but we have already
made adequate arrangements to meet it.

SHRI SHASHI RANJAN: The
capacity of manufacturers who are
manufacturing caustic soda is now being
wasted because they cannot abruptly stop
the operation of the electrolyte plant.
But duc to the acute shortage of tank
wagons, their manufacture is being thrown

into waste. So I would like lo know
what Governmzant are going to do
about it

MR. SPEAKER : No, no. He has
answered it.

SHRI SWELL : Sometime ago, we
heard that on account of recession, our
industrialists were not getting sufficient
orders and there was a deal with the
Russians to supply them 10,000 wagons
a year. Now the Minister says that we
have not been able to mect even our
internal requirements. How does he
reconcile these two anomalous positions 7
As for the decal with the Russians, we
hear that it has not after all gone
through. May I know whether the
deal is real or is just baloney ?

SHRI PARIMAL GHOSH : Firstly,
the recession in the ¢ngincering industry
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is not wholly responsible for the slump
in regard to wagons. It is part of it.
So far as the wagon position is concerned,
the record is there. Whatever may be
the reasons, the fact remains that eves
50 per cent of the orders placed with
wagon builders has not been completed.
There may b: a thousand and one
reasons, but the basic fact is that we did
not receive even half the quantity
ordered.

As for the Russian order, that was not
placed directly b:cause or the recession.
It was part of an agreement to help the
industry with a fillip in the recession
period. As such, these two things are
not very much connected.

SHRI SWELL : Has the deal with
the Russians gone through or is it kite
flying a baloney 7

SHRI PERIMAL GHOSH: As I
have already said, this matter is being
handled by the STC in the Commerce
Ministry. The question may be addressed
to them,

SHRI HEM BARUA : This agreement
with Soviet Russia for supply of Indlan
wagons was announced with a flourish
in this House. Whether the Commerce
Ministry is dealing with it or it is the Rail-
way Ministry which is interested, is im-
material ; for us the Government is one.
Is it a fact that this agreement has fallen
through only because of a hitch over the
price 7 Is it also a fact that the Russians
want these wagons to be built witha
special kind of steel that has to be Im-
ported by the Indian builders ?

SHRI PARIMAL GHOSH : 1 have
no information that the deal has falien
through. But it is a fact that there is &
bargain regarding price. Naturally. any-
body who is going to buy will bargain.
It is also truc that for this particular
wagon a special steel would be necessary,
and the arrangement is that ws will im-
port it from Russia,

SHRI HEM BARUA : s it because
we do nol propose to import that steel
from Soviet Russia that this agrecment
has fallen through ? That was my
question.

SHRI PARIMAL GHOSH: I do
pot have any such information.
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SHRI SHANKAR RAO MANE: Is
it a fact that bzcause the Government of
India had put a ban on thz import of
Russian tractors and som: oth:r com-
modities this dzal for the supply of
wagons has bzen delayed ?

MR. SPEAKER : H: said he has
no information.

st R wwrw ant ;. wEAwT ¥
Fft FHR Y qAHdy e gé & fesn
FTCA™ TF 97 FTA qAT W E,
¥ Araw aRa w1 50 wfFma W qea
aff w7, wafa faaar smer wr€
§ 3q o 50 sfgma ot wewrd g
F@f 1 TH GAT WAATAG F A
FAAT F FIT BA-TFAAA A AT
TEr wifer Y @ & AT gAt W A
Wt T & e ag @ g, FAifs A
af ey faerd o @ § @ § gIAC
¥ wraaT rgar § & &g & 7 6k
Xy A [T F WA K@ g qqfw
a3 A QO 7T A qF A4 FT @ R
@ ¥7 ®At &Y gEAr agE AT A1 IA@T-
= % 3fg F N N NI TWER
Fama g ?

SHRI PARIMAL GHOSH: The
capacity available in the country for
th: minufacture of wagins in terms of
four-wheelzrs is sulficiznt enough. So,

w: are not coasid:ring inzreasing the
capacity at present.

SHRI BISWANARAYAN SHASTRI :
From th: reply given by the Minister
it app:ars that ther: is a big gap bat-
ween the licensed capacity ani the
actual ou'pat of the wagon-builders, bet-
we:n the order placed by the railways
and the actual supply received. In view
of this anomalous position, mwy I khow
whather th: Governm:nt is going to
revizw the position and put things in
ordar 7

SHRI PARIMAL GHOSH : This
is not a qus=stion that I can answer.

SHRI [INDRAJIT GUPTA: The
hon. Minister has given a very serioug
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over-all picture by saying that not even
half the wagons which were allocated to
these wagon-builders were received from
them. Are we to understand from this that
the major wagon-builders...there are
not very many, about seven or eight
firms in the country...have all bcen
equally defaulters, or some firms are
more responsible than others 7 If so,
I think this House is entitled to know
which are the firms which have been
defaulting most heavily in this matter,
and whether again orders will be given
to them or the allocation will be changed
in favour of others whose performance
is better,

SHRI PARIMAL GHOSH : It is
true that the number of major wagon-
builders in our country is very limited,
but so far as the backlog is concerned,
there are some firms whose performance
is certainly better than others, but on
the average it has been found that the
shortfall and backlog with every firm is
more or less 50 per cent,

SHRI RANGA : The other hon.
member already asked you to look
into this matter, but you said it was
not your responsibility, you avoided ijt.
You have got to study as to what the
difficulties are.

SHRI K. M. KOUSHIK : Under the
grab of petionising our industry and
helping our country to come out of the
recession in industry, Russia appears to
be trying to grab certain wagons at a
cheap price from us. Will the hon.
Minister assure us that in case there is
supply of wagons to Russia, it will not
be subsidised.

SHRI PARIMAL GHOSH : That is
a point which does not directly concern
the Ministry of Railways, Whether it
will be subsidised or not is a matter for
the Ministry of Commerce and Industry
to consider.

MR. SPEAKER :
and 284,

AN HON. MEMBER :
taken separately.

MR. SPEAKER : Then thcy may not
be reachad.

Questions 273, 274

They may be
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C. B. 1. Probe into Birla Group of Concerns

+
*273. SHRI S.M. BANERIJEE :
SHRI KAMESHWAR
SINGH :
SHRI JYOTIROY BASU :
SHRI RAM AVTAR :
SHARMA :
SHRI YAINA DATT
SHARMA :
SARI GEORGE FERNAN-
DES :
SHRI E.K. NAYANAR.

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
10 state :

(a) whether it is a fact that the
Central Bureau of Investigation has
probed into some of the Birla group of
concerns;

(b) if so whether any report has been
submitted: and

(c) the action taken in cach case ?

THE MINISTER OF STATE IN
THE MINISTY OF INDUSTRIAL
DEVELOPMENT. INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
RAGHUNATHA REDDY, : (a) Yes,
Sir. The Central Burcau of Investigation
have undertaken investigation of certain
cascs against the Birla Group of concerns
at the instance of the concerned Minis-
tries,

(b) The report have been submitted by
CBI to the concerned Ministries.

(c) Charge Sheets were filed in
court against various concerns in the
Birla Group as per details given in the
statement laid on the Table of the
House.

[Placed in Library. See Nu. I.T—202/169]

Probe into charges against Birla Group of
Industries

*274, SHRI UMANATH :
SHRI P. GOPALAN :
SHRI K. ANIRUDHAN :
SHRI INDRAJIT GUPTA :
SHRI BHOGENDRA JHA :
DR. RANEN SEN :

SHRI YOGENDRA SHARMA :

Will the Minister of INDUSTRIAL
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DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
10 state :

(a) the total pumber of charges
examined by Government out of 97
charges made in the memorandum sub-
mitted by Shri Chandra Sekhar, M.P.,
to Governmcnt against the Birla Group
of Industries;

(b) the findings on each charge;
(c) the action taken on each charge;

(d) what are the charges still to be
examined; and

(¢) when the examination is likely to
be completed ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS (SHRI RAGHU-
NATHA REDDY) :

(a) to (¢). A statement is lald on
the Table of the House.
(Placed in Library See No. LT—203/169]

Enquiry against Birla Group of Concerns

*284. SHRI oM PRAKASH
TYAGI :
SHRI A. SREEDHARAN :
SHRI K. LAKKAPPA :
DR. SUSHILA NAYAR :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to refer to the reply given to Unstarred
Question No. 4878 on the 17th December,
1968 and state :

(a) whether Govenment have taken
a decision by now about conducting an
enquiry into the Birla Group of con-
cerns,;

(b) if so, the nature thereof; and

(c) if not, the reasons for the inordi-
nate deluy that is taking place in this
regard ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS (SHRI RAGHU-
NATHA REDDY) :

(a) to (c). A matement is laid on
the Table of the House.
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STATEMENT

(a) to (c) : Government have since
given careful consideration to the nature
of the machinery that may be set up to
go into the allegations which required
enquiry and action. Government consi-
der that investigation of these allegations
has already been given to the highest
possible machinery under the laws in
force in the country. Cases investigated
by the authorities which reveal contra-
vention of law, rules or rcgulations can
be speedily referred to the tribunal which
has the authority wunder the law to
assess, penalise or inflict punishment.
In order, however, to maintain a close
check and follow-up in respect of the
investigations which are still continuing
and also for expedition of the cases now
before the various tribunals, Government
have decided to appoint a special
Commissioner of high status with a
judicial background and exp:rience in
legal affairs, in the Cabinet S:cretariat,
to co-ordinate investigation and bring
‘up matters for Gowernment decision
quickly.

SHRI S. M. BANERIJEE : Birla should
be laid on the Table of the House.

SHRI JYOTIRMOY BASU: The
report has not yet been laid on the Table
of the house. In view of tne fact that
the Central Cabinet will collapse il a
proper enquiry had been instituted again-
st Birla because half the Ministers or
their rclations are in the pay of the Birlas
«..(Interruptions.)

THE MINISTER OF RAILWAYS
(Dr. RAM SUBHAGH) SINGH : H:
is himsell in their pay.

SHRI JYOTIRMOY BASU: lam;
otherwise why should I ask this question?

Mr. SPEAKER : May I repuest the
the hon. Member to put his question ?
Institutions will have retaliation. 1 read
his remarks the day bzfore yesterday; his
remarks including those on the Chair
were  very uncharitable. He goes ata
tangent and makes remarks which are not
dignified for Parliament. He says that
half of the Ministers are in their pay ;
they reply that he is hims=If in their pay.
Where will this lcad to? The qu:stion
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is not whether any Minister or Mr. Jyotir-
moy Basu {s in the pay of Birlas or
somebody else. The question is about
the industries of Birlas.

SHRI JYOTIRMOY BASU : B:xcause
the Government wanted, they are going
through some sort of a mild enquiry.
The Birlas have threatened that they will
organise large-scale defections in Bihar
and U, P.

SHRIMATI TARKESHWARI
SINHA : Non-sense, Is he taking
advantage of the question hour to make
insinuations ?...(Inetrruptions. )

SHRI JYOTIRMOY BASU : =fore
the CBI scarch was conducted, they were
informed and the Birlas burnt all the
papers, which is within the knowledge
of the Gujarat police in Ahmedabad.
May I ask whether the Government will
institute a public enquiry under the
Commission of Enquiry Act and if so,
within what date ; if not, the reasons
therefor ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED) : So far as the first

insinuation is concerned, it is baseless...
(J'merruph'ans B

SHRI JYOTIRMOY BASU : Mr,
Satya Narayan Sinha’s son has got their
agency.. ,{fmrrﬂrpn'rlns )

Mr. SPEAKER : Without notice you
cannot go on throwing slenders against
everybody ;3 I will not allow it. You
have asked a question ; he is answering
it. Il you have anything else you can
bring a separate motion in this House,

SHRI JYOTIRMOY BASU : You did
not allow me to say things.

SHRI1 F. A. AHMED : There is not
basis whatsover for the allegation that
Ministers are in the pay of Birlas. If he
has any specific case, 1 would challenge
him to place it before the house so that
we can go into it,

SHRI JYOTIRMOY BASU : 1
should be allowed.

Mr., SPEAKER : He must give
notice ; 1 shall consider it. 1 cannot
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say anything offhand, simply because the
hon. Minister has thrown a challenge
and the hon. Member says that he
must be allowed.

SHRI TENNETI VISWANATHAM :
But, Sir, a challenge has always been
held to be unparliamentary! (Interruprion)

MR. SPEAKER : Order, Order. The
Minister can answer the next part of the

question.

SHRI F. A. AHMED : So far as the
question is concerned, the Government
have examined all the allegation made,
including the allegations made in Mr.
Chandrasckhar’s three memoranda, and
have come o the decision that on the basis
of their examination these cases are not
such where a Commission of Inquiry is
warranted. They have looked into these
cases and wherever action was necessary
it has already been taken.

SHRI JYOTIRMOY BASU: My
second question is this, In view of the
seriousness of the allegations that have
been brought against the Birlas over the
last few years, and most of which are
true and correct, will the Government
care o issue an order stopping the award
of licences and grant of foreign exchange
to them 7

F. A. AHMED : Every case has to
be decided on merits, and the decision
will be taken on merits, and there is
nothing to warrant that any particular
licence should be stoppd. (Interruption)

SHRI JYOTIRMOY BASU : Their
merit is tarnished. You are allowing
them licences.  (Interruption)

MR. SPEAKER : Order, Order. There
are a number of other Members
waiting to put questions, Shri Banerjee,
Shri Indrajit Gupta and others. Please
do not monopolise the Qusstion-Hour
by your own qusstions.

Several Hon, Members rose —

DR. SUSHILA NAYAR: Sir, can
an hon. Member go on speaking and
saying that they are sheltering this, that
and the other ?  (fnterrupticn)

MR. SPEAKER : H: dozs not know
what he is talking. (Imrerruption) Shri
Banerjee.
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SHRI 8. M. BANERJEE : In reply

to question 273, it appears from the
statement that certain charges have been
framed, and item Nos. 1, 2 and 3 relate
to the Technological Institute of Textiles,
Bhiwani, the Birla Cotton Spinning and
Weaving Mills. Delhi, and Bhiwani
Textile Mills, Bhiwani, respectively, and

the charges are under section 120B, IPC,

read with section 7 of the Essential

Commodities Act, and section 420 [PC.

I must congratulate the Birlas for scoring

a hat.trick under section 4201 Now, my

qus=stion is, whether the CBI report has

been considered by the Government and,

if so, what is the specfic objection to lay

a copy of that report on the Table of the

House.

As was evident from yesterday’s news-
papers—you must also have read it—there
was a controversy in the C:ntral Hall
and the :puty Prims Minister and
everyone of them defended Birlas and
said that they have not done anything
wreng ; it may be correct.  In view of
these things, I would like to know, after
the charges have been levelled by various
persons including Mr. Chandrasekhar,
whether the Congress Government's
decision not to refer the cases to a
Commission of Inquiry is a political
debision or it is based on the report
which they have received.

SHR1 F. A. AHMED : So far as the
first question is concerned, on the basis
of the CBI report, charge.sheets have
been submitted,......

SHRI S. M. BANERJEE : My qu=stion
is, why don't you lay the rcport on the
Table of the House,

SHRI F. A. AHMED : The charge-
sheets have been submitted to the court ;
it is a public docum:nt, and il the hon:
Member wants nny particular information
a copy of it can bc obtained. On the
basis of the charge-sheets, in respect of
five matters, the matter has been also
gone into, and if the hon. Member
wants to know the stage of the declsion,
that has also becen indicated, and I can
inform the hon. M=mbzr what is the
stage of those cases ; in respect of three
cases where the charg:-sheets have been
submitted, the matter is still pending.



23 Oral Answers MARCH 8§, 1969 Oral Answers 24
~—
SHRI 8. M. BANERJEE : That was

not my question. Either my question
should be expunged or the reply should
be expunged ! 1 have read the charges.
My question is, what is the specific
objection in laying the full report on the
Table of the House, I also asked
whether the decision of the Government
of India is a political decision.

SHRI F. A. AHMED : Till the cases
are disposed of, the report cannot be
placed on the Table in public interest,
So far as the charge-sheet is concerned,
it is a public document amd he can
obtain it.

Mr. SPEAKER . He asked whether
the decision is political,

SHRI F. A. AHMED :
is not political,
st gwaw TWT A W@y,
fawom off & qvaew # ot g7 N W=
w1 & fFar mr, swE ofeegfea
A ¥ fagig ¥ guwr faw & f&
JAMMATE F1 ATAT Fo0AT 9T FIGA
¥ anfady % 9gar faar | g |-
FC § 72 AT & fF w7 wIEw R
gt F1f vmy grar § A fF Fwfmi
¥ o graedl T AR & el 9%
a1 NITET 9, 99 ATNG a1 TRt
Y Fam & fou farodt w@ar @
AR LRI F ITHT T AF ATAHIL
¥ & AR HOETT IEE W ¥
FTgaTEl & g afs aT ¥ am
et @ @ wommar # o
WA T S AT w94,
I fraet T8 SwTT FY FSmaEarE
* grry ¥ gL R AEeT o g ?
oft wwEd svht wEwy 9y A
aga wvoT N1 Y | W@ A% F -
AT w1 AETH §, ENU GETA FrAw
3§, ® TRRE g g awaa-
FARA  gAT A9T F amT wr§
o et § A g@ Hwm wAfeina
H w@ E 1 e wweAET %
gfefrs & @wrs s s

The decision
It is on mertis,

flar g AN gw a1 & wAgd I
feres mwer % €

w3t A% 37 ufevgw wT aTgE

g ot fF oft Tradre & ATz F §,
% gAY w=Ey qvg ¥ gAaA w7 §
IR Ik Az ¥ ot wEw faw faw
AT & ATAgd A Wifge av, Iy Ve
g1 ofedg AT 7, gad A ¥
gy Fmerar g, fomd  srewe-oRf
ofgdg 787 & IAF A A ot T
¥ ¥ g NS T o ¥ ATy
wdatE) A R Il av
13 % 3a ¥ . (vowwrw) .. foed
afY ot geAfeziaT &Y e o9
Ta% fom grA nF wWwe sfrwe
marr frar ¥ S fF oo ¥ oex
THAISTEZ HIH FATL ATHA A |

ot Twre Tt eremer mENRT,
TR NI FAE L AT A
s ar s amFER F qrg }f aiEr &
iz afz & a gem gar H SwE oy
gt & qF, ag oy fFAY ¥/ g
FRFFEAATTT § ? gL AT AY
TeEarET AT Arfgm ?owmad &Yoo
wrfe &Y e qx ot o &t fear
o7 FA T afET FALT g FAEET Y
qin #Y oY ITA THEFT vF  wriEET
£ gg ®m a¥7 faar & I A A-
73 0a e ar R auTIarm w7
s ? L (srEem) L,

ot wwedw weht wgw ; AF AR
Fg a1 {5 aga art ¥99 § 9w
FFaAA AR 1 o ¥y W
agF FA ST X IAS0 AN
wafezhg suar & AT A ¥EA
a1 4y 77 tewa oot By | (vwawm)
Feft AT F ¥AT W03 A A § A
as fo ¥ fafasg) & aweges &
urs g efezae feqrdagz & s §
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6 ¥ wreafan feafedz £ W &
frr g1 A% wrar-gdt ¥ A
THATE | oF ¥9 ¥ I ofed=m §

AR FMFIT E N & wA=
fafret & sd §, sew g wiC
TAEH SR &, A AR N 1A
2 A T FL QI | G aF FAFA
I ¥ 49 @°F F oq@ @, 9E
#39 &@w fro o g

st awrw smf @ WL FETE F I
&Y amar

ot a7 o T TR A qer @
f afeire sy & 92% AR fawmr
3 feay oot T ¥ I oFEr g ¢
st FweElA AE AT ¢ 3E HATH
ag) fay war 911 waAw fRar mar
qr & <t meYraT § @ 97 #ar faar
aar @ & 7 537 fF Agi aF FeAr
F1 aas ¢ fah am@ F89 § o 97
Hgwdtama faar g, sl 1 ¥
¥ b gr #1E 7 w2 &1 frar ) @k
a1z Faw g et femeAe F § a7 &
H g ¥8w 16T w¢ fer & sveAfEw
FHE F1 |

st T AW ;. F WA qgl
wt wgm A frar @, fow & wEr @
f& ga 9y e fagew agY &30,
&7 39 § A 91 wA g7 A A
AEY &1 WY w2EHT AT AW gz
wr g ew i g fr fegram s
qT FIHIAE JYT T AAST AT AT
e dawsg § f& fim
wHIfeat 9T e gegAr wor 1§ §,
o fe aeqw agixg, fedt FF et
#, ot aw At @ fegem A
# AR ATT T FT wH ow
ATFE FTOEA a1 AT A wT e
o aw fr gz = s faon
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g A a7 aF fealr Alsc ®
feema 74t §) wwh & s g geitee
T aadr 1 e @ fF quwr A
wra® ¥ fedt A6 w1 oved #1 aw
g€ ur 1 W feew & ardi o qEwr
N oFE AT amgk Ay A W
A St AT Ry A Iw
T gt gy #E qrgd FFT AT
AFHT & FIT g, Ifew aaw fawew
Frafaal & s § | @ @ TN Ag-
T i FHwT g $W A
s E?

FE 5 AT § wav vy aqu }
fe weqrafa gaa & 72 Fowar ¥
nF FITAE, Z AT AT fo wHo
fazem & sfiwaft gfe aidt St firsit
1T oy fear fe g & {87 wre
W=7 fad &t grart Fwe o AgY gt
o\ Iak 97T & 9TF AT 78 G
TRE

e A weea: ag faegs Tew
&

ot ww SN ¢ ag faags G
2 oafram . awm A4 ¥ A
fear & 1 ag artq F ary 9gS @
FMIETEI a7 & amge A & ¥
a7 AT FATay § WX A g g e
T HEET THET A6 T X |

Q% WG §TET C Og a5 R

st ard s ;o wiw & feo
farT & AEH

ot Wo Wro wwail : fawasr & §ar
faar gafeq sowe § s grd
swertn weht wgww - AET wE
qES FATH BT ATE § AT TAT FAAY
¥ ¥T aig W WY WA ¥ amm
a frord gt fodft g7 & F9T AN
sadz gt AT dto Wt arfe ¥ @-
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wTh Y X fm F FOx gEEAn
JF AHAT 47 I & FaC gwaw f5y §
AT 4 Fgd € w% AT A fAww
oy YT gww vaver gufon g a1 9
& fgars o sdaEr 7 FwEET
afer faq o gw gwzAr 9@ @A
¥ ag frfae R & =@ 2......

ot vy forad : Agw T B T
I FTE E

it Fww aet agAy ;0 # 3@
At wg T wgar g fe w ® e
® a0E & W weqore amar 9t fw
far for @i & by foear 9T 9”
i ot A A F AR AR &
T}, ®WEYE, #IE ¥EAT  GEAT
T 1T 4g §H 99 T ATLA NI |

WET aF R AA@ FT AegE g &
Fgn % w9 faew & Todig Soiw
A § 1 wrgEr Ag @ e Wy
feegmma & 5 wsrew fafeez 3
a1 e faar @ f5 F8 faqwr
&7 folr o s qar ;o m

Fgfram st mm &

sitwy femq® @ ooy 39T A€
fzar | ofeat & a9 &

ot tfe v : gErEE g 9 fw
AR LIER IR AL L))

st W wAe : § 7 owsaw
KRy, facge o wwT qur @1 f5
smogas g s Y ae wewer #
#to e fgar @R Wy WA A
fray Q@ wfF § gewm gt e
AT X IW AR § AL qg Awr
fem fe o= At 1 s &R
weagm afg @ & @l awm
@ ¥ amayz i AW {7 oF A fager
weqAl W A aw adgw faw Agr
femr &1
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ot Tweflw ¥E WwEER : ug
faegw moa & fe s gwT 81

st W ®AWW ¢ guTH g &
are fasl ar agf fasf ?  z@aT 96
afar

MR. SPEAKER: The Minister has
said— it is all galat, You may take it
or leave it;1 cannot compel the
Minister to give any particular reply.

ot AT WI® T GEETT A
AT fas qa ade @1 &1 &k
faet &1 ¥ ®ier g1 AFar )

st FEEglT wE yEAT ;T e
F1 dYer gt g faege %3 &AEA
2 s afs ag fag zafew a3z
aar gen 77 YL Az TEN E EwAr

2

st A S fAadt Fa?

SHRI P. GOPALAN: If a close
persual is made of the allegations made
by Shri Chandrasekhar, it is casy to
find that not a single Act, rule or
regulation of this country has been
lelt not violated by the Birlas. Yet
these arch criminals are left scot free
by the Government. The reason is
very clear. Birlas are getting strong
protection from higher-ups in govern-
ment inside the Cabinet. In view of
this, may I know whetker this particular
aspect of the problem, against which
a specific allegation has been made
by Shri Chandrasckhar, that some
higher-ups in  the  government are
responsible for protecting the Birlas
and allowing them to carry on this
dirty business, whether this  specific
problem was asked to be investigated
by the CCI and if so, what is the
report 7 If not, why was it not
investigated 7

SHRI F.A. AHMAD: So far as the
allegations contained in the memo-
randum are concerned, there is no
mention about the higher-ups. Whatever
allegations are contained in the memoran-
dum have been inquired into by us and
action has been taken where found
necessary.



29 Written Answers

SHRI K. ANIRUDHAN: Last year
also we had an occasion to discuss
this matter and much had been said
when Shri Chandrasekhar  raised this
issue, Then it was mentioned both
in the Lok Sabha and Rajya Subha
that Shri Pant was in the pay-roll
of Birlas before he became a M'nister
here.  Another charge is that a lot
of friends and relatives of Ministers,
especially ladies, aie being provided
emploment with fabulous salaries in
the Birla empire. That was also
discaused here. Then we were given
10 understand that one of our Cabinet
Ministers, who at that time was not
having any portfolio, nam:ly, Shri
Satya Narayan Sinha, was in the pay-
roll of Birlas and his duty was 1o
report to Birlas what takes place in
the Cabinet mcetings. Now the case
of Birlas has been discussed yesterday
and the day before in the Congress
dropped and no inquery is going to be
Parliamentary Party as well as the
Executive Commitiee of the Congress
and we hear that it is going lo be
dropped and no tnquiry is guing to bz
instituted and no action is going to
be taken against Birlas. In view of
these facts and press reports, are we
to take it that Government are dropping
the proccedings against the  Birlas
because they are afraid of defection
by the Birla-sponsored members, in
case action is tuken against them ? I
not, could they give an assurance that

they will take action against the
Birlas irrespective of the opposition
from the Congress Party 7

SHRI F.A. AHMED: 1 could not

follow the question.

MR. SPEAKER : His question was
whether Government is depending on
Birlas or Government is afraid of
Birlas.

SHSI F.A. AHMAD ; We are not
afraid of Birlas.

MR. SPEAKER : Shri Indrajit Gupta.

SHRI NAMBIAR : What is the
answer 7 It is a simple question, ([nter-
ruption).

MR. SPEAKER : There is only hall
a minute. That will be lost, If you do
not want, | will pass on to the next item,
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SHR1 INDRAJIT GUPTA : Sir, in
the statement which is laid in reply to
Starred Q No. 274, the hon. Minister has
been very kind enough to do a neat job
of tabulation for us but it throws no light
whatsover on the matter which we have
raised, I find from the statement that
out of 88 allegations which have besn
submitted by Shri Chandrashekhar, the
statement gives some information regar-
ding only 23 of those allegations. Please
ask him not to try, to total it up. It
took me quite a long time. I can assure
him that only 23 specific complaints have
been mentioned in the statement as having
been looked into or not looked into or
found to be vague or found to be baseless,
elc. etc. As far as the remaining 65 allega-
tions out of B8 are concerned, we are given
a piece of advice saying, ‘It is suggested
that separate Questions may be tabled to
enable the concerned Ministers to explain
the position.” In that way, 65 charges
have been disposed of.

Now, whalever enquirics have been
mads: or are being made are of a depart-
mantal naturer, In similar cases, as you
know, in the case of Sahu-Jain group or
Mundhra group, the commissions of in-
quiry were appointed. 1 would like to
know what is the reson for applying a
different vyardstick in this case because
we cannot overlook the fact that in news-
paper rcports of the preccedings of the
Congress Parliamentary Executive meetling—
if they are wrong, thcy should be con-
tradicated —som: leiding m:mbers who
are Members of this Housc are quoted
as saying, *‘We have to rcalisc that we
do require funds for the party.” It is
an important matter. It is on record,
1 can qute it from the papers. 1 want to
know whether a different yardstick which
is being applied in thc casc of Birlas is
due to the fact that they are the biggest
single donor of funds 1o this party and
that is why, in their case, only depan-
m:ntal enquirie; are being held. What
is the reason for this discrimination 7

SHRI F. A. AHMED : 1 would like
to inform the House that so far as the
demand of appointing commissions of
inquiry is concerned, the commissions of
inquiry are only to find out the facts on
the basis of which somc further action is
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to be taken if we have so bring the cul-
prits to book. Instead of wasting time
for the purpose of finding out the facts,
we have ascertained the facts and,
wherever we have found that there has
been an infringement of any statutory
provision, we have already referred those
cases for necessary action, for punitive
action, and so on and so forth. It is not
correct to say that only in respect of 24
cases we have taken some action and
that in respect of other cases no action
has been taken. As [ have already
indicated, therc are 44 cases where the
questions of infringement of income-tax
law and customs duty are involved and
they have been referred to the tribunal
concerned for investigation and for taking
necessary aclion. Where no prima facie
case has been found, of course, no action
has been taken. Therefore we have not
lost any time whatsocever in bringing to
book any cases where there has been any
infringecment of statutory provisions. On
that ground, the Government cannot be
blamed that they have not taken any
action. Oaly in respect of 11 or 13 cases,
where investigation is already proceeding,
we have appointed a Special Commis-
sioner to see that that is properly super=
vised and also expedited as carly as
possible so that necessary action may be
taken under the provisions of law.

MR. SPEAKER :
Hour is over,

SHRI S. M. BANERJEE : The hon.
Member, Shri Anirudhan, mentioned two
Ministers. May I mention for your in-
formation that those two Ministers have
clarified their position before the House ?
Perhaps, it is not known to him,

MR. SPEAKER ; What he said is
on record, If the Ministers want to
clarify, 1 will not have any objcction
to that.

Now, the Question

WRITTEN ANSWERS TO QUES-
TIONS

Committee to ensure coordinated fenctioning
of Economic Ministries

*275. SHRI CHENGALRAYA

NAIDU : Will the Minister of INDUS-

TRIAL DEVELOPMENT, INTERNAL
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TRADE AND COMPANY AFFAIRS
be pleased to state :

(a) whether it is a fact that the
Central Government have decided to set
up a high level Committce to ensure
co-ordinated functioning of the various
economic Ministries ;

(b) if so, whether the main purpose of
this is to bring about effective wtilization
of the growing idle capacity in different
public sector undertakings; and

(c) the nam: of the Members of the
Committee and when they are going to
submit their report ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI

F.A. AHMED) : (a) w (¢,
Government  have under consi-
deration a proposal 10  sct  up

high-level committee for coordination of
basic pioblems and issues relaiing to
public sector plants including, inter alia
a periodical review of the order position
of these plants, particularly, the heavy
machine-building and heavy clectrical
units, consideration of resource require-
ments and allocations to ensure cffective
utllisation of capacity besides review of
capital structure ctc. wherever necessary,
together with any major issues and pro-
blems relating to these plants. The
details of composition of the committee
are yet to be linalised. From the nature
ofduties and functions devolving upon
this committee, the question of submis-
sion of reporls does not arise,

statfre fawra & wata awgea

*276. st gEWA :
ot Tty fag -
&Y wnFTe A W
Nt wew fagrdt wrwdd
ot gw Faw "
T wHwT gAT
st ATOEw Freq @Al
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ST AYT {RATT-HTY §47 77w
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Begging on Raiway Platforms

#277. SHRI S. C. SAMANTA : Will
the Minister of RAILWAYS be pleased
to state :

(a) the reasons why irrespective of the
ban on begging on the platforms of
Railway Stations, almost all the Stations
are infested with beggars ;

(b) whether it is a fact that in some
cases beggars enter the Railway precincts
because Railway stafl receive bribe out
of the earnings of those beggars; and

(c) if so, the steps being taken to
implement the ban vigorously ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a) It
is not a fact that almost all the stations
are infested with beggars although the
problem of beggars does cxist at the
stations.

(b) No, Sir.

(c) A statement showing the steps
taken by the Railway. Administrations
to deal with the problem of beggars gt
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stations is laid on the Table of the
Sabha :—

STATEMENT

The steps taken to ceal with the pro-
blem of beggars at Railway stations
are. »

(i) arrangirg of special drives by
ticket checking staff with tke aid
of the Government Railway Police
and the Railway Protection Force ;

(ii) secking of public co-operation ;

(ifi) impressing on Magistrates to award
deterrent punishments to habitual
offenders ;

(iv) seeking assistance of State Govern-
ments to prevent beggars from
entering railway premises and to
take steps for their rehabilitation.

Retiring Rooms at Rallway Stations

*278. SHRIMATI SAVITRI
SHYAM : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether it is a fact that the
Retiring Rooms at the Railway S'ations
are not available to thc general passen-
gers as they are mostly occupied by the
Railway officers, who are not supposed
to pay rent on account of their being on
duty ; and

(b) if so, what steps Government
propose to take to give facilitics to the
general public and to prevent loss of
rent 7

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a)
No, Sir. Actually the use of Retiring
Rooms by railway officers on duty free of
charge is very nominal.

(b) Only limited accommodation in
Retiring Rooms has been set apart for
allotment to Railway Officers on duty
away from their Headquaricrs, when
, accommodation in Rest Howes, 1o
which they arc enti'led, frec of charge, is
ot avallable, Care has thus been taken
to toe that adequate Retiring Room
is available for the

dation

" general public.
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WY 9% A9EH & & ¥ #graar &
ST 21

ChiMdren’s Train for each State

*280. SHRIMATI ILA PAL-
CHOUDHURI : Will the Minister of
RAILWAYS be pleased to state :

(a) whether it is a fact that a pro-
posal to construct and give one Children's
train to each State is under the consi-
deration of Government ;

(b) if so, when it is likely to be
finalised ;

(c) what will be the cost of each such
train ; and

(d) when all the Statesare likely to
have these trains ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a) and
(b). The proposal to give one Children's
train, free of cost, to each State was
finalised in 1964 and the State Govern-
ments were advised that the question of
supply of trains would be taken up on
receipt of specific requests, therefor,

(c) Rs. 20,000/~ approximately.

(d) So far, specific requests have been
received from ten States and four of
them have already becn supplied with
these trains. The supply of trains to the
remaining six States is likely to be com-
pleted in about an year's time.

iz W win st FE
*281. st T TS e
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Unemployment among Engineers

*282. SHRI GADILINGANA
GOWD : Will the Minister of INDUS-
TRIAL DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFIARS
be please to state :

(a) whether it is a fact that the Chair-
man, Inventions Promotion Board, has
suggested sending out of Indian engine-
ering taleat to the countries of the
Middle East, Southeast Asia and Africa
as a short term measure to solve the
unemployment prob'em among the Eng-
incers ;

(b) whether the chairman of the said
Board also stated that lack of co-ordina-
tion between the Enginezring Colleges
and Industries was responsible for the
existing  unemployment among  the
Enginecrs ; and

(e) if so, the reaction of Government
thereto 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED) 1 (8) No, Sir,

(b) No, Sir.

{c) Does not arise,
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At mifeat & soet £
Foreign Collaboration
*287. SHRI HARDAYAL
DEVGUN :

SHRI D.R. PARMAR :
SHRI K.P. SINGH DEO :
SHRI RABI RAY :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
o state :

(a) whether it is a fact that Govern-
ment have decided to allow foreign
collaboration even in low priority and
non-essential fields of industry ;

(b) if so, the details thercof ; and

(c) the recasons for the change in
policy in regard thereio ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F.A. AHMED) : (a) to (c). Foreign
collaboration is normally not allowed in
low priority and non-essential fields of
industry. However, as a part of the
measures to promote exports of non-
traditional industrial products from
India, Government have rccently decided
that a relaxation may be made in the
above policy where the foreign collabo-
rator agrees to under-writc a major
share of the production for exports.

Labour Trouble in Durgapur Steel Plant

*288, SHRI SITARAM KESRI:
Will the Minister of STEEL AND
HEAVY ENGINEERING be pleased to
state :

(a) whether itisa fact that through-
out the year 1968, there were persistent
labour troubles at the Durgapur Steel
Plant ;

(b) if so, the reasons therefor ; and

(c) the staps taken by Government to
remove the grievances of the employees ?
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THE MINISTER OF STEEL AND
HEAVY ENGINEERING (SHRI C.M.
POONACHA) : (a) and (b). The
labour situation, although better in 1968
compared to what it was in 1967, has
not been satisfactory. The main reason
is the inter-unioa rivalry between the
Hindustan Steel Workers Union and the
Hindustan Steel Employee s Union;

(c) A Grievances Procedurc is in
existence and any genuine grievances of
the employees are always given the
fullest consideration.

Working of Soviet—A ided Projects to
full capacity

SHRI CHINTAMANI
PANIGRAHI ;

SHRI D.C. SHARMA :

SHRI BENI SHANKER
SHARMA :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state :

(a) whether the Soviet Economic
Delegation which visited India recently
had advised Government to step up
public sector investment so as to enable
Soviet-aided projects to work to full
capacity ; and

*289,

(b) if so, what measures have been
adopted so as to help these projects to
work to full capacity ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED): (a) and (b). A
statement is laid on the Table of the
House.

STATEMENT

A Soviet Del:gation headed by Mr.
S.A. Skachkov, Chairman, State Com-
mittec of the USSR Council of Ministers
for Foreign Economic Relations, visited
India during November-December, 1968
and held discussions covering various
problems facing Soviet-aided projects in
India during their present phase. On
the conclusion of the visit, a protocol
was signed between the two sides in
which the Soviet authorities agreed to
assist it certain measures designed to
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raise the economic efficiency of these
public sector units. Besides the problem
of increasing production and producti-
vity in these plants, particularly heavy
engineering units, utilisation of capacity
would depend on the order position of
these undertakings which, in turn, would
invevitably be dependant on the sectoral
inestments made during the Fourth
Plan period particularly in the field of
steel, metallurgical and mining indust-
ries. While every effort is being made
to increase production and productivity
in these plants as rapidly as possible, a
final picture in respect of orders would
only emerge after the Fourth Plan is
finalised. It would be examined at
that stage asto what diversification of
manufacture would be nececessary in
these plants in order to utilise the capa-
city as cffectively as possible.
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Cement Factory in Assam

*291. SHRI BEDABRATA BARUA ;
Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased

to stale :

(a) whether it has been dccided to
locate & Cement factory at Bokajan in
Mikir Hills of Assam ;

(b) if so, the progress achieved :o
far ; and

(c) the date by which the work is
cxpected to be completed ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED) : (a) and (b). The
proposal is under discussion witth the
Planning Commission and the Minisrry
of Finance.

(c) Does not arise.

Loss of Raillway Properly due to Students’
Agitations in U.P.

*292, SHRI SHRI CHAND GOYAL:
Will the Minister of RAILWAYS be
pleased to state how much loss has been
caused to the railway property as a result
of students agitation in the current year in
Uttar Pradesh ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): No
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loss to the Railway property due to the
students’ agitation in Uttar Pradesh has
been reported in the current yecar
(January, 1969).
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Small Scale Industries in Gujarat

*294. SHRI NARENDRA SINGH
MAHIDA : Will the Minister of IN-
DUSTRIAL DEVELOPMENT, INTER-

NAL TRADE AND COMPANY
AFFAIRS be pleased to state ;

(a) whether the Government of Guja-
rat have submitted any scheme to the
Central Government regarding the de-
velopment of small-scale industries and
the setting up of the Indusirial Estates
in that State during 1968-69 ;

(b) il so, the main features of the
scheme ;

(c) whether Government have appro-
ved the scheme and if so, with what
changes therein ; and

(d) the extent to which employment
opportunities would be increased by
implementation of the scheme 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F.A. AHMED) : (a) Yes, Sir.

(b) A statement is attached.
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(c) In the State’s Annual Plan pro-
posal for 1968-69, the Gujarat Govern-
ment had proposed an outlay of Rs.
73.70 lakhs for Village & Small Indus-
tries out of which an outlay of Rs. 41.58
lakhs and Rs. 12.75 lakhs respectively
were suggested for development of small
scale Industries and for setting up of
Industrial Estates.  These proposals
were considered by the working Group
on Village & Small Industrics and were
subsequently considered by the Planning
Commission. The Planning Commission
approved a total outlay of Rs. 70 lakhs
for Village & Small Industries Sector
as a whole. Out of this, the State
Government have budgetted an amount of
Rs. 39.63 lakhs for the development of
Small Scale Industries and Rs. 11 lakhs
for setting up of Industrial Estates,

(d) Until details of the schemes
which the State Government propose io
take up for implementation during
1968-69 are known, it is not possible to
estimate the additional employment that
will result therefrom,

STATEMENT

The broad features of the scheme and
their layout are as under :—

Scheme Rs. in lakhs
1968-69
(Proposed
outlay)
1. Block Loans 4.50
2. Subsidy on power 4.00
3.  Quality marking 1.50
4, Additional stafl 2.25
5. Standardisation of engi-
neering goods 1.50
6. Information centres 1.50
7. Assistance 1o Gujarat

Small Industries Cor-

poration 2.00
8. Organisation of district

training and  Service

institute 2.80
9. Rcorganisation and ex-

pansion of the Dia-

mond Jublee Cottage

Industries Institute at

Baroda 4.3

10. Rural Workshops 1.00
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11.  Assistance for construc-
tion of godowns 1.00

12. Industr:al Cooperatives 15.78
Total 41.58
13.  Industrlal Estates 12,75
Grand Total 54,33
Quality of Cars
*295. SHRI KANWAR LAL
GUPTA :
SHRI CHANDRASEKHAR
SINGH :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state :

(a) what specific steps have been
taken by Government to Improve quality
of cars and other automobile products ;

(b) whether any research has been
made to find out whether there is an
improvement in the quality of these
cars ; and

(c) whether it isa fact that no im-
provemsnt has been made in the quality
of cars in the last six months ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED) : (a) to (c). Follow-
ing complaints about deterioration in the
quality of cars being manufactured in
the country, Government had appoinied
a Committee, named the Motor Car
Quality Enquiry Committee, to investi-
gate the causcs of the deterioration in
the quality of cars and to suggest ro-
medical measurcs. The Committee
made a number of recommendations for
improving the quality of cars and other
automobile products. These have been
communicated to the car manufacturers
for compliance. In order (o ensure
compliance, statutory directions have
also been issued to the car manufacturers
in respect of the morc important of these
rocommendations. The matter has also
been discussed individually with the re
presentatives of three car manufactures
and they have assured Governmenl that
they would implement the wvarious re-
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commendations of the Committee.
However, the implemecutation of these
recommendations, by their wvery nature,
would take time and it is too early to
say at this stage whether the quality of
cars manufactured in the country has
improved during the last six months.

In the meantime, in pursuance of one
of the recommendations of the Com-
mittee, a team of experts has been depu-
ted to visit the plants of the three car
manufacturers with a view to assisting
and advising the latter in strengthening
their internal inspection organisation.
The Team will also suggest to Govern-
ment the kind of external inspection
organisation that should be set up to
supplemznt the internal arrangements
and how it can be made to function
effectively. Further action 1in the
matter will be taken on receipt of the
report of the Team.
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9. araifaat fafmee
10. & oferw famw weoet fofiee
11. wadaz fofwds

Soviet-aided Public Sector Projects

4297, SHRI BABURAO PATEL:
Will the Minister of STEEL AND
HEAVY ENGINEERING be pleased to
state :

(a) whether it is a fact that Mr.
Skatchkov, Soviet Chairman for Econo-
mic Relations with foreign countries,
during his recent visit to Bhilai and
Ranchi, said that he was dissatisfied with
the performance of these projects and
suggested “‘spcedy corrcctive measures’;
il so, the salient features of the report
submitted by Mr, Skatchkov ond the cor-
reclive measures suggested ; and

(b) the precise steps taken by Govern-
ment to improve steel production ?

THE MINISTER OF STEEL &
HEAVY ENGINEERING (SHRI C. M.
PONACHA) (a) and (b). The working
of Bhilai Steel Plant and Heavy Enginecr-
ing Corporation, Ranchi were among the
Soviet aided Projects which were review-
ed by the Shatchkov Delegation and the
representatives of the Indian Govern-
ment. Various steps and measures to
improve the efficiency of these units were
discussed. These are undcr considera-
tion for implementation.

Steel Quota given to Standard Drum
Manufacturing Company

*298, SHRI MADHU LIMAYE:
will the Minister of STEEL AND
HEAVY ENGINEERING be pleased to
state :

(a) whether his attention has been
drawn by the Minister for Industrial
Development.  Internal  Trade and
Company Affairs to the memorandum he
had received from &8 Member of Parlia-
ment about the sieel gnota given to
Standard Drum Manufacturing Company
of the Kapadias ;

(b) If so, whether Government have
made an enquiry into the stoel prices paid
by the Company and the prevailing mark-
et prices ;
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(c) whether it is a fact that even at
Rs. 2300 per (on steel sheets are not
available in the market ard that people
are sometimes paying as much as Rs.
2,500 per ton ;

(d) whether his Ministry, in consulta-
tion with the Ministry for Industrial
Development, Internal Trade and Com-
pany Affairs and the Finance Ministry
have taken any steps to prevent the mal-
practices and tax evasion resuiting from
this quota allotment ; and

(e) if, not, the reasons therefor ?

THE MINISTER OF STEEL AND
HEAYY ENGINEERING (SHRI C. M.
POONACHA) : (a) A Memorandum
covering a number of points including a
reference to the steel quotas given to this
firm, has been reccived by the Ministry
of Industrial D:velopment, Internal Trade
Company Affairs, and it reported to be
under examination in that Ministry,

(b) and (c). Mo, Sir. Whereas there
is no statutory control over steel prices,
and the selling prices at the level of the
main producers are fixed by the Joint
Plant Committee, there is no formal or
informal rcgulation over the prices at the
wholesale and retail levels,

(d) and (c). If any specific malpracti-
ces and tax evasions com= to Govern-
ment's notice, appropriate action will be
taken by the concerned D:partments.

U.S. Loan to a Tyre Factory in Madras

*299. SHRI C. JANARDHANAN :

SHRI RAMACHANDRA
VEERAPPA :
SHRI Y. A. PRASAD :
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Will the Minister of INDUSTRIAL
DEVELOPMENT, INTIERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state :

(a) whether the U.S. Government
have recently extended a loan of Rs, 75
lakhs to a tyre factory in Madras to help
expansion of its production ;

(b) if so, the mame of the factory
which has received the loan ;

(c) the terms and conditions of the
loan ;

(d) the details of the expansion
programme of the factory 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. (AHMED) : (a) Yes, Sir,

(b) Messrs Madras Rubber Factory
Ltd., Madras.

(c) Funds available from the Cooley
loan are intended for meeting rupee
expenditure on the acquisition of addition-
al land, construction of buildings,
payment of duty as also the installation of
plant and machinery. The repayment
of loan is envisaged in fourteen approxi-
mately equal semi-annual instalments, the
first instalment to be due and payable
three years from the date of first disburse-
ment. The loan carries an interest of
89/ per annum.

(d) The  existing and proposed
capacities after expanding the production
by 25% in terms of Government dated
7-12-1967 will be as indicated below :

Item of Manufacture Present Capacity after

Capacity implementation

of the scheme

1. Automobile tyres 360,000 Nos. 450,000 Nos.

2. Automobile tubes 360,000 Nos. 450,000 Nos.
3, Tread Rubber 3.95 million Kg. 4,94 million Kg.

4, Bicycle tyres &
tubes new item 2 million Nos.
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Restoration of N. E. Rallway line in
Eastern Kosi Canal Belt

*300. SHRI YAMUNA PRASAD
MANDAL : Will the Minister of
RAILWAYS be pleased to state :

(a) whether the propoasal for the
restoration of North-Eastern Railway in
Eastern Kosi Canal Bzlt is being seriously
considered ;

(b) whether the progress of the
restoration of N. E. Rly. line between
Thurbhita and Raghopur yig Bhaptiahi
is proposed to be accelerated in this
Gandhi Centenary year ;

(c) whether it is a fact that there
are Railway lands and building (N.E. Rly.
between Thurbhita and Pratapganj (old
stations) ; and

(d) whether Government have decided
to inaugurate the restoration of N. E. Rly.
line on the 2nd October, 1969, the year
of Gandhi Centenary to help this backward
area 7

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a)
and (b). In view of the developments
taking place in the area after completion
of the Kosi Project, particularly with
regard to agriculture, itis proposed to
restore the Thurbhita-Bhaptiahi section
(14.5 Kms.) during 1969-70. The work
will be taken up after completion of a
final location survey to be carried out
shortly and completed as early as
possible,

(c) After closure of the lines, the
Railway lands of the Partapganj-Bhim-
nagar-Kanwaghat scctions were relinqui=
shed by the Railway Administration
whereas the lands on the Supaul-Bhatiahi-
Raghopur sections were entrusted to the
Civil authorities for safe custody. The
old buildings are mostly perished.

(d) No decision has been taken in
this regard.

Union Carbide India Ltd.

1692. SHR1I BABURAO PATEL:
‘Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
siate the names of the Directors of Union
Carbidge India Ltd. with names of the
twenty top sharcholders 7
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THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F.A.
AHMED)On the basis of information
furnished by M's. Union Curbide India
Ltd. in its Annual Return made upto 25th
April 1968, and filed with the Govern=
m:nt th: construction of the Board of
Directors of the Company was as
follows : —

(1) Shri Kashub Mahindra (Chair-
man) Board of Directors.

(2) Mr, Jack William Laurence
Russel (Managing Director)

(3) Mr. Alan Charles Eglor (Dzputy
Managing Director)

(4) Mr. Dura Pirojshaw Antia

(Deputy Munaging Director)
(5) Mr. Buhl Tillotson (Director)

(6) Mr. William John Canvan (Direc-
tor)

(7) Mr. P.C. Bhanj Dco (Director)

(8) Mr. Jennis Roy Galloway (Direc-
tor)

(9) Mr. Hardit Singh Malik (Direc-
tor)

(10) Mr. Mr. Bhaskar Mittor (Direc-
tor)

(11) Mr. James Franklin Warnell (Di-
rector)

(12) Mr. Francis Perry Willson (Direc-
tor)

It is, however, understood that Mr,
Jack William Laurence Russell tendered
resignation as Managing Dircetor on 3lst
July 1968 and was appointed as ordinary
Additional Director. In his place Mr.
Alan Charlzs Egler was appointed Mana-
ging Directors as from Ist August 1968,
Mr. M. E. Hitchock is reported to have
taken the place of Mr. Alan Charles
Egler as D:puty Managing Directors and
his appointment in this capacity has been
approved by the Company Law Board
with effect from 1st August 1968. Shri
P.C. Bhanj Deo is reported to have died
on 16th July, 1968,

The top 20 shareholders of the Com-
pany are listed in the statement laid on
the Table of the House, (Placed in
Library see No. LT-204/69)
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™ Utilisation of Tnstalled Capacity In
ndustries
1693, SHRI BABURAO PATEL :
Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state :

(a) the names of ten top industries in
which licensed capacity was not installed
with licensed and unused capacity industry-
wise and the year of licence in each case
with reasons therefor;

(b) the names of ten top industries
in which installed capacity was not fully
utilized with installed and unutilized
capacity industrywise and the year of
installation in cach case with rcasons
therefor ;

(¢} the precise steps taken in each
type of cases and the results thereof ;
and

(d) the amount of total foreign
exchange tied up in the above type of
industries on the whole ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A AHMED): (a) to (d). The
information is being collected and will be
laid on the Table of the House in due
course,

Laying of new Railways Lines.

1694, SHRI BABURAO PATEL :
Will the Minister of RAILWAYS be
pleased to state :

(a) the total length of new railway
lines laid since thc British left India,
gauge-wise and zone-wise, with names of
their terminals ;

(b) the total cost of laying these lines;

(c) the number of new stations opened
on these lines ;

(d) the length and number of lincs
with their terminal names, in hand at
the moment ; and

(e) the total cost of completing them
and the period required for doing so,
gauge-wise and terminal-wise ?

THE MINISTER OF .RAI!.WA‘_FS
(Dr. RAM SUBHAG SINGH) : (a)'to
(¢) . A Statement is laid on the Table
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of the House, (Placed in Library See,
No. DT—205/69)

(d) and (e) . A Statement is laid on
the table of the House, ((Placedip
Library see.No. LT —295/69)

Manned Rallway Crossing on Bikaner-

Delhi Section

1695. DR, KARANI SINGH : Wil
the Minister of RAILWAYS be pleased
1o state :

(a) whether it Is a fact that
there is a demand for a manned
Railway  crossing near village
Payali, approximately four miles from
Ratangarh on the Bikaner-Delhi section
of the Northern Railway ; and

(b) if so, Whether Government have
any proposal to meet this requirement
and if so, the details thercof 7

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a) yes.

(b) Under the extant rules, the Rail-
ways undertake such works whenever
sponsored by the State Government
together with necessary acceptance of the
cost involved. So far, there is no firm
proposal from the State Government for
the level crossing in question,

Late Arrival of Parcels of tomatoes
Booked In Shuttie Train

1696. SHRI SHIVA CHANDRA
JHA :
SHRI ONKAR LAL BERWA :

Will the Minister of RAILWAYS be
pleased to state :

(a) whether it isa fact that certain
parcels of tomatoes booked from Palan-
pur to Delhi under PWB Nos, 61325 to
61332 on the 3rd April 1966 were loaded
in a shuttle train instead of a direct train
with the result that the goods which can
reach Delhi within 26 hours reached
destination on the 8th April, 1966 ;

(b) whether it is also a fact that a
claim for losses suffercd by the consignee
preferred on the basis of assessment
Certificate fssuzd by the Railway Autho-
ritics was repudiated under the provisions
of Sxction 74 (I) of Indian Railways Act
by the Chief Commercial Superintendent,
Notthern Ruilway Dethi “vide his letter
No. CD/DLI/488/8/66, dated the 30th
November, 1966; and
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(c) if so, the exact responsibility of
the Railways in this case where the
consignment took 6 days to cover a
distance of about 700 Kms. the reasons
for not accepting liability for the losses
suffered by consignee, and the result of
the investigation made in this case ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG minNGH):
(a) The parcels of tomatoes referred to
were loaded in Parcel Van and were
carried from Palanpur to Delhi by Fast
Passenger trains namely 230 Mechsana-
Ajmer Fast Passenger and connecting 14
Dn. Ajmer-Delhi Fast Passenger. They
could not be loaded in a direct train
for want of room.

The parcels arrived at the destination
and were delivered on 7.4.1966.
(b) Yes.
According to S:ction 74(3) of the
Indian Railways Act, for goods booked
at owner’s risk, which was the case with
the consignments in question, the Rail-
way Administration shall not be respon-
sible for any loss, destruction, damage,
deterioration or non-delivery of such
goods, from whatever cause arising, ex-
cept upon proof that such loss, destruc-
tion, damage, deterioration or non-deli-
very was due to negligence or misconduct
on the part of the railway administration
or of any of its servants. The accommo-
dation by through trains being limited,
these consignments had to be cleared by
other than through trains. The consign-
ments which were booked on 3.4.1966
were delivered on 7.4.1966 and this transit
time cannot be considered excessive for
a distance of 736 Kms. between Palanpur
and Delhi. Railways are, therefore, not
liable in this case.

Electric Fans in Railway Quarters at Daya
Basti in Delhi

1697, SHRI ABDUL GHANI DAR:
Will the Minister of RAILWAYS be
pleased to state :

(a) whether it is & fact that barracks
and quarters at Daya Basti in Delhi for
Railway Protection Force have not been
provided with electric fans ;

(b) if 80, the reasons therefor ; and

(c) the time likely to be taken to
provide this facility at Daya Basti ?
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THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a)
Barracks and Type I quarters at Daya
Basti have not been provided with fans.

(b) According to authorised scale of
electric fittings, fans are not required to
be fitted in Type I and equivalent
quarters.

(c) The question of providing fans
in Type I and equivalent quarters can
be considered only when the funds
position improves.

Railway Protection Force Dog Squad

1698, SHRI ABDUL GHANI DAR :
Will the Minister of RAILWAYS be
pleased to state :

(a) whether it is a fact that expendi-
ture on Dog Squad of Railway Protec-
tion Force is being charged from the
‘Jawans' of Railway Protection Special
Force ; and

(b) If so, the rcasons therefor ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a)
Mo. One pet dog adopted as ‘Mascot’
by one of the Railway Protection
Special Force Battalions is, however,
being maintained through  voluntary
contributions raised in that Battalion.

(b) Does not arise.

Line Capacity between Delhi and
Shakurbasti
1699. SHRI ABDUL GHANI

DAR : Will the Minister of RAILWAYS
be pleased to state :

(a) the line capacity between Delhi
and Shakurbasti before and after laying
double line ;

(b) the line capacity at present bet-
ween Shakurbasti and Rohtak ; and

(c) the likely i in the ber of

passenger and goods trains after laying
double line upto Shakurbasti ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a) The
line capacity on Delhi Kishanganj-
Shakurbasti is 25 and 31 trains cach way
belore and after doubling respectively,

(b) 20 trains each way,
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(c) The additional trains introduced
on Delhi Kishanganj-Dayabasti-Shakur=
basti section are as under :

Passenger Goods

Delhi Kishanganj-

Dayabasti 2 3
Dayabasti-Shakur-
basti 2 2
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Enquiry against Birla Group of
Industries

1708, SHRI KAMESHWAR SINGH :
SHRI S. M. BANERIJEE :

SHRI YAINA DATT
SHARMA :

SHRI GEORGE FERNAN-
DES :

SHRI E. K. NAYANAR :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state :

(a) whether it is fact that Govern-
ment propose to institute a judicial
enquiry to probe into the affairs of the
Birla Group of Industries ;

(b) if so, whea it is going to be insti-
tuted ; and

(c) if not, the reasons therefor ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A, AHMED : (a) to (c). The In-
vestigation of the allegations levelled
against the Birla Group of Industries
which required enquiry and action has
already been given to the highest possible
machinery under the laws in force in the
country. In order, however, to maintain
a close chezk and follow-up in respact of
the investigations which are still continu-
ing and also for expelition of the cases
now before the  wvarious  tribunals,
Government have decided to appoint a
special  Commissioner of high  status
with a judicial background and e¢x-
perience in l:gel affairs, in thz Cabinet
Secretariat, to co-ordinate investigations
and bring up matters for Government
decision quickly. Governm=nt do not,
therefore, propose to institute a judicial
enquiry to probe into the affairs of the
Birla Group of Industries scparately.

faeelt st wwws fedftoy & wfve

o AT

1709. =it gew wm
ot vita fay :
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Steel Transaction of M/s. Aminchand
Pyarelal Group of Concerns

1710. SHRI KAMESHWAR SINGH :
SHRI K. LAKKAPPA ;
DR. SUSHILA NAYAR :

Will the Minister of STEEL AND
HEAVY ENGINEERING be pleased to
refer to the redly given to Unstarred
Question No, 208 on the 12th November,
1968 regarding the steel transactions of
Aminchand Pyarelal Group and state :

(a) whether the investigations have
been completed :

(b) if so, the broad details of the
findings ;

(c) if the investigations have not been
eompleted, the reasons therefor ; and

(d) the steps taken to expedite the
matter 7

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
HEAVY ENGINEERING (SHRIK.C,
PANT) : (a) to (d). No, S8ir. The
investigation work in respect of the
remaining cases of large value licences is
still continuing. So far examination has
been completed in respect of 485 cases,
out of which, in 59 cases irregularities
have been noticed. These cases are
being examined further to determine the
seriousness of the irrcgularity and the
action to be taken thereof. Broadly,
the irregularities relate to jhe following
types of cases :—

(i) Licensing on the basis of recom-
mendation made by an inappro-
priate authority.

(ii) Non-observation of proper  proce-
dure in respect of licensing under
loans on deferred terms,

(iil) Improper fixation of prices for
imported steel.

(iv) Irregular changes of items for
imports.

(v) Failure to take bank guarantees in
certain cases.
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It is expected that the investigation of
the remaining cases may be completed by
the end of May, 1969. However, the
cases where irregularities have teen
noticed have to be pursued, and respon-
sibility fixed for suitable departmental
action, which naturally would take more
time,

M/s. Atul Products

1711. SHRI KAMESHWAR SINGH:
DR. RANEN SEN :
SHRI J. M. BISWAS :
SHRI P. C, ADICHAN :
SHRI JAGESHWAR YADAV :
SHRI RAMAVTAR
SHASTRI :

Will the Minister of STEEL AND
HEAVY ENGINEERING be pleased to
refer to the reply given to Unstarred
Question No. 257 on the 12th November,
1968 regarding =a complaint made
against M/s. Atul Products and state :

(a) whether the investigation has been
completed ;

(b) whether any action has been

taken ;
(c) if not, the reasons thercfor ; and
(d) the reasons for the delay 7

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
HEAVY ENGINEERING (SHRI K. C.
PANT : (a) to (d). The Iron and Steel
Controller has lodged a comptaint with
the Central Burzau of Investigition, who
are looking into the matter,

M/s. Karam Chand Thapar and Bros.

Coal Sales Ltd,
1712. SHRI KAMESHWAR SINGH :
Will the Minister of INDUSTRIAL

DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state :

(a) whether the Inspector’s report on
M/s. Karam Chand Thapar and Brothers
Coal Sales Limited, ordered by the Com-
pany Law Board, has bzen received ;
and
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(b) if so, whether irregularities have
been found ?

THE MINISTER OF INDUSTRIAL
DEVELOPMFNT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED) ! (a) Yes, Sir.

(b) It was noticed that certain Joans
were granted to other Companies which
amounted to an irregularity at the time
when they were given.

Fallure of Heavy Engineering Corpora-
ration and M.AM.C. to Supply

Equipment to Bokaro Steel
- Plant

1713. SHRIMATI ILA PAL-
CHOUDHURI :

SHRI M. N. REDDY :
SHRI S. K. TAPURIAH :

Will the Minister of STEEL AND
HEAVY ENGINEER|NG be pleassd to
state :

(a) whether Government's attention has
been drawn to the recent newspaper
reports that on account of two important
public Sector Undertakings—the Heavy
Engincering Corporation and Mining &
Allied Machinery Corporation not having
been able to supply the indigenous
equipment required for the Bokaro Stecl
Plant, the latter’s completion has bzen

considerably delayed ;

(b) if so, the facts and reasons for
their failure ; and

(c) the steps taken or proposed to be
taken to put matters right 7

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
HEAVYY ENGINEERING (SHRIK. C.
PANT): (a) to (c) . The delivery
schedules for supply of equipment for
the Bokaro Steel Plant by the Heavy
Engineering Corporation and the Mining
and Allied Machin:ry Corporation
Ltd., have only recently been [inalised in
consaltation with the Bokaro Autho-
ritics, Every effort will be made to
ensure that the equipmant is supplicd in
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accordance with the deliver} schedules
ogreed to.

Central Assistance for Development of
Small-scale Industries

1714, SHRI GADILINGANA
GOWD : Will the Minister of INDUS-
TRIAL DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS
be pleased to state : :

(a) the Central assistance for the
development of small-scale industries in
the States of Andhra Pradesh, Madhya
Pradesh, Mysore and WUttar Pradesh
propored during the Fourth Five-Year
Plan ;

(b) the Central assistance as asked for
by those States during the period ; and

(c) the reasons for
Central assistance, if any 7

reducing the

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F.A. AHMED) : (a) to (c). Accord-
ing to the existing procedure Central
Assistance is sanclioncd to the State
Government at the end of each financial
ycar on the basis of actual expenditure
for the first three quarters and anticipat-
ed expenditure for the Fourth quarter.
The quantum of Central Assistance for
the 4th Plan period as a whole has not
been determined.

Hindustan Machine Tools

1716, SHRI GADILINGANA

GOWD 1

SHRI S.K. TAPURIAH :

SHRI HIMATSINGKA :

SHRI MAHANT DIGVIJAI
NATH :

SHRI B.K. DAS-
CHOUDHURY :

SHRI SITARAM KESRI :

SHRI D.N. PATODIA :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased

to state @ *

(a) whether the units of the Hindustan
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Machine Tools Ltd., are working to their
full installed capacity ;

(b) if so, the annual profit earned
during the years 1966-67, 1967-68 and
the percentage of the total capital outlay
it represents ; and

(¢) if any loss has been incurrcd, the
steps being taken to make the Company
a profitable concern ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED) : (a) The installed
capacity of the Hindustan Machine
Tools watch factory is being fully
utilised, whereas only about 509 of the
total installed capacity of the machine
tool wnits of Hindustan Machine Tools
Limited is being utilised at present.

(b) The profit carned during 1966-67
was Rs. 126.3 lakhs representing 3.6 per
cent of the capital employed. During
1967-68, there was a loss of Rs. 65,96
lakhs.

(c) Against the background of steep
fall in the demand for machine tools
during the last 2 years or so, concerted
efforts are being made by the Company
to utilise the available manufacturing
capacity more fully by diversifying their
product range so that the types of sophis-
ticated machine tools which are hitherto
being imported could be manufactured
them., The Company have also been
concentrating on an export drive, They
have opened sales-Cum-service centres at
Frankfurt, New York, Los Angeles and
Melbournc and also entered into agency
agreements with firms in  US.A.,
Sweden, West Germany, Denmark, East
European Countries, Benelux Countries,
U.K., Canada and Ceylon. The Com-
pany are also laking steps to take up
production of Heavy Duty Presses,
Printing Machinery and L. P. Gas
Cylinders. It is expected that the
cumulative effect of all these steps will
be to make the operations of the Com-
pany profitable within a reasonable

.
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qT%F T fogq gaqe 7. 0-25 WY A
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Railway Delegations Sent Akroad

1725, DR. SUSHILA NAYAR :
SHRI K. LAKKAPPA :

Will the Minister of RAILWAYS be
pleased to state :

(a) the number of Dclegations sent
abroad during the year 1968 by his
Ministry ;
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(b) the names of countries visited by
tho se delcgations ;

(¢) the amount spent by each delega-
tion ; and

(d) the results achieved thereby ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAGH SINGH):
(a) 12 dclegations were sent abroad
during the year 1968,

(b) to (d). A statement given the
information is laid on the Table of the
House. [Placed in Library. See No.
LT—207 /69).

Small Car project in Mysore with
Japanese collaboration

1726, SHRI HARDAYAL
DEVGUN :
SHRI S.R. DAMANI :

SHRI K.P. SINGH DEO :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state :

(a) whether Government have con-
sidered the proposal made by the Mysore
State Industrial Investment and Develop-
ment Corporation for setting up a Small
Car Project in collaboration with Japan ;

(b) if so, whether Government have
agrecd to the proposals ; and

(c) if so, details thereof ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F.A. AHMED) : (a) to (¢). The pro-
posal is still under the consideration of
Government.

Railway Employees Affected by October—
November, 1968 Cyclone and Floods in
Kharda Division

1727. SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether payments have been made
to the Railway employees in Khurda
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Division who suffered heavily from
cyclone and floods in October and
November, 1968 in Orissa ;

(b) if so, the amount of money paid ;
and

(c) the total number of employees who
have been benefitted fiom this 7

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a) to
(c). Payments to the extent of one
month’s salary were made 1o 2259 em-
ployees who were affected by the cyclone
and floods. The total amount thus
paid was Rs. 2,37,024,00 only. An
amount of Rs, 50,000~ has also been
sanctioned from the Railway Minister's
Welfare & Relizf Fund for disbursement
to the affected Railway employees.

Direct train from Bombay to Cochin.

1728. SHRI E.K. NAYANAR :
SHRIMATI SUSEELA GOPA-
LAN:
SHRI C.K, CHAKRAPANI :
SHRI P,P. ESTHOSE ;

Will the Minister of RAILWAYS be
pleased to state :

(a) whether Government have recei-
ved any represeatation from  the Bombay
Keraliya Samaj to run a direct train
from Bambay to Cochin ; and

(k) il s0, the action taken thereon ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH : (a)
Yes.

(b) Introduction of a direct train
between Bombay and Cochin has not
been found justified having regard to
the present level of through traffic on
this route. However, to affoid relief to
through passengers, an additional third
class through service coach has been
introduzed with effect from 20-2-1969
between Cochin and Bombay on three
days in a week in cach direction. The
additional coach runs by Nos- 13 Dn/14
Up Bombay-Madras Janata Expresses
and Nos. 41 Dn/42 Up Kerala Expres-

s,
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Distruction of Railway Property by
waruly Mobs

SHRI CHENGALRAYA
NAIDU :

SHRI VISHWA NATH
PANDEY :

1729.

Will the Minister of RAILWAYS be
pleased to state :

(a) whether it is a fact that the
Railways have suftered a loss of Rs. 2
crores during the period from February,
1965 to Saptember, 1968 as a result of
destruction of Railway property by unruly
mobs

(b) whether it is also a fact that in
the eleven months since April 1967, there
were 1,363 instances of attack on Railway
proparty

{e) il so, the total number of such
incidents State-wise ;

(d) which is the States where highest
attack on Raliway properly took place ;
and

(e) whether States have been asked
to look into the matter and take
measurcs for safety of Railway pro-
perty 7

THE MINISTER OF RAILWYS

(DR. RAM SUBHAG SINGH) : (a)
Yeus, to the extent of Rs. 1,87,00,000.

tb) The cxact number of instances is
not readily available.

(c) Does not arise.

(d) Duoes not not arise.

(e} Yes.
Ban on foreign collaboration in Industries

1730. SHRI BEDABRATA BARUA:
Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS b: pleascd
to state :

(a) whether Government propose to
ban foreign collaborations in industries
in which development with indigecoous
machioery and know-how is possiblc ;
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(b) if so, the steps taken by Govern-
ment in this regard ; and )

(c) if not, the measures proposed to be
taken to discourage such collaborations 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED) : (a) Yes, Sir.

(b) A list of industries where no
foreign collaboration (financial or tech-
nical) is considered necessary, has besn
publicly announced. Each proposal for
foreign collaboration is carefully exa-
mined by the authorities concerned in
consultation with the Directorate General,
Technical Development and the Council
of Scientific & Industrial Research
whether the industry can be developed
with indigenous machinery and know-
how.

(c) Doss not arise.

De-licensing of Industries

1731. SHRI BEDABRATA BARUA :
Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state :

(a) whether Government proposs to
discontinue the licensing of some indus-
tries during the Fourth Plan ; and

(b) if so, the names of the industries
in which no licence would be required ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED) : (a) and (b). The
Planning Commission in the paper en-
titlted **Approach to the Fourth Five
Year Plan" have suggested that the
industries which only require marginal
assistance by way of foreign exchange
and also those which do mnot involve
foreign exchange may be exempted from
the nead of securing industrial licences.
A decision in the matter will be taken
by Government after considering also
the report of the Industrial Licensing
Policy Inquiry Committee which s likely
to be received soon.
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Projects in Haryana in Public Sector

1732, SHRI SHRI CHAND GOYAL:
Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state :

(a) the major projects in the public
sector demanded by the Govemment of
Haryana for the Fourth Five Year Plan ;

(b) whether the projects have been
got earmarked by Government ; and

(c) the details of the projects can-
celled 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED): (a) to (c). The
Government of Haryana have proposed
the undermentioned projects for being
taken up during the Fourth Five Year
Plan :-—

(i) Naptha Cracker,

(ii) Small Horse Power Tractors.
(iii) Mechanised Tannery.

(iv) B.H.C.

(v

—

Optics for scicntific instruments
and cameras.

(vi) Synthetic detergent
dodecyl-benzene.

based on

(vii) Acetate Butratenitrate,

(viii) Particle Board.

(ix) Magensium salts from brine and ;
(x) Furfural,

These are under consideration and a
final decision will be taken when the
Fourth Plan is [inalised in all its
details.

Rallway Lawyers

1733, SHRI SHRI CHAND GOYAL:
Will the Minister of RAILWAYS be
pleased to state :

(a) the amount paid to lawyers to
defend Railway cases during the current
financial year and duning the last year



85 Written Answers PHALGUNA 14, 1890 (SAKA)

(1967-68) and the figures paid to Raiilway
counsels and outsid: counscls szparately;
and

(b) the steps in contemplation of
Government to reduce the amount ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a)
Statement showing the informatioa for
the year 1967-68 is laid on the Table of
the House. [Placed in Library, See
No. LT—208/69]. The information for
the current year will be laid on the
Table of the Sabha after 31-3-1969.

(b) Following steps are taken to
reduce the amount of legal expenses : —

(i) Advocates are paid according to
the High Court Schedule.
Government Pleaders are paid
as per rates fixed by the State
Governments, and outside
counscls are paid at the rate
fixed as per prior contract ;

(if) Prolongation of litigation s

minimised ;

(iii) Unnecessary adjournments are
avoided ;

(iv) Cases are reviewed at various
stages for settlement purposes
etc, ;

(v) Expenses on account of legal

opinion from outside lawyers
are also avoided ;
(vi) Efforts are made to finalise

claims before filing suits and
by reviewing cases at Section
80 CPC notice stage ;

(vii) Classification of cases is done
into contested and uncontested
cases. In contested cascs fees
are paid as per schedule pres-
cribed by High Courts and in
uncontested cases fees are paid
on the basis of number of
appearances  subject to the
maximum of half the schedule
of fees prescribed by the High
Court concerned ;

(viii) Accident Claim cases are handled
by Law Assistants and Com-
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mercial OXicers before  the
Ad-hoc or Accidents Claims
Commissioners appointed under
the Indian Railway Act. This
saves Advocates® expenses.

(ix) In certain cases lump sum foes
are paid which are generally
much lower than the demands
of the Advocates ;

(x) Oaly cases of exceptional nature
involving complicated questions
of law are referred to outside
lawyers.

Compensation for Pilferage of Goods on
Rallways

1734, SHRI SHRI CHAND GOYAL:
Will the Minister of RAILWAYS be
pleased to state ;

(a) the amount of compensation
which Government had to pay during
the current year for the loss or pilferage
of goods in transit ;

(b) whether it has come to the know-
ledge of Governmsnt that some Railway
employees are instrumental or responsible
for pilferage ; and

(c) if 30, the steps taken by QGovern-
ment in this regard 7

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a)
Statistics of compensation pald by the
Indian Railways on account of various
causes are available only for the first
three quarters of the current year (1968-
69). The amount paid on account of
loss or pilferage of goods in this perlod
was Rs. 5.76 crores approximately,

(b) Yes.

(c) 1. Special watch is being kept by
R.P.F. plain-clothes staff on such railway
employees as are reported to be induldg-
ing in thefts and pilferages of coasign-
ments. 1144 Railway employees were
arrested in the year 1967 and 1062 in
1968,

2. Deterrent punishments are award-
ed to stafT found instrumental /responsible
for pilferages.
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3. Railway staff found in unlawful
possession of railway property are prose-
cuted under the Railway Property (Un-
lawful Possession) Act, 1966. 1164
Railway employees and 124 R.P.F. per-
sonnel have been arrested during the
period April-Dzcember, 1968,
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Road-cum-Rall Bridge over the
Brahmaputra

1737. SHRI HEM BARUA : Will
the Minister of RAILWAYS be pleased
to state :

(a) whether it is a fact that the road-
cum-rail bridge over the Brahmaputra
at Pandu known as the *“Saraighat'

Bridge has of late not been fit for use, .
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since it has been damaged at certain
points ; and

(b) if so, the nature of the damage
as also the steps taken by Government to
put the Bridge in order ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAGH SINGH) : (a)
No, Sir.

(b) Does not arise,
Amin Chand Pyare lal Case
1738. SHRI RANIJIT SINGH :

SHRI BAL RAJ MADHOK :
SHRI HARDAYAL DEV-

GUN :
SHRI D. C. SHARMA :
SHRI BENI SHANKER
SHARMA :

Will the Minister of STEEL AND
HEAVY ENGINEERING be pleased to
state :

(a) whether the officials found guilty
in the Amin Chand Pyarelal case have
been punished ;

(b) if so, the details thereof ; and

(c) if not, the reasons for the delay ?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
HEAVY ENGINEERING (SHRI
K. C. PANT) : (a) to (c). It is pre-
sumed the question has reference to
officials mentioned in the Sarkar Com-
mittee Inquiry Report on Steel Traps-
actions, which covered Amin Chand
Pyarelal and also other licensing cases.
Disciplinary proceedings for the imposi-
tion of a major penalty have been
instituted in the cases of S/Shri A.S.
Bam, 5. C. Mukherjee, S. B. Basu,
S. Gupta, G. N. Sen Gupta and D. P.
Misra. Disciplinary proceedings for the
imposition of a minor penalty have
been instituted in the case of S/Shri B.C.
Mathur and C. A, Nair, it has been
decided, on the advice of the Central
Vigilance Commission, that a wamning
would be appropriate, and the Ministry
of Home Affairs (the concerned adminis-
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trative Ministry) aré taking necessary
action. In the case of Shri L. K. Bose,
a proposal for suitable reduction of
pension, is under consideration, in
consultation with the Ca=ntral Vigilance
Commission and Union Public S:rvice
Commission. The above covers all
officials concerned, except those who had
retired, and whose pensions were already
sanctioned against whom actlon s,
therefore, not possible under the rules.

Railway Passes to Government
Employees

1739. SHRI M. N. REDDY : Will
the Minister of RAILWAYS be pleased
to State :

(a) whether, in conformity with the
policy of Government to remove dis-
parities in the working condition of
Government and Railway employees, it
is proposed to accord equal facilities of
Railway passes as are enjoyed by the
Railway employees—both the working
and the pensioners—by taking away
certain quotas of Railway servants and
thereby distributing in the interest of
justice, equitably amongst all the
employees, irrespective of whether they
are Railway cmployees or not ;

(b) if so, when this scheme would be
given effect to ; and

(¢) if not, reasons therefor ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH):
(a) No, Sir.

(b) Does not arise.

(c) The facility of free and conces-
sional travel to Railwaymen is a
historical convenant in all the Railway
systems of the World. Railwaymen in
this country are allowed similar travel
facilities as an incident of the Railway
service. In regard to the travel conces-
sion admissible to Co:ntral Govermment
employees other than Railway servants,
the Second Pay Commission who had an
occasion to review the question of
liberalising the existing leave travel
concession had recommended that the
basic structure of the scheme should

Written Answers 90

remain unaltered. In view of this, the
question of extending the concessions
applicable to Railway employees in
respect of rail travel to other Central
Government servants, does not arise,
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M/s. Bennett Coleman and company

1742. SHRI B.K. MODAK :
SHRI K. ANIRUDHAN :
SHRI UMANATH :
SHRI P. GOPALAN :

Will the Miniser of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be ploased
to refer to the reply given 1o Starred
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Question No. 33 on the 12th November,
1968 and state :

(a) whether the Registrar of Compa-
niss, Bombay has completed the enquiry
into the conduct of Chairman, M/s.
Bennett Coleman and Company ;

(b) if so, the details of the enquiry ;
(c) the action taken thereon; and

(d) if not, when the enquiry is likely
to be completed ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F.A. AHMED) : (a) 1o (d). In response
to the questionnaire issued by the Regis-
trar of Compaines, Bombay, the company
has furnished him with various tabular
statements, The matter is under exami-
nation.

Procuring of Coking Coal for Bhilai
Steel Plant

1743, SHRI M.N. REDDY : Will
the Minister of STEEL AND HEAVY
ENGINEERING be plcascd to state :

(a) whether it is a fact that the
Bhilai Steel Plant is not getting better
quality of coking coal because of high
percentage of ash content in it resulting
in poor performance of the production ;

(b) if so, the detailed steps taken to
remedy the situation ; and

(c) the results achieved ?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
HEAVY ENGINEERING (SHRI K.C,
PANT) : (a) Yes, Sir. [tis a fact that
Bhilai has not been getting sufficient
quantity of prime quality coking coal.
The shortage, therefore, has beéen neces-
sarily met by using raw coal from the
collieries.

(b) and (c). The problem is com-
plex one and steps have been taken
through the coal controller to increase
the supply of prime quality coking coal
which has now gone upto 635/,
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Minmg and Allied Machinery Corporation

1745, SHRI INDERJIT GUPTA :
Will the Minister of STEEL AND
HEAVY ENGINEERING be pleased to
State :

(a) whether his attention was drawn
to the statcment made on the 5th January
1969 by the Managing Director. Mining
and Allied Machinery Corporation to
the effcct that ‘‘the future of the plan is
unknown'', bccause its orders would last
only upto 1971 ;

(b) if so, the steps being taken 1o
keep the plant going on a profitable
basis : and

(c) the piogress made with the report-
ed plan for Mining and Allied Machinery
Corporation to manufacture Railway
bogies for the U. 8. 8. R. 7
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THE MINISTER OF STATE IN THE
MINISTERY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C. PANT) :
(a) and (b), The Managing Director
of the Mining and Allied Machinery
Corporation had a general discussion
with newspaper reporters regarding the
working of this plant, together with its
future possibilities, in the course of which,
he explained that the present orders on
the plant would bz executed by the end
of 1971. Various steps are being taken
by the Corporation to secure further
orders for mining machinery and other
engineering equipment as well as to
diversify production inte new lines.
Among the various proposals for diversi-
fication are the devolopment of manu-
facturing capacity for coal washery
equipment, ore and coal handling
equipment in ports, hydraulic pitprops
and components for various types of earth-
moving equipment, besides other items,
The Corporation will also join as a
member of a cosortium for power
projects so as 10 secure orders for mis-
cellaneous items of equipment. The
order position of this plant in the period
afrer 1971 will depend on a number of
factors including the extent of investment
in various sectors in the Fourth Plan and
the extent of diversification that can be
effected in the plant.

(c) The matter is under examination.
Cost Estimates of Steel Plants

1746. SHRT SHASHI BHUSHAN :
Will the Minister of STEEL AND
HEAVY ENGINEERING be pl:ased to
state :

(a) whether it is a fact that in the
case of three steel plants in the public
sector, the revised cost turned out to bz
nearly double the original cost cstimates;
and

(b) il so, the reasons for disparities
between original and revised estimates of
the steel plants observed during th: three
plan periods 7

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
HEAYY ENGINEERING (SHRI K.C.
PANT) : (1) No, Sir. How:ver, there
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have been considerable increases in the
revised cstimates.

(b) The increases have taken place on
account of several reasons e.g., inclusion
of new items not originally covered,
contract variations, increases in customs
duty rates, increases in supervision,
administration and engineering charges,
devaluation etc.
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Code of Conduct for Protection of Railway
Property

1748, SHRI BAL RAJ MADHOK ;
SHRI RANJIT SINGH :
SHRI1 D.C. SHARMA :

SHRI BENI SHANKER
SHARMA :
SHR1 HARDAYAL DEVGUN:

Will the Minister of RAILWAYS be
pleased to state :

(a) whether any Code of Conduct has
been evolved to protect Railway pro-
perty ;

(b) if so, the details thereof ; and

(c) the results achicved so far ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a)
There is no code of conduct as such,
evolved for the protection of railway
property but the Railway Protection
Force Act, 1957 and Rules and Regula-
tions made thereunder as also the Rail-
way Services (Conduct) Rules contain
cortain provisions which are in the nature
of a code of conduct.

(b) Brief details are as follows ;-
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Section 11 of the Railway Protection
Act, 1957 :

“11. It shall be the duty of every sup-
erior officer and member of the Force—

(a) promptly to execute all orders
lawfully issued to him by his superior
authority ;

(b) to protect and safeguard railway
property :

(c) to protect and obstruction in the
movement of railway property ; and

(d) to do any other act conductive to
the bstter protection and security of
railway property.”

Rules 15 & 16 of the Railway Protec-
tion Force, Rules, 1959 :

15, Duty to protect Railway Property —
Superior  officers and membars  of
the Force shall take all Ilcgitimate
and  possible steps to ensure
the fullest protection and security of
railway property and to remove any
obstruction in the movement of railway
property and shall also co-ordinate and
act in close co-operation with the concer-
ned police and other authorities in
regard to prevention of crime and matters
of safety and security on railways. They
shall carry out the orders issucd by the
Chiefl Sccurity Officer in this behalf,

1@, Dury to prevent theft, etc —Jy
shall be the duty of every superior
officer and member of the Force to
interpose to prevent any attempt to
steal or damage or wamper with railway
property or to obstruct the movement
of railway property and he shall to
the best of his ability, prevent such
attempts and remowve any such obst-
ruction and for this purpose he may
besides sending information to  the
nearest Police officer alto call to
his aid any railway scrvant to  assist
him, and he shall go to the assistance of
Police Officers and Railway scrvants
calling on him for aid in the discharge
of their legitimate dulies in relation to
the railway."

Rule 3 of the Railway Services
(Conduct) Rules, 1966 which are appli-
cable to the Railway Protection Force :

*3, General —1. Every fajjway pervast
shall at all times :—
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(i) maintain absolute integrity ;
(ii) maintain devotion to duty : and
(iii} do moting which is unbecoming
of a railway or Government
servant,'

In addition to the pvovisions cited
above, the Railway Proteztion Foree
Regulations contain detailed instructions
as to the powers and duties of Superior
Officers and members of the Force wherein
the brief provisions mentioned above
are elaborated.

achieved are consi-
dered gencrally satisfactory. The
vigilance exercised by the Railway
Protection Force, the preventive action
taken by them and the assistance given
by them to the Railway Police in the
prevention and detection of crime on
the Railways have produced satisfactory
resulis.

During the year 1968, the following
results have been achieved :—

(¢) The results

Amount of pro- No, of
perty recovered persons
(Rs. in lakhs) arrested.
1. Booked con-
signments 8.39 1.772
2. Railway equip-
ment/Store  23.65 5,800

Uhder the Railway Property (Un-
lawful Possession) Act, 1966, enforced
from 1.4,1968, till 31.12,68, the amount
of property recovered comes to Rs, 8.13
lakhs with the arrest of 8,409 persons
including 1,164 Railway cmployees and
124 Railway Protection Force pertonnel.

A1 faem fufde
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Shifting of Rajendra-Pul Halt
(E. Rly)

1750. SHRI BHOGENDRA JHA :
Will the Minister of RAILWAYS be
pleased to refer to the reply given to
Uastarred Qusstion No. 2118 ona the
26th Novemb:r, 1968 and state @

(a) whether Goverament arc aware
that shifting the Raj:ndra Pul Halt so
as to bring it nearer the Ganges will
fetch more income by increasing the fare
proportionately ;

(b) if not, what are the exact finan-
cial difficulties in the way ol shifting ;
and

(c) whether with the increase in traftic
of goods and passergers, the opening of
halts at Muraitha and Korabiya will now
be found economical if the matter is
examined afresh ?

THE MINISTER OF RAILWAYS
(Dr. RAM SUBHAG SINGH) : (a) and
(b). The halt can be shifted from its
existing sitc upto a maximum distance
of 0.4 Km. towards northerm end of
Rojendra Pul but this will result in the
abandoning of assets worth Rs. 20,000/-
at the existing site. I the halt has to be
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shifted by more than 0.4 Km., it will
become necessary to change the layout
of the road passing overhead which
would involve considerable expenditure.
Shifting of the Rajendra Pul Halt is not
expected to fetch any material increase
in earnings. The proposal is therefore
not feasible on financial considerations.

(¢) There has bcen a declining trend
of originating passenger and goods traffic
on North Eastern Railway during the
current financial year. As such there is
no possibility of the proposals for open-
ing of halts at Muraitha and Korahiya
(and not Korabiya) becoming financially
justified at present.

Promotions in Foreign Traffic Accounts
Office, Western Railway, Delhi

1751. SHRI P. GOPALAN :
SHRI A. K. GOPALAN :

Will the Minister of RAILWAYS be
pleased to refer to the reply given to
Unstarred Question No. 3099 on the
23rd December, 1968 regarding promo-
tions in Foreign Traffic Accounts Office,
Western Railway, Delhi and state :

(a) whether the arrears have been
paid to the employess concerned on
account of refixation of the pay ;

(b) if not, the reasons therefor ;

(c) whether any responsibility for the
delayed promotion of the employce has
been fixed ; and

(d) il not, the reasons therefor ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a) 1o
(d). Information is being collected and
will be laid on the Table of the Sabha.

Promotion in Railway Accounts Department
on Seniorily-Cum-Suitability Basis

1752, SHRI UMANATH :
SHRI P. GOPALAN :
SHRIMATI SUSEELA

GOPALAN :

Will the Minister of RAILWAYS
be pleased to state ;

(a) whether the staff In the Accounts
Department promoted on Seniority-cum-
sultability basis wire eligible to appear
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in the Appendix—IIIA examination ;
and

(b) if not, the reasons therefor ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a)
Yes.

(b) The question does not arise.

Licensing Procedure

1755. SHRI S. S. KOTHARI: Will
the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to
state :

(a) whether it is a fact that some
steps have been taken to liberalise licens-

ing procedures and expedite sanctions
for setting up industries ;

(b) if so, what are the steps ;

(¢) whether the industries through

their associations have represented that
these are still considerable delays in
granting such sanctions ; and

(d) the reaction of Government
thereto and why the impact of the
changes initiated is not being felt by
applicants for industrial licences ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F.A. AHMED) : (a) Yes, Sir.

(b) In the year 1964, Government
exempted all  industrial undertakings,
except those engaged in a fcw specified
industries, having invesiment in land
buildings and machinery of not more
than Rs. 25 lakhs from the Licensing
provisions of the Industries (Develop-
ment and Rcgulation) Act, 1951. In
1966 a number of industrics were exempt-
ed from the licensing provisions of the
Act and an industrial license is no
longer rcquired for thoe industries,
Freedom has also bzen given to the
existing  registercd/licensed  industrial
undertakings to diversily or expand their
production upto 2577 of their licensed/
registered capacity, without the formality
of obtaining an industrial licence pro-

vided that they can do so with the
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existing plant and machinery (except
minor balancing equipment) and without
any additional expenditure of forcign
exchange.

In order to enable the applicant to

know as early as possible whether
Government would be prepared to
consider favouraly the proposal put

forward by him, a system of issuing
““letters of intent” giving a commitment
on the part of the Government to issue
an industrial licence subjsct to conditions
specificd therein being fullil'ed has been
introducsd. Further, powers have also
been d:legated to the Administrative
Ministries to dispose of certain types of
cases without reference to the Licensing
Committee.

(c) and (d). Some complaints of de-
lays of the licensing of industries of de-
lays in the licensing of industries have
come to the notice of the Government,
Due consideration is however, given to
the suggestions made in the represen-
tations made by the associations in
formulating  Government's policies.
Certain amount of delay is, however
inherent in the system of licensing due
to the reason that every scheme has
to be examined by the Technical autho-
rities and the recommendations of the
State Government and other concerned
have to be obtained before a final
decision 15 taken. The situation is
aggravated in many cases bacause the
applicants furnish incomplete informaition
on important aspects of their schemes
such as phased manufacturing programme
arrangements made for mceting foreign
exchange requirements and terms of
foreign collaboration ctc. and quite often
references have to be made to them for
clarification. However, a study of a
few representative cases that was made
sometime agn showed that the avcrage
time taken in disposal of applications
for industrial licences had come down
to 131.5 days from 165 daye.
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Doubling of Railway Lines in Southern
Railway

1759. SHRI MANGALATHUM-
ADAM : Will the Minister of RAIL-
WAYS pleascd to state :

(a) the number of new doubling pro-
gramme in the Southern Railway in the
current linancial year ;

(b) whether the Jalarpet-Erode doubl-
ing has been completed ; and

(c) the additional amount spent oveg
and above the estimates of the doublinr
project for Jalarpet-Erode section 7

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a)
No new doubling was programmed in
1969-69.

(b) With the exception of single line
between  Tirupattur and  Morappur
(47 KM), the doubling of the remaining
lengih on Jalarpet-Erode section has boen
completed and opened to traffic. The
doubling of 15 KM beiwcen Morappur
and Dasampatti has becn included in
1969-70 Budget.

(c) No additional amount was spent
over and above the sanctioned estimate,

Visit by West German Delegation to
Rourkela Steel Plaat

1760. SHRI K. LAKKAPPA :
SHRI SAMAR GUHA :
SHRI SURENDRANATH
DWIVEDY :
SHRIMANIBHAL J. PATEL :
SHRI D. N. PATODIA :
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SHRI HARDAYAL
DEVGUN :

SHRI NITIRAJ SINGH
CHAUDHARY :

SHRI JYOTIRMOY BASU :

SHRI SITARAM KESRI :

SHRI CHENGALRAYA
NAIDU :

SHRI N. R. LASKAR :

SHRI R. BARUA :

SHRI ONKAR LAL
BERWA :

SHRI B. K. DAS-
CHAUDHARY :

SHRI NRRENDER KUMAR
SALVE :

SHR1 CHINTAMANI
PANIGRAHI :

Will the Minister of STEEL AND
HEAVY ENGINEERING be pleased
lo state :

(a) whether it is a fact thata West
QGerman delegation visited Rourkela Plant
in Orissa in the second we:k of January,
1969 ;

{b) if so, the reasons of this visit ;

(c) whether the delegation has made
any recommendations about the working
of the Plant ; and

(d) if so, what are their rezommenda-
tions ?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
HEAVY ENGINEERING (SHRIK. C.
PANT) : (8) Yes, Sir.

(b) This visit was a part of the pro-
gramme of periodical exchange of views
about the working and the expansion of
Rourkela Stezl Plant.

(c) and (d). The main recommenda-
tions of the Dclegation related to the

improvement in the supply of raw
materials, installation of additional
crushing facilities in the Sintering

Plant and preparation of a scheme and
organizational sct-up for the proper
maintenance of the Plant,
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Export of Naptbalene

1761, SHRI N. K. SOMANI : Wil
the Minister of STEEL AND HEAVY
ENGINEERING be pleased to state :

(a) whether it is a fact that Hindustan
Steel Ltd., exporteld napthalene at
Rs. 500.00 per tonne ;

(b) the quantily exported around this
ratc ;

(c) whether it is also a fact thata
part of the consignment exported by
Hindustan Steel Ltd., has been rc-import-
cd into the country at a price of
Rs. 1,800 per tonne ; and

(d) the reasons for exporting at a low
price when the international price was
around Rs. 1,800 1o Rs. 2,000 and
specially when the country needs to
import naphthalene ?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
HEAVY ENGINEERING (SHRI K. C.
PANT): (a) to (d). The export of
Naphthalene has been banned with effect
from 30th November, 1967. Prior to
this ban, Hindustan Steel Limited had
exported small quantities of hot pressed
naphthalene. The price realised in
1966-67 and 1967-68 was about Rs, 600
per tonne and the quantity cxported in
these two years was about 930 tonnes.
The present import of naphthalene is
insignificant. ‘The exports were made at
the best price available and to the extent
production was surplus to indigenous
demand. Government are not aware
that a part of the naphthalene exported
by Hindustan Stecl Limited has been re-
imported into the country at a higher
price.

Increase In Production of Steel

1762. SHRI VISHWA NATH
PANDEY : Will the Minister of STEEL
AND HEAVY ENGINEERING be
pleased 1o state ;

(a) whether the production of Steel
in a'l the Steel Plants has increased in the
year 1968 ;

(b) if so, the detaiis of production in
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each Steel Plant in cach category of
steel ; and

(c) whether this is according to the
production target ?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
HEAVY ENGINEERING (SHRI K. C.
PANT) : (a) The production of finished
steel in all the steel plants has increased
in 1968 over 1967, except in respect of
Durgapur where there has becn a fall in
production.

(b) and (c). The required informa-
tion is being collected and will be placed
on the Table of the House.

Late running of 1 DSU Passenger train
from Delhi to Ambala

1763, SHRI GEORGE FERNAN-
DES : Will the Minister of RAILWAYS
be pleased to state :

(a) the number of time when the
1 DSU passenger train from Delhi to
Ambala City left Delhi in time during
the 30 days ending with the 17th January,
1969 ;

(b) the number of times it reached its
destination in time ;

(c) whether any inquiry is held or an
explanation sought every time; a train
leaves or arrives late ;

(d) if so, whether any such inquiry
was held in the instances when the
1 DSU train left or reached late ; and

(e) whether any disciplinary action
whatsocver has been taken against any-
ope for the late running of the train
duyring the thirty days in question ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a)
22 days.

(b) 12 days.

(c) The various causes affecting punc-
tual running of a passenger carrying
are invariably enquired into and in cases
of avoidable dctentions, the siaflf held
reponsible are taken up with.

(d) Yes.
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(¢) Disciplinary action has been
initiated against the staff found responsi-
ble for avoidable detentions.

Grants to Khadi Centres in Orissa

1766. SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of INDUS-
TRIAL DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS
be pleased to state ;

(a) whether the Khadi Commission has
given loans and grants to the Khadi Cen-
tres in Orissa directly after the Orissa
Governm:nt abolished the Khadi Board ;

(b) if so, the amounts so paid directly
to each Khadi Centre for encouraging
Khadi production separately ; and

(c) since when their applications have
been pencing with the Commission ?

THE MINISTER OF INDUSTRIAL
DEEELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED) : (a) Yes, Sir.

(b) A statement is laid on the Table

of the House. [P.I'acrd in  Library. See
No. LT—209/69]

(c) Only four applications are pending
as under :
Since September 1968 — 2
Since November 1968 — 1
Since February 1969 — 1

Total : 4

Industrial Estates in Orissa

1767, SHRI CHINTAMANI PANI-
GRAHI : Wili the Minister of INDUS-
TRIAL DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS
be pleased to state :

(a) whether some industrial units in
the Industrial Estates in Orisa have been
closed ;

(b) if so, their number ;

(c) the total number of Industrial Es-
tates in Orissa at prosent ;
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(d) whether any new industrial estate
has been set up in Orissa during the last
two years ; and

(¢) the number of industrial Estates
proposed to be set up in Orissa in the
Fourth Plan ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED) : (a) to (¢). The infor-
mation is being collected and will be laid
on the Table of the Housec.

Through Bogey From Rourkela To
Puri

1768. SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether the proposil to run a
through bogey from Rourkela to Puri has
materialised ; and

(b) If not, the reasons 1herefc_:y ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a) and
(b). The propasal for introduction of a
through service coach between Raurkela
and Puri has been examined but not
found justified because of insufficient
traffic and availability of suitable train
connections at Kharagpur.

Construction of Broad-Gauge
Rallway Lines

1769. SHRI MANGALATHUMA-

DAM : Will the Minister of RAILWAYS
be pleased to state :

(a) whether it is a fact that the Deputy
Prime Minister made a suggestion at a
function held at Bangalore sometime in
January, 1969 that the future new Rail-

way lines should b: on the Broad-gauge
basis ;

(b) the directive issued to the Railway
Board to consider this valuable sugges-
tion ; and

(<) the number of broad gauge lines
proposed in the Fourth Plan period 7

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a) At
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the inaguration of the Bangoloie-Dharma-
puri Section of the Bangalore-Salem link
held on 14.1.69, the D:puty Prime Minis-
ter made a suggestion that, in future, new
railway lines should as far as possible be
built as broad gauge.

(b) Wherever traffic requirements war-
rant the same and where broad gauge rail
links already exist in the vicinity, B. G.
lines are proposed even now. As B. G.
construction involves much more addi-
tional expenditure, in ccrtain  cases,
metre gauge lines were built in o:der to
reduce the capital investment. In such
cascs, however, provision is made for
broad gauge sub-structure wherever possi-
ble. The Deputy Prime Minister's sugges-
tion will be borne in mind while taking
up future constructions,

{c) The Fourth Plan proposals for new
lines have not yel b.en formulated, How-
cver, iwo new Broad Gauge lines--Kathua-
Jammu and Cuttack-Paradeep  have
alrcady been taken up for construction
recently.

Computers in Railways

1771. SHRI D. N. PATODIA :
SHRI RAMCHANDRA
VEERAPPA :
SHRI R. R. SINGH DEO :

WIIl the Minister of RAILWAYS be
pleased to state :

(a) whether it is a fact that two more

computers are likely to be installed by
the Railways shortly ;

{b) il so, what has been the experience
of the functioning of the ecleven com-
puters which are functioning at present
in different Railways with  particular
rcference to  their contribution to effi-
ciency, effect unemployment, eic ; and

(c) whether the increase in the number
of compulers in future will retard the

employment opportunities and if so, to
what extent 7

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a)
Three more computers are likely to be
iustalled on the Railways shortly,
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(b) and (c). Within the short time
that the computers have been in use on
the Railways, they have accelerated the
internal check of traffic revenues and the
compilatioa of the related accounts and
statistics, so that the results are now
avilable mnch quicker. In the Produc-
tion Units, a beginning has been made
with the use of computers for production
scheduling and control, with promising
results; and it is propased to utilise the
computer for regulating machine loading
in the near future, These are jobs
which could not be done effectively by
manual methods.

The installation of computers has not
adversely affected employment on the
Railways. With the prospect of expan-
sion of traffic and the increase in effi-
ciency which the computers are cxpected
to facilitate, cmployment opporiunities
on the Railways as a whole are not likely
to be reduced in the future also.

Contest in elections by Chairman
of Heavy Engincering
Corporation

1772. SHRI D. N. PATODIA :
SHRI CHENGALRAYA
NAIDU ¢
SHRI N. R. LASKAR :
SHRI R. BARUA :
SHRI ONKAR LAL
BERWA :

Will the Minister of STEEL AND
HEAVY ENGINEERING be pleased to
state :

(a) whether it is a fact that the
Chairman of Heavy Engineering Corpo-
ration, Ranchi had been permitted to
contest in El=ction ;

(b) whether the decision to relieve the
Chairman causcs a break in the adminis-
tration of the Corporation ; and

(c) whether  Government  would
consider the desirability of finding a
non-political Chairman for Heavy
Engineering Corporation so that the
Organisation may enjoy an uninterrupted
functioning ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
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ENGINEERING (SHRI1 K. C. PANT) :
(a) Shri K. D. Malaviya resigned from
the Chairmanship of Heavy Engineering
Corporation Ltd., with effect from 4th
January, 1969, which resignation was
accepted by Government,

(b) No, Sir. Shri Ranchor Prasad,
a Director of the Company has beer ap-
pointed to look after the current duties
of the Chairman wuntil a full time
Chairman is appointed.

(c) The appointment of a suitable
person as a full-time Chairman of the
HEC Ranchi is under consideration.

Appointment of Functional Director
in Hindusten Ltd.

1773. SHRI1 D. N. PATODIA : Will
the Minister of STEEL AND HEAVY
ENGINEERING be pleased to state :

(a) whether it is a fact that the
Chairman of Hindustan Steel Lid., has
as yet not becn able to fill the posts of
Functional Dircctors who are to take
policy decisions on technical matters ;

(b) whether as a result many techni-
cal issues deserving immzdiate action are
being delayed ; and

(c) il so, steps being taken to fill up
thesc posts so that important technical
decisions are not delayed ?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
HEAVY ENGINEERING (SHRIK.C.
PANT.) : (a) The appointment Func-
tional Directors for Finance, Personnel
and Commercial Activitics as per the
Statement dated the 20th March, 1968,
of the Minister .for Steel, Mines and
Metals about the Management Reorga-~
nisation of Hindustan Steel Ltd, has not
been made;

(b) No, Sir, as all the lssues are
considered by the Chairman and the
Board of Directors,

(c) Proposals are actively under
consideration and it is hoped to announce
the appointn ents shortly.
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Passenger Tralflc

1774, DR, MAHADEVA PRASAD :
Will the Minister of RAILWAYS be
pleased to state :

(a) the annual revenue earned from
the passenger traffic ; and

(b) details of the profit and loss in
running the passsngsr trains in the last
five years 7

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a)
and (b). Passenger earnings during the
last 4 years are given in the statement
below.
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The Expenditure of the Railways is
distributed between goods and coachinig
services, Coaching services include not
only passenger service but also parcel
traffic etc., and the expenditure on
passenger  services is mot available
separately. Earnings  derived from
coaching traffic and expenditure allocated
to coaching services and the extent of
loss incurred on coaching services during
the last 4 years are also shown below.
Expenditure  allocated to coaching
services during 19€3-64 is not compar-
able as the procedure for allocating this
expenditure betweea coaching and goods
sevices has been revised from 1-4-1964.

(in Crores of Rs.)

Year Passenger Coaching Coaching Loss on Coaching
Earnings Earnings Expenses Szrvices
1964-65 199.28 233.69 __2_6_0.21 26.52
1965-66 219.17 258.46 283.99 25.53
1966-67 229.34 268.24 317.75 49,51
1967-68 252,64 291.97 340.43 48.46
sitetfine awil, sitwet (7) sra ToreqT & faorelt F FH
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EHNTG-Td WAl Tg TAA K HAHA
fr -
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¥ steer feqw ohafirs a=dt &Y 0%
fareare wran feeeht & 100 Y & &y
& WiaT carfaa £ @ ;

(@) war TorEgT & AT WET
¥, o feedt & 100 1w & & & aran
£ W% fou SOgw sOT & T
ar;

(w) =@t wrear & faordt € w5
' Tag ¥ Svown yearw feafea
A\ fear mam ar ;

wEe A sivarfre et 1 faaraman
Y earfam &7 F1 fa=ac g 7
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it (s s

1776. =it WwTQ AT ;¥
ok ) ag qa K FN e fe

(%) #m wemT (Toreaw) w
WA AT F AW @ W waw
(So< 3¥) & frem & @vaew ¥ w9
%1 gor§ wifs w1 aFewr $T o mn
t;
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(=) v ar= #Y garf qw=ed =
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qeE 9T W@ A ¥ A I Ag g
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qHr qzd g raA w0 fravead g,
fadrg w7 & gwfac fs 2z foavd aga
qUET 9% TET § )

() faelty sfeard & sroor, @
grea & fraiw ¥ g ¥ frege
e AT "9 A &

Foreign Cupital

1777. SHRI S.R. DAMANI : will
the Minister of INDUSTRIAL DE-
VELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state :

(a) whether a decision has been taken
by Governm:nt to encourage forcign
flow of eapital into the country to
remove the stagnation in the industrial
development ;
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(b) if c0, ths details of the pclicy ;
and

(c) the extent of response noticed from
foreign investors and in which ficlds ?

TTE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F.A. AHMED) : (a) and (b). Govemn-
ment welcome foreign private investment
in ficlds in which it is considered neccs-
sary. With a view to avoiding undue
delay in the disposal of applications for
forcign collaboration, a Foreign Invest-
ment Board has becen set up recently for
the expeditious processing of cases of
forcign investments/collaborations in in-
dusiriies. Government have also drawn
up and publiciscd three lists of industries
(a) where forcign investment may be
permitted with or without technical
collaboration (b) where foreign technical
collaboration may be permitted but not
foreign Investment and (c) where no
foreign collaboration (financial or techni-
cal) is considered necessary.

(¢) As the steps indicated above have
been taken by the Government only
recently, it is too carly to assess their
result at this stage.

Utilisation of Capacities of Public Sector
Heavy Engineering Units

1778, SHRI S.R. DAMANI : Will
the Minister of INDUSTRIAL DE-
VELOPMENT, INTERNAL TRADE.
AND COMPANY AFFAIRS be pleased
to state :

(a) the extent of improvement achiev-
ed in the utilization of capacities of the
public sector hcavy engineering units
during the year ;

(b) whether measures for diversifica-

tion of products have been devised and
are under implementation ;

(c) the futurc prospects for gradual
increase of output of these units ; and

(d) the cstimated ycar-wise profitabi-
lity during the next five ycars 7
THE MINISTER OF STATE IN

THE MINISTRY OF STEEL AND
HEAVY ENGINEERING (SHRI K.C
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PANT) : (a) to (d). The position in
respect of the H.E.C. Ranchi and the
M.A.M.C. Durgapur heavy engineering
units in the public sector is as under :—

Heavy Engineering
Ranchi

The actual production in the three
units of the H.E.C. is given below : —

Corporation Lid,,

Foundry Forge Plant Production of

tonnes
1965-66 2463
1966-67 5058
1967-68 9003

1968-69 (April to Dec.) 11797

Heavy Machine Building Plant

1965-66 10980
1966-67 14309
1967-68 14611
1968-69 (Aprii to Dec. 17373
1968)
Heavy Machine Tools Plant
1966-67 7 MNos. of
machine
tools.
1967-68 15 Nos. of
machine
tools.
1968-69 (April to Dec. 6 Nos. of
1968) machine
tools,

Various measures of diversification
are under contemplation and they include
manufacture of spare parts and compo-
nents for steel plants, some decfence re-
quirements, manufacture of irrigation
well drilling rigs, casting machines etc.
and obtaining know-how for manufacture
of pelletisation plants.

The present orders on the H.M.B.P.
are likely 1o be completed by the end of
1970-71. The order position in the
H.M.B.P. & F.F.P. is inter-related, The
future magnitude of output in H.E.C.
will depend on the additional programme
for steel production and the implementa-
tion of measures for diversification.

Profitability in this plant during the
pext five years would largely depend on
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the extent of orders for steel and matal-
lurgical equipment during the next few
years. The position in this regard is
still under examination and would depend

on the final sectoral investments in the
Fourth Plan,

Mining and Allied Machinery Corporation

The actual production in M.A.M.C.
has been 3989 tonnes in 1965-66, 4536
tonnes in 1906-67, 5076 tonnes in 1967-68
and 3071—7 tonnes in 1968-69 (April to
December, 1968).

Important items of diversification
under contemplation include manufac-
ture of coal washeries egquipment,
mechanical handling plants for ports,
hydraulic pit props, agricultural tractors
and certain types of earthmoving equip-
ment,

The present orders on M.A.M.C. will
be cxecuted by 1970-71.  Apart from
taking up measures for diversification the
Corporation is also maintaining close
contact with the coal industry 1o secure
orders.

The profitability of the plant in the
next five years will dep:nd on a number
of factors including the final sectoral
investments in the Fourth Plan, the
expansion of the coal industry and the
mcasures of diversification carried out
by the M.AM.C.

National Small ludustries Corporation

1779. SHRI D. N. PATODIA :  Will
the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE, AND
COMPANY AFFAIRS b: pleased to
state &

(a) whether the National Small Indus-
tries Corporation has opened branches
in all the States in order to offer assis-
tance to the small scale industries ;

(b) il not, the names of the States
where the branches have been opened
and reasons for the same ; and

(c) the plars of the Corporation for
setting up new branches during 1969-70
and the total financial assistance given
by it in the different regions (region-wisc)
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and the extent to which the help ren-
dered by it has helped to encourage the
industry ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED): (a) The National
Small Industries Corporation does not
have branches in all the States, but
assistance is given to small scale indus-
tries in all the States.

(b) The Corporation has its Head
Office at Delhi and Regional Offices at
Calcutta, Madras and Bombay. Through
these Offices it is able to cuter to the
needs of small scale industries in the
entire country,

(c) The Corporation has no plans to
open new branches in 1969-70. The
total value of machines supplied on hire
purchase basis to small scale industries
in different States is given in the state-
ment laid on the Table of the House.
[Placed in Library, See No. LT—210/69).

Industrial Growth in Mysore

1780, SHRI S. B. PATIL :
SHRI S. M. KRISHNA ;
SHRI1 A. SREEDHARAN :
SHRI SRINIBAS MISRA :
SHRI K. LAKKAPA :
SHRI D. N. PATODIA ;

Will the Minister of INDUSTRIAL
DEVYELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state :

(a) whether Government are aware of
the press report that the Chief Minister
of Mysore charged a certain Department
of the Central Government with indulg-
ing in *"‘Clandestine Moves'" calculated
to hamper the industrial growth of
Mysore at the time of inaugural function
of the Golden Jubilee Commemoration
building of the Mysore Chamber of
Commerce ; and

(b) if so, the reaction of Government
thereto 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
-
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AND COMPANY AFFAIRS (SHRI
F. A. AHMED) : (a) Government
is aware of the Press Report.
The Chief Minister denies

having made any statement changing
Central Government Departments with
“‘clandestine Moves' to hamper industrial
growth of Mysore,

(b) Does not arise.

WIS TUNT W W
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ForEA & fou ST gaag T ATAE-
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Railway Lands fit for Cultivation

1738, SHRI K. SURYANARA-
YANA : Will the Minister of RAIL-
WAYS be pleased to state :

(a) the extent of Railway lands fit for
cultivation and not immediately required
for Railway purposes in various railway
zones which were handed over to the
Revenue Dcpartment of the State
Governments for leasing them to cultiva-
tors or directly to the farmers under the
Grow More Fcod Campaign from Ist

April, 1961 to 3Ist March, 1968 ;
and
(b) the money realised as revenue

therefrom 7

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a)
Cultivable Railway lands measuring
33,204.92 acres have been handed over to
the State Governments and 29,627.94
acres have been directly allotted to culti-
vators/Railway employees by the Rail-
way Administrations for Grow More
Food Campaign.

(b) Rs. 22,92,983.86 has uplill now
been realised for the period from 1.4-61
to 31-3-1968.

Loan to Large and Small-Scale
Industries

1784. SHRI LOBO PRABHU : Will
the  Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
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to state why money is not advanced to
large-scale industry on the same basis
as smal-lscale industry, since the former
employs more labour and capital and
serves general instead of special
markets ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED) : It is not correct to
say that money is not advanced to the
Large-scale industry. Large amounts
are advanced to Large-scale industries
also by Financial institutions set up by
Government such as LF.C. and the
ICICI.

graer 3gA 9T 1@ gigfa € w1
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Cartels in Industrial Sector in India

1786. SHRI SHIVA CHANDRA
JHA : Will the Minister of INDUS-
TRIAL DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS
be pleased to state :

(a) whether it is a fact there are
Cartels in the Industrial Ssctor of India ;
and

(b) if so, what are they and the
steps taken by Government so far to
control them and the results thereof ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED): (a) Attention is
invited to the Monopolies Inquiry Com-
mission's Report which was laid on the
Table of the House on B-10-1965.

) Attenti is invited 10 the
Government Resojution, dated the Sth
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September, 1966 laid on the table
of the House on 6th S:ptember,
1966 and to the provisions of the
Monopolies and Restrictive Trade
Practices Bill, 1967 pending before
Parliament.

Assets of Birlas and Tatas

1787. SHRI SHIVA CHANDER
JHA : Will the Minister of INDUS-
TRIAL DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS
be pleased to state :

(a) the total assets of the Birlas and
Tatas separately at the end of 1968
vis-a-vis and end of 1967 ;

(b) the total number of applications
for industrial licences submitted by
Birlas and Tatas in 1968 and how many
out of them were granted and for what
purposes ; and

(c) the total profits made by Birlas
and Tatas in I968 vis-a-vis 1967 and
1966 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED): (a) to (c). The
information is being collected and it will
be laid on the Table of the
House.

Halt Station between Ghoghardiha
and Nirmali Stations

1788, SHRI SHIVA CHANDRA

JHA : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether it is a fact that the
survey work for making a halt between

Ghoghardiha and Nirmali Stations
(NER) has been carried out ;
(b) if so, when and what further

steps have been taken for expediting the
halt making work ; and

(¢) il not, rcasons for delay ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a) to
(c). The proposal for opening of a halt
between  Ghoghardiha and  Nirmali
stations was examined and could not be
accepted. It was not found justified on
either financial grounds or as a public
amenity.
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() @ TEY S5

Reservation on Indian Railways for Foreign
Tourlsts

1792. SHRI RABI RAY :
SHRIMATI ILA PALCHOU-
DHURI :

Will the Minister of RAILWAYS be
pleased to state

(a) whether his attention has been
drawn to a ncwspaper rcport which
appeared in  the Hindusian Standard,
dated the 3rd January, 1969 that many
foreign tourists delcte India from their
world tour itincraries, as they cannot
afford to spend long time in getling
rescrvation for accommodation on Indian
Railways ; and

(b) if o, what sieps arc being taken
by Government to remedy the situation ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) (a) Yes.

(b) Forcign tourists are permitted to
reserve accommeodation in Air-conditioned
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and First classes 180 days in advance as
against 30 and 20 days respectively in
advance for the general public. Subject
to sufficient traffic offcring, special
trains arc run and extra coaches are
attached to scheduled trains, wherever
room permits, for clearance of traffic
of foreign tourists. Sp:cial assistance
is also rendered to foreign tourist requir-
ing reservation of train accommodation
at short notice.

No case has come to notice in which
foreign tourists had to delete India from
their World tour itinerary due to any
difficulty in securing reservation of rail
accommodation on Indian Railways.

Celebration of 15th Anniversary of the
Steel Plants

1793, SHRI RABI RAY : Will the
Minister of STEEL AND HEAVY EN-

GINEERING be pleased to state ;

(a) whether it is a fact that the 15th
anniversary of the three steel plants
under the public scctor was observed
recently ; and

(b) if so, the amount of money spent
in that coancction ?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
HEAVY ENGINEERING (SHRI K. C.
PANT) : (a) Yes, Sir.

(b) Ab>ut Rs. 2.5 lakhs. Out of
this Rs. 1 lakh was spent in awards to
the employees of the Company and
their children,

Production of Commerciul Vehicles and
Scooters

1794, SHRI LATAF ALI KHAN:
Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased

to state :

(a) whether the targets for the pro-
duction of commercial vehicles passenger
cars and scooters during the Fourth Plan
have beon flixed ;

{b) if so, what are the targets ;

(c) the current production of com-
mercial  vehicles, passenger cars and
scooters ; and
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(d) how Government
achiave th: targ:ts set 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED) : (a) The Fourth Plan
Targats are yet to b: finalised.

propose  to

(b) Does not arise.

(c) The production figures of com-
mercial vehicles, cars and scooters for
the year 1968 are given below :

Year Type of Vehicle  Production
Tﬁ@s C )mm*:-r:i; —\-fchicll:s 34,937
1968 Passenger Cars 37,308
1968 S:ooters 35,952

) td) "'ljaes-n'oi'_aﬂr_ise.
Underground Rallway in Calcutta

1795. SHRI GEORGE FERNANDES:
Will the Minister of RAILWAYS be
pleased to state :

(a) whether the World Bink has bzen
approached for assistance to construct
an underground Railway system in
Culcutta ;

(b) if so, the details of th: proposals
sent to the World Bank

(¢) when the loan is likely to materia-
lise ; and

(d) what will be the terms of contract
with the World Bank ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a)
No.

(b) to (d). Do tot arise.

Class I, 11, 1L and IV Pe manent post lying
vacant in Railways

1796. SHRI GEORGE FERNANDES:
Will the Minister of RAILWAYS be
pleased to state :

(a) thz total numbzr of Class I, II,
111 and IV p:rmanent posts lying vacant
{a each of the Railway systems in the
couniry ;
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(b) the total numbzar of temporary
employees acting in these posts ?

(c) the total saving in expsnditure
affected as a result of making temporary
men work in permancnt vacancies ; and

(d) whether it is proposed to fill these
vacancies at once 7

THE MINISTER OE RAILWAYS
(DR. RAM SUBHAG SINGH) : (a) to
(d). The information is being collected
and will bo placed on the table of the
Sabha.

Benefits to Employees of Hindustan
Steel Ltd.

1797. SHR1 GEORGE FERNANDES:
Will the Minister of STEEL AND
HEAVY ENGINEERING be pleased to
state :

(a) whether there has been any settle-
ment in the dispute between the em-
ployces of the Hindustan Steel Ltd. and
the managcment over the gquestion of
free primary education and other service
conditions and benefits ;

(b) if so, the terms of the settlement ;
(c) if not, the outstanding points of
dispute ; and

(d) whether any fresh initiative is
being taken by Government to resolve
the dispute 7

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
HEAVY ENGINEERING (SHRI K. C.
PANT) : (a) Mo industrial dispute on
the question of free primary education
and other service conditions and banelits
has been raised by the employees of
Hindustan Steel Limited, Ranchi,

(b) to (d). D not arise.

TR WA IT gEH AT
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Cement Plant in Manipur

1799. SHRI M. MEGHACHANDRA:
Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state :

(a) whether Government have finally
taken a decision on the setting up of the
Cement plant in Manipur ;

(b) whether the plant is included in the
Fourth Five-Year Plan for Manipur ;

(c) if so, whether it would be a
public sector project ; and

(d) if not, whether Government of
Manipur proposed any private sector
C:ment plant for Manipur ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F.A. AHMED: (a) to (d). The question of
seiting up a small-scale cement plant in
Manipur is at present under the considara-
tion of the Government of Manipur and a
firm investment decision for the project
can be taken only after further detailed
investigations.

Loss to Indian Traders in the Bussiness of
Stainless Steel Sheets

1800. SHRI SURAJ BHAN : Will
the Minister of STEEL AND HEAVY
ENGINEERING be pleased to state )

(a) whether it is a fact that the
foreign supplicrs of stainless stecl sheets
include the cardboard paper in the net
weight of the material resulting in great
loss to the Indian traders and a definite
loss of foreign exchange to Government ;

(b) whether it is also a fact that the
Industries Association, Jagadhari
(Haryana) has been representing against
this under-weighment of stainless stec]
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sheets to the General Manager, Minerals
and Metals Trading Corporation of
India Ltd., New Declhi for the last one
year but the matter remains where it
was ;

(¢) if so, whether Government pro-
pose to take immediate step to plug this
drain of foreign exchange and also take
expeditious steps to refund the excess
money charged to the concerned Indian
traders ; and

(d) the particulars of the foreign sup-
pliers and their local agents ?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
HEAVY ENGINEERING (SHRIK. C.
PANT): (a) to (c). In respect of
one consignment from Belgium, the
Haryana Small  Industries and Export
Corporation informed the MMTC that
net weight included the weight of the
interleaved paper and outside cardboard,
The matter was taken up by MMTC with
the foreign suppliers who have agreed in
principle to deduct the weight of inter-
leaved paper as also the outside cardboard
and to make refund for the weight excess
charged.

(d) The forcign supplier is M/s,
Philipp Brothers (Belgium) S. A Brussels
and the Indian representatives are M[s,
Meteor Private Limited, New Delhi.

Darjeeling-Siliguri Rail Link

1801. SHRI S. K. TAPURIAH:
Will the Minister of RAILWAYS be
pleased to state :

(a) whether it is a fact that Darjeeling
Himalayan section of the North East
Frontier Railway linking Darjecling to
Siliguri has not so far been restored ;

(b) the time by which it is expected
to be restored and the reasons for delay ;
and

(c) whether Government are con-
sidering to discontinue this route ?

THE MINISTER OF RAILWAYS
(DR, RAM SUBHAG SINGH) : (a)
Yes.
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(b) and (c). As the traffic on the
Siliguri-Darjesling Narrow  Gauge
section is rather limited and as the
damage to this line is very heavy, it is
being examined whether the restoration
of this section could be so planned that
when it is recommissioned, it could be a
model line from the point of view of
tourist attraction. This examination is
being conducted in consultation with the
Ministry of Tourism,

Mangalore Railway Station

1802, SHRI LOBO PRABHU : Will
the Minister of RAILWAYS be pleased
10 state :

(a) the reasons for not reconstructing
and remodelling the Mangalore Railway
Station, consistently with the growth of
traffic ;

(b) if there is a proposal, whether it
includes another raised platform which
can take four running lines and an over-
bridge, a multi-storeyed office building
and a bye-pass line for goods trains
which now hold up traffic of passenger
trains at the main station, before being
taken to the goods shed ;

(c) whether, considering the growing
fish freight and its disagreeable odours to
the public, provision for a separate
parcel office with loading point near the
fish van would be made in the recons-
truction of the Station ; and

(d) what provision is bcing made to
improve the furnishings of the public
rooms and facilities in those places
consistently with the higher status which
the station will acquire ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a)
The station building has  adequate
facilities to meet the existing volume of
traffic. The reconstruction and remo-
delling of the station building is not
considered essential at present. Remo-
delling of the yard, to provide for
additional B. G. terminal facilities
which include platform line, additional
passenger receiption and despatch lines
and a rail level island platform is in

Pprogress.
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(b) No.

(c) No. The existing parcel office
is spacious and conmstruction of a
separate parcel office for handling fish
traffic only is not considered justified,

(d) The retiring rooms and Gents
Upper class waiting rooms have standard
furniture and equipment. Provision of
standard furniture in Ladies Waiting
Room is being made shorly.

Reinstatement of Railway Employees
who took Part in Strike

1803. SHRI INDRAJIT GUPTA :
Will the Minister of RAILWAYS be
pleasced to state :

(a) whether Government's  reported
decision to reinstate all those employees
who were charged under only Section 4
of the Essential S:rvices Maintenance
Ordinance in connection with the strike
on the 19th September, 1968 is appli-
cable to Railway employees also ;

(b) if so, how many such Railway-
men, zone-wise have been reinstated so
far ;

(c) how many Railwaymen remain
suspended or discharged from service ;
and

(d) whether all those charged with
only technical wviolation of the Ordi-
nance will now be taken back 10
duty 7

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a)
Yes, Sir.

(b) (i) Central, Western, C.L.W,,
and 1.C.F.—No employee was taken up
under Section 4 of the Essential Services
Maintenance Ordinance.

(ii) N. F. Railway ... nil,
(iii) Northern Railway . 552
(lv) N. E. Railway w1
(v) South Eastern e 26
(vi) South Central we 2
(vil) Southern Railway e 10
(vili) Eastern Railway . 3
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(c) 1. Suspension following
arrest—2,685,

II. Discharged following
arrest—770.

(d) The present orders only cover
cases where employees have been prose-
cuted under Section 4 of the Essential
Services Maintenance Ordinance and
these cases have mostly been reviewed
and employees put back 1o duty. In
regard to persons charged with offences
under Section 5 of the Esscntial S=rvices
Maintenance Ordinance or other Acts
the question of review does not arise.

Accident to Madras-Bound Janta
Express at Coleroon Station
(S. Railway)

1804, SHRI DEVEN SEN :

SHR1 CHENGALRAYA
NAIDU :

SHRI B. K. DAS-
CHOWDHURY ;

SHRI D. R. PARMAR :

SHRI ONKAR LAL
BERWA :

SHRI KIKAR SINGH :

SHRI P. N. SOLANKI :

SHRI RANGA :

SHRI SHASHI BHUSHAN :

SHRI HUKUM CHAND
KACHWALI :

SHR] D. N. PATODIA :
SHRI JYOTIRMOY BASU :
SHRI Y. 5. KUSWAH :
SHRI YASHPAL SINGH :
SHRI K. LAKKAPPA :
SHRI D. C. SHARMA :

SHRI HARDAYAL
DEVGUN :

SHR1 BENI SHANKER
SHARMA :

SHRI RANIJIT SINGH :
SHRI SRADHAKAR
SUPAKAR :

Will the Ministet of RAILWAYS be
pleased to state :

(2) whether it is a fact that a large
number of persons travelling on the roof
of the Madras-bound Janata Express to
attend the funeral ceremony of the late
Chief Minister of Tamil Naidu, were hit
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by iron girders at Coleroon Railway
Station on the 4th February, 1969 ;

(b) if so,
dent ;

the d:tails of the acci-

(c) the number of persons killed and
injured thereby ;

(d) whether Government have con-
conducted any enquiry into the accident
and if so, the result thereof ;

(¢) whether any compensation has
been given or is propised 1o be given
to the victims and their relatives ; and

(f) the remedial
Government  propose
recurrence of such
future ?

measurcs which
10 take to avoid
incidsnts  in

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a)
The accident o:curred at Bridge No. 685
bectween Vallampadugai and  Chidam-
baram stations,

(b} Train No. 114 Up Madurai-
Madras Janata  Express arrived at
Coleroon station at about 9.15 hours
on 42,69, about 9 hours lale due to
detentions cnroute caused by ticketless
passengers travelling unauthorisedly on
the engine, on the foot boards and on
the roof tops for proceeding to Madras
to attend the funcral of late Chief
Minister of Tamil Nadu. Attempts
were made by the railway staff to bring
down the roof travellers but although
many got down, they apparently got
back on the engine and on to the roof
tops of the carriages, when the train left
Coleroon a little later., While the train
was passing over Bridge No. 685 at
Km. 251/7-8, some cf the roof-travellers
were struck by the over head bracing of
the girders,

(c) As a result 36 persons were killed
and another 39 injured.

(d) The Additional Commissioner
of Railway Safety, Bangalore, has held a
statutory inquiry about this accident and
his report is awaited.

(e) No compensation is payable to
the relatives of those killed or to the
persons injured in this case.
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(f) Travelling on roof tops isa
punishable offence under the Section
118 (2) of the Indian Railways Act and
recurrence of such accidents would,
thercfore, be avoided with a greater
cnforcement of and respzct for the law
in this regard. Oa its part, however,
the railway administration has been giv-
ing wide publicity to the hazards of
travelling on foatboards and rool tops
of railway coaches. In addition station
masters of the stations at either end of
those  sections on  which there are
bridges etc. that might pose a hazard 1o
unauthorised roof-travellers,  have
instructions to start trains only after
clearing the roof tops.  However, these
preventive steps can be of little avail
with unruly mobs which cannot be con-
trolled by the railway stafl at stations.

Private Railway Lincs

1805. SHRI DEVEN SEN :
SHRI P. N. SOLANKI :
RHRI D. R. PARMAR :
SHRI KIKAR SINGH :
SHRI ONKAR LAL BERWA:

Will the Minister of RAILWAYS be
pleased to state

(a) whether it s a fact that some
private railways lins like Light Railways
and Trolley Railways, still exist in some
States ;

(b) if so, mature of facilitics being
given by the respective States as well as
by the Centre and the Railways ;

(z) whether Government propuse to
lake over the same in the future ;

(d) if so, when and under what terms
and conditions ;

(¢) if not, the reasons thercfor ; and

(f) what will bz the future of the
employees working in the sam: and
whether they wiil b: absorbed and given
the seniority in the new s:t-up ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a) Yes,

(b) No facilitics arec being given by
the Centre except those arc obligatory
under the respective agrecments,
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{c) to (e). Purchase of the private
Railways having contracts with Govern=
ment of India is considered, taking into
account all relevant factors, whenever
the periodical option for purchase falls
due under the contract, The terms and
conditions of purchase of these Railways
are governcd by their respective contracts.
The working of any private Railway can
also be taken over by Government in
case of cmergency, in terms of the
Railway (Emergency provisions) Act,
1951,

(f) Does not arise at present.

Conversion of Metre Gauge line from
Ernakulum to Trivandaum into Broad
Gauge

1806. SHRI F. K. NAYANAR :
Will the Minister of RAILWAYS be
pleased to state ;

(a) whcether Goverrment propose to
convert the meter gauge line belween
Ernakulam and Trivandrum into broad
gauge line ; and

(b) il s0, when this work is likely to
be completed ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a)
and (b). Prcliminary Fnginecring and
Traflic Survevs arc proposed 1o be taken
up in 1969-70 for the conversion into
Broad Gauge of the Ernakulam-Quilon-
Trivandrum Mutre Gauge Scction. A
decision regarding the actual conversion
of this :ection will be taken after the
surveys are completed and  the result
thereofl known.

Net Profit of Leading Companies

1807. SHRI B. K. DASCHOWDHU-
RY : Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be plcased
to state @

(a) whether the attention of Govern-
ment has heen drawn by the Federation
of Indian Chambers of Commerce and
Industry 1o the fact that the net profit of
200 Icading Companics in India has dece
lined : and
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(b) if so, the reaction of Government
in regard thercto 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND AFFAIRS (SHRI F. A, AHMED)
(a) The Governm:nt is aware that the
Economic and Scicntific Research Foun-
dation set up by the Federation of Indian
Chambers of Commu:rce and Industry has
brought out a study about the working
results for th: yzar 1966-67 of 200 leading
manufacturing and trading companies.
According to the study covering the top
public and privats sector companics,
gross profits of the 200 companies dec-
lined by 45 and net profits (profit after
tax) by 10.4%/ In 1966-67 as compared to
the previous year,

(b) The decline in profits in the year
1966-67 partly reflects the difficulties
which many industries namely Textiles,
Food, Metals Machinery etc. had during
the period as a result of recessionary
trends operating in certain sectors of the
cconomy, These trends may not now be
operative in the same degree and indus-
trial output is likely to pick up during
the year 1968-69,
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Explosion at Railway Track ncar
Rangapabar Station
1809. SHRI D.C. SHHRMA :

SHRI BENI SHANKER
SHARMA :

SHRI HARDAYAL
DEVGUN :

SHRI N. R. LASKAR :

SHRI CHENGALRAYA
NAIDU :

SHRI YASHWANT SINGH
KUSHWAH :

SHRI RANJIT SINGH :

Will the Minister of RAILWAYS be
pleascd to siate :

(a) whether it is a fact that an ex-
plosion blew up the railway track near
Rangapahar station on the Nagaland-
Assam border on the 9th February, 1969
shortly before the Tinsukia bound 19 Up
Passenger train was to pass through the
point ;

(b) whether any inquiry has been
instituted into the matter ; and

(c) if so, the findings thercof ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a)
Yes ; the incident occurred on B8-2-1969
at about 19.40 hours.

(b) and (c). Government Railway
Police, Dimapur Manipur Road have
regisicred a case under S:ction 126(b) of
the Indian Railways Act. Investigations
by Police and Military authorities are in
progress.

Managing Agency System

1810. SHRI S. K. TAPURIAH :
SHRI HIMATSINGKA :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS bc pleased
to state :

(a) whether Government’s  attention
has been drawn to the statement of the
Utpal Chamber of Commerce and
Industry as Published in the economic
Times of the 4th February, 1969 enume-
rating the difficultics of business of high
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priority which require heavy capital
investmant and high degree of enter-
prencur-ship which was difficult to foster
without the stewardship of the Managing
Agency system :

(b) the precise difficulties pointed out
by the Chambsr in that statement and
Government's reaction to each of them ;
and

(c) whether in view of these difficul-
ties Governmant propose to show down
the process of elimination of managing
agency system with a view to ensuring
India's planned development ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED) : (a) Yes, Sir.

(b) Before taking a final decision the
Government have carefully considered
the merits of the proposed abolition of
the managing agency system in all its
aspects inculding the difficulties now
pointed out by the President of the
Chamber.

(e) No, Sir.

Import of Know-how

1811, SHRI S. K. TAPURIAH :
SHRI HIMATSINGKA :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS bz pleased
to state :

¥

(a) whether a symposium on self-
sufficiency in consultancy services was
held in the month of February this
year particularly to discuss the Govern-
ment's proposals on resiricting imports
of know-how and to centralise and co-
ordinate the import of know-how through
a certain agency ;

(b) if ro, what major obscrvations
and suggestions were made at the said
symposium ; and

(c) what decisions Government have
taken in the light of these discussions
specially to coordinate and restrict the
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import of know-how and to eliminate
the import of know-how where such
know-how is already available in the
country 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED): (a) Yes, Sir. A
symposium on *'S:I{-Suficiency in Con-
sultancy Services' organised by the
Indian Eugincering Association was held
at New Delhi on 6th, Tth and 8th
February, 1969,

(b) Conclusions and recommendations
of the Seminar have not so far been
received by the Government,

(¢) Does not arise,
Recession in Industries

1812. SHRI HIMATSINGKA : Will
the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to
state :

(a) whelher Governmene are seized
of the problem of continuing recession in
industries ;

(b) if so, the extent of rccession in
cach different sectors of the industry
during the past 3 months and whether
it is a fact that cngineering industry
continues to be hard hit in this respzct ;

() the estimated extent of idle capa-
city in each industry during the said
months ; and

(d) what specific steps are being taken
by the Government to help the recession
hit industries ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED) : (a) and (b). Yes,
Sir. The Government is keeping a
close watch over the recession in indus-
tries. The Engincering Industry which
was affected more due to recessionary
trends, has shown distinct signs of
recovery during the year 1968-69. The
index of industrial production in respect
of these industries with 1960 as base
rose to 200.9 towards the end of 1968
as agalnst an average of 191.6 during
1967 thus recording a rise of 4.8 per cent
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in the general level of production of
engincering industries. Howesver, a few
sectors in the engineering industry like
structurals, cranes, wagons, CI Spun
Pipes ctc. have not so far completely
overcome the effects of recession.

(c) The figures of idle capacity in
each industry during the past 3 months

are not readily available.

(d) The more important steps taken
for mitigating ths effects of reccssions
include the review of various devclop-
mental programmes with a view to re-
viving the demand of capital goods to
the extent possible ; encouraging diver-
sification in the manufacturing pro-
gramme of the affected industries ;
cmphasis on  the development of
regular export markets through stronger
marketing structures both for the public
and private sectors ; banning of imports
to the cxtent the indig:nous capacity
could meet the requirem:nts ; taking of
selective credit measures for reviving
home demand for engincering products ;
efforts by the concerned authorities to
maintain uninterrupted power supplies
to the extent possible ; progressive de-
licensing of a number of industries ;
removal of bottlenecks and grant of
incentives as far as practicable with a
view to increasing the capability for
export and therehy offsetting the cffect
of fall in domestic demand as much
as possible and holding of dialogues
between  project  authoritics on  the
one hand and all likely manufacturers
on the other, in order to ensurc that no
plants, machin=ry and equipm:nts which
could be got manufactured in the
country, are allowed to be imported.

= ¥ snfenfadt & fog gefaa o=

1813, it wza fag <ty : FaT
o /A ag aavy FY gav w4 5 e

(%) =% asqml § sfzarfeaai
Jame femmy F greew § st
sfsrerar deardt & qra @ A arfa-
areht sfrermdan 21 few wwe ®

gfrard @ o @ E



149 Writren Answers
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Export of Iron-Ore to Japan

1814, SHRI NITIRAJ SINGH
CHAUDHARY : Wili the Minister of
STEEL AND HEAVY ENGINEERING
be pleased to state :

(a) whether it is a fact that Japan
after importing rich iron-ore from
Beiladila can snpply finished material at
cheap rates in Indla and elsewhere ;

(b) if so, the reasons as to why the
said ore is not being used in the
country ;

(c) total estimated quantily of the
ore, the gquantity already exported and
the quantum decided to be exported
hereafter ; and

(d) iron contents in Bailadila iron-
ore and in the ores being used in
Bhilai, Durgapur, Rourkela and Bhadra-
walti Iron Works ?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
HEAVY ENGINEERING (SHRI K. C.
PANT) : (a) Ja»an is a low-cost
producer of stcel because of the high
degree of clTiciency in  productivity and
man=hour output and the latest techni-
ques adopted by the Japanese steel
industry.

(b) There arc ample reserves of iron
ore in Indla and Bailadila is only one
of the sources. The Stecl Plants use
iron-ore obtained from sources which are
much closer to them.

(c) The total estimated iron orc
reserves in Bailadila are of the order of
2000 million tonnes. Quantity exported
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in 1967-68 when exporls of Bailadila ore
commenced, was 0.37 million tonnes.
Exports during the current year are
expected to be about 1.6 million tonnes
and are expected to go up to about 3.5
million tonnes annually in the coming
years,

(d) The Fe content of the Bailadila
ore is about 655, The Fe content in
ore being used in Bhilai, Durgapur,
Rourkela & Bhadravati is as follows :—

Bhilai 63 to 66%
Rourkela 58 to 65%,
Durgapur 60 to 627/
Bhadravati 58.5%

Supply of Billets

1815. SHRI J. MOHAMMAD

IMAM :

SHRI TENNETI VISHWA-
NHTHAM :

SHRI HUKAM CHAND
KACHWAL :

SHRI S. K. TAPURIAH :

Will the Minister of STEEL AND
HEAVY ENGINEERING be pleased to
state

() whether it is a fact that the Raj
Committtee, based on whose recom-
mendations. the sieel decontrol  exercise
was undertaken, had recommended in
1963 that the re-rollers should be sup-
plied with 9.0/ Jakh tonnes of billets per
year, i.e. 75,000 tonnes per month ;

(b) il so, whether this target of
supply of Billets is being maintained
since 1963 ;

(c) whether all the main steel plants
producing billets have by now completed
their 3rd plan  expansion progrumme
according to which their aggregate capa-
city for billets for sale is 1.1 million
tonnes per year, or about 92,000 tonncs
per month ;

(d) whether the re-rollers have con-
veyed in  writing their abilily and
willingness 1o consume billets cven at
the rate of 1,20.000 tonnes per month ;
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(e) whether the average rate of des-
patches to the re-rollcrs in the current
year has been only around 66,000 tonnes
per month ; and

(f) the reasons for this fall and the
steps proposed by Government to im-
prove the situation ?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
HEAVY ENGINEERING (SHRI K. C.
PANT) : (a) Yes, Sir. The Raj
Committee had stated that the quantity
of billets to bs supplied to re-rollers
should not bs less than 0.9 million
tonnes per annum for the next few
years,

(b) No, Sir.

(c) to (f). Main steel plants produc-
ing billets have completed their expan-
sion. Their planned production of
semis for sale is 1,1 million tonnes or
about 92,000 tonnes per month,  Semis
include not only billets, but also blooms
and tin bars. The average despatches
of billets to the re-rollers in the current
financial year is at the rate of 69,000
tonnes per month, excluding defective
billets, There has been a shortfall in
the production of billets due to one of
the blast furnaces of TISCO having been
down for relining (in April-July, 1968
period), labour troubles at Durgapur
during the months of September and
October, 1968 and tachnical difficulties
in their Blooming and Billet Mill.
Every effort is being made to press the
steel plants to maximise the output of
billets for sale.

Availability of Billets

1816. SHRI J. MOHAMMED
IMAM :
SHRI HUKAM CHAND
KACHWAI :
SHRI §. K. TAPURIAH :

Will the Minister of STEEL AND
HEAVY ENGINEERING be pleased to
state :

(a) whether there was a substantially

larger availability of billets in 1967-68
than in 1966-67 ;
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(b) whether the re-rolling mills
notified sufficiently in advance
such a possibility ;

were
about
-

(c) whether it is a fact that the
Chairman of Steel Re-rolling Mills
Association had requssted for  such
advance information from the General
Manager. Bhilai Steel Plant and his
Ministry and that inspite of repeated
reminders it was not given ; and

(d) if the answer to (c) above be in
the affirmative, is it correct to allege
contracts for exporting billets hade to be
madc in 1967-68 because the re-rollers
failed to lift the stocks 7

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
HEAVY ENGINEERING (SHRI
K. C. PANT): (a) Availability of
billets in 1967-68 was more by about
80,000 tonnes than in 1966-67.

(b) No, Sir.

(c) and (d). Necessary information
is being collected and will be laid on the
Table of the House.

Investment in Central Sector Industries

1817. SHRI J. H. PATEL: Wil
the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS bz pleased to
state :

(a) the total investment in Central
S:ctor industries situated in  different
States for the last 20 years ; and

(b) thez break-up of the same with
regard to Mysorc State ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFEAIRS (SHRI
F. A, AHMED): (a)and (b). The
required information has been giveain
the statement placed on the Table of the
House by the Prime Minister on the 13th
November, |968 in reply to Starred
Question No. 61.
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Tt § earfan fisd o o 9wt
w1 wTgEat w1 faar we

1818. sft g0 W10 aTETI® : EAT
stefie fawrw, srtafes  samare oar
AHAT-STT AN Og I AT
w0 fF:

(F) a¥ 1967, 1968 ¥z 1969 #
#w a5 fFa-fa Tl 1 9@y oY
wargaT & far areda ard fer oy §
o 57 ereEEl ¥ weqr feaAr
a7 oreda foa-fam gai & fodr
oy v T §

(@) == <wat w1 qear feaqr @
fag & arsdg ad F F FqE
FEm § e w7d AT 73) fwa
g A

() Toeam ® tafrs fagge
gL F  fodr F1g qowrT A7
frac s agrmarga a1 2 ?

srtfne  fawrw, siafor s
aqr gHA-e1d WA (sl el
oot wgws) ¢ (F) 1967, 1968 =i
1969 & (15 wxady, 1969 &%) fzu
Ty FgEy fae 9w T § —

1967 292

1968 218

1969 (15 waadt &%) 27
537

fear 1 ergEl & faaor =gl
T 3wt & 1A, fwd gHfer arw
TEfega® ATHAT TV THEIIE AEE-
¥, & fr5el) e 33 o w1
R CABE C e (T L S
v % wwfow @ ¥ @R
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wfaar gez qeawew W Sfww €
Y § |

(@) wredw faw 73 Teal Y qer
wWaE waua @wx g s y@ X
I sraifeaa 7 faar &)1 ergdw ard
F3 AT TiEafaw earea @A ¥ |@aw
qaied AL TGAT & AT HAH WO
¥ taggrafas ot &1 smar g
aqug fom Teal § gur § I@rRd
ST TET gOT @ IR §eqT 3T £
qga Y gri )

(m) fre® gu &9 F stafs
yEgeAl & ge & fou agmer [
T AIHTGT 3 &1 A&7 TR &
i &1

o fowr wEweTi & o wwr

1819, =ft qo ®ro wrewTe : T
TR TN g F9E A FT oSO
fw .

(%) fewz w35zt Y a7 =R
sHarfeat # wify aew s & 21
¥ Fm o § ;WX

(=) war fexz som) €Y goeara
¥ qureTT & for greTT A wEATdy
7 &7 famre @t g ?

Tw-weat (W10 TR gan fay) : (%)
T (@), =wa faEt & a=wie
A @ wAAT N qegred ¥ 8
femrfizT & wfaw gT st aeamn g
¥ grm ower fgmr o #
wa =t fevr iz Ay -
&9 & agT ¥ aT any § A I
A gal Sy qu s §, @Y ¥ off
AT W vt & gwarT £ §

Rallway Line From Chanakba in Yeotmal

1820. SHRI DEORAO PATIL : Will
the Minister of RAILWAY be pleased
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to state :

(a) whether the Railway Board have
finally decided to comstruct a railway
line from Chanakha in Yeotmal District
kecping in view the needs of its industrial
development ;

(b) whether the survey has been com-
pleted ; and

(e) if so, details thereof 7

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a)
A survey for a new B.G. line from
Chanaka to Wani in Ycotmal district is
being undertaken in 1969-70.

(b) and (c). Do not arise,

Halt Station between Naikot and Nautanwa

1821. DR. MAHADEVA PRASAD :
Will the Minister of RAILWAYS be
pleascd to state :

(a) whether there is a proposal under
consideration for providing a halt station
between Naikot and Nautanwa station on
the North Eastern Railway ; and

(b} if so, when the work is expected
to be completed ?

THE MINISTER OF RAILWAY
(DR. RAM SUBHAG SINGH) : (a) and
(b). The proposal for opening a train
halt between Naikot and Nautanwa
stations has been examined and not
found feasible as it will result in recurr-
ing financial loss to the Railway,

o awOTT wEgT § W

1822, off grawy wey : W1 1WA
g4Y gg qary ® Fo w0 fr

(%) #ar R FT @A TZTAT F
wwifaa g a1 fg= éfw smdad’
¥ serfea qw gArET & AT e
oy § forw & =X awem, gAragR ¥
woeTe ¥ FTr At & NS fEy T
%Y qzATT w1 I
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(=) afx g, @ ™ gvrw § qen-
oF AR §4T F; AT

() wfrsg & g7 Nfdt 1 A
F for s Frda@r Y v @ 7

IS it (w0 Tw gww fey) ¢
(=) ot g7

(@) gre & Y araet & awenE
faavor A fagr mar § . —

(1) 25. 11, 68 F¥ oF T&TH F HRT
AARS F qCa &1 T AT AR
FT 399 g1 IT4T AT 97 | & H
qA™T 79 9L qq1 J= fw 20,337
A FT AT K & | AHISTL K FIHTL
w7 gfew 7w zve dfgar
3?9/5113?“'1?! 25 11. 68 =+ wF
grast 4. 5 &5 fFar ®@lv wAR grw
THAT GA-AT T JT G &1

(2) 13. 1. 69 F F & F 3
AT FT A FT TFFA TG g ga
AN Fage w0 fog gezr qrar v
|0 FT w3 A 9T J@IE S o
g arst & 10,000 w97 F7 A
FOAT & AT | qTESfaF FHY FT
e S & O W #7 game
fFat o @ & ; WHTSYT & EETA
gfew 7 W g7 &fgar &
461/380 & il 13. 1. 69 Y u®
araeTA. 6. 1. 69 g9 &< four T
TEH G- S AT T

Iy a1 F G a9 g A
ez, 1968 3l sl /meadr 1969
¥ aroewT X faaige § O g AR
g 3% v W gwfa (fafe-fasg
w51) afufraw & o oF s w7

¥
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fgd @1T 9T 3 gTO T s 9% s
T T oarT ¥ ot aw i
safaq fogga ol 70 § ; @ gwax
# mfas oo firdz &t sqofast
FT 94T ST HT I8 @I FEH &
fow sa= s for o @ &)

() =& g7 & frefofen sum
feram @ & :—

(i) Ta & F1Ta™ & I=2T WF
T IF & [AET FHATN AT AT
& O wgAy e 9T T wH-
=Ty dT Ry a1 €

(i1) =3 # stqary ArgaEAT AT
¥ sAarial a1 swafudi sr WRy
#1 geafar <ot arel & a & wrgeEar
RGN Y AT IT 9T Y AEH F
fo sfafrgsa fFar smar 21

(iii) sdass FH=rfeat gra o
&1 &% & faaqr war &

(iv) T R & F soaa g
I AT A FY A0 @ A A
' gefa w@T qr= 9T e A A1
g1

(V) STRTAYR FTEAT™ & AA1g AT
g% f&7 @y § 9g¥ g Ay gfem
T AT TIAT @ § FAACE Jq
IR AT FY AT

(Vi) FreEm™ F 2T AT ATE-aTE
gran gy giardt s § g
F % At & fawre fear o @ &

Production of Billets

1823, SHRI HUKAM CHAND
KACHWAIL :
SHRI J. MOHAMED
IMAM :
SHRI S.K. TAPURIAH :
SHRI TENNETI
VISWANATHAM :

Will the Minister of STEEL AND
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HEAVY ENGINEERING be pleased
to state :

(a) whether there is a possibility of
augmenling the billet making capacity of
different nain stecl plants by utilising the
sparc capacities of other mills such as the
rail mills ;

(b) whether the rail mill at Bhilai
did produce billets in the past ; and

(¢) how the net revenue per day by
rolling billets in the rail mill at Bhilai
and sclling them in the domestic markets
compares with that realised by rolliug
18m rails for exports based on the
existing price structure 7

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K.C, PANT) :
(a) Yes, Sir.

(b) Yes, Sir.

(c) Information on this point is not
readily available. This will be collected
and placed on the Table of the House.

Overbridge at Parli Station Southern
(Railway)

1824. SHR1 EK. NAYANAR : Will
the Minister of RAILWAYS be pleased
to stale :

(a) whether the Central Government
is aware that the Kerala Government has
started the Approach Roads work regar-
an over-bridge at Parli Station; and

(b) if so, when Parli-overbridge work
(Palghat Division Kerala State) will start
and when it will be completed ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH):

(a) Yes,

(b) Tenders for bridge structure have
alteady becn called for. The work will
start after the finalisation of the tenders
and completed in about a year.

Centralised TrafTic Control System on
N.E.F. Railway

1829. SHRIMATI JYOTSNA
CHANDA : Will the Minister of Rail-
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ways be pleased to state :

(a) whether th: Centralised Trafflic
Control has started operating on the
Northeast Frontierr Railway  between
Bongaigaon and Changsari ;

(b) if so, since when ; and

(c) the amount which has been spent
so far and how much foreign exchange
was involved ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a) and
(b), Yes. Centralised Traffic Control
was commissioned on 1.12.1968.

(c) Amount spent so far s
Rs. 2,84,78,424/- out of which forcign
exchange involved is Rs. 1,08,46,097/-.

Advance Increments of Class I and II
Railway Officers

1830. SHRIMATI JYOTSNA
CHANDA : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether it is a fact that Class 1
and 1I Officers on the Northeast Frontier
Railway ; Chittaranjan Locomotive
Works, Diesel Works, Varanasi and
Integral Coach Factory, Perambur, were
getting advance increments in the past ;

(b) if so, what was the amount ;
and

(c) whether this has been discontinu-
ed on Northeast Frontier Railway and
allowed to continue at Chittaranjan and
other places ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) :
(a) Yes.

(b) Northeast Froniier Railway
Temporary Assistant
Officers Class Il and

1 Junior Scale 3 incre-
ments.

Class I Senior Scale

and Temporary

Officers  in Senior... 3 incie-

‘Scale. ments.

Class I Junlor Ad- ... 2 incre-

minstrative OfTiczrs ments,
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(ii) Chittaranjan Loco- ( For Class 11
motive Works ( Officers and

(iii) Diesel Locomotive ( Class 1
Works, Varanasi  ( Officers in

(iv) Integral Coach ( Junior and
Factory, Perambur ( Senior Scales

( only
( ... 3 incre-
( ments.

(c) It has been decided that the
grant of advance increments to gazetted
officers posted to Mortheast Frontier
Railway may continuz till 1.4.70, but
on the foliowing revised scale :

(i) The existing officers on the
Railway who have been
enjoying thrce advance ine
crements will have the same
absorbed in their future in-
crements so that by 1.4.70
no clement of advance in-
crement is left in their pay.

(ii) The new officers who will be
posted to Northeast Frontier
Railway from 1.4.67 on-
wards will be given only
such advance increments as
can be absorbed in their
normal future increments by
1.4.70,

(iii) The eligibility for drawing
the advance increments will
cease on transfer from North-
cast Frontier Railway as

before.

In the case of Chittaranjan Locomotive
Works, and Integral Coach Factory, it
has bzen decided to discontinue the
grant of advance increments to officers
and staff transferred to these Units, who
reporied for duty at Chittaranjan Loco-
motive works on or after 8.2.67, and on
or after 29.6.67 at the other two units,

The grant of advance increments 1o
the Railway servants transferred to the
production units and those transferred to
thc Northeast Frontier Railway was on
entirely different grounds and is not
comparab le.

#t feeoh @ ot waw S

ghwat ¥ fowr o

1831, oft g0 ®Wlo wTewT™ : wWr
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THX AT T TATH FT FO HN o

(%) £ faeeht Tord 979X +1%-
& st gfoal & feam oq § ailx
I & 79 997 fea ox fra €

(@) frwa o< &Y "oy feaet §;
T qg w7 ¥ foeg oF & a1 IS w4y
e & e

(r) #T g H Fg o2 9 fAg-
feaar & wf § st afz &f, at @ o
o< frgfemat frg sse A mE & 7

@y wNt (w0 TW gAm fag) ¢
(%) 7Y feeot @R X wTgdE AT
E &7 T geqy 441 &, foAd &
wang 29z faa & 1

(@) =rzdw-sTr A F sfawa
dgifadl ¥ o dr oz fim &, 0w
29. 2, 68 ¥ 3T gEww 12. 6. 68 ¥
uF gty ¥ T T ) afaT @
¥ fox o8 24. 9. 68 ;Y <fast g
Aifew fadr a7 71 ¥ gfe &t guo
¥ 9§ JIGIT ATERE-ATT NEU
¥ qfrgfer & for, memde fdr &
3z I faarodiw &

(m) uF @rsEa T T W, fay
e, 1966 ¥ swfuga dv-grfody #°
wafa & fad st s SEE
w7 9T, F19 9T arfew ¥ feqr mam o
anft gre ¥ arg #1g 92 4 ¥ T
g

Ir regularities in Dyeing and Printing
Department of Khadi Gramodyog
Bhavan, New Delhi

1832. SHRI A. DIPA : Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleascd to
state :

(a) wheth:r it ts a fact that many
irregularitizs wpre coxmmitted deliberate-
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ly in regard to dycing and printing work
and disbursem=nt of wages for the some
between July 1968 and Novembzr 1968
in the Dyeing and Printing Depariment
of the Khadi Gramodyog Bhavan, New
D:lhi and that this matter has been
reported in writing to the Manager of
the Bhavan ;

(b) if so, the reasons for which no
action has so far bexn taken against the
concerned officers ;

(c) whether it is also a fact that the
Khadi and Villags Industries Commis-
sion is also aware of these irregularjties
and if so, the action taken by it in this
regard ; and

(d) the steps proposed to be taken
by Governmznt to investigate into the
matter and to punish the defaulters ?

THE MINISTER. OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED) : (a) to (d). Informa-
tion is bzing collected and it will be
laid on the Table of the House,

wrft qRra wew, wf foelt &
wrwfeat ¥ wdan gt

1833, =t &0 #iqr : Faeitay fire
fawre, wrrfow sTC A9 WWATg-
wid 557 78 37 N FaHn fv

(%) smagaw § f5 ardr a=-
o waw, af et & sdwfa)
us adgar gat &t g€ &;

(=) afz g, ot #a1 ®sHAfE w
fafwmr o3t & fasg fagea fear amn
g AT I & N 5E gt K agEre
faam o §;

() war g ww ¢ fe afos -
qifed) 1 3T €Y ot § e whrss
wiarfeal §) ey § s, @@-
ge sArQ afzs v o ¥ faeg
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frgea frar s & T S AAWE
T ¥ q97 & & faar sraw & AT

(w) afz gi, @ FFarfeal AN =)-
=fr aifg & It § w7 % faw a@m
& gETaAT § 7

statfire fawrm, art fow sarae

waw-wd AEt (st SEmEdw ast
wERT) : (T 9). FTETO SEEEY
BT AT T AT 9T 02w 9T T\ QD
ST |

wr g 7w, af fTeeh %
wirfeat o Ataw sfufras =g
g

1834 st 1o diqr : #37  Stwifite
fawmm, srinfew samrT aa aRETT-wE
4t 77 TaT Y Fav F fF

(%) #ar @&y grEEE wEE, T
feedY & FATO T wfafqaw &
Iy A §

(@) afz gf, ot fom a s & =
qx 1w sfafga o fear aar 2
1L

() =fz ag, o =% a1 FRAOWE ?

ata fre fawm,  wifafes  smar
qT gAETO-ET wA (st s
wE qpwy) ¢ (F) ¥ (7). qESD
3 &Y A1 Y § AT AN =T 9
& & FY )

wt qratT waw, af faest
O AW W arEt aeg

1835. st ®o dfwr: FqT araifive
fawra, srafcs =@ aar wwam-
wid " g qaTH ) FIT SO fF

(%) W weR S ow oam W
ey @ f et s e, A
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faeeft % et aga o awqy & foreg @
T Fefml & 5T &Y
geat o @dar mr g, faeg A
gt 7EY & ot gy faifadt = ¥t
A # FHvE faear

(=) afz a&, @ ¥ @ @
qIAS Y AT FOT AT W oA A
Ifaa FITIE FG0T; AT

() =Ty grRYET wAw, ¥ @ F
@ g7 feat #ag #1 d@T A
faasr Tames gmwe o fEar
Srar g ?

Atafe  fasm, asiafos s
g gwAE-EE wN (st s
R wg) : (%) ¥ (1) g
TS FT AT @ AT FAT-GET 9T
Ty &Y Ty o

R emoval of the Manager of Khadi
Gramodyog Bhavan, New Delhi

1836, SHRI A. DIPA : Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to
state @

(a) whether it is a fact that almost
all the employees of the Khadi Gram-
odyog Bhawan New Delhi had sent a
memorandum to the Khadi and Village
Industries Commission for removing the
present manager and for holding an
enquiry into the affairs of the Bhavan
an order 10 run it properly and also to
save it from incurring loss ;

(b) if so, the details thercof ; and

(c) the reaction of the Commission
and Government thercto ?

THE MINISTER OF INDUSTRIAL
DEYELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMFD) : (a) to (c). Informa-
tion is being collected and will be lajd
on the Tableof the House.
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Setting up of New Scooter Plants

1837, SHRI N. K. SANGHI : Will
the Minister ot INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE. AND
COMPANY AFFAIRS be pleased to
state :

(a) whether there are three proposals
under consideration of Government to
set up scooter plants in India :

(b) what would be the cost and capa-
city ol each of the new plants ; and

(c) whether these will be set up with
foreign collaboration and if so, the
names of the countries, the details of
collaboratien arrangements and foreign
exchange involved in cach case ?

THE MINISTER OF INDUSTRIAL
DEMELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED) : (a) Two schemes for
the manufacture of Scooters are, at
present, under the consideration of
Government, with a view to sclecting
one of them for licensing.

(b) The capacity of the plant on
double shiflt proposed in both cases is
50,000 Nos. per annum, The total cost
of the project indicated by one party is
Rs. 150 lakhs and by the other Rs. 280
lakhs.

(c) Foreign collaboration is envisaged
in both cases. One party has proposcd
collaboration with a firm in  West
Germaay. He has indicated a foreign
exchange expenditure of Rs. 57.33 lakhs
for the import of machinery, special
tools, etc. In the other case, collobora-
tion with a Yugoslavian firm is contem-
plated. The foreign exchange cxpenditure
on the import of machinery, special
tools, etc,, estimated in that case is
Rs. 76.65 lakhs.

Accentuation of Monopolles

1839, SHRI A. SREEDHARAN :
SHRI P. C. ADICHAN :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
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to state ;

(a) whether a recent survey by Shri
B. Dutta. Director in the Department
of Company Affairs has revealed that
monopolies during the period 1963-64
to 1966-67 had accentuated further @

(b) whether the assets of the Birlas
and the Tatas had been fcurd to have
phenomenally increased fiom (1) Rs.
293.2 crores to Rs, 508.9 crores and
(2) Rs. 418.1 crores 10 Rs. 550.6 crores
during this period and whether these
figures differ frcm the corresponding
figures referred to in the Minister's state-
ment in the Parlisment on the 9th
D:cember, 1968 ; if so, how far and
how this aisparity is accounted for ;
and

(c) the steps taken by Government to
prevent accentuation of monopolies ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A, AHMED) : (a) The survey indi-
cates the changes in the financial position
as also the capital structure of the
companies belonging to three business
houses, namely, Tatas, Birlas and
Mafatlals during the period 1963-64 to
1966-67.

(b) The assets of companies belong-
ing to the Birlas and the Tata groups
as  determined by the Monopolies
Inquiry Commission were Rs. 2927
crores respectively in 1963-64. For
1966-67, the survey by Shri Dutta placed
the assets of the Birla and Tata groups
of companics at around Rs. 510 crores
and 550 crores respectively. These
figures include the asscts of ‘‘other
companies’* that appear to have come
under the control of the two groups.
The difference in the figure given in the
survey and the corresponding figures
referred 10 in the Minister’s statement
in the Parliament on 9th Deccmber,
1968 is accounted for by the fact that
the earlicr figures, which were specifi-
cally stated to be provisional, had not
taken into account the assets of new
companies as has been done in the
survey. Moresver, the data furnished
carlior represented, in the main, net
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assets reduced by current liabilities and
net total assets which app:ars to have
been the basis adoptel by the M.L.C.
as well as the survey.

(c) -Attention is invited to the Gov-
ernment  Resolution dated the Sth
September, 1966 laid on the Table of
the House on 6th Szp., 1966 and to the
provisions of the Monopolies and
Restrictive Trade Practices Bill, 1967
pending before the Parliament.

Commission on Rallway Safety

154!. SHRI BENI SHANKER
SHARMA : Will the Minister of
RAILWAYS be pleased to state @

(a) whether it is a fact that the
Commission on Railway Safety has
stated in its report that the largest
single factor in railway accidents is the
lapse of the railway staff ;

(b) if so, whether the Railway Board
has analysed the factors leading to such
lapses on the part of the staff and when
and how such staff were appointed ;
and

(c) whether the appointments made
in the last five years were strictly accor-
ding to the Rules and Regulations or
the same were relaxed and direct ap-
pointments made at the behest of some
high officials in the Ministry to accom-
molate some specially favoured indivi-
duals or class of individuals 7

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a)
In its report for 1966-67, the Commis-
sion of Railway Safcty has brought out
the fact that failure of railway staff was
the largest single factor responsible for
train accidents during that ycar,

(b) Inquiries are held into all acci-
dents with a view to dctermining the
causes of accidents. Th: mode of ap-
pointment of the staff who have been
held responsible for accidents has not
been found to have had a bearing on
the lapses committed by the staff,

(c) Information is being collected
and ‘will be Jaid on the - Table of the
Sabha,
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Compensation to Rallway Guards for
Detentlon of trains.

1842, SHRI TULSIDAS DASAPPA :
Will the Minister of RAILWAYS be
pleased to state :

(a) whether it is a fact that Railway
Guards used to be compensated in case
of late start of trains when detained on
account of administrative difficuties at
the train originating point ;

(b) whether itis a fact that due to
stoppoge of pre-departure detention under
the new rules effective from the Ist De-
cember, 1968, the Guards are notto be
compensated as referred to in part (a)above;

(c) whether it is a fact that 75 per
cent of the Guards working on goods
trains have been badly affected and the
All India Guards Council had also
wired and sent representation for res-
tration of the same ; and

(d) if so, action being taken to safegu-
ard the interests of these Guards workirg
on goods trains and if not, the rcasons
therefor ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a) Yes,
prior to the provision of rates
of Running Allowance with effect from
1.12.68,

(b) The revised rates of Runnimg
Allowance include infer alia compensation
for the loss likely to be caused due to
stoppage of separate payment for pre-
departure detentions,

(c) It is not correct that 759/ of the
Guards on goods trains are adversely
affected, but there may be some instances
of hardship. Some representations have
been received.

(d) The cases of hardship, if any, are
uuder investigation.

Mileage allowance to Assistant Station
Masters of Northern hllm Wnrllng
as Emergency G

1843, SHRI TULSIDA.S DASAPPAG
Will the Minister of RAILWAYS b:
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pleased to state :

(a) whether it is a fact that a number
of Assistant Station Masters who are
working as Emergency Guards in Delhi
area of the Northern Railway for the
last 2 years were being paid mileage
allowance prior to 1967 ;

(b) whether it is also a fact that the
said ASMS have not been paid any
allowance since April, 1966 although the
Railway Board ordered to pay them @
Rs. 3 per day and their regular pay has
also not been paid to them since January,
1969 ;

(c) if so, rcasons for utilising in such
a category when the payments could not
be made to them in tims : and

(d) the action taken by the authoritics
on their respresentations made to the
Divisional authorities in the past 7

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) :
(a) to (d). Intormation is bzing col-
lected and will be laid on the tnble of the
Sabha,

"Tat o, aead

1844, st qo ®to aTEQTS @ FAT
Aterfre fawrm, stafee smmare @ar
gRAT-wE WAt ag FA AT FA
F3or f :

(%) sarag 7= § f& @t s,
FHE FT To o AFTT smarT gfaet
¥ eaia ATAT

(=) afz gf, at #ar 3@ "o Yo
IRM ®1 Iqwey ®9 glAww @y
WA & s =TT gfaet @ e
LA LS

(n) afx =&, @ &t s &
sqTaT gfel ¥ dear aar ATw war §
# ¥ fer for wa 92 W w3
@ § 9 3% 5% s gfael w
& wt gfasel ST T wT § 7
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satfe fawm, srtafor wmre
aqT ERATTwrd W (st e
wet wgwa) ;- (F) ¥ (7). srAww
qEAT THSS AT A1 I § Far WA
AT 92 9T 1@  qryr

oI WA wEw e 6 &
waEaT

1845. &t 90 ®Wlo wrEqTH :
Far sraifne fowrq, stafes  sgore
aqr gAA@-wrd TA gF I WY
FIr w0 -

(%) #ar ag 7= ¢ s sy, 1965
¥ oft g frga Fidiarer A ssgwar
¥ @l grArEe waT & gIgsi A
wWE AN @9 F v qwRar
gom at ;

(=) afzgr, @t Isa TR w7
sgtar 3am & ; AT

(7) s#7 e & 3 fawal
s gt g e sw a5 femfaa
T frm mar g ?

Wtatfre e, siwfos  ema
aq awarawrd weA (st ewel
et ) | YA THES A a0 Ay
2 ¥t FaT-gEs 9T @ & Jra )

Appointment of Chairman of Heavy
Engineering Corporation, Ranchl.

1846, SHRI VIRENDRA KUMAR
SHAH : Will the Minister of STEEL
AND HEAVY ENGINEERING be plea-
sed te state :

(a) whether it is a fact that right from
its inception, Heavy Engine:ring Cor-
poration, Ranchi, has not been able to
get & full time Chairman for more than
two years at stretch and that it has been
identified as one of the important reasons
for the poor performance of that pro.

joct ;
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(b) the justification for relieving Shri
K.D. Malaviya from the Chairmanship
within a few months of his assuming the
above charge ;

(c) whether it is also fact that no par-
manent Chairman for Heavy Engineering
Corporation has not yet been appointed
to replace Bhri Malaviya ; and

(d) when Government proposc to make
the appointment of a full time Chairman
who would work on a long term
basis ?

THE MINISTER OF STEEL IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SBRI K. C. PANT) :
(a) No, Sir. The name and the period
for which each incumbent served as
Chairman of the Heavy Engineering
Corporation is as under : —

Name of Chairman From To

28.1.59 24.2.64

S. No.

1. Dr. A, Nagaraja
Rao

2. Shri T.R. Gupta 24.3.64 7.10.67

3, Shri K.D. Muala- 23.2.68 4.1.69
viya
(b) Shri K.D. Malaviya resigned from
the Chairmanship of Heavy Engineering
Corporation with effect from 4.1.69.

(c) and (d). Shri Ranchor Prasad, a
Director of the Company has been appo-
inted temporarily to act as Chairman.
A decision as to the full-time Chairman
is expected to taken shortly.

India Electric Works Ltd., Calcutta

1847, SHRI INDERIJIT GUPTA : Will
the Minister of INDUSTRIAL DEVELOP
MENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to
state :

() whether the factory of the India
Electric Works ; Ltd., Calcutta, is lying
closed for several months ;

(b) if so, whether there is any pos-
sibility of its being resumed ;

(¢) whether it is a fact that 1,800
employees involved have not been paid
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their Statutory Provident Fund dues ;
and

(d) whether Government prose to take
any action to give reliefl 1o the starving
workers 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT INTERNAL TRADE
AND COMPANY AFFAIRS (Shri S.A.
Ahmed) : (a) to (b). The Calcutta High
Co urt has ordered the winding up of the
company on 10-12-1968 and it has gonc
under the control of the Offical Liquid-
ator since then and therefore no
furt her acticn lics with this Minisiry.

Overbridge on Railway Line Near
Kokrajhar (N.E. Railway)

1848. SHRI BASUMATARI : Will
the Minister of RAILWAYS be pleased
to state :

(a) whether any rcpresentation has
bcen received from the local fpeople of
Kokrajhar of the North Eastern Railway
for the construction of an over-bridge
over the PW.D. Road c¢oming from
Headquarter of Forest Department,
Kachugaon lecading to Civil Court, of
sub-divison of Kokrajhar which crosses
the Railway line ; and

(b) il so, the reactiun of Government
thereto ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) :
Presumably, the Hon'ble Member is
referring to the construction of road
overbridge at Kokrajhar on N.F. Rail-
way. If so, the position is as under :—

(a) Yes.

(b) Under the rules, proposals for
construction of road over/under bridges
in replacement of busy level crossings
required 1o be sponsored by the Stale
Government  indicating the r1elevant
priority and the year in which they would
be able to provide funds towards Road
Authority’s share of the cost of the
work.
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As soon as State Government of Assam
sponsors the proposal and allocate necs-
sary funds for their portion of the work,
the Railway Administration, on their
part, would take appropriate action for

the construction of the bridge structure.

Manufacture of Tractors

1849, SHRI P.N. SOLANKI:

SHRI DEVAN SEN :

SHRI D.R. PARMAR :

SHRI ONKAR LAL
BERWA

SHRI RAMCHHNDRA
J. AMIN :

SHRI KIKAR SINGH :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIR be pleased
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to state ;

ta) the names of the Companies
which are manufacturing tractors in the
country at present alongwith the models
which each company is manufacturiug ;

(b) the total number of tractors
manufactured by these companies ;

(c) the total number of tractors pro-
posed to be manufactured in the country
during the year 1969 ; and

(d) whether the prices of these
tractors have been fixed by Government 7

THE MINISTER OF INDUSTRIAL
DEVELOPMENT INTERNAL TRADE
AND COMPANY AFFAIRS : (SHRI
F.A. AHMED): (a) The required
information is as under :

Moudel of tractor being

S. No, Name of Company manufacturing
tractors munufactured
1. M/s. Hindustan Tractor Ltd., Baroda Hindustan Model No. HWD-50
and Hindustan Model —35
2. M/s. Tractors and Farm Equipment Massey Ferguson Model
Litd., Madras MF. 1035
3 M/s. International Tractor Co. of McCormic International
India Lid., Bombay Model B-275.
4, Escorts Limited, New Delhi Escorts-37-Escort 27W and
Escort-4TW
. Eicher Tractor of India Ltd., Eicher Model 115/8
New Delhi.

(b) These units manufactured 13,799
Nos. tractors during the year 1968,

() About 20,000 Nos.

(d) Prices of all the above mentioned
models except Escort-4TW  have been
fixed under the Tractors (Price Control)
Order, 1967. The Cost Accounts Branch
of the Ministry of Finance has been
asked to undertake a cost examination
of the Escort-47W tractor. The report
is awaited.

All-India Mr—mﬂlllo-.{nl Rel'rl‘cnthu
ssociation New Delhl

1850, SHRI DEVAN SEN :
SHRI D.R. PARMAR :

SHRI P.N. SOLANKI :

SHRI KIKAR SINGH :

SHRI ONKAR LAL
BERWA :

SHRI RAMCHANDRA
J. AMIN :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state :

(a) whether the All India Air-
Conditioning and Refrigeration Assocla-
tion, New Delhi has been recognised by
the Government of India ;

(b) if s0, what are its functions ;
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(c) whether this Association has
been given any financial assistance ; and

(d) If so, how much and under what
conditions ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F.A. AHMED): () and (b). No re-
quest has been received from the Associa-
tion for recognition.

(d) No, Sir,

(d) Does not arise.
12 hrs.

RE. MAKING ALLEGATIONS

MR. SPEAKER : Now, before I take
up next item, I would like to say about
what happened on Monday also. Shri
Jyotirmoy Basu is here; I would like
him to hear, On Monday also, ina
heated way, h: went on  making
allegatioas all around and against the
Chair also. Today also it has been
exactly repeated, ‘I shall bring some-
body" or something like that, I would
request him to read the script and if
he feels sorry. Lst him read Monday's
and today’s. This is not only throwing
stones all-round but aiso on the
Speaker. Let him read it. If he is
satisfied, then 1 am also satisfied. I
do not want aunything more to be done.

AN HON. MEMBER :

But we are
not satisfizd,

MR. SPEAKER; I want the
members to correct themselves. All the
520 members cannot do it unless he
chooses to correct himsell. Therefore,
1 want him to correct himself,

Now we take up the call-atiention.

CALLING ATTENTION TO
MATTER OF URGENT PUBLIC
IMPORTANCE

ASSAM MINISTER'S STATEMENT RE.
PAKISTANI INFILTRATION INTO
AsSAM AND NAGA REBELLS

SHRI DHIRESWAR KAILITA
(GAUHATI) : On a point of order...

MR. SPEAKER : On what ?

MARCH 5, 1969

inpltration into Assam 176
(C.4.)

SHRI DHIRESWAR KALITA : On
the call-attenion, (Inrerruption)

SHRI RANDHIR SINGH
(ROHTAK) : Whatever h: has said
should b: expunged...(Interruptions)

MR. SPEAKER : Order, order.

SHRI DHIRESWAR KALITA : You,
in your wisdom, have admitted this
call-attention.  But this is not a matter
of urg:nt public importance.

MR. SPEAKER: You
question this. The Spzaker has admited
it. You are queitioling Speaker's
admission of the call-attention. I would
not allow this.. (/nterruption) You cannot
question the Speik:r. Yeiterday som:-
body else qu:stion:d when [ admitted
something else...

cannot

SHRI DHIRESWAR KALITA :
I am raising it under ruls 197.

MR. SPEANER : You are quoting
a wrong rule to quote something else,
I am not allowing that. It is not as
though somebody has said that. It is
the Revenue Minister of the State who
has said that, If the Revenue Minister
says something and on that basis
somzbody gives notice of a call-
attention. how am [ to say ‘Please wait’.
It 1snot a bazar rumour. This is not
a bazar rumour; it is the Revenue
Minister of the State who has said that...
(Interruptions) Even presuming  that
something is there, that there is
something wrong, can he not point out
in the Chamber that this has happened—
mistak or something and—that I have
overlooked that ?  Instecad of coming
here and quecstioning the Speakcr here,
can he not point out in the Chamber ?
The Speaker also may commit a
mistake now and then. But is it the
way of correcting him—catching hold
of him on the floor of the House
and saying that he has done this and
that 7 You may be the Speaker lo-
morrow. So this, should not be done.

ot yavw At : (2faw feee)
& sfaeraig o1 wga & frafefa
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foug &Y o g-F1@ HAY W owm@
fesT wrgAT § ST wdAT F@IE
fFag e@ T § uF awreq & ¢

¥ER & ToEd AN T qZ TE]ATW
f& s ¥ AT qrfeerAal w
T qu 9T gwis _ I § AR
qifeea gra A fagifeat &
ggrEar & AT W

THE MINISTER OF HOME
AFFAIRS (SHRI Y.B. CHAVAN) :
According to information received from
the Assam Governm=nt, the Revenue
Minister is reported to have said that
international boundary bctween East
Pakistan and Assam  is securely
guarded by the Border Security Force.
A network of polize watch posts have
also been established so that it may
be difficult for a fresh infiltrant to
escap: detection by poilce. According
to our information, the illicit migration
of Pak nationals from East Pakistan to
Assam  has bzen  brought down
considerably.

According to information furnished
by the Government of Assam, the
Revenue Minister made no reference to
assistance 1o Naga rebels.

st qF LI AGE ;AW WIET,
7% 9 IW 3T & HWA 9gel A
@t arar 1 fegd 21-12 @@ &
TEI EE F AR A Ut g Y
I @ & | aifeeaTT gTET @ A
oHR 9T § | A ¥ ggy WY W@
yaw =1ga 8 91 Afare fama o
¥ 37 &7 FAW 24 ¥ groAr a0 oY |
¥fFe go ang F oA & R wAY
Y areaTs AT F@T 2T F ¥qE
YIQOERT HEN ¥ AT | TH A
T 9z 9w &1 gfeaw & fod
agt o gaifs ¥ @r g AT o
W axg ¥ agl wW R A FT
I qgymA ¥ dFw 1 oawe
« wfew  § 1 s % ofam
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&9 1961 &} swrorar # @ &1 fwer
99 §9T §7O9 HiATC T wgr s gl
TR W F wRT gEewl W
FrardY 20-25 sfawa a9t agT @9@H &
#72T I F AT 38.56 qrdE A
g W AT gg #yr Tuvar f§ ag
T @EAlT ag ¥ fF AT @
AR Y (AT 43 W | 99 &
e 3|y & da< fafret ot faordy
FTag werarfe:
“The State  Government was
apprehencing behind the big infil-
tration plan of Pakistan the Sino-
Pakistan complicity to create in

Assam a situatton like that in
Kashmir."

7z ygw % wax fafaeet R
2 qFFaT, 1966 ®1 Fgr 41 | W
Tz 9 Y 9g qAqS FIrAT AT TAA-
Faqmft Wrfs 1 smar 75 gome
ghaeied § |\ wrT w9 wgar mAr
vaf sqt zar A | ggi WA wErm
T At & = @ A g g8 fiA
gt ot | wa feafa oy & fF oifeem
AM Ay gaage § 97 ¥ "AHET
gt aeiiT gar a1 @ & fae
g R, A oAt AT ¥ oy A
am a9 W@ g e geas fouit @,
fom & gegix omy = arfeema &
forr #>u fear 8, afc ot A€ adf
I &Yt , Sigew qrél, I@ wr M
qgeT $A%T gAT TR H, Ig A N
q&q gEarA AT 91, ag & A
N AT A TG F GATAT LT F
3u yEarA # A wgr § fiw .

“The Province of Assam where the
majority of the population was
non-Hindu ought to have formed
an integral part of Assam. The
Radcliffe Award which gave to

Pakistan only a small portion of
Assam, namely the greater part of
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the district of Syihet was unjust,
Events have shown that a large
section of the population of
Assam desires to be autonomous.
The Convention considers that the
Government of Pakistaia should
establish special relations with the
State and the people of Assam.”

™ ¥ facgw wee § & orfrea
¥ HRI5U AT E | EW WIHIT F7 M
g ff @ @ fF @@ @t
farimm &1 W ¢ W [@ ¢
qy fagrey fow dvdw, ag fEer
@q & darfas  fear @ @,
g1 smardraT wwee g1 TE §
yq fee T Fw qiffFmm ®& W
wearawm  w9d  w@r g, fam g#e
qiffeal  a@l WX FEgfAet &1
TEHT A7 @I g, 9 W # feece
FW &1 qraar aarf ar @, #
A A & AT W Wawea fey
§ fao qzat & wodt fFara &, T
o wearT A3 fear war &, ww oW
@y go gW ME FEoaedr afl fran
HA, W FI T GEE@AST Jqr g
¥ifE og ¥ A oFar AT sogEar
FT 94 §

wler & @7 T gaw qET
srgan § @) & sran sw@w g s oA
RERT T IA I |

(1) =8 @97 s@q & waT A
gaifsy § 97 @ dEar feadr @
X 37 7 fas@A § fofr wTe= &
T FrAT g8 § 7

(2) fam wa A= o 8 w47 ¥,
IR §W ghwecwT w AR F fol
gy &€ oY | Ao 7g df fE oo
a% &7 & I @ a6 b o 43 §
*N aifeearr gfweeus w1 aE [
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& TE TER & | AR Ae F U
e tord ¥ uF Wre s qHr e
W ¥ &l su fomr o ek
gl fraIfedt Sr@s T a1 38 991
FAamam A F N @ N A%
% | 59 q1FAT F a8 A qur fwar
4T #R R A A&Y fear T ar
a7 ?

(3) Ifsag famsc gt & &
afeea &1 wid www < E AR
sies et 5w # fadr gu § adife
fra® are Mgt & oY wer gg b,
I ¥ 9g e g 74T 91, W FOW
*F wag Far 74 wgag 2w 7 FT-
fore teglRg 3 & oiffeam N
N ¥ forg wF1c & T & fageq 7
99 21 13 &, AT AT F megT At
Y W-Agas ofedzg § 37 N
srrard A4 @17 fear strdar, 9T &
faaT® ¥ F F Frears 37 Ay ?

SHRI Y. B. CHAVAN: The hon,

Member has given a very long preamble
to the questions that he has put.

AN HON. MEMBER :
wrong with it 7

What is

SHRI Y. B. CHAVAN: He has
given a very long preamble to complete
the history of what has happened in the
last twznty years,

SHRI BAL RAJ MADOK : Just 1o
refresh his memory.

SHRI1 Y.B. CHAVAN: [ am reminding
the hon. Member of what he had said.
He had also given his own assessment of
the problem. 1 do not want to go into
that because that is a separate matter for
discussion.

About the intentions of Pakistan, we
all know what their intertions are. |
cannot give guarantee for their intentions.
But what I can guarantee is in regard to
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the steps that we are taking and steps
that we should take as far as infiltrators
from Pakistan are coacerned. I said that
there wzre a large numb:r of infiltrators
already occupying or staying in our ler-
ritory. There were two mathods of
dealing with it. One was to detect the
infiltrators who were already occupying
or staying or residing in Indian territory,
and the other was to detect them as they
entered. These were the only two
methods of doing it. In regard to the
fist category, namely thoso who arc
already residing there, tribunals were
established after the visit of my p-eleces-
sor, Shri Nanda, and as a result of
certain inquiries bcfore the tribunals, a
large number of pcople have been depor-
ted outside.

AN HON. MEMBER : How many ?

SHRI Y. B. CHAYAN : I do not
want to give the figures bzcause I have
not got all the figures with me now.

oY aBTIE wAE ;. HAr ASET &
fre™ femg &Y ow wigg €1 39
aug 3EiA sy 70 gy a@ari
Uil

oft auaaTE wagrer ;& ag ferd
W §9Y g & goar | HT A fEm
%3 fay § ag " IR F i@

g1

SHRI RANGA SRIKUKULAM :
He can give the figures later.

SHRI Y. B. CHAVAN: Let me
complete my statement. After 1966 we
introduced the Border Security Force
which was a very organised force to take
care of the border arcas, and I must say
that the Border Security Force etablised
some time early in 1966; it was introduched
in December, 1965 and in order to stabi-
lise itsell it took som: time. I find that
after 1966 the number of fresh infiltrators
has been coneiderably less. Of course,
as regards those who are already there,
their cases are already before the tribunal
and the tribunal is looking iato it.

SHRI RANGA : How many are com-
ing in 7
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SHRI Y. B. CHAVAN : My informa
tion is that in 1967, the new infiltrators
who entered and who were detected
were  about 702, and in 1968,
the number was 440, About the
new infiltrators, this was my information.
This shows that the trend is downwards.
It also shows that the steps that have
been tzken to secure the borders are also
proving effective. At the same time, I
cannot say that despite these measures
others have not entered; others possibly
might have smuggled themselves inside ;
that is quite possible. But the steps that
we have taken arc tending to show us
good results,

SHRI BAL RAJ MADHOK : What
has he done about the Nanda Plan 7 Shri
Nanda had chalked out a plan to check
this infiltration. What has he done about
it?

SHRI Y. B. CHAVAN : Really speak-
ing the important step that was taken by
my predecessor was to set up the tribunals,
Tho:e sicps have been taken. As rcgards
evacualing certcin arcas, that suggestion
was not implementcd because it was rot
found feasible. )

SHRI RANGA: The hon. Minister has
not told us what he has done in regard
to those people who had already settled
down there and who have no right to be
there,

SHRI Y. B. CHAVAN : ] said that
tribunals had been established and their
cases have bzen put before the tribunals,

SHRI BAL RAJ] MADHOK : Have
Government taken notice of the serious
situation that is developing as a result of
the happenings in Pakistan and also in
West Bengal ?

SHRI Y. B. CHAVAN : On the
West Bengal-Pakistan border also, there
is the Border Security Force and tney are
taking the same action there also.

MR. SPEAKER : Next, Shri D. C.
Sharma, The hon. Member is absent.

SHRI S.M. BANERIJEE (Kanpur):
How is Shri D. C. Sharma now ? Is he
still il 7
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MR SPEAKER : I am told that he is
recovering.

12.19 hrs.
PAPERS LAID ON THE TABLE

BENGAL RAW JUTE TAXATION (AMEN-
DMENT) ACT.

THF DEPUTY MINISTRY IN THE
MINISTRY OF FOREGIN TRADE
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK) : On bchalf of Shri B.R.
Bhagat, I beg to lay on the Table :-

(1) A copy of the B:ngal Raw Jute
Taxation (Amendment) Act, 1968 (Presi-
dent's Act No. 30 of 1968) published in
Gazette of India dated the 14th Nove-
mber, 1968, under sub-secticn (3) of sec-
tion 3 of the West B:ngal State Legisla-
ture (Delegation of Powers) Act, 1968,

(2) A statement showing reasons for
delay in laying the above Act. [Placed
in Library. See No. LT-195/69

NOTIFICATIONS UNDER ESSENTIAL
CoMMODITIES ACT, ETC.

THE DEPUTY MINISTR IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT INTERNAL TRADE AND
COMPANY AFFAIRS (SHRI BHANU
PRAKASH SINGH): On b:half of
Shri Raghunath Reddi, 1 beg to lay on
the Table : —

(1) A copy of Notification No. S. O.
450 (English version) and S. 0. 451
(Hindi version) published in Gazette of
India dated the 1st February, 1969, under
section 12A of the Essential Commodi-
ties Act, 1955. [ Placed in Library. See
No. LT 196/69]

(2) A copy of Notification No. S.0.
153 (English version) and 5.0. 154 (Hindi
version) published in Gazette of India
dated the 14th January, 1969, issued
uoder section 6 of the Forward Contra-
cts (Regulations) Act, 1952. [Placed in
Library. See No LT-197/69)
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HALF-YEARLY REPORT OF THE
ACTIVITIES OF THE COIR BOARD AND
WORKING OF THE ColR INDUSTRY
ACT, ETC.

SHR CHOWDHARY RAM SEWAK :
1 beg to lay on the Table :

(1) A copy of the half-yearly Report
of the Coir Industry Act, 1953 for the
period from 1st April, 1968 to 30th
September, 1968, under sub-section (1)
of section 19 of the Coir Industry Act,
1953. [Placed in Library. See No. LT
198/69]

(2) A copy of the Cardamom (Licen-
sing and Registration) Rules, 1968 publi-
shed in Notification No, G.S.R. 29 in
Cazette of India dated the 4th January,
1969, under sub-section *3) of section 33
of the Cardamom Act, 1965. [Placed in
Library. See No. LT-199/69].

(3) A copy of the Colfce Board Servants
{Conduct) Rules, 1968, published in Noti-
fication No. G.S.R. 30 in Gazette of
India dated the 4th January, 1969, under
sub-section (3) of section 48 of the Coflec
Act 1942, [Placed in Library. See No.
LT-200,69]

(4) A copy each of the following
Notifications under sub-section (3) of
25 of the Rubbzr Act, 1947 :—

(i) The Rubber (Third Amendment)
Rules, 1968, published in Noti-
fication No. G S.R. 26 in Gaze-
ttee of India dated the 4th
January, 1969,

(ii) The Rubber (Second Amend-
ment)  Rules, 1968, published
in Notification No. G.S.R. 27
in Gazette of India dated the
4th January, 1969,

(iii) The Rubbsr Board (Sarvice)
Amendment Rules 1968, publi-
shed in Notification No. G.S8.R.
28 in Gazette of India dated the
4th January, 1969,

(iv) The Rubber (Amendment) Rule,
1969, published in Notification
No. G.S.R. 245 in QGazette of
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India dated the 8th February,
1969. [Placed in Library see
No. LT-201/69]

MESSAGES FROM RAJYA SABHA

SECRETARY : Sir, I have to repor:
the following messages received from the
Secretary of Rajya Sabha :—

(i) ““In accordance with the provi-
sions of rule III of the Rules of
Procedure and Conduct of Busi-
ness in the Rajya Sabha, I am
directed to enclose a copy of
the Armmed Forces (Special
Powers) Continuance Bill, 1969,
which has been passed by the
Rajya Sabha, at its sitting
held on the 3rd March, 1969."

(ii) “In accordandance with the
provisions of rule III of the
Rules of Procedure and Conduct
of Business in the Rajya Sabha,
I am directed to enclose a copy
of the Public Wakfs (Extension
of Limitation) Amendment Bill
1969, which has bcen passed by
the Rajya Sabha, 1 am directed
1o enclosc a copy of the Limi-
tation (Amendment) Bill, 1969,
which has been passed by the
Rajya Sabha at its sitting held
on the 3rd March, 1969."

BILLS AS PASSED BY RAJA SABHA

SECRETARY : Sir, 1 lay on the
Table of the House the following Bills,
as passed by Rajya Sabha :—

(1) The Armed Forces
Powers) Continuance Bill, 1969.

(Special
(2) The Public Wakfs (Extension of
Limitation) Amendment Bill, 1969,

(3) The Limitation (Amendment Bill,
1969.)

12.20 brs

PERSONAL EXPLANATION BY
MEMBER

SHRI SAMAR GUHA (Contai) :
On a point of personal explanation. My
incompleate sentence in the course of a
point of submission to you on the 3rd
March, 1969 while you asked for placing
the calling attention-notice on the issue
of the recall of the West Bengal Governor
has created some misunderstanding regare
ding my intenion on such a move, I
wanted to make it clear to the House
that I did not want to block that discuss-
ion of the said issuc but what I intended
was to impress upon the desirability of
changing the form of its discussion,

In Similar circuumstances in the past,
you had the kindness to entertain such
view point.

In my letter to you of 2 March, I
tried to draw your attention to the fact
that as the subjzct of recall of a Governor
was intended to discuss a very sensitive
issuc like Centre-State relations and as
it had vital constitutional implications,
it should rather be dealt with in a form
which would enable representatives of all
partics to express their viewpoints on it.
In that letter, I further rcquested you to
ask the Home Minister to make a state-
ment on the issue of recall of the Govern-
or of West B:ngal to be followed by a
full-fledged discussion so that different
partics could get an opportunity to thrash
out the issué in all its wider implications.

In fact after my suggestion was dis-
allowsd by you, I have tabled a subs-
tantive motion on the issue of recall of a
Governor for the kind consideration,

I hope after this personal explation
of mine, it will be cleir to the House
that I did not want to block disxussion
on th: subjecy but de.ired to have
it taken up in a different from.

1 thank you for th» opportunity given
to me to make this personal explana-
tion.
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12.22 hrs.
RAILWAY BUDGET—GENERAL
DISCUSSION—contd.

MR. SPEAKER : We shall now re-
sume general discussion on the Railway
Budget for 1969-70.

We have about 2 hours 15 minutes
left, that is 40 minutes now about 1}
hours in the afternoon. I think the hon.
Minister may be called to reply at 4.30
P. M. or so...

AN HON. MEMBER : At5P. M.

MR. SPEAKER : 430 or 5§ P. M.
depending on the discretion of whoever
is in the Chair. The point is that we
have to conclude this stage today ; other-
wise, other business will he blocked.

SHRI SURENDRANATH DWIVEDY
(Kendrapara) : If the Minister rises to
speak at 4.30, probably there will be no
time left for other business today. So
are we taking up the General Discussion
of the General Budget tomorrow morning
after questions 7

MR. SPEAKER : It is to ensure that
that I want to have this concluded today.
Those who do not get a chance now
can speak durlng that discussion also.

SHRI NAMBIAR (Tiruchirappa'a® §
What about the Customs (Amendment)
ordinance and the Bill ?

MR. SPEAKER : That is if we have
got spare time today, to fill up the gap
if we finish this item at 5.30 or so. We
cannot start the other discussion at 5.30
P. M. If we get half an hour or forty
five minutes to spare, we can devote it to
that. That is why it has be:n put on
the agenda. We cannot say ‘We have
no work® and than rise for the day ;
earller than the scheduled time.

SHRI HEM BARUA (Mangaldai) :
There has been a very serious railway
accident at Nalbari in Assam in which
18 persons have killed. I wanted the
Minister to make a statemcnt., You in
your wisdom have not given me per-
mission to raise it Would you
please direct him to make a statement on
it?
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M. SPEAKER : [ think he will
reply to that also., Shrimati Umi Roy
may now continuz her speach.

SHRIMATI UMA ROY (Malda):
With regard to Farakka railway bridge,
the fecling of the pzople of thls area
is but a ‘dup: of tomorrow'. Assuming
that it would soon materialise, the interim
pariod urgetly neceds imm:diate relief
from your side with regard to passenger
traffic betwean Howrah-Farakka-Malda,
To be more elaborate, the State buses
run from Calcutta to Malda by National
Highway 34 in 10 hours on Rs. 15 per
passanger, while the Howrah-Farakka-
Malda train takes 18 hours on Rs. 10 per
passanger. To save 8 hours, passangars
pay a high price, physically and monet-
arily, in the road journey, [If arrange-
ment is made for an Express tiain with
partial sleeper coach from Howrah to
Malda via Farakka, the road passenger
traffic would certainly be shifted to
railway. As the present Howrah-Farakka
passenger train is no relief to the passen-
gers of Milda and West Dinajpur due to
the time involved in the total journey
(18 hours), th: suggestion for an Express
train is certainly worth considerrtion, [
am surc this will be very remunzrative
to the Railway and a great reliel to the
passangers as well. A fair trial at least
fos 3 months is urgently solicited.

I would now like to draw the hon.
Minister's attention to the following pro-
posal which I already made in 1968-69.
Repitition of it has assumed all the
more importance in view of the great
political changes ahead in Pakistan and
its consequent long-lerm repercussions in
this area. Balurghat, the district head-
quarters of West Dinajpur in West Bengal
is not directly connected with the rest
of the country by rail. The district has
got a very vast border—parhaps the
longest in the State—with Pakistan,
While we do not have facilities to mowve
our men and defence material in case of
an emergency, Pakistan, «which inherited
the raiiways existing before partition,
has got the stratagic advantage of the
railway running along almost the entire
Pakistan border with the district of
West Dinajpur. A survey was under-
taken a few years ago and it has proved
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that the construction of railway lines
connecting Balurghat with old Malda
railway station would be proper, and
remunerative.

There are acute difficulties of travel
in the railways owned by M=ssrs. Martin
& Co., in the wast tracks of 100 km.
falling in the districts of Howrah and
Hooghly. In this vital life-line, annually
aboat 76 lakhs passengers of different
occupations have to travel from hundreds
of villages of the said districts to Cal-
cutta and adjacent industrial areas in
forced circumstances, With the growing
demands of industrial occupations in the
plan-frame, the establishment of different
institutes and expansion of technical
education in the vicinity of Calcutta and
Howrah, the number of passengers to
Calcutta, Howrah and its industrial area
is increasing rapidly and is bound to
increase further during the fourth plan
period.

I would suggest nationalisation of the
Martin group of light railways with a
view to remove the hardship now ex-
perienced by the travelling public of the
districts of Howrah and Hooghly.

In this connection, it may be mention-
ed that the Railway Board has also
appointed a high-powered committee
which had recommended nationalisation
of the said railways during the year 1958
The present sufferings of the student
community residing along this railway
must be removed at all costs. It takes
four to five hours travel in train to
attend colleges from a distance of about
30 km. We are of the definite opinion
that the hardship experienced by the
travelling public of that area cannot
be removed by Messrs. Martin & Co. for
obvious reasons.

Therefore, Sir, I would request the hon.
Minister of Railways to solve the pro-
blems enunciated above so that the
genuine  grievances of the thousands
of passengers may be mitigated
in the national interests and the
security of the country without any
further delay.

sft Tt wwe fararat (w3t am) -
soqq Agwa, & w5 Agizm Wy qark
T wrga § fe @ o IgE a9 W
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Tz g femr & SfeT gg Mt
I AL F ww W Haiw &t
AT A FTH TF ATSHT I ATGOAGY
¥ qfeax & e w awar §
afer ¥ ¥ @t w@w wa@
T AT § AT ATET FTHT TIAT FAT-
FL AU A FAOT 97 w7 A7 fa@mar
arrr R A R I gw g g
anfgd |

a9 G fF are W wHwf@Er ¥
arget o gt & | ¥ o § 1 I
Ff qEg A A g =y A
%1 AT T4TT § A BIFA FAATAt aF w7
aar 1 &Y wged ¥ #F wwdAT w@
g fe ag g1 sfaareai o AT £ H
IAHT T KA FT IGA &L |

UERTE 1T IREE & A 0%
frat 3t S =5 & s @
gzt ®Y Al 1 wg aw ww 1 atx
7% 2 & A%AU §T TFFY ¢ I &
amt # & afews & s zfz gE
YiaeeH A wmr & & TEAY
&Y 7 g1 w5 it aT § w9y gt
¥, ¥ wywifeg) o w0 qE gw
¥ & sgmfal f1 A gelr
arfgma

HEWYTT TEET Wy gEt AWy
qFmE § 1 37 A F s W Ay
¥ surgr 953§, @i wefAd awet &
#tr gas w9 fgear ¢ @R wEE
gEEe # agt & SW W &
qrw o IF fRgr Jm@T 1 ag de
AgY & | WGl ymaATT SUTET § T Awrd
Wt qg ¥ TART 3 1 AR ® A
qT AT ABATEITA ® AW 9T WA
FwrY smimr wgAr k@Y gy Sfen
T AE R

foe o st S B wrEtiea
st frormredma w3 v oform 7y
fawaar & fe oY wdwrdt @@ ™ ox



191 Budget Rly.—

[# < Tmew faamdf]

EE IR AA AN I TS g7 @
25 & 3T ¥ A Nége 7Y fomr sy
g1 IF NEFR T AT TF
Fa9 9% 3T rraTENTA fFET ST
g St oAt aw W g ¥ A
F grar § qg | § AgY Tg qmr
A wH gEer Ay A @
Far 1 =T A€ gEH QAT qT
T 3HT, IAT Y §) AEA Y F@
2 9 guwr AT ¥T W fEe A%
zar &1 9us faq &7 aaeg &
AF grar 7 At § oA AT I
s g Hwrgm g 5 = WAt
& HIT &I 2 |

¥ #7o7 AgTT FT AH T AT A
AT AFR FIAT ARA g 5 oA
T 7 1946 YT 1951 % 3§ wwg F
s fage 4 fr foa =l |1 fad
ffar oA, SAE aTEATg &1 Nreae
forar oy | fe 99 d &1 qreA
Y [ o 1T 2 | tAofouFo I
foamia & Az aweag 1 SRENA &
T W 1 a8 wE 5 A A
¥ gt wex fead fRdr oot WY
aTEag F AreFe R

AT ¥ FE s §T ST
gFiT 1 af § ) uF S wRE
fagwa g @, foma daer fear ar
f&e s w1 wyerdy § § 99w
qgde 1 AeA fasdt wfge | g
wer gu & At T § Afe
WA AT A A9 aw gg wfow AN
#1 § 5 #om W1 wroarkw &Y g
% foq sggear A I AW AW TH
IAH ¥ TE AT TG FAT ] ) A9
g @19 G537 § 5 £ gl fom
iz 97 A0 # Fifas g, W
feragdie 7% 3w 7 o O WA
g &, o 9a% foq NSO w1 oW
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ag g ? ¥ qrgar g & owoR wiew
A F=E ¥ o grimT F Q@Y
# afg s #t sTaew FT, afF ¥
@ fos T FT FAT HT N

TH THTT THT T THE 9T HAS
FE F art A ot #1¢ e 7Y faar
war & | =ifge At ag ar f& 9w g
F gafas awrd swarfal w19
agfoas wgard Y, Ffew TR
A ot faegs A @ g ek
Wr AL IEE F F AT qTFA F]
@

fafaszx wgeg aafafes 44 wmw

FHEE F I QD § AT Fidw A
affr #73r § 3% 98 WY Gugw
g1 & saw aEArd F fou e
¥ e far we ¥, w@ =9
Faarfeal w1 e 19 ¥ foo
NAT AT &, T AIX AT NI F
L H FATT ATAT § | AGT AT TH
@ifrae ww a0 war g, faad @
F1 I ARY F T I HHAAE,
ez, AFEA AV AT AT FTH X §
¥fem agf X A gwew Ifan & fag
T & I dET R o A
faeelt & ; S7¢ @& & <@ Q& ¥}
R IEET § &9 ¥ F9 A wgRT
¥ @Y gU ARl W I PR FT -
w17 74f g Wrfge fF oF s :b
at sz faer T g@l &) =5 ot
7 fax, o srg §1 @1 He sk
fagFa-w3 fasr T g@l f = Ofeay
¥ uF grw Y waEr A A

WA Wt (wo T gwn faw) ¢
LEL N
ot T evee feurdi : & agar g

fet7 g3 I A ST ¥ @A gU
sf #fEe qgH v A AL e
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W/ W NE FgER T ww
TRU 3E ¢ fF WA wAwfaE) ¥ oz
WA §ar @Y 0f  fr Wy aQF F
uff gt sarar & fe fafreex oY
%9 g FT T § | qATHT TRT T
fafet §9 1 gm ok
FIFT IR Y | WA TR Y
&2 ¥ s & gofas 9w 8,
afFa 3z W AR ¥ T ¥ ) wiev
IR FA w4 famm o W oaiw
g & 09 ¥ gaw ¥, ga dfaw
# 3t dfewwt fear, afew smw
% feft 3w A e Ag faer
g1 W AN wEE WE oA ¥
dr aFw F1 §AEz T w7 aw §,
& A JAF qH FT T |

JE T AGT 9T TGS £ @A
oY, 39 7y WA ¥ £ sEmawar
4y | &fFT g 91 3| =1 o
farar s =nfge, arfs sdfeat w
e Y1 WX WA aw ¥ @
FTGT FAET B AT IT X FY
qaraTT g & AT 94 ¥ TwAT FEET
s g, @ fox S sAaft a
WY #1961 F ogEmaT W ? ATy
qfevi® ¥FeT HeEfem # saarfi
&) 199 W ANF7-ZrEw wsreq faar
ST & T I JERe Ay § | A«
@Y UF FAGT FAGH §, a1 SR
g% g Tt gy AT =nfgo
dgdfae aR §2w mEEdT ¥ W
wywt{a & for avwre uw ¥ sflaw
fazrdt & | ag FHw a1 favig 2an
g, o A sAIfEt 9T & a8 ?
Fwefiae d @y afefaw & wré
srzfrzg ®m ad) &, oafs F ow
SIS FAGA & | I ™A FHAT
framet &, @Y gk sEwfay s 6
o g gy | o for ow A Yod
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f OF ARIAAE FNRAT  AT@T
st g, {fF A oF e
a4 &, I fau 3o% faw ow aew
gafiz Ior AE FATAT ATY |

F wAwfeE ¥ ag wraam & fw
Wy A qT A w7 ARE wwe Ay
3 Wit TERT Wy e we g,
FfrT ag oF gEwa & 1 F arwy ¥
T ¥ gy IR AT IIEAT E
e, 1968 ¥ ¥4 wF ware faqr ar
fF A Toud@ouRo 31T THouHo 1942
FAFOFT RE W W ¥ I
as Iaar Nfrad w1 dger 74} fiear
g foad at ¥ ov anfer wrdmerm
W} g gg waw fgar mar e
Mfrgt foer o wwtdt fam
wiSfey | IEF AT AT T,
ot segm T I, ¥ oF wAH K
st # femeax, 1968 # qg wgr mav
5 fr 7z o fero wowe wafawtnn

THt FHR AT GrAA  JrAAT ",
off THTAT qTR, &1 17 fravaT, 1968
# 0F §yeaqd g, faad e amge ¥
Tz qar a1 fF aiE & avaw § frad
a &1 Qar &, ¥ar agh 9 AE W*°
FTH AT & | FIHT K AT ¥ wgy
wa f6 agh 9T AKE W2 €T A g
gl AT & Ot fged & oA
d#wgr mar fr fe sdewr aw A
QU | W A FEE W Tew
TAwHAT &1 AT § | TR ¥@mEr v
fis fracdt foez agd @ i wx
frof At o amge TR T W
w1 w31 fr ag araer wee safaniew
&1 wft gwrT winr & afam ¥ w} HF
warar war fs agt 9¢ areg W & ymay
wra 74Y gvr &, orwfs & agi gz
o Tt § ote |t et 3 vy
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[or 77 emwq faedf]

w1& qamn § fF agh 93 o WY Ay
g & st & fomr amar &

Hot AEET ¥ ¥ yEar § 5 e
g T O F Fg G FT FH, A
g IY &H FT E A7 qg WA ANEW
o Qe FY @ FT AT, A AT
Ik fawms fafads o o Sy
dfx I gEEE FT OFWHAT KT
T |

sfeqn =39 waz, 1890 % wF
srrfas & ag aamar war g fe feay
ofmez A wAsamd) f5 axg g
wifge ot Aifw fFg awg =g s
wrfgw, ai<g | &9 art ¥ & wfuwe
WaaE s frmraar g 159 @A H
ff g8 @} # s wwi gl @
f& ag afedr Wy aAF F
dmwt 3g &1 F|r wifgy, faew
TAEETEY wOA § 1 afEE Wy o
wh feo dqare Y R, wifE ¥
wX ¥ ag RN & ATAAT, AT Y
Famm 1 A ow ag feam “fend
o fr afer e f2 ST e
WA FwE wT 1966-67" ¥ 1 WEH
% 85 qv uF uffEsz & uAEEd
s 7 soA fetd | Fgr g

“Rules regarding notices of and
inquiries into accidents’ under
Section B4 of the Indian Railways
Act......which were not transferred
in 1941, should now be vested in
the Ministry of Transport and
Aviation under which this Com-

mission of Railway Safety func-
tions.”
g ¥ x@m A wgr g 7 SEA
wamT
“Jt will perhaps be a matter of
great disappointment to note that
the Railway Board biuntly refused

to give even clarification of certain
provisions made in the above
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Rules which are incumbent on this
Commission to observe.”

wiar ag a&0 ¢ fs wsr 84 ¥
FuiT F JT =R |

FH ARG 6, 5 AF FLAET
A9 ofemsza Fax ¥ wg oar)
AN FH AN @ W HW A A W9
AN g e ¥ G gam &

frgst aw T & Fag &% W
oA FT A TH A FT HIT AT
fogr ot fF T § wafeerd &
g I 1 A7 § A 3w for I
aoim Y ifge | ¥fes BT o
F @M FOA TgIEFEEmET FUd Y
F agy FE fFer & o
Tadt ¥ ggIAE 6§ oz ford
FIFAS FgrmAT Y :

“Subsidiary Rules of railways
have become very cumbersome
and create confusion in the minds
of officers and staff.*

o X ¥ o A & A g e

§ #rf g@U FIA & | ATT TF JEAT
forefY gt X ® war §, @ ag T

s & fF saFr fFw s 1 g
FAT & | TEH fomT

“Railway Board should undertake
a review of the subsidiary Rules
on all Indian Railways and select
those which are useful and incor-
porate them in the General Rules
and discard others. Thereafter
formulation of Subsidiary Rules
should be forbidden and all new
instructions desired to be issued
should find a place in the General
Rules.”

& ag Wt e a% Ay faar Tar ) et
THT T FFC A WATT & af
fer WA OE X W W oA 93
s ) frar ) AR oRiiee ¥
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ga9 ¥ faqdt aF ot g fao aq
& w8 i IgeT g A fwar
w foE § deddem At Qe ¥
freggad s af &1 o AR ¥
oo swfesrdt & ag @ wdwfar
1 g% fou fodme sgad &)
afer foie ¥ sgrmar & fs ag ¥
AT AT T E )WY AE A oUF
THT AE) g AW Fgw v @ fF i
afsfer @t Tifgn 1 s@ o &F
afsfer a@f @m a9 aF WA &
gag ¥ o feafs & ag a0 @
¥fFT o GF WY a1 A TEar
qiaTg & #1 AR F 5 gAR 9w
o 781 & | I8F fau o war m,
gweaz gwa far o f &e
fecz &% wfwfen &1 wam &7 afew
A A% % FOC A ¥ FOAEy
7@ #r @ wa fadea @ e gz
XM FY N F g gEd § IR
7@ T ERG T8 wH FT Afwg
ITAT ATY OF U5 AEHT & Amawy
IS o g7 & AT HT A
FF g & IS | gEfao §
wear g fEam @ ame #T)
ot Gaw & arg §Y g & i
v ara AT dr, ¥fFF A fafeed
qraras § 3 W 3 & araw gifuw
g | vF I G FE 6 A
w3 w71 ¢ fF 9T arE el
sraEqr 1 919 | TWH 23 dedaw &
gaoor fau & fa=d 23 & vz 4
I W F A AERS F ¥ § A
Iu% fou o @ 7E FE TH g
fau 7a & 3fe £ Fdar @
m 21 FEA sy w fe fafsz
S ¥ 7= FH 4 &7 A8 §2YS
Fom @ wifgr ) afer & gqer
e § f6 fem qdew s
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e s aw o § 7 T A@ A
Af Iqa sqaear 1 AgY g€

t fag & s ®3ar ngan g fw
T ardl #1 WX AW A & &I
WY A% Hw w9 A w0 @ I
aume FT & | gAY F wawr ot wew
g WA A wwr &

Wit woem ¥ & o wgAr T
FAT IRAT g 5 @i aw Wy
sHarfeai aY awerem w1 gaw
AT HIT AT FG TE T qHA A
TR ¥ ox fem tmr fefema w7 &
fow fer g7 oF @7 owmerf 91}
FAE HIT FTE AT I KT BN, A
e & fasar A @ fas % sk
W AT F afawr 3gH w1 syaq
T

we TR gan fag - Ao fasd §

st tlo ®o faumt : o faq Wiy
I fasn & fou fAfta v & 1 3@
¥ amgwr agfeafa &1 gar s
I AOE T EF T A A
O Ay FHE WY |

U frams AU oagd fe ooy
faat gftaw & W & Imae wg dw
gfraa M9z & seada Wawed oAt
g A1 ow aF T gfaw dme & aw
as o1 gfauw 8% aga faed gnft
 So% wfawre ¥ 3% Afew adf won
wrfgr | g% T @ ¥ A0 wg
qrar ¢ fF R U@ ¥ sET Uw
gAEATEE Ifaa A e 3w gfraa
ez & aga yeed & gEA e
tegwe  wfen & fou qeex s At
srak sfawrf 7 99k faeTs
wra g ¥1 I aeqw fegr A
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[ = W erew faandf]
foddes sHaE % faaw =S
W@ ¢ & gl 7€, ol Ay B
¥ g, QAT ATEw agt MY, I
faex & fou quy faar, . fesa &
foq sro @t sfwsfoat & fasw 7df
fear s s fae 7€) faar @1 eam-
faw a o2 =R o T=TET ) SR
IR I faars AfzF a1 W E |
TR R EAT Fgr o W fE
g afadw = 7 =fade s
9TE | A 77 sTEg weE AE ¥
FA® qTY I FT AT ENT A0(EC
9% oF A wHY S g3 fafaees
@ SEA e T ¥ oF T Y
oY | feet ¥ qar @ fE feEY gfrae
Y e & Far Erdfuar g
IF aqq W9 A Fgr 91 fF 15 quEe
rgfre @), smaw g AR AT i
Fr Afg # fagarg 7 w7 @ a1 T
g ®t fafesa =7 ¥ e
s wfgT 1 @ wew WA FHAY
e oY 60 gorT Aea<foy § et A=y
AT W FETEeE gfamew § ooEd
SqIET W IAE w9 § 0 9y uF
TR G 4T &F F1 IWA qg A1
s g ¥ #fFw feT W aem
A &Y § gAY ST T4F AW
fear 1 wafer sme sk fasr
[T TG FW A FW ¥ w9 Ay
WF wHIrd g9 F) A ga5g qega
T FT |

wa §, faeelt & oY AAT Rw fas
§ 9% foq wgar g §, 9« faaw
# wré wofe 7Y gf & s fm =
¥ fou WY amg F arar frgr &, SE%
FaT ¥t wgarE g iy |

=it v et wEE fag (@) -
weqw WRIEY, WHT 9F AT A q@mwEr
fr wx A A wfani s s
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1 a9g ¥ Wy FFw F wwfa @
gt 2 e Wy AE g, et o gEwn
¢ foa¥ aefroe W1 g, sa® wregm
¥ St w19 gar &, ;@i N w9 AAw-
Ja% Agf grar, sy @O garan
AraFar g A oA fagw ¥ oA
& fedt 71 ddw 7 8 3fFT 7y 9
g 2 fF T AT AT gEe F Ak
qEEaEl F St FHAd § F@i oA
I ot ®Fm ® A i & 9 9Ey
fega gt 21 zafor aw & =@
T FEFW S AW X G A T al
¥ @t qag fear o wwar @ 3fEa
HIT FE-SAE F AT K TG
qt ag wagm @I Y JT ¢ W7 3N
¥ Ery a5y aOF ¥ QEwar g gR
am & F1f vauw Tt ¢ FfEw #®
gg AraT g fF Wwa A F e #
wfrai § sivag zafac & f& gud
@ F A FHANE A GIE qaF ¥ Aq
g 9 @i A I ¥ uF e
grelET BT AT F a7 737 & A1
TIERL Y qg AT WA ¥ aTaAw
931 QT AT A § WL IAFT AT @S
#t yafy @t gf & s& 97 W=my §
fom & ot w11 § garg @ o
9T 1 T ¥ BT A€ KT FIH T
gar & & o W § agm fx =@
X # ) wfagr § 3T T FE 99
¥ guEt sy wifzg ) 3R TR
18 ¥ g grar =rfge & 39w @
AT H g A AT AH AT WY
& w0 ¢ W wFa 1 A ogEH
41 § Iaw! geer w1 Nfgw ) @
¥ wrav g

AT 7Y (A AIA TgT FH FT W
T @Y FT F0 I Fow W
e AT & wwaT & 1 w9 WA fw
¥re @ WA QEwy, A0 e
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wiegy W A A =T T ¥
worar §i W § fedigne fawen
Y FIT AT | EA I WIATH qg
fedgme fatew &1 a1 | ¥ "
4T #ERY 7 @ awe wowr fzar
IaH FeEiT aqar & gF AT AT
¥t a9 fedfraas fawew Ty fFar
Srar AT A feed wfegr @A §
Gt W fmr et & gEEd ¥ Ik
arfedd & gasr fedoAe @1 9
a1 fear ) FfeA ad feed WA E
Y fas) &1 /gt aa7 @ & | 9 wh-
wu ¥ fawmr quai & 1960 # aAran
qr JErqUaz 82 @ | fFad AR
fon ymiien fau au, fead) goeand
q¥y, feaa TiSrEE gu, T S
F T ofsm® 7 T frar & #lT
AT & o W e faar Afes fa
oY S wTEEE 1960 H FeEvy &=TaT 91,
Il grag ¥ W@Ig, FAw #
IR FET FoAT faae @g@r 0
g & a1d $eed W@y fage o ol
godto #F qdf wra ¥ wodl &1 IAH
anft 1 smret a4t g fedtaas faen
#1, =9 fedigas faweq & IO ox
fagre # 397 nw AT S4TT 9T G AT
ot go o ¥ g @z qv 1 &
go dro T fagre # #:1% wagr 7
w@ar | dfeq @ & wmar g &
gFgz w1 uF falg w1 A 0w
dfagfas wam 2 &l dfgT g,
Fad AT zfav fagre 1 FRF w1an
g QU fgamm & Wag o aga
oo 4 ¢ | 987 9 Wd F A
Wt gy Fax guE faTH agm @
qewa qod § | agt fedoae feeew
1AW §7 & foy aga a1 W T
FrdlaT g 99 AN ¥ g ¥ weqr
ar T ¢ dfew @ afesrd o gy
¥ us fawc o four &, gad =
a=ieY Ty fwg
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oo O feafa s gy ok & f
#YT ¥ ¥ qwT gery 9T @ &, 4
&% ¢ feamge # fefawss @
gl a1, dfew fafesr w1 qwac a1,
ATH QYL FY T 7§ & FHE
QT FI qEEHI AT AT W E 1 EW
@A T TR GTET 9gEN, wWifs 9
F1 AEANYL F 393 wHaifE & fog
IR T & foi a7 gew &
qF wafs g § ¥ wHTH q28Y ¥
fargu g mofer & fegam & @t
gL &1 s wfaw g ¢, waifs
ST "o o WA °T dYo TAo TeFo
WA FT AWET 47T, 7@ ¥ HAR TF
AT €4TF T@AT ST AT § W
w  FroAT oY, 37 9 o qMge #
¥y W=y HeFN A anfew @ @
71 ewf &1 gfe § o FAg anix
¥ g &, zafer 7gi & wsgr simifar
g g¥ar g Wy, ¥ soR
qeqq ¥ qA AEreT & fA¥zw w O
argan g f& suafen &7 gfer @ @mge
F1 fefagas mfes aman s o

Grad aAFAT F AT 9T IAF
ARG qEEdt 3 q99 J9y fa=r e
fFa 1 & Tar wwar § 5 st
¥ A ¥ T § aga w6 aow gl
t—gifaaY F e § 1 A 3%
graA1 # oY, afeT g o F arfaay
F @At & soft ot aga @ wfaat
g1 afz s fesh gl aF &
FHR A ¥ 3G ) ATIH ATGH R
fr gt & qrEma ¥ wo s qd) @,
IEHT B HIH AG wL@T AT FH{)
4T 78 o WY 7EY 1@AT | G g
¥ Ffea-grew « feafo s g9 @ &
21 9 B o gefes w@aq §, I
¥ it & fzA) § wo dwT ¥ WA ¢
#X ww A w@ aqr g W
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[=fr Ty FreT g ]

At # aga sfeat @ & W
w1 wifgy fs @3 @ § & faroAt
@ aqr gy a & afAEi @ of
gar oA ¥ faar fF faar a1
rfgdr |

oo Aregw ¥ Al AT WY
q7qATE AT f—3A & femaw w1 qeav
BT TN F AT F 0f 9, 99
w1 I TR w1 faan @ 1 oaaTY
oeENg feedt § sawdT AgAY, 39
a@ ¥ & aaarfagi #Y zFTEr w00,
afew ag md) form el & 9w @,
99 TR & grfadi w1 zHA A8 wgn
feqr smaar | guewg ¥ ogg areY
¥ 1Y, ¥ agt @ afz w18 s
qgt WA Wg, @1 T LT F A@F =/
wwaT—ag SY% smaear AEf & A
it #gew & fAgw & WA g
fie drETe orfagi &1 W TaaTEr
TR & a4 &t gfaar & srAr
wifge |

oy AoRg—ag ¥ 3T § Faar
I W F g F oF fATA T
IEAT § | AT qn R amer fawe
¥ T FEw 1 9§ AN
IR & for §m9 soFar § s@isx
ATE JIHATE & g & AT & 1 HUT
w1 wrger qu 9 for fage & &
fiseht TqT ®Y FgST ¥ AT AR, A
3§ & Ef fasdt | 38 7% ar gEe
|/TSAT & HGST F AT q¥AT 2 AT
Tt w1 ¢ fir faed) & g2 qwr Ty
% fom v ¥ wrger faaar &, g4t
W ¥ fagre & feft seelt #Y wga
frmar &, #9ifs I/ @ wgh areeAl
¥ wger ¥ JT gyar § | ®9T A8
frdt soTor ¥ WTeAw § wger &
war g @ fger I§ aga qwgw
qyar § 1 xafed & frdmw s qmga
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 f5 fig 71 fgr & st awdw
F wwAt 9T 7 A w1 glaar & qe
aifgd | =@ gRT A sgAedT § IEA
q@A 14, TER AT GIH qATX
f& 79d* & S afs Sger F aqEr
g @ ¥ fewag & ami
q% WX I gt & Faa 7 A
FEAT 9% |

fafg=a fawrm F e & @ § o
fa3z &A1 A E 1 N S Tw
faoqm ¥ v 577 £, T ¥ & fafa=w
fasmi & snd § T afe st 3@
# 2YuF 378 ooy ssa-afuwifal &
fasg % TAwd T 9F, Y
&F wFTE ARN FT 9y §, F4ifE
qgt &1 FAF(F TATH F & OF
wa & aq faw o Frafor o3 § @
gret g afumfal & sawer s
Frar qzar &, faaw famiw A=
FEAET FET 98T FoTw e
arar g & fafasw fona 81 W3
fomr & man w7 AT Wfzy, o
FH 3TA A AW FT AW W
frwr & 7@ a1 A wfzy, aifs
sfawrY =3 07 swar anfudey 7wy
% |

T TAAT F FEET HAF FA K
foq 3o N s & S\e qfefa &
wsa g g, 3fET gfafa § qazeqi &
T[T FT AT AL TET JAT E, INH
gfaa quwat 9T F1§ FEAE TET N
T & 1 =% faw 1 9ifge fr s
FY qIAT 1 qH AT § aqT Aq9fT-
fafuwal ®Y 35 #92) ® sqr § sangn
| 9w | $i2d 9 AT dgeA e
Fr w48 ) fifer gor & et g,
geeat & wifer & qgER & @z
afgs O dwgifac & o3 &1 o0
5y fer og® oF a7 M QU W
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fafreex @ige #1 &Y vy ¥ four
qr | arg-feed AAw A w1 AfE
famer qwa g & &, g a
gg Mfer 3F & av gf @1 T 0w
war wfafa 1 as7 fwar 7ar a1 | 7
#zeg I8 Wifen # gy o agr 2
Wt wfard 7Y a1 st A agi TR
& gorar| W qia & foR 9%
wfywifal #1 &1 7§, afsq aiw a5
Tah I AL FTEAE g gf 1 W}
w7 #1¢ qfess  fooma w72 amd €
T I H1 "qgE Agy § ot o
wzedi #1 3w wAL A AT E, IAEY
Toad faq | AT M IR TR
agY ®TA, IAEr Al & gAaand agf
gt dt ¥ 3eEIg & A1 @F HOE
qraa 7Y 8 7% 01 #3541 "wgtay &1
ENA T NI 9T HIwmee  fFar 41,
Ffew At ma w1 A F¢ oEifesic
st A ;i€ warm & atrar & 1 gk Al
a% w3A TG & w971 & fr 7w way
¥ #qr FaaEr gt &, A wwwe Afen
goTHT TG IfeaT TE gY, IFA
&g @, IA% fa=mis it aw
#r§ 1A A8 g &) zefAn e
sy Wy & fF wmar §1 Fgam
argst wias & afas f&d ar 9 a3
AT FA14, ITH FIEET F AT 9T
o %, AR gfeedr AT gwwa w0y
FAY TE | WAL AT IARY  goId
09 @Y O ¥ wafza Hw Ev @
HTH T HAT |

arsqaT WEIed, gWit ugt =4 wifam
2 AT ¥ Y B— A% O FA-Fw
forw =% wYfar w s e g,
3§ dE-twa-wfam wEy & o o
qv ®r§ svrEY Y @ 3§ amdx
o wiem vy & Wl F ek
wifer 9T T BN Y wOE & FAw
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TeATH gt §, ¥ THIT Y UF WA
dafear & ¥ wifaw ot g€ @ ot
ard fred WA X ogwa W 9m
agdl FATFE I W AT &g
q qT9 a® F a5 WY wfET W
fse & a4 T § W1 7§ Ayt 9
FrE wradt @ Tar g1 Wy wifew
I & oy ST @ WY @ qrere
F@ §, A IT FT qwEATT 9T W
M 79 a1 § wifs W@ wifa
TR & o7 strawr NEAT 57 T
1 & f& qwI@ @z aEEvE W)
HICHT AT | €T TATAE W FFATY
& iz & @ s aar @t &0
AMH AAAT Y 9aq0 AE 96 qrar § fe
W wifan & fvie & avag § ag
T HIHIT F) {5 TH1CF TR ®2 |
gafeq #o fazT & f& &3 fawm
Y @ f7aw %) gg@ a9 &7 IO
s afgn | owrw WX famm ey
aar ¢ fr ag &7 a1 " a9
FEA & A ET TTAAT IT SF w0}
FTAN qEAT | HTTT T FHT K
wrwF faamay gnd s aFw
qatar @Ac J0fge 1 ¥@F wMaw,
fadra, T oY SF & 9 R s o
#t azfeas & fou et &1 sy
qFar §1 g MAR qEY @
ag @3 faorm 1 sfewc § a1 g
TIHIT & AGHIT E | ITHT 47F
WY HgA 9w AT 8, IGH AWy
waz g A ¥ agy ¥ fe wgr
qz TrEAr aX | TAfaw i a9 frow o
go & 3aF waw ¥ WA fawrr W
Wz TaANT | A wIF, gAer
g= fasrmar wifgm ) = faw o ok
T AT o, oy 0& &1 fowr §
faaa w3t & Hfrar aras srar g
¥ 5 SET #Y A izt st
§, 37 g fwar o wfige
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MR. SPEAKER: Now only two
groups are left—D.M. with I8
minutes and Unattached 17 minutes.

SHRIMATI ILA PAL CHOUDHURI
(KRISHNAGAR) : Lady membars
should have a chance,

MR. SPEAKER : No separate time
is allotted for ladies. All are hon.
Members. There are three Indepen-

d:nts—Shri Kushwah, Shri Prakash Vir
Shastri and Shri Daichowdhury—they
can take five minutes each. D.M.K.
can have two members. There will
be half a dozen members from the
Congress side. In all, a dozen names
can b: completed by 4.30 p.m. We
will now adjourn for lunch.

13.02 hrs.

The Lok Sabha adjourned for Lunch
till Fourtesn hours of the Clock,

The Lok Sabha re-assembled after
Lunch at five minutes past
Fourteen of the clock.

[MR. DEPUTY-SPEAKER in the Chair]

PERSONAL EXPLANATION BY

MEMBER —conid.

ot ay femd (777) : e
ageg, AN oF grdAT &,

MR. DEPUTY-SPEAKER : This is
unfair ; you take the Chair by surprise.

oft ny fong : & fasge fraw Wic
A & g &w gwr § 3@ feu
ay ara g Afodr

MR. DEPUTY-SPEAKER : You
ought to have given some notice,

sht wa fowd : Afew faar & W
¥ ¥ Y s7av g

MR. DEPUTY-SPEAKER : The
Speaker was here till 1 O'Clock.
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st vy fond : oroqw wERT A AN
am g€ 41 | SN wu fE et wm
I35 3 a% % & q7 g )

MR. DEPUTY-SPEAKER : I have
not seen anything.

st g fowd ;s gR W AR
AgY A % 6 faz & afas 78 g

MR. DEPUTY-SPEAKER : Be very
brief.

st aw fowd : 6 fame & st Far
FA T aFar g ?

IqTeA WG, ATT & g g
fF oot @ sqT ATEEQ@ A 9T
Afeq amar ar 3R Iw F AT H o
Fgam s e g T ar KA
dfqur #1 g qraAt ¥ IgTT ]
arer, fadg st s Y 163 & T #
IgTor & gE far qv at e AR
A R A% gu Fy fF wem wwe
TEFT AT AT AR I QL W
FgarAATad € | AfFw 3w
g & 99 ¥ § o1 fgew oo & qraR
TEAT FTEAT 4T @ FT AFL WA OF
fAzaordl mar & 1 & 1@ wg
{@Erar:

“There shall be a Council of
Ministers with the Chief Minister
at the head to aid and advise the
Governor in the exercise of his
functions, except in so far as he
is by or under this Constitution

required to exercisc his functions
or any of them in his discretion,"

fefemrsa & ary & & qaver 327 @
qr | § 7T qiW ATAT FT A G
¥ g wgar a7 | fm sl & KA
Afew fea. a1 7y wex & qwan § arfe
wYE qT T Jug awig A f 1 & qiw
Xy TaeT ATgAr o7 A 3T X &
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ETETHIOT ATFAT °qT

(1) Whether the Government agree
that the Address by the Governor after a
General Eiection is mandatory ;

(2) Whether they agree that the
Address must state the causes for the
summoning of the new Assembly ;

(3) Whether they agree that the
Address is a statement of Government
policies and is drafted by the Council
of Ministers ;

(4) Whether, as constitutional head,
the Governor is not bound to deliver
the specch without any change or amend-
ment or omission ; and

(5) Whether the Government agree
that the Governor has no discretionary
power to change the speech or refuse to
deliver it,

e aEE A gt fs ga = ™
& art ¥ gufes ug &) odtee gma
MrgaamMid AL Raug T 2§
it gt ¥ IUNOr T oAHg Agf
e § afew T wg@ wEard § qar
S ot & IAF At § Au gw A

| & 93 wfeqy mmge ® amr
amar § 39 -

“In this conneztion, it is pointed out
that under article 163 (2) of the Constitu-
tion, the Gowvernor has already discre-
tionary powzrs not to read the text with
which he does not agree.””

e Formar §

“The Committee was aware of the West
Bengal Government's intention to draft
the Governor's Address in such a manner
that it will b:com= an indictmeat to the
Centre’s  policies and the Governor's
action in th: State. Som: m:mbazrs felt
that the Governor was not bound to
read the Address prepared by the Gov-
ermm:nt and, in any case, there was no
constitwtionl bir o1 his leaving out
from the draft partions which he might
think were derogatory to him fogr with
w hieh he did not agree.™

T VAT & Fqgan § ¢

““The Statesman’s Special Correspon-
dent too has reported that the Govern-
ment have asked the constitutional experts
to study whether it is necessary for the
Governor to read his Address in its
entirety as prepared by the  State
Cabinet,”

fgrgemT weeE” & off wElt wwe
waT &1 ag agw wvar &, ww fedr
AT Y g ¥ O\ AraAr oy fe &
IS AT am g ¥ A gg AT
wifgd |

¥ fas gedw adad S o) d3w
& foiid & Wt ¥ easdiweor WA
qr | gfaga & FqT AT T &
] 9T FIX FEAHT et A He-
&7 W AT W W;IT K ST NAH
g1 wgr & 1 ofeww Fma & o &
oA T wuET 6 & M afeww famn
¥ IE W WA ST W XA
grmar, & amw aefi Jamd &
wigen g s Ty wow @ & s
T8 341 I3 @ OE, v W &
gsar a1, afeT s av A1 wx ¥y
§ o AT G3aifs @6 S
wAT, ez & U & fiw &
99 X VAP WA I@ &
g AL @A I3A w1 6 gEww Al
iR wrdagam g, & wew §
f§ gart sfawrs T @@ W e
&7 | ¥z AT & M ¥ gARnd
¥ arwre o sy wrgg & oAar &
fviz & TiwY T UF sufE, gr 0%
T gaTardY &% wY ST fadst e}
N, 77w, F&A N

¥a foq & oz ard 9 & &TAA W
wg o G 8 awt g
wifg « efiwT g k¥ dad S a1
wt§ mave aff §, dfer I @ {
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[t =y form]

TET AIMF T Y oAy fm woee
ot mAa g fF A e e sfeameor
grar § ag wotdEs & gror dare fea
orar 8, 39 ®YogAr afad § R
faar asfyelt fadr, ofeyds fF e
T 9397 | 9 AT xfew 2 Eww
e F1ga 7 g A1, 99 ¥ v
AT T §EA F A AT qar gwr
biwag aft gt @ g% g
oY A Hgng g g w0
¥fe arfemidt st fafreexdd §,
Te ww gam fag, k¥ dfade
fafaczg agi 93 § (wrawm) .. . Feew
ﬂmfilﬂmmg,gtﬁ Hagtg
AN EFEATFATE | T oag
@ WAt F ot H g€ £ g1 fam-
aray ? oftay $me 3 wqq F A H
A emaNt N ¥ 779 X N ow
gRE g9 G AT & fF a7 W &1
wfaeq Far &, SFax wgi o W@ @,
wE X ¥ gmyu gwigE fear
my

ot go oo wt (FTATA) :
agen & gaw k)

MR. DEPUTY-SPEAKER : He gave
notice under rule 357...

I

SHRI S.M. BANERJEE (Kanpur) :
I have also given notice under rule 357 ;
you can sec that.

MR. DEPUTY-SPEAKER : 1 do not
know what is the reaction of the

Speaker...

SHRI! S.M. BANERIJEE : I only want
to clarify certain points...

st ny fod : gw sfawA W
wnaT wigY &1 s A ¥ o\ @
war g ?

g ww: gmegy  q{EE, I
agy 1@z T Nk & R v
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e efrme 7 0t efon &Y ) o &
w1 sEffrR g freand

MR. DEPUTY-SPEAKER : Let this
be concluded. Rule 357 is the rule for
personal explanation. You got some
permission or some sort of a permission
from the Speaker...

sft wy fowd : A7 7 A fear,
FwEr

MR. DEPUTY-SPEAKER : You said
that you had spoken to the Speaker about
it.

ot wy ford : grag e @y K A
ITJ T ¥ 4

MR. DEPUTY-SPEAKER : I have
received your notice just now., There is
no quesiion of duvbate on this issue.
Regarding certain obscrvations made by
the Speaker, to which you referred, I will

have to sce the record ; I have not seen
that.

st wg fead : ot wWwETER )
yeqe WEXRT A Y Ara ) & @ wy
HTHEAT AEN FT TG E | THAFEHT
e F o # 7 211 & fad gaAT wE
TEAT 9T...

MR. DEPUTY-SPEAKER : 1 will
have to sce the observations made by the
Speaker.

ot g fomd @ sremyt WERT TEED
gfrmgamgiad &1 W I
% w1 wrer @8t @ e W
#faz § AT AdAd  wRE X
IaTar g |

SHRI R. D. BHANDARE (BOMBAY
CENTRAL) : I admire your patience...

MR. DEPUTY-SPEAKER : From
both sides I am being harassed.

The point is that, under this rule,
no debate is permissible. Only a perso-
nal explanation has to be made.
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st go o wt : 77 frde w14
T4 &, 9 *dwT ¥ ATOT 7 TS
t @ % feea g arfgdr

SHRI S.M. BANERJEE: I have
already given notice under rule 377.
And I have already risen on a point
of order...

SHRI RANDHIR SINGH (Roh-
Tak : On a point of order. Is the
Chair hard of hearing ?

MR. DEPUTY-SPEAKER :
listen to him.

I shall

SHRI RANDHIR SINGH: 1am
rising on a constitutional point...

SHRI S.M. BANERJEE: 1 have
already given notice under rule 377,

MR. DEPUTY-SPEAKER : So far
as Shri Madhu Limaye's notice is
concerned, as I said, 1 was taken by
surprise, because 1 did not know
anything about what had happened,
whether he had given notice...

SHRI MADHU LIMAYE: 1 did
not take the Lok Sabha Secretariat by
Surprise.

MR. DEPUTY-SPEAKER : He had
mentioned that he had acquainted the
Speaker and submitied that under rule
357 he wanted to give a personal
explanation.

SHRI MADHU LIMAYE: 1 had
given notice.

MR. DEPUTY-SPEAKER : Whether
permission was given by the Speaker,
1 do not know...

SHRI MADHU LIMAYE: 1
mentioned it and he has not refused
permission

MR. DEPUTY-SPEAKER : That is
true. It is a negative thing.
SHRI MADHU LIMAYE: 1 have

already macde the explanation. The
whole matter is owver, as far, as I am
concerned.

MR. DEPUTY-SPEAKER : Under
the rules, specific psrmission is called
for. Keeping silent is no permission.
That is pot a correct implication,

What I would suggest is this. The
hon. Member has raised certain issues
on a point of personal explanation.
The hon. Minister of Parliamentary
Affairs is here and 1 presume he will
carry all the points to the Minister con-
cerned. That is all. '

THE MINISTER OF PARLIA-
MENTAY AFFAIRS AND SHIPPING
AND TRANSPORT (SHRI RAGAU-
RAMAIAH) : I do not know what
happened betwhen the Chair and Shri
Madhu Limaye. Now, the point
is that the hon. Member has made
some personal explanation under rule
357 and he has said something. Where
is the question of Government's reaction
to it? (Interruption) Will you please
read the rule ? The rule reads thus :

“A member may, with the
permission of the Speaker, make
a personal explanation although
there is no question before the
House, but in this case no
debatable matter may be brought
forward, and no decbate shall
arise."”

So, where Is the question of our
saying something and of our
reacting to soms=thing 7 That is outside
the scope of this rule,

MR. DEPUTY-SPEAKER : When he
gave his personal explanpation, he drew
the attention of Minister of Parlla-
mentary Affairs 1o it. At the end he
suggested that this matter required the
immediate attention of Government,
The usval practice {is that if any
matter is raised on the floor of the
House, cven by surprise and certain
immediate attention is called for, the
hon. Minister of Parliamentary Affairs
trics to convey it to the Minister
concerned, There is no question of
debate now. There is no debate now..,

SHRI RAGHU RAMAIAH : The
point is hat cither | am bound to react
or not. Under this rule, I am not bound
10 react.

MR. DEPUTY-SPEAKER: He js
supposed to convey it 1o the Minlgi.r
concerned.
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SHRI RAGHU RAMAIAH : That
is not within the scopz of this rule.

MR. DEPUTY-SPEAKER : 1
would plead with him, It is not a
question of reaction. He is supposed
to report to the Minister concerned
the points that were raised,

SHRT RAGHU RAMAITAH : Would
the Chair please listen to us also?
(Interruptions) Any hon. M:mber may
at any time, without any proper
provision for it on the Order Paper,
may raise any question and ask
Government to rfush and bring the
Minister here and give the reply...

SHRI MADHU LIMAYE :
given notice,

I had

SHRI RAGHU RAMAIAH : There
must be some procedure about it.

SHRI R.D. BHANDARE: I had
ralsed a point of order...

MR. DEPUTY-SPEAKER :
hon. Member resume his scat.

Let the

The point that the hon.Minister has
ralsed is normally conceded, and
whatcver submission is made by the
Member is brushed aside and no debate
ensues on it, But on certain occasions,
when a certain emergency arises and a
certain question is raiscd in  this
House, the hon. Minister is not
supposcd to react in the scnse that he
should give a reply here and now, but
he is supposed to convey the informa-
tion to the Minister concerned.

That is the only thing expected of
the Minister of Parllamentary Affairs.
It is for him to decide. That is all.

SHRI RANDHIR SINGH :
On a point of Order.

MR. DEHUTY-SPEAKER : What
is Shri Bhandare's point of order ?

SHRI RANDHIR SINGH :
up first,

MR. DEPUTY-SPEAKER ; [ capnot
give preference to him,

I stood
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SHRI J.M. BISWAS
The Minister
Chair,

(Banthaura) :
must apologise to the

MR. DEPUTY-SPEAKER : No
apology is called for.

SHRI R.D. BHANDRE : As regards
my point of order, the first point is
that whatever opinion might have been
given by the Speaker..,

MR. DEPUTY-SPEAKER: I do
not know that,

SHRI R.D. BHANDARE: I am
dealing with the aspect on which the
hon. Member gave an explanation
he gave a personal explanation based
on an observation made by the Speaker.
Whatever observation has been mads
by the Speaker, no member has any
right to raisc the question explaining
as to whether that observation was
right or wrong,

SHRI MADHU LIMAYE : 1 have
not criticised the Speaker.
SHRI R. D. BHANDARE: It is a
question of reflection.
SHRI MADHU LIMAYE : No, no.

It is nonsense. I cast no reflection on
the Speaker.

MR. DEPUTY-SPEAKER : Shall I
read out to him the notice? It is
clear. There is nothing in the notice
casting any aspersion.

SHRI R.D. BHANDARE: Iam
quite familiar with  the rulz which
deals with personal explanation. His
parsonal explanation is based on the
observation of the Speaker.

SHRI S.M. BANERJEE: He is
questioning your ruling.
MR. DEPUTY-SPEAKER : 1 will

read out the noticc. He has said that
the other day while he was speaking,
he was inter.upted by the Speaker and
could not complete what he wanted
to say. Here is the text of his notice :

“In the course of the question
on Shri Dharma Vira in the
calling attention notice, 1 was
seeking clarification on  the
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following points when you
repeatedly interrupted me saying
‘All this is accepted. Nobody
is disputing it" and that I need
not waste the time of the House.”

His personal explanation is made to
that interruption.

SHRI R.D. BHANDARE : Therefore,
the conclusion is that he should not
read in the constitutional provisions
anything that would tantamount to
wasting the time of the House, That
was the observation of the Speaker.

SHRI MADHU LIMAYE; These
people are challenging the constitutioaal
provisions.

SHRI R.D. BHANDARE : Therefore,
where is the need for a personal

explanation 7 That is the first thing.

SHRI MADHU LIMAYE: He is
not the Speaker.

AN HON. MEMBER: Do not
get angry,

SHRI R.D. BHANDARE: Iam

used to arguing in courts ; so there is
no question of my getling angry.

Whatever the Governor may do
tomorrow, whether he will expunge
certain portions from the address
prepared by the Government established
by the will of the people, if he does

s0, there is a remedy opsn to them.

SHRIS.M. BANERIJEE : He should
fall sick.

SHRI R.D. BHANADRE : Il his
conduct is within the constitutional
precincts, they cannot do anything;
if it is not, certainly they may take
whatever action open to them. But
the hon. Member cannot forestal it and
foresce a thing and raise the question
in the House under the garb of a
personal explanation,

Therefore, you should have ruled it
out. Even now you can rule out the
personal explanation and not ask the
Government either to pay attention to
it or do anything about it. Whatever

the Governor will do, he will do as
his duty under the provisions of the
Constitution.

MR. DEPUTY-SPEAKER : I would
like to point out that so far as the
personal expl | is ned, he
was interrupted, and he thought that
if he had been given an opportunity
to conclude...

SHRI R.D. BHANDARE : You are
challenging the authority of the
Speaker.

MR. DEPUTY-SPEAKER : You
have not undersiood what he has
written here. It is not a question of
challeaging the authority of the
Speaker. I have read out what he
has said. He is not challenging the
authority of the Speaker. Cortain
obsevations after interrupting him were
made. The Speaker has not given a ruling
at all.  You have absolutely misunder-
stood. I have not asked the Govern-
ment to offer an explanation, to give
anything just now, The only thing is
that the last obscrvation was that this
matter was likely to be raised tomorrow
and the time at our disposal is short.
Beyond that there is nothing,

SHRI R.D. BHANDARE : If itis
raised, it will be decalt with according
to constitutional provisions.

SHRI RANDHIR SINGH :
point of order.

MR. DEPUTY-SPEAKER : I will
give you permission, but he rose first,

SHRI S.M. BANERJEE: I am
raising this point of order under rule
376 (2), which reads :

“A point of order may be
raised in relation to the business
before the House at the moment."”

MR, DEPUTY-SPEAKER : There
is no business before the House. The
business before the House is the
Railway Budget,

SHRI S. M. BANERJEE: I am
coming to that. The business before
the House is the Railway Budget, and
we want under rule 340 that the debate
be adjourned. I am coming to that
1 am absolutely reicvant, and that ks

On a
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[Shri S- M. Banerjee]
why they are shouting. My point is
this, that Mr. Limaye has raised...

MR. DEPUTY-SPEAKER : He has
given a personal explanation. 1 have
not permitted him to raise anything.

SHRI S, M. BANERIJEE : Unfortu-
nately, when the Speaker said something,
it was open to Mr, Limaye to offer a
personal explanation which is permitted
under the vrules. Fortunately for
us and unfortunately for  them,
this  personal explanation  has...

(¢zeesim) ¥ frdy & @1 T §)
off forg ¥ F AT THEOATA
fer g SEd gg @ A9 @R
arax orf § s aga wefwaa Ta §,
g 1 Hagi A g 5 W=
gz gy o fede & W & SEel
A faT STy | ®Te TW g fag
AT FT ATHT FH A AT § WIF IR
g & faqggm gz ot &1 afsw
foT ot 3u®) gaar Al Ay & o
wea i fe gz fedz ceow &1, @
arfaT w41 ?
g A aam sarr 1 &
ware I wafew g & fF....,,
SHRI R. D. BHANDARE :

be dealt with
Constitution,

It will
according to the

SHRI S. M. BANERJEE: | am
not discussing the Constitution at all.
I am not a constitutional pundit like
Mr. Bhandare. Today he has behaved
in a fashion that he should b: removed
from the Panel of Chairman.

MR. DEPUTY-SPEAKER :
not fair,

SHRI R. D. BHANDARE : 1 objzct
to the reflection made by Mr. Banerjee.

This is

SHRI S. M. BANERIJEE :
to his reflection made on you.

MR. DEPUTY-SPEAKER : He
has not made any reflection.

I object
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SHRI S. M. BANERIJEE :
withdraw,

MR. DEPUTY-SPEAKER : Please
be brief.

SHRI S. M. BANERIJEE :
speak,

MR. DEPUTY-SPEAKER : Rule
340 is very clear.

st @o Ao wANL : AT AT FA
St F1 afwdgy @ aer g, o=
¥ aga ¥ wiew AT g1 4g
I wr@a & g & F wrew fafres
gifgar &7 & ame & i  fafreex
A fegdt v fafreee & goanfax

T EY TET§ | 9 §IF FET AT

Then, 1

Let me

“No indication was available to
what extent the differences between
the Centre and the State Govern-
ment had been resolved over the
U.F. demand about the recall of
Dharma Vira by Thursday.”

Thursday is tomorrow.

I TH ATAN T AGH AT g A
FTH LW A ww & foUw IaT WD
s, @ g waw @ fF e ek
FxFfeores gr ¥ Y @ &
AEN | T I F 9T HA, -
W AN IR E AN IRy F w
art #§ ot ¥ gug gE g o, Sy e

AT T8 &, 39 & fog @F dae &

dfpa & sg & areaw ¥ 3g fadew
s Srgar g 5 ot wg fam¥ F
THAE  TFgeAEE § oY qEE Ie e §,
Ia%T gaa A & fou, R s dw
IS ¥ A §62 IO A A= R,
39§ zre & fou, gg W oft &g

# ATFAIT WEHTE ¥, & Gue

gr &t s ot gEAT ®Y A 9%
mr I fmmm A i e
anr 3% frwre w1 @
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ot TR qwo WER (q) : S
A8eg, § 7@ Agw F1 T F@
g1 (smewm) a8 1€ 79w A aw
7 § g g oW ara & faf<w § fF
gfeasl sme ¥ F% 99 w2AmEl &
BN FT TS &, 97 & Add gk
W ¥ fou aga @@ g | a9 FER
Fre-aTe faQet g F7 gEgAw FiNAr g,
at ag ag Ied § fF g A
Ffidfi w g ds o W A
§ 59 g fwren a1 sifaw & @,
AT AT I FT TGT 797 HHE T Q)
s, foa &1 g® Qe =ifgn

RANDHIR SINGH: My
point of order is this. This House has
no locus standi 10 go into this matter
it is entirely a matter for the State...
(Interruptions.) Mr. Madhu Limaye
had raised an irrelevant matter and it is
unfortunate that about thirty minutes of
this House had becn taken up in discus-
sing a matter which is totally irrelevant,
The Governor has to address a joint
session of the legislature after the elece
tions and he is going to do it. Under
article 163 he has somc discretion, If
the United Front Government puts up
an address before him saying : you are
going to be hanged and you please read
it,—then certainly he is not going to do
it. Certain discretionary power is given
to the Governor and it cannot be chal-
lenged anywhere in any forum, not cvea
in this forum which is a sovercign forum.
He cannot be dictaied by the Council
of Ministers about what  he
should or should not read.
This matter cannot be raised here.
And this is putting the cart before the
horse. The matter Is premature. If
any irregularity is done there, It could
be raised after the address is made.
Why is this being donc when no address
is there, when the Assembly has pot
been addressed 7 1f some constitutional
impropriety is committed, if some irregu-
larities are made, or if the Constitution
is flouted, that could be dealt with
after the act is committed. Now, before
sny act has been committed, or before

SHRI

any wrong is done, they are rmaising it
permanently. Therefore, my point of
order is this; there is absolutely no
strength in his contention and this
matter should not be allowed to be
discussed here.

. MR. DEPUTY-SPEAKER :
tircly agree.  (Interruption)

ot Ay fowd : &41 ? AT S
A gz feawmm Fat § wwi A1 4 )

st qo Ao wAWl: gW S oW
Tt T 7 F feu dar €0
w70 T S Ja1T § ? naAT vy ¥fae
F1 I/ 7AAY qF0, 3t ¥ Ferw
fagr s

SHRI J. M. BISWAS: We want a
debate on this particular issue, Dharam
Vira cannot be kept in West Bengal
against the desire of 1he people there,
Neither Shri Randhir Singh nor the
members of the Congress party can keep

the Governor there ; the people of West
Bengal do not want Dhurma Vira.

st qo ®o WS (TATTT)

ag g g, Ad¥ g

I en-

SHRI S. M. BANERIJEE : Dharma
Vira has gone with the wind.
MR. DEPUTY-SPEAKER : Order,

order. Shri Narayana Rao.
SARI J. M. BISWAS : Let Randhir
Singh go to West B:ngal.  (Iaterruption)

SHRI K. NARAYANA RAO
(Bobbili) : Sir, the other day, Shri
Madhu Limaye quoted the provisions of
the Constitution to show that the Gover-
nor has to act, and whatever it might be,
endeavoured to read out the Constitution
in this regard, and the hon. Speaker
sald, ““These are matiers which everybody
knows.”"” There onds the matter. 1
was there, and Shri Madhu Limaye was
also there, Now, he wanted to give a
personal explanation. About what 7
Is it an explanation of what Mr. Speaker
has said ?

SHRI MADHU LIMAYE : No.



ok Personal Explanation

SHRI K. NARAYANA RAO: The
very word ‘‘personal explanation” indi-
cales that there is something personal
about certain things which either he
must have misunderstood or has omitted
to mention or something like that,
Therefore, my submission is that his
point of order is out of order, and he
ought not to be permitted. Now,
having permitted this, I come to the
second point. You arc a constitutional
lawyer and you know the constitutional
niceties ; you know what the position
of the Governor is in the State and what
the position of the President is in the
set=up of the Union and its relations with
the States. There are umptcen marginal
areas where the discretion is available
for the Governor.

In this context, let us see what the
hon. Member has said, After all, the
Governor is an institutional head ; he
is a constitutional figure, Tomorrow,
when it comes up,—and the conventions
are there—he is entitled to delete those
things which may relatc to personal
things.

SHRT RANDHIR SINGH : He nced
not read the address. Read the
Constitution pleasc. (j'merrnpﬁcm)

SHRI K. NARAYANA RAO : If
the State Government,.........

MR. DEPUTY-SPEAKER :
followed your point.

SHRI K. NARAYANA RAO : Sup-
pose, if a State Government brings in
a message menlioning certain personal
things about the Governor, the Governor
is entitled to delete those things.

1 have

MR. DEPUTY SPEAKER :
followed your point.

I had
Do not amplily.

SHRI K. NARAYANA RAO : Wc
are anlicipating something, as 10 how the
Governor is going to face it. Jarerruption.

MR. DEPUTY SPEAKER :
raise a controversy.

Do not

SHRI K. NARAYANA RAO: Now
as this question has been permitted to be
raised. the point is, whether it is proper
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on the part of the State Governm:nt to
incorporate any message like that, any
wording about the Governor. That is a
matter......

MR. DEPUTY SPEAKER : Where
is the argument necessary ? The question
is this. Shri Narayana Rao has pointed
out and Shri Randhir Singh has also
mentioned it : T must confess that Shri
Madhu Limaye has under the rules a
right to offer a personal axplanation,
with permission of the Chair. But he
has widened the scope of the personal
explanation. 1 think he will also admit
that. He has of course the right to
make a personal explanation, But so
far as the issue that has been raised here
is concerned, the points is this. The
matter is likely to crop up tomorrow.
I presume all of them are serious
about it. He wanted to raise the ques-
tion of interpretation of that particular
Article and the ambit of discretion avai-
lable to the Governor in these matters,
Therefore, 1 allowed him. Certain other
issues also were raised. As I have
pointed out, whatever was said regarding
this matter, to avoid any crises or critical
moment, that would be conveyed by the
Minister of Parliamentary Affairs,

SHRI J.M. BISWAS ; Under what-
ever cover the issue might have come up,
the fact remains that in West B:ngal
tomorrow some crisis is going to be
created. That is a problem before the
country and ] request you to allow
a debate on the issue. Mr. Dharma Vira
should not be allowcd to remain there,

MR. DEPUTY-SPEAKER : I am
not in & position 1o say anything. Now,
we shall continue with the railway budget
discussion.

14.42 hrs.

RAILWAY BUDGET GENERAL
DI1SCUSSION— Contd-

MR. DEPUTY-SPEAKER: How
much time would Dr. Ram Subhag Singh
require for reply 7
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THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : About
50 minutes. ’

SHRI KIRUTTINAN (Sivaganji) :
Sir, our hon. Railway Minister has tried
to paint a rosy picture by preseniiag the
Railway Budg:t with a m:agre am>uat of
surplus of 1.91 crores. Even about this
he is not confidant. He has said that
unless costs increase for reasons b:yond
the control of th= railways, the anticipa-
ted surplus of Rs. 1.91 crores would be
realised.

For the year 1969-70, the Railway
Minister estimated gross traflic receipts
at Rs. 94680 crores—an increass of
Rs. 45 crores over the current year and
ordinary working expznses at Rs. 665.35
crores—Rs, 25 crores higher than the
current year.

But the financial administration of thz
railways is far from satisfactory, The
Aulit Report for 1968-69 clearly shows
that crores of rup:es hav: been wasted
du= to lack of efficiency —not one or two
cases, but a number of cases ; nol in one
or two railways but in almost all rail-
ways, I need not go into all these
details. But I would like to ask the hon.
minister what steps he is going to take to
remove all these irregularities.

I cannot congratulate the hon. Minister
because, although th: bulget has not
proposcd and increase in fares and
freight, it has given indication of fares
and freight structure b:ing rationalised,
hased on the results of rezeat cost studies,
The cost studies show that the passenger
fare is lagging behind cost and similarly
freight for long distance haulage of bulk
commodities is also below cost.  8», the
rationalisation move will take care of
this |

Further, the Railway Board is still
pursuing the removal of certain lines by
saying that they are unremunerative. The
State Governments, particularly the
Tamil Nadu Government, arc against this
proposal. Railway lines are considered
to b: most important things for
industrialisation of a particular area. 8o,
if the Central Govemment will come
forward to remove any line in Tamil
Nadu, the people of Tamil Nadu will
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They are ready to face
any consequences arising out of this
opportunity to warn the Governmant not
to engage their machinery to dismantle or
remove the existing things, but to cons-
truct new things.

Furiher, the explanatory memorandum
on the Railway Budget for 1969-70 shows
no provision for new lines on the Southern
Railway, particulary in Tamil Nadu area,
during the budget year—the first year of
the fourth plan, There is a token pro-
vision of Rs. 6 lakhs for op:n lin= works
on the railway. These works which are
estimated to cost a total of Rs. 637 lakhs
inlcude doubling of the track on the
Madukkarai-Kankjikod:, Alwaye-Ernaku-
lam and Morappur-Daampatti sections.
What does it m=an 7 Practically nothing
is going to be done on these works in
1969-70.

An appendix to the memorandum
mentions a preliminary engineering-cum-
trallic survey for a parallel broad gauge
line between Guntakkal and Dharma-
varam and for conversion of Dharmva-
ram-Bangalore line into broad gauge, as
having be=n undertaken during 1968-69.
But, Sir, nothing has been said about
the proposed traffic and surveys for a
broad gauge line betwzen Krur-Dindigul-
Tuticorin or about the survey conducted
for electrification of the Madras-Vijaya-
wada and Madras-Arkonam sections,
With great difficulty the Government
has decided to reassess the previous sur-
vey reports of Tirunzlveli-Cape Comorin-
Trivandram rail link,

As far as Madras-Arkonam electrifi-
cation is concernned, the form:r Railway
Minister Shri Poonacha said in January
last year that a detailed programme had
been prepared and the work would begin
soon. Ower a year has passed but still
there is no provision for this. This is
afier all a relatively small proj:ct involv-
ing hardly Rs. 3 croses excluding rolling
stock. This is highly unfair on the part
of the Cantral Government. This step-
motherly treatment will definitely effect
the Congress Party in Tamil Nadu.

Our State Government has also sug-
gested so many new rail links to b: takea
up during the Fourth Five Year Plan
period. 1 would also request to Govern-
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[8hri Kiruttinan]
ment to make a survey to connect Southern Railway 7 During the past few

Aranthanki to Thondi and Thondi to
Manamadurei, the area which is comple-
tely neglected for the past so many years.
Steps should also be taken to connect
Madurai and Karaikudi which has got
a large industrial and developmental
potential.

Much has been said by the hon. Minis-
ter about cordial ties with labour, *I
have had the pleasure of being associated
with the woking of the Railways in the
past and had come to acquirc a high
openion of the calibre of railway men of
all ranks” he said. He also said: I
trust that in my renewed association with
them, I shall have opportunity to form
a still better opinion of thecir ability and
devotion to duty and that they will be
continue to give their best to tke Rail-
ways and the country™.

We always expect such callings from
the hon. Minister. At the same time
the hon, Minister and the Railway
Board should cooperate and be kind
enough to hear the grievances of the
employees and take suitable action to
remove their difficulties, The hon,
Minister should intervene whenever the
bureaucratic officials take chance to
visitimise the employees.

In Trichy, Sir, one Divisional Supcrin-
tencent is going to the possible maximum
extent to victimise to poor fircmen,

 Every day some firemen are being remov-
ed from service. These things were
brought to the notice of the Minister on
several occasions, but I regret to say,
Sir, that nothing has been done so far.
So I request the hon. Minister who is
new —— and I hope that he is capable of
tackling all these problems to do some-
thing good to the firemen in Trichy
Division.

I want to say something about the
commercial clerks in Railways. I have
been told that there is a proposal to
reduce the number of commercial clerks,
in the name of economy drive, only in
the Southern Railway and not in any
other Railway, Why is it only in the

years the axe of economy was falling on
this category alone. In 1961 the number
of commercial clerks in Madurai Division
was 800 whereas it is 600 at present.
Already the commercial clerks are over-
working without getting any over-time
allowanc:. They gat no promotions even
after ten years, They are demanding for
additional clerks for preparing statements,
indents etc. Traffic has also increased.
The revenus receipts have increased. The
Departmaznt its:If is printing three or four
times the number of tickets. 1In view of
these facts, where is the necessity of re-
ducing the numb:r of clerks 7 Both in
Mrdurai and in Trichy Divitions about
60 clerks have to bz sent out, This is a
grave problem to which our hon. Minister
should pay his immediate attention,

I now coms to the questinn of SAS
qualifizd staff, The Budget speech ¢ n-
tains no special benefit for class TII
Accounts Stafl though th: same is very
liberal in doling out gifts to officers.
SAS railway staff after passing the exami-
nation as early as in 1957 are sitting on
the maximum of the clerical scales for
the last four years and have no chances
of promotion for another decade or so.
What do the Ministry of Railways pro-
pose to do in their case 7

The Commercial Clerks Association
made a represcntation to the hon, Minis-
ter, Shri Poonacha, when he was the
Railway Minister and he had promised
to refer this case to a one-man tribunal.
So, T would request the present Railway
Minister to uphold the assurance of his
predecessor by referring this matter to a
one-man tribunal,

Lastly, I want to make a mention
about the recognition of trade unions.
We of the DMK always prefer one
union for one industry. But the Union
Government follows a policy of any
number of unions for ome industry.
Even this policy is not followed properly
by the Central Government. As far as
the railways is concerned, only two
unions have been recognised — NFIR and
AIRF, After the token strike on 19th
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September AIRF has been  de-recognised.
So, there is only one union, which is
a Congress union, The Central Govern-
ment says that all demands should be
repres=nted through a recognised union.
What does it mean ? It means that all
the demands should be represented
through the Congress union. How is it
possible ? So, my suggestion is that
all organised unions should be recog-
nised. It is not possible, I have got
another alternative. Kindly derccognise
all unions. The Commercial clerks have
their own association, which is regisier-
ed. The firemen have their own coun-
cil, which is registered. So also, sta-
tion masters, guards, drivers and ticket-
examiners. All of them have got all-
India federations. So, the government
can ask all these federations to form a
confederation in which all types of
workers can be represented and that
confederation can be recognised. I hope
all sections of this august House will
appreciate this move and accept my
suggestion.

During the course of his specech the
hon. Minister said that 23 new trains
have been introduced in the current
year. 1 have requested the govern-
ment so many limes to introduce a new
express train between Madurai-Rames-
waram and Madras-Rameswaram-Viru=
dhunagar via Manamadurai-Trichy
chord. 1 hop: our nmew Minister will
consider this suggestion.

SHRIMATI TARA SAPRE (Bombay
North-East) :  Mr. Deputy-Speaker,
Sir, at the outset I would like to con-
gratulate our Railway Minister for the
status quo position of the passenger fares.
But, at the same time, I think it un-
wise to increase luggage fare by the
backdoor.

1 am going to confine mysclf to the
problems of Bombay city. Bombay is
the industrial capital of India, essentially
an island joined to the mainland at the
northern tip near Kurla. The chain of
islands runs north-south and  crecks
between the islands have been filled up.
The main centre of business activity is at
the south end of the island and the
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housing is expanding to the northern
end of the island. Nearly 2.2 million
commuters come from the subarbs to
business centre in the morning and equal
number also go back to suburbs in the
evening to their residents, The intra-
city transport for the region is provided
by the municipal bus service. The
capacity of the bus service of carrying
commuters during the psak hours has
reached the point of climax. Now itis
beyond the capacity of the bus service
to expand their units and run during the
peak hours, There is stceply increasing
congestion on the 10ads, with an ave-
rage 10,000 wehicles being added every
year, and the law of diminishing return
has already set in.

The suburban services of the railways,
therefore, form the backbone of the mass
transportation system of Bombay, It
is, therefore, of utmost importance for
the well being of this city and, toa
certain extent, of the entire country
that the Suburban services of the railways
are maintained at the highest level of
cfficiency.

From the sbove discussion it is a
natural corollary that some immediate
and definite action ought to have been
taken by the Railway Ministry. But 1
feel very sorry 1o say that no concrele
proposal has been accepied by the Mi-
nistry to solve this complex and ever
pressing problem of Bombay suburban
traffic. On the contrary, the Ministry
advocates that the Railways should take
up a survey for the final location and
detailed planning of the suburban dis-
persal line in Calcutta and a techno-
economic feasibility study for a mass
rapid transit system in Calcutta, This
mean that there is a definite program=
me by the Railways for Calcutta, while
for Bombay a survey for a third terminal
in Ballard Esiate is a proposal which s
not at all feasible for two reasons. There
isa lot of goods traffic of the Port
Trust on that line and the line will
not provide rapid mass transit at all be-
cause Ballard Estate is at the southem
end of the island near the business
centre and the bulk of commuters came
from the northern suburbs to the southern
part. Many autboritics on the trans-
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port system have expressed their opinion
about the uselessness of this proposal.
This wastage on thc survey is meaning-
less. Kurla Mankhurd survey section
is to serve the goods traffic.

Now our demand is that immediately,
like Calcutta, a techno-economic study
for & mass rapid transit system in Bom-
bay must be taken up along with Cal-
cutta, Secondly, it has bzen assessed
that with an investment of about Rs. 60
crores on the two railways, soms= 50 per
cent capacity ‘can b2 increased by
quadrupling of the Grant Road-Church-
gate section on the Western Railway
and an invesiment on coaches lay-out
for running 12-coach trains in place of
the present 9-coach trains. This is the
imm:diate demand and for this the
Railways will require som: foreign ex-
change which should b: sanctioned
without hesitation. Even this addition
of some coaches and lengthening of
platforms, stabling and rcpairs facilities
will require at least four to five years
if we start in right earnest. There will
be abandoning of som: existing schemes
for which public opinion must be creat-
ed. Such an increase of 50 cent in the
capacity will, however, be helplessly
inadequate when considered in the con-
text of the prevailing distressing over-
crowding of trains and the potential for
further growth as explained above. In
this context a Grade S:=parated Rapid
transit system for the region is a ‘must’.
Ordering of such a survey with forcign
exchange supported by some develop-
mental agency is an immediate neces-
sity.

The Central Railway has already re-
commended a survey of a project—a
third Ghat route to join Kalyan to a
convenient point on the Dhond-Manmad
line—so that the needs of long distance
passengers and goods transport from and
to Bombay region can be met adequately
fora long time to come. This will
help remove the congestion at pre-
sent.

There isa demand for starting more
trains from Bombay in all directions.
The further growth of industry in Bom-
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bay area, setti ng up of a subsidiary port
at Nowva-shiva and the need for rail
transport to feed the population of the
metropolitan city from the upcountry
region—all these things are beyond the
capacity of th: two existing routes to-
wards Poona and Nasik. Hence there
is an immzadiate need for the survey and
construction of a third Ghat route to
join Kalyan at a suitable place with the
Dhond-Manmad Railway.

I do not coisider it right to take
away the facility of free railways passes
enjoyed by railways servants of all clas-
ses ; in fact, we are a paor country and
as such we are not able to look after
our employees as we should, being the
welfare  state. My suggestion will be
that all railway servants should get an
equal numbzr of passes and there should
not be any discrimination. S:condly,
retirad persons if they are getting pen-
sions and provident fund, should not get
free passes.

SHRI RANDHIR SINGH (Roh-
tak) : What is the harm if there are
no passes 7

SHRIMATI TARA SAPRE : There
should bz some passes because that is
the only facility that they are gatting.

15 hrs.

DR. MAITREYEE BASU (Dar-
jecling) :  Mr. Deputy-Speaker, Sir,
at the outset I thank you for giving me
an opportuaity to speak on the Railway
Budget.

I only want to emphasize two points.
One is about the narrow-gauge railway
line running from N=w Jalpaiguri to
Darjeeling. This was disrupted during
the floods and landslides of October,
1968. The road haulage was also dis-
rupted. The roads were very much
croded. The road has now been re-
constructed. But I do not se: any point
in not reconstructing the narrow-gauge
railway line as well. This line had
the old name of Darjeeling-Himalayan
Railway. It is still the Darjecling-
Himalayan Railway. It has got its
historic value ; it bas got a strategic
value......



233 Budget Rly. —

SHRI DHIRESWAR KALITA
(Gauhati) : There are no  passén-
gers.

DR. MAITREYEE BASU: There
may not be any passengers. Why is he
speaking like that 7 He is not interested
in Darjeeling constituency. He is only
interested in his own constituency. How
does he know there are no passengers 7
Probably  Mr. Kalita does not
like my speech. That is why he is
interrupting me. But I do not care.

SHRI RANDHIR SINGH : We like

your speech very much,

DR. MAITREYEE BASU : There may
be passengers or there may not be pas-
sengers. It may be a paying line or it
may not be a paying line. Sometimes,
these public utility services have to be
considered from another angle, whether
it is of a strategic value, it is of some
other wvalue, whether it is of historic
value. As 1 have already said, it has
got historic value. [t has a strategic
value of great importance because it is
on the border of Sikkim and Bhutan,
It has got the value of giving employ-
ment to the local population. There is
no other way of haulage of heavy ma-
terial. Why they are not paying atten-
tion to this particular line I do not
understand. The road and the railway
line run side by side. Since they have
built up the road, specially in Sonada
where it has been built up from the
very bottom of the valley, why the
railway line should not be reconstructed
is a mystery to me.

There is also some agitation there. [
am not in favour of agitation to get
something done. If the Railway Minis-
ter or the Government as such want an
agitation, they will have an agitation.
The agitation is already under way.
The other day, I asked for a short
notice Question to be replied to. But
the Railway Minister was unkind
enough to reject it. Nawrally, I am
using this time of the House to bring the
whole matter to the attention of the
public. Such persons who have already
visited Darjecling will all agree with
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me that this is really something to be
proud of, It serves the -highest mountain
station at the highest altitude in the
whole world, I believe. The Ghoom
railway station is at an altitude of more
than 8000 ft, high. As such, it isa
tourist attraction also, But I am not
in favour of a tourist atrraction only,
All the economic, political, strategic
and  historic factors are there, This
must b: done at a very early date to
allay the fears and anxieties of the local
people and also in view of the impor-
tance of local employment. That is also
of a very great importance.

The other point to which 1 want to
draw the attention of the Railway Mi-
nister is about the link between Cuttack
and Paradip port, I do not know
whether the Railway Minister has men-
tioned about it. 1 did not hear him.
The Paradip port is being built at a
high cost. About Rs. 24 crores have
been spent. A fully mechanical plant
for ore-loading has been established
there. There is the Express Highway
built at a cost of Rs. 21 crores, The
State of Orissa which is not wvery
affluent has spent so much money and
now, if all this new equipment Is not
utiliscd, what are we going to do?
How are we going to improve our port
capacity ? The port capacity has to
be increased. There is no doubt about
it. There is so much talk of planning,
having the major ports commission

and 0 on and so forth, But
if a port which has already been
in existence for three or four years

does not get the food that it needs,
how can it function ? This is a port
which has a great potentiality. It can
handle already a ship of 30 feet draft
and it may even go up to 35 feet
draft, which is not a joke, which is a
very important thing. This railway
line is also not of a wery great lengih
cither. In spite of that, this has not
been  built, 1 think, the Orissa
Government has not been able to acquire
tho land nceded for this. Now they
say that they will acquire it. But
if they canmot do it, then they must
be helped since so much moncy has
already been spent. If the port has
to function as & major port, if we are
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nt to lose our capacity for ore-
loading, if we are not to lose our
Japanese trade, then this must be done.
I bring this matter to the pointed
attention of Dr. Ram Subhag Singh.
I might point out here that this is
not my constituency ; this 1s some-
body else’s constituency ; this is not
even in my State.

ot fradfow sow  (oiRR) ¢
IR HPET, TLET §7F A 9 1A
Tt oft wgAdY ¥ o Agwn Y fF
feeslt ¥ Fwwwr I Tt e
TIENE 3T AT g A U A<
qEAT GIHT AT, FEFT § eI T
g oY 9o fou X 70« qurg
Mg

TAAY gHA W@ aAr FT oA g9
X arwfaa w17 & Fifaw sr 4y
@ faamr Y aga ar do @Rk &
W A fesa) & qga @ w A AT
foraft ot & 1 A F aF7 w1 aga
srT-91E ZrEA-faw g R W
% 7% FITF T G aar § fowwr
wr§ s A fiar @ w@ifs s gToE
RO 9T T FAEd AT a7 0 § )
o gwr g s ol i o S e
s frar a9 &, s @ e
a1 Fvm g fF uF FEE Fard
oy o o O W A v RY g
ATHE) F G 7 I9T #7197 gwA &)

g amaz ¢ 5 it ot
R W @ R wm o aft e
2 9T UIEFEE 3 Y wreh §
¥feT oF Qe 3T A 5 e &
A ZE F o AT oY §, gwd A
U § X WIS § v oo & afaw
qRad 7Ef B & Sfew fee off ww
AWM amaT ATAr 1 tE A §
o fawmr ) wrey @1 ¢ wwled do
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gHa g e e 3w 37 w1 afew
FTF IAH WE 9T UF A4 AT
FoTE A A I I A AT Hraar
g, agfega gl & ¥s w1 *rer
Y o= Y o | g & 9T G
7 2 & It wfag W feaww
oFTSE TE A T HE CF qAAr
T worr wifge | AEr v @it
ft e & fF T &7 w A S
E AGT § T@fE @ g & T v
uFESE 2T %

Iqreas AR, @it S ® wYH
i fF s, JaiEgR, T W
T # gara, go fYo, ETH WIT {HT-
I F AOG ATH FTHA FW@ F | I
wwge wrgdl # gEdt § faw ot Wgw
74 & fasa &1 gfess & g1 14
ar 16 fa=i # gedr @@ ) 3§
¥ 1, 917, qie fag @1 97 gg=q ¥
o am A § 1 IgEw qg & 9LW WY
T A T FATH &, g7 /mil & agd
RIT $T 9T ET-ATALAT CREHE Al
og ot , g A fw A, WKW
IHIT ¥ IAT FT AAST @ GFH WA
t afem qare AT go @ F ATH
HA FT I AFST §, A AAT TF GO
Tl g

wifr & Wy 54 off ¥ awg
e fF ¥ q AT A T A
FETS AN TG TF TF FEE 77
wrrEE wog et e oam oafas
UFENE @ G%d ¢ | T § AT 98
g fie g wagR weEl w1 g
g Afs g I s ¥ =0 omar
qg I AT | TE  FT  AAFTS
FAART ¥ ¥ gt § AT T B
§C TS aF Jed ¥ e ar awd
¥ 9T gz owewy T A anft o



237 Budget Rly.—

FHAGE ¥ AEA oF GHIT ML
TAFF FA § I Aa¥yge IE N
AT AT | FRATYT & 0% W g &
oz @ 3% § At wafer et £
Ty # feawa At grir |

ggfraniad v o fosy g
TTE ¥ oF aAedge F fag, gEl
feeeht & fou o e syaa & fau
s wrfge | faedt ardy a wgEEx
e ey A armAE ¥ FToFr W1
IR A= A v Frfem AR Fwe-
qT &Y I FY FAAfAG I K @
fear sz &t gt N aga wgfena
gl igERN 4= ¥ afy ag T @
oo @ agE IR @A w7 a8 §
f & &1 @Ag gE @aar g o Ay
gug ¥ AL SWEI Iy &) 93 WA
X 9EX wo¥ AFWE FAE A
ATHa ®O4 & foq vgrEr amE #
wAH I

7z A 3% & fe 3 &1 wor g
FeAT T  BfFA ¥ A AN M ¥
ST4AT FEOT fF qg A A 7@ F ot
a5 T &7 613 AT A A gqA
T KT TF §T0 F€1 714w § Ay forg-
w1 feaq ad «t gw ¥ fadw fear
qr g9 Sga & fe wa & w7 Y zmax
w1 o ggar ats migdw g
qaTy ®1 500 feaArdreT § =g W%
fear srg A 3w w1 wrwr fas @@
L ETT AT AG | QT A ¥ ST
fea ddod w1 qgfoaa gt
¥ sHwfet ® gfaed e
arfgd 1 ot gre €Y § w@ qATT "EA
ARG FAN ¥ S g oMy
¥ oY agi &1 wAwfE 1 qgfm A
oA MNfagrds 1 femiy o°%
gafgz #Y 1 3g 3% feark «
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o I qwd E gAY 3%
T & oAl & wwh wfgy ar
wfgd ag 37 ¢ €z 9ouT G §
¥ i o G w902 T
w3t § 1 GEE Y Wi oF qaw gy
STt I AT FgT § R v avg WY
gRal F1 AFA € W wifew A

wafsfmatfaridasd =t €=
qqT ¥ I Uf@r ¥ @ qx
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N7 qaE g A |
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TARRYL ¥ et ow oy & ayey wol
a1 & & 5 3y v A | gew Ty
& @ & e gz 39 sHfaat o aot
weft & s oy & €27 T wifem
£ ww &1 & fou om @ oyar §
wqifs vfege 37 aga afes worft
&1 zafer awdege § & svafier
arfge | oF syrcfas fder,
gt wfgr ) s ¥ sft oW
Ffaw @1 wifgm 1 =7 9 ww
ft gE ghnar § a a@ A QU
g sifgn

AR § oWl & @ avfw
aaét § fagd e A} & W R A
¥ g 54 fz1 ogd foer ar fs fagre
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FIHC FC A G A 77 I F7_
& A AT o Ay T THEN
WTT &67 FO T A g1 § g gR
WY E | WA TaAde o T TN E
fe ag a7ar ¥ Y Az w1 Sw
T FT A AHAT E IARY AELT QA
sufmr e afs g8 s I= A
IFT O & FE |

gIoEr ot ¥ WifF wwWdER,

AR AFT AR & W F fou Sy
% am § fs aefer @1 T |/
1 T FTET KL Tgr 9 gifmaw
&7 0T A ¥ oy TEFT g agd
&g a1 § N AHEd FY qgi § a=@E
wTfE ST gEaT § |

AT ATER FIT 27T At T7X 4T
T TgUeT F1 gfAam Argd F w0
g T TAA gL g faam omam g
IT WA F1 A o v faez w1 fRar
T A @ A R ¥ uF dEe
27 NfF Ty ¥ zEr art A @
Iq ® QA SO 2gT F o www
wifgn arfs agi & Swil #1 J aFES
AL S I

qzar widt gsada ¥ zrsfam aga
FOT L | TIRT A ME wwAr g O
| T T A I T ag o fam
aTHT gag 7 FrE 79 A A qg
¢ mafs e anfeda &1 v Q& @
AT & 3T @ WL AN AT AR
TR H @wg & ag=a ¥ aga FfeaArg
et aFmwamar ¢ fs ag
37 T|r wd FIL @A
Fugwa d fs gzt fezd Aw
w1 R T T W OEr ) anft 3w
M Gzw Aifee s9Fd § § 399 e
¥ Sl W) aW R gt 1 e
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# wreY g gz & wwr < fgre
T 1 q T@ § 2fege A
fafeea aret oft gt § a8 o=
fed o w1 §F w@ET FUC A
¥ = faar oma o 9w ¥ ad agfeaa
it | &7 wedl & H1g gWG ¥ AW
# & s fawme qaT wAv

oft swTTT e (g19E): SITSAm
wEIET, e W gwa fag N gwA
4t 7 fra gozgfn & W 4 aaman
& SEFT AEETd A wa A A A&
afas 1fr | afws 7 shafaar faed
WWANaAE 37 1 afas o
adY w97 @Far | wifs fw ogwg
1o T g fag it 7 v frmer
& 99 gag WA A ghzanal 7 weare
§t g &1 qwfE guwar @ ¥
FTATE | AR T FTHEGAT
ff FEAFT AT IIT 1 G oAwAT
e et T g fag & At # W
qgT TeR & IHST §F TWE & WK
77 7 faufedl v awsar s %
g% | 3fFx wgf as oo W Paw
fag ¥ frafa v w1 @7 ¢ 39 oF
T F ¥ WA EAT FE AT A"y
AN yoft AT @ ag fom "W
I A4 a7 IW & gAY A T §AR
forar mar qr g9 ¥ 14 £0¥ X ST
wreT fearaar mar 4v | TWo TW AT
fazg 1 w37 *T AW AferwT
T iR A A fr T e
FATST FT A (7T | IR W AR
T fFmfETT® 39 @ N
feeft swIT I § 3= faar a9
% adf wg wwar i g o Fiey €
oAk fry wr g & ar AdY 7 ¥few
FT N waafe oo Fr sy
g w9 | ag ag W §
fir TR M G FT OF @ AW
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wT fawmr & fore % 3639 wOw R
w1 g ot g€ & SEF N T A
Tl § ey & faw o€ g ST
wrifese § @Y few @R mafew
e ¥ smwet w1 gw few s
¥ s w< gwd £ 7 & qad fod gy
g W A o w3 I g
fore & fs 3@ wmaTT 9% A At AT
® qG wF | wgt aw I Hd-
T & qard § g famaw ¢ f&
g AuAT gfawr & W WX AESar
@ EEr | F gWE 3T Y AT
ATEAT § IAH AT qq ¥ qgeT LA
g g fF Wa &t wEg agm &
foe staT ff 5721 & ST FwE WTew
¥ g 91 §r dhq o feam @
faaeafaar #Y a7 afus wm faar
w1951 F WH § 9 wwm &
T @ FHATN 0 F0 G AT a7
1969 # 13 v ¥ 7 sfuw wdarfrai
Fr wer gy o &owq 1951
yafas gaear faadt 9 1969 #
ag yamafas gaear e sT 9w &
wga 9y W wEy o gmfor &
wrgar g f& saafai 1 d=n e
¥ aorg W Y g A glawd
g, 37 ¥y afafom Faq ar
HEE VAT TG qGI FT & AT SUTAT
FeGT AT A ITHT FHAHAT 3T
faarama form & @@ FA=f@l it
ST FT QI T IIGW Y FF |

O M ma ¥ wfes faar a=h
Az e feer vy
AT & WA 9 At wrEAy fa
fesz apt s@ § 1 @I 12 qOT W@
wxfqtos sOF ¥ afew ag F
it vz arr F @ & T @ femet
W erafa R WA 1= f W@
§ & fou 58 @ TWTT ¥ wTOTC
Furg @rwa arfge faw & faar fowe
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rAT § TFT 97 G AT W fawrd
®Y STATARTET I & TIWT AT G® |

15.18 hrs.

[SHRIMATI TARKESHWARI SINHA in
the Chair)

el aa & a og oA F g
MR 2 oy W AN
ot AT Y ¥ IAY off oF T &
av ¥ frgy wfwdma & & 3 wy
qr f& ¥ st A W T
1 ¢ fs WIN w1 A FIA AN
T & gEd §m A ¥ wwwia
FA AT R ag qTWA W
gy arer & s@r o § & fex
I w1 qar faw T wT AW H
aEY AT AT AT & | STE] T9Y W
g W oA ¥ AT Wy
W ¥ fom 2ol o e gl
g gl iy fav T 9T A% T
s g8y §, A€ difeqr s g
Flax 9y feq a1 A& G
) Fifcar A @ E I Ak
sfgadl 1 € g9 AT I A W
sqarfeat & ¥ ge g o fear &
ese faaia fear s wfgg o

it are saTafas gaear .
ot ot #ww qfexga & feafw §
mymr gttt @ @ 4
qT qrer Ik gA F A7 w7 Aed
fr = @ ¥ o semwEf
F-gaear ay arew T4 ¢ forw ¥ 7@
wAngfr @ e &arwar g
fF | weTT b STy %7 ag ¥ o
w7 o fora fam agr @ fafew
w7 ¥ ATT F AFTIT AT {HAT |

wa & @ wh ¥ fedw w

¥ ag o wgar wrger § 1 wg fr
arfrdi w1 avF for T Yk &
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¢ 3% wro ¥ @ v afagw agd
fr fa et § & gurdy mfeai freedt
g 378 agr ot Aty gl &
fadry w7 & waw AT wifge 1 A
ft w9 ¥ AAew A @ oAECE
wfewrdr & ot €W ST s AEN A
g ¥ v F waremw w1 fwrE
prouw Afew & fom ¥ S R
wrar & fe adEm 9x @® @1 w%
g5 T w7 =nfge, faar fegz aww
7 w7 fgg 1 ferg A 7w ¥
wooT & wea7 € g9y § | a9 Farsy
& o fF w7 q¥zA o www A
A W B TS AT E 7 W
w1 Y AU K 5w AW F oAw
g =1fed | ¥ F I Y wnw
¥ grard, wgrney § I wmer
guaTd | ¥ owreTs &1 afaw A
sfeFr g R 1 ETmATAN T E
fer s adg Ha s & T
W nomTe 31T TEFoTTo AY AWT
for® &1 o gAd Add o & fou
Foe 3tz ofemlt T & for qole
%< fagr omg o #ur gif & 7 snfEc
IR o1 w3 fer oWt wrdsr Y ?
oft aw gart wfusfa) & feamy a3
awet T Y@ T § | A gH
qftaga &wTar =rfgg 1 FY sweTHT
¥ g7 agrar & Wi fgdt & 5re wnq
IeT afew & afew w9awr @ @
a1 g 3N Afww F wfew quw
LL i

ux awr & wdwfedt 1 gowar &
Y A ot oy ¥ Wy WRATE |
e & gy gk agt faay ar fs
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At FHATE WA A w1 F@T 41 W
N T A WY ¥ A e
aTet oY | ¥ o afawry Y s
¥ wTag gfear aar @ v g
T wgar 7 2 fr ae wwd fodr 3
sfoea s g5z #T sk 7 fraw
77 fF St WA ST 0 @ fo
a3 F§ gt AEYF g AT o fafema
FW FIF WA 378 av§1 F1 qfador
# wrafamar €Y A WA oF ar
37 # gEmar a@ gER gEy € A
ag gt f6 97 & av=i & wfasg &t
MEE W 9 fae ot | gw wva
" 77 98 Fg91 2 5 g 1@+t gwiw
W fasgsisfeT @ ¥
g3 sl sraza fresa 530

# % cqHl § uF a7 98 | g,
fadrast & gmman fedflea & at &
Fgar g fF o feve 9% F@ T
7zi fewe 9% A8 F4 | A€ Feo &
frd fac geamm &, F15 W FA®
fod s aerar & 721 s S
FRarQ faar fewvz arfagi &1 owed §
ag FEI AL oA §, wEr T I &)
T B FH A FH yUA wAME
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VAl T 3 @1 fawe fiw w
areT qST AEHY 8, 39 w1 WiT
T AT AT AEHT §, gL OF A
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T A B W Far g ag @
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W R s feemr e g

I ¥ gy D ifeaai § o ¥ w@

mar  fF
**The Development Fund had been
completely used up last year and
we will not be able to make any
contribution to the Fund this year
and hardly any next year. By
the end of 1969-70 we would be
borrowing from the General
Revenues Rs. 4580 crores on

account of Development Fund
expenditure."

9 W &1 9 Y A7 AOwIT IO
¥ fow SaW & araT EIeHZ BT
g} gr ag frw awg ¥ 9= ¥vav @
Iq & ShY &1 famarg #% [ @Far
2, oz A0 qww H AEY arar 1956
¥ IATIHT GT ®T & g @1
Iger 4R 1 @ew T famr wan
T g g 6 99 & qu F1 wgA
BaF TAOTHT FT TEN § TOHEA ¥
% w7 & ¥7 3,00 £7r7 F7 TADIAT
FT IIAT ATfEY | AMT T R 9@
FASTHZ GT AT AY TIT F W Y
fazamm FTaw FT ARY § A W
ST |

A T A wRE T g fE
129 THT @A § foraqy Taeqez o
awz 8 ag a1 & fomr oy fow @
TAMIRE &1 FTH 90 9% | WL &0
¥ @ foam & 4% w7 gw #1 3@l fam
¥ ot grer ¥ aTfE @E T 59
¥ANTHEZ B¥ FTAT 81 % |

TET 21 9T 1966-67 aifx  1967-68
# & g ofwfor & o fodma sman
@AW I IMIGH RS § & AN
T9ZT TET AT 8, I9 & W1 F qAT
FIAET & &Y I F FAL TANTHE T
¥&T WET A7 Aifgd afF 3@ o

fawrg &% st A gw SN W

fecare § f5 3o¥w g2 wix & qfw
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% I & g Ag Ao TP W
wrer e

Yo s g f5 3 @ g
g7 ftar § fa=r fFar s o

SHRI KAMALANATHAN (Krishna-
giri) : Madam, the hon. Railway
Minister felt happy to inform us that
the picture of the current year is some-
what better. Of course, after four years
of dreary deficits, the public also heaved
a sigh of relief. But the hon. minister
was very clever in raising the passenger
luggage rates when he was about to intro-
duce the Railway Budget for 1969-70.
By this he exhibitel his cleverness. But
he also exhibited what sort of respect he
shows to this August Parliament, for
whose affairs he was the Minister till-
yesterday. We consider it as an erosion
or subversion of this great institution,
and at this tim: of creating good, healthy
traditions to nuture our young democra-
cy, wz should bz doing a great scrvice
if we put an end to such short-cut me-
thods.

Though freight and fare structures are
not raised this time, people cannot be
completely happy because of a dark hint
contained in this budget. He has again
clearly pointed out that rationalisation
based on cost studies arc being under-
taken anl fare structures may be re-
examined. If this means another heavy
dose of tax on travel, then people would
view it as a time-bomb which may ex-
plode any mom:nt in the near future,
So, [ want the hon. minister to be can-
did, to us and to the public. I would
like to know whsther any secret mive is
b:ing nurtured in the Rail Bhavan to
increase freight rates and fares under one
pretext or the other in coming months
when Parliamsnt is not in session.

Our plea is, there is lot of scope for
effecting efficiency and cconomy in the
working of Railways without increasing
the burden on the users.

Take, for example, the unused capa-
clty. Our railways are the mounment of
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bad planning. Goods traffic is still 20
percent below the total carrying capacity.
It is clear example of bad and misdirected
investment. How about ticketless travel?

Here is a field for increasing your
revenues.
How about pilferage ? Organised

gangs are indulging in those activities,
This calls for rigorous handling. For
example Rupees One lakh  worth of train
compartment fittings are being stolen
from such a headquarter station llke
Madras Central notin a year, but every
month, This is & shameful truth. This
is not a stray case. This happens all over
India day in and day out. I would like
to know what the authorities have done
to stop this menace, Becausc of pilfer-
age, the public are afraid to book their
goods by train. There is no guarantee
that the goods booked in open wagons
would reach the destination intact. Even
coal and stecl are pilfered by regular
gangs operating near the outer signals of
all important stations,

Madam, I would like to point out that
the people of the South are greately dis-
appointed over this year's railway bud-
get. I also accuse that this budget has
uot taken into consideration the needs
and aspirations of the South,

Please look at the railway map of the
South-Tamil Nadu, Kerala, Andhra
Pradesh and Mysore. There arc scveral
vital gaps to be filled up. The much
expected fourth Five Year Plan is round
the corner. At least can't you make a
good beginning this year? It Is seen
from the Report on Indian Railways-
1967-68, that thousands of route kilo-
metres of railway lines in northern and
Eastern India have been elecrificd while
the entire south has only about 160 KMS
of clectrified traction. There has been a
persistent demand from the Governments
of all the southern States to electrify the
railway lines between Madras-Bangalors
and Madras-Vijayawada. At one siage
the Madras-Vijayawada and Madras-
Arakonam lines were surveyed for taking
up the execution. The reasons for mot
taking up the project yet are to be
made known. It Is a well-known fact that
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the coal required for steam traction for
Southern Railway has to be brought from
far off places. This coal could be saved
if electrification is resorted to in the
place of steam traction atleast on main
lines. The coal thus saved could be
better utilised for thermal power stations
which have high thermal efficiency than
that with locomotive engines.

I would like to invite the attention of
the hon. Minister to a blunder commi-
mitted by this department. They created
new lines between Bangalore ahd Salem.
The pity is that these two broad gauge
points were linked with metre gauge lines.
The trend all over the world is towards
broad gauge which is more economical.
1 do not know what prompted them to
‘make such a move. If they want to make
more profits they should do something
regarding this line. I say this because it
takes about 10} hours to travel from
Bangalore to Salem by this new railway
line whereas it takes only 6 hours by
ordinary buses and 4l hours by Express
buses to reach the same destination,
Please compare this with the speed of
the Rajdhani Express. How can you
expect the people to patronise these slow
moving trains.

The expansion of Madras Central
Station must be given priority. In spite
of the additional platform rrovided in
the Central Station during the Third Plan
the station is not able to cope up with
the number of trains. There was a pro-
posal with the Railway Ministry to ex-
pand the Station on the canal side by
providing some sort of coverage. I re-
quest the hon. Minister to examine this
proposal to improve the train capacity of
the station and amenities to passengers.
There was also a proposal to connect the
Madras Central  Station and Egmore
Railway Station by an underground tun-
nel milway. The proposal was once the
talk of the day. I shall be grateful to
the hon. Minister if a favourable deci-
sion is taken regarding this.

The governments of Tamil Nadu and
Kerala for & long time have been stress-
ing for a new line from Tirunclveli to
Trivandrum. Kanyakumari District in
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Tamil Nadu has no railway facilities at
the moment and development of this area
would be greately assisted by laying the
above rail link with a branch line from
Nagercoil to Kanyakumari. Swrveys after
surveys are bcing undertaken but nothing
has turned out.

As the House is aware, Nagercoil has
attracted the attention of all in the re-
cent bye-election which returned Shri
Kamraj. I also expected, like the people
of Nagercoil who wvoted him that he
would plead at least for this new line on
the floor of this House. I am sorry he is
not here,

SHRI RANGA (Srikakulam) : He
may be pleading for it in the under-
ground,

SHRI NAMBIAR (Tiruchirappali) :
He promised to get it done as soon as
he was elected. He will get it,

SHRI KAMALANATHAN: You
have not included him in the Cabinet.
At least include this scheme in the beginn-
ing years of the Fourth Plan, Please do
not say agatium Parkkalam in the

language of Shri Kamraj.

ot warg fag (fwer) @ @wmfa
AR, AAAE W AW 7 W awe
g frar &, & I9F @ ST
g ag g Fr O § fF awe qe
F g AT g § W wE A
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W foy & 70 "APamw N qurg
&1 9T FHWAT E |

WA EAR eF FT TF qga w0
wa g, faw # 13.6 s/ s
¥ FW@ & 1 W 7 fa% gwrd
TIIEET gEd H gERA A aga
qeg vl E afew ¥ goF F sew
amm Wl w1 0w g ¥ frew ik
IE CHFE ¥ AEE w ¥ qw
wgd TS war A § ot &
TR T § gAR g% § W ¥
feemre gor §, @ ¥ w1 w3
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ffsasndfeaddadig w ¥
fgmes Ry N I7GT ®1 TEC FTA
¥ aga afemiai st § 1A gw
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ITAT WA AT WY § T AR AT
o awa § 1

AT ¥ ATOTIE aF B WA o5
q | work & faat % S¥ smef aor
TIT AT | ¥ A ASEG & gl
T AFET FCIHT S | AST TH
Tma £ § fv ag % 15w Qe A@r
fagrg s

WY yvE qig ¥ qwa & fw
IR UF aga 731 1w W
A7 AT Wr § | 98T 9T UF @i
7 @ W @ § 1 Eeead
{3 aga # agi # g § A%
TE g At BAm T W E
waaagg & & frdmar grée
wigs e @@ @ ¢ aad
T TR G WA FT OF AgT AWy
weex 2, A€ mfeai g, qmw
sE gt § argT 9 §, 87, Ay
geaifz arg? Yo o @ Sfew gEr
Moy aEA ARl 2 R E | wwfev
am ww ¥ fraga & & qmed &
gferaTRT a% WA AT w9 FT T |
wargnd fs /WA ¥ amw oF
0 IR FETS €9 a®w ¥ o
s i g fs owne ag
g9 Wt @ @ A I WY erem
¥ deraigw 7% 9f9m arfs xg
o gEe &1 A fgaras wdwm
Ll e Al

s A @i @
areT &1 a9 wgy § fF gawy wrer
grar g1 wrer st o g ? aw
awy feen & ¢faa a5 == §, =
qua zier & wfwa wmg gy §
Y I| 9T AT wAT SqTET Www g
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g frdgs v § s xail o v
tfax sre st wfie ¥ ot agrerd
* | ¥6 & woE fa § we wet
®TEAl 87 wiwr agr W W gAr
ﬁﬂ'mr%'&zlm‘ri'tmu’ft
Tqar fRTmT smar ¢ W W
sgwr fogar feoar 8
arx won ! w fer am
gifag, fa=me $fag w1t
%! wfgu 5 wer fFaar
atg & & g wfge 1 o
W & feoa & a@ @t
Sifgr 1| W wEd € fw
mn&fmf‘agmﬁrcmi
¥ @ O aw s ? ¥9¥ Tg
el s gv fis g0 # w@ &
wraar g ? a9 &1 g wrEar gy
g a%ar, aa & 39 & fou awd
#ifa ageeT qFe

4=
T34

K
PES-P

i

% &
z%’?r

¥G FTAT T2 gH A wgy °v fiw gEd
fasr gz ¥ 92¥ Uk W gET AT
woe-farer WX sew ® oA
[ & fou 1 wgr 74T v 5 FrEw-
fomer a1ga B TWE@R @F &
& ardit & IwEr a9 ) gam ar
e ogrf &t awg & Al v wF
woar ) W g w1 T § fe
W WA FTEA W qg @A ¥ quw
T® 3 g AR R A @ TR
& qQIAT ATY | 7 X g few
qifyy & foq off aga sar o
t wife zg frsww & sh anic &
TRl ®1 §4 &t § ) o fou vw
aF W ST T Ay ww d

fomes giw & i ow agw
sarar dar W § Afew 3w oW A#@

# o1 & faw wro #Y 3wk wTEA W
®1 FTURT AT TP | FW I W
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[+t s ferg]
TAIRAWE N 9 @F omam R,
@ e 1w for gw @
g fs o 37 N afas & wfuw
QFE §T §%, gad wfemt & AW
g%, ¥Eq ¥ W %, @ ¥ faw
T e ¥ wedy Usforfes el
F gH Afge afs goa Aw
fgwrara ¥ I 9T 7% )

T AT § fF 2wt F I W
Fegr @mmr Agr fosar, swE@r am
gt faedt, asdr S Ad fasd
g wmfergraga § fs ang 3%
T ¥ wemifer wmds & a8
& Afag | graEr g & ded
¥ o& wfe A qqag g
% THr IRl JTY qraAr N F
t 1 A ag & Afeg | ot w9
FraTaT grEAAT ¥ 5 AT 6 ArAT FT
REEH T AT W E | R IAAR
§ fs s ww Fwaifea s
W sgrw ¥ TEN ST ag w1 @
AT I TG FT IT FT AT

s A ST HE FT As 9§ )
T @ qgT FeA 9 | T srEETer
grat &t Afam | @@t = aga
T WX FOAY ¢ AfEw 9 wF
e & W geeardw § 3T A oAre
1 gfawr A WA & 1 37 1 7AW
srAf @ E 1 AwfAazay f5
TR AFE TATHT AfFT YT WA
a0 & oyzerd T wT FAdy
THT N & Ay Wy FAq WA F7
grar T S @ AT I3 oA ot
argfasr gt &1

@ & & g, gafy gxg T
% & wr F wga @ A Al vy
awr §, feT f wR mRem W@
TATTHATE AAT § A ST wwar @
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& ¥ g T gaFT S 9T aw
R w3t fqa arel &1 & &
fow fear & 97 & w3 avaeaw

FTEATEY F4T 1

awTafer wghEa ;s e

st gt foy gy (Faz) - &
AT 9RAn § fe aiemA & @y
mERgE i garg ?. . . & g
g g At A w9 g7 WAy
#41 g T@r ¢ 7 weqy "gley A g Taw
F 2 QF W F AW |/ § 9@
am foar a1 @@ & @1g A AW WW
a¥ 7@l AgY g war ?

warafa wghaar : 5 A9 g w1
ZTEH 9T 98 @A @Y 4T | AT 2rEH A
W g FHTME AT K S
TR F AWM AFLY W g wEleg
AT 4 AT ALY A gFHY | A qT_
g g...

ot avaw fag gwag : AW AW
F4T FreT 147 78 § qEAT AEATE - -

gamfa g : et § g @
AW AEY FET & | A A AT T FEY

L= & & 38 g v sifag Fifao

st owew fog  gog : wedw
HERY A WG A @I . . .

| amefr wglaar: g aw @
AR |

st gowe feg gwEm: & A
&3 |

gwafa wEtean : a9 §3 wTEw |

it qwen fey goww: & ot
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awvafe e < omg AEl &3h At
# a9 ¥ wgd) § 5 a9 wEw Giw W
T aT

ot gwew fay ooy  sreaw
AgRT { A7 g9 ¥ 9@y AT foam ar.

waTafa wgrear : & oq ¥ qg FAT
sgn g fF o @gw gl FT AW
WTEC | . .. (sHaEe) @ Y wgTowr
dw3 & fow wgr, arg 7 avaw AL A0
wafoq & snoq gt § fF sg &=
T I 1§ & |

st gmaa fax wwag : & A€
HF 0|

wamfa #@PA@r: AW N AqET
g

st amew Faggmﬁaz’?
AT . .. (ST ..

SHRI NAMBIAR : Plcase allow me
to make a submission......

waafa wgraar : & 3T 7w
qg> o afsq | &€ a< w71 fF AW
dsamw 1 AN I3 1R T T ¥
wgr & arq Y 9 ang femm wr T
g sivarmdsTana g I A
A faiitgm wr www ¥ @ g
v e Magsgd @I v d
wgT fF 99 W ag § A q37 A
g% g ¥ 1 {5 a9 w5 @y w1
% oree | & qET aEent ¥ g
argat § & s ol g & ergmrEw
QAT A WA KT FH A AT FwAT
wig a7 A wAY § A w9 ogw ¥
wfge & oz ) aeare s Y £

16.00 hrs.

ot 7o &T®  wrEwTs  (AATI) C
gwrafa wgrea, § sak WA @ wA-
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A =3 7 & A A ¥ qTew-
i wY, A% FT ¥w fed aT e
ToE & fod wrame 2 g o) W@ e
®T §HYT FIAT AT F | gATX g
st erifas oFr § 3w wrer Qg
gt g—uw ot ol Iy fewTew
At aEr g oW gEd avE A WY
Ty ar faoar g w1 Ay w1
g 1| QY T ALY ww awdl, AT W
T BN @ T ey g | Ry
¥ el oft AN & fs s e
WY SUMT WTET & A FA-F Y @
9T FTEY WY Iwrered & W 4§,
TH-FEH H d5q §, TAW A U &
@ 9T FT wATEY, AfFA A AR
FY qF FHTF ¥ a7 AR A O ¥ S
&, 37eY gfasgral &) a1w AR A
&7 wrfgd |

g 17 a5l § ga-oq @Y A /U
¥9 §%7 & ATAA ark—otar gaTe |iey
ot & geary fear—& aorae ag fAwa
w7ar | E gl Mz ™ smA
¥1 0% A Afed far wfgy #x
IEET ET-FAET AT ¥ AT gy |
affa g9 ama ag ¢ v gm< Al 9%
1§ sar A8 fran o | AR wA-TE
WIATH F7 ¥ w7 89 Wywiw
=T T &, 8-9 FE AU I N
¥ wzw g% §, fedfiomw gfredriez oY
oAl 75w gF, a1k & ¥ ofeadw
gon, Bfer gart s o afcad
E:rgf;m,mﬂwfwmmﬁ aft

I

@A AR AT N 0 A=
w7 &1 g faar | gz am wgt
as graa §, & A v, Afer gy
ZEAT A% AW § 1 U TH oY
At o fifer i K1 aifew agw
wgr a1 fe ag Yoy A F wiwe
xa wn wx Ofxd, dfer At ded-
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[t avar =1 aTEAres)
@IS agi Fagi 43 gu €, 9w
fe fafrer &€ aa o ¥ &
g € fr 7 fafaeer @ a1 w@w
e @ §, Wiy W aE ¥ =
QA A AN F R A OF TEE R
f&® am gom &, I o o wHo
g ®% FLS qAwC a4, fAe @3
¢ ¥ 7T, IFF ATE {AALAA &AM,
¥ fadl-far aaa @Y @ 2,
v fF fafreee v v woar A &,
AT F, ®F FEA LY FHAT
gamafa wgrean, &% fere-df w2
T ATHOT AGT TgA ISMET AT | F &4
1931 7% gwea wiwdm @ # -
e ¥ & fry o & i, Ae-
97, 959q%, frome &z 191 9 Sfen
&1 1-4-1950 aF i s § a7 3%
I AL ueTIa Y firear a1, SfFF
¥« ag I A3 faw @ & 1w
¥ AT AR FTH F@ F—E, ;-
!T,!’Wﬁ'ﬂ' #T &o Fo ‘Eo,ﬁ@!fﬁﬂ
T €216 AT T §, qw fed &
arT gt g fe 9 ¥ ey ag s
W WY | ag I aga gl
X srgw 7 § @ wee fea
s i o

qTIfT WENEAT, I 19 T AHT
g wREi ¥ FAH gE §—go o,
gfeamm, 9w, TweaT @ faest
T T WA F FHAME! H TAET-
RAROT gYT & Y ToEdT TS A IaT-
w3 gy § T fegr smar @, qgi N
wret fat Y &, sk == & o
aga sfers & et @ 1wl I
a9y w0 § s forasr agr 93 @,
W ¥ TH IEF! I ATAT F oA ¥
T a1a #ifE a3y gRR A
ameft § 1

& a7 1952 § ¢\ wqw & s W,
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aw ¥ areT A ag fammor @ &
fergme ®12 s T & fre W
W3 F1EA &Y NEAA FIF frer @7
fear ama, ¥few qg AT aoft aw
I H s qer & | 39 qHT FAA
ITqFY ag ITEaTEA faar a1 5 gw o
WA IORT wW W AT & 9
yEm & fod gwd wowr 7 e
WA TFEET &% fem—afea R
¥ ¥ 917 g1 qEAT & fF i aF
39 ATy ¥ wré wfq 4@ gf ) w@i
T AT § fergaw w7 Wi gERT
AR TF Fwdt §, ITF AT &Y
ATH FHATET & AG FI&-175 T
LA ¥ g el ¥ FAITN WL
0% § war @ § A W W A
g 817 AW—ug AT T ATAT B |
Fzfer & sm F feges I ¥
| AT AT AT qF FrE wrafAwaAr
AN DY A gw ATH FEgr A
a1y 99 T & fF o wmoEm o
HYAT AT TMET | T FT A qF
9 FAR T qF AT § AT
g & g1, WA g8 W FA famr
s @ A gar—ew far A
e fFwawm F fou duges-
FTEC & B w1 wrgfasar & sy
fgd 1

gt T §fE Tum AT g,
e agt a7 faoelt § 1 agi &
TRl Y groT aga @I § | AR
w7 § Toeq™ ¥ aere q¥T ganm g,
WaARE & gwq A0t gr W oy
R IR F A F Y dar @)
faet 1 A7 0w & fF a9 A
s § AR Agh 9§19 &Y sgawEqy
9 |

IR AT ¥ § A IqYL AT R,
T UF T w vy Sy A | g
o & W ¥ omgT Ay $a o
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g, wad ot &g f e T
arfe arfai w glasT & )

e wEiET, a7 3w agy 4% 8,
THET GAEATT agq A€ §, W AR X
WY faey Y ag aE g aft
qredt & A Y W femm d, F SN 9
gasfaga agwa g swAa FNF
Wi o g, 203 X TR &,
gw fEm @7 3D §, gart uwe
¥ 0F Fgraq —
aTaT @Y &Y, qOr wgT wIAT £ |

Fmar g, afET gmima #
aram § #f AR FTAAF
for aga faal & g9 T Wi g
¥fer ot % FE Fdad Ad g
¥ gaTe ¥ 9w A € AR
S w9 F 9 ¥ oF me aAman
st =fed | Agt TR g § A
TR T WA AT AT ) OF WA &
v AYE AT e § W g A &
SV RO ATH ATET 1 gH AWE
waeE Al g, 19 ¥ AAed §, A0 0
QT TET GAAT A0fEd | W qvww A
WY ek gl ¥ AEEE ) @md
FATE A T I AT QYA AW
forr ®ar At e o AfRw & ST
¥ A AT TWA A, T I FE
w, Wy aredt, & @ oW gWT €
YT T@ ¥ S owwad AT A
TR ) AT AT BT F AH &S
™ |

FEU €T AT AT W Aqw
Qud & fr ¥ ®er s wifgw
agT Y ATH &1 R &) HawT @
™ 9gY § 5 ag |uT I a1
g wrfed, o fs agt fad ont §,
maef Aaf & @wh aww 1718
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T ¥ S W § e wgw A
wtaws AT wifgd 1« gy Arwer ff
fafoer W@ @RI Y I
wTEATEY A Tfgd

T &8 g w1 T s
et & @w g wifgd | agi W oW
99T A 9Ey § 5 Ay a7
gt wifgd WX @@l quram Ay
w5a fF gt axw v wifgy (&
W Ay ¥ fer safws o am A
0 wrgaT, Afea & agar ¢ e agt
€A e ¥ qoT qAT ATMET |

T qEe €2uA 9T faoeit 7 g ¥
T AT & | AR LI X @R q
faweft &t o7 qwd &, Shea ot aw
o saadt A g€ @1 amw gfan
TRl FT qTH 9T @R, ww W g
a1a, Sfe gat 2t 9 frar of
T TaT | gt wWAW & fed gw
w1 AT A F fal Gare §, gem-at
FITT TIAT AAT FL F ¥ qFKY §, WA
Wwa W et & @t T T fear
ST AFAT | G I PF B GAHL
XX §, T IANY /T AT qaE gAank
Y At § X TR Wy ¢ e gw
T AATH N @ A3 W A ogH
aga ¥ fr @ W ¥ awEe oA
% § gAATE AT, WA &Y,
svweTdl 7 o wT Ay A€
FHH ATHT &7 wwAT § 1 AT AT Y
gow s Tifgd, g7 @Y w1 gew
qaa7 WIfed, AT a% 79 aLE ¥T =queqr
7€) vt o= T FHoTATE A A

IPRT HEH ATTRT WFawar § and
¥R qu fawrw g, amv I ey
are ! & g 93 faerrw & s o W
3w ag & g | aga & S gk §
fe & wragdt woar 3, 3T awrf
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[5t oeT =T aTeTTS |

gaar Aff A1 AFAT | O@AS A
#rar & = ot w®2aw g Tifgd |
9T HTT G1T[ IFT U & arfw afedw
®Y gEeqrl w1 AT g g |

€ faeelt €2qw 9T 441 g0 §, farer
% ¥ 350 Toreg & § | 9% farw,
fafaear st fasme anfe #Y agi #1%
SEEqT AN g | A IAWT @A w€E
AT ST & AT A qfewsw @ st
s wmET g1 & wgar g 9w fed
§ §q WEedrd &1 A9 T IR
femT @17 9T IAF STHT A AW
farar @

# 7Y wrga f& a3 gAY &
w19 2 SfeT ¥ sy qs=y ) gAfa
faastd £7 97 fF I 7
gFa T muw & ! owwfew aw
frazw ¢ e o gfoat & qwenm
AT AT |

OF G F A gH wr qgey
w1 o fadgsr & forn & fe
gran &1 gfee & qiffem Y @ 93
8 FTIA FT AT aga @ Aramgw
§ 1 AT ¥ staedT et e
¥ FHoNT 7T AT FT AT aga &
qTATAF & | TEE AW § qIfEEA &

g% & wy grarara # gfee ¥ gard
feafa ®a9x 7% @%dt ¥ TEA
o< fate &9 & sq9 feqr @19

¥ arawr smard g fF s 4R

war ann e & smET @iga A
Fvl a7 ¥ JmAr g &K Wy O
® g & wE@ey w@r @, fadd
&1 18 @i & W7 wga wWE @
2 R s A S wfe
W wEdt A A= @ ewfeu ¥ s
afew &g 7 SHT FuTT FOA L
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SHRI B. K. DASCHOWDHURY
(Cooch-Behar) : I have gone through
the entire text of the hon. Minister, Dr.
Ram Subhag Singh's speech. It appears
to me that in his 16-page spcech, he has
expressed himself as being in a very
happy mood in regard to the activities of
the Railways and [ do not know also
whether he is happier for his new assign-
ment. But the thing remains clear as in
the statement, he has said this :

T am happy to point out to the
House that the Railways' efforts
for achieving economy have begun
to bear some fruit"’.

It has pained me to notice that there
Is not even a single word of appreciation
for the efforts of the railway workers
and employecs whose numbers are about
15 lakhs. If there be any achicvement on
the part of the railways, definitely it
must be assumed that it is the achicve-
ment of the cumulative effect of all the
employees running the railways. It has
pained me that the hon. Minister has
not mentioned even a word of apprecia-
tion for the railway employees.

DR. RAM SUBHAG SINGH: It
is there in the speech,

SHRI NAMBIAR :
one sentence at the end.

There is only

SHRI B. K. DASCHOWDHURY :
That also 1 have seen. That is not for
the poor employees but for the higher
ranks. Anyway, this omission on his
part was not proper.

Before going further, I must thank
the Railway Ministry, particularly the
hon. Minister of State, Shri Parimal
Ghosh, for the statement he made the
other day. He has conceded the demand
of the people of Calcutta and Bombay
for easing the traffic congestion in both
these cities. It is wvery reassuring that
he has stated that the Calcutta circular
railway  project will be started in
the course of a few months, and as
for an underground railway project both
in Calcutta and Bombay, a scheme will
be taken up in the Fourth Plan period.
So we must thank him for that,
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With all that has been stated by the
Minister in his speech, it seems
to me that he has not con-
sidered the matter of bribery and
corruption which is rampant amongst
top-ranking officers of the railways.
This reminds me of an English saying,
that the husband is the last person to
know of adultery committed by the wife.
The same thing applies to the Railway
Minister here. 'Whenever we makc any
representations, whenever we refer certain
cases of gross corruption and irregulari-
ties to the hon. Minister, automatically
the reply comes that for such and such
reasons, it could not be gone into. 1
have several examples with me., [ refer-
red one case in the Eastern Railway
where one person was supzrseded to the
hon. Minister,

0Oae Mr, G. S. Das  was superseded,
his promotion was not given in time,
and in his place a junior man was
promoted. With your permission, I
shall rcad a few lines of the reply @

“There has been no suppression
of Shri G. 8. Das by any of his
juniors cither in respect of his
promotion or scniority as Charge-
man, Grade ‘A’ on scale Rs.
335—425. The promotion of
Shri P. Raman than in 1964 as
Chargeman, Grade ‘A" was purely
temporary, against a local wva-
cancy."

So, it is clear that Mr. P. Ramanathan
was junior to Mr. G. S. Dus, but his
promotion was made temporarily, Then,
why was not the senior man given tem-
porarily ? It remains a mystery.

While participating in last year's
Railway Budget discussion, I made a
very important point, that the railways
should adopt the micro-medium railway
radar system. A young scicntist, A, K.
Choudhury, working in the N. F. Rail-
way has made an invention and has
been trying to get the Railway Board
and the Ministry to accept it. At lcast he
should be given son: incentive to do
further research in this direction, Qa
26th March, 1968, immediately after my
spexch there was a trial test, and
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during that test the railway officers
behaved in such a manner as I would
not like to mention here. It was cate-
gorically stated that no such machine
would be used in India. But sometimes
after that, there was a news item published
in the Hindustan Standard dated 19-11-68
under the heading  “*Train-control
machine to be installed."” While this
young Indian scientist could not be
trusted for his invention of a machine to
save a few hundred crores of rupees for the
railways, and the railway offTicials and
the Railway Board do not want that
anything should be invented here or
manufactured here, but they want all these
machines to be imported from foreign
countries and I do not know what interest
they have in it. This is what the ncws
item says :

“The Eastern Railway authorities
will soon introduce a German-
made  automatic train~control
machine on the Howrah-Mughal-
sarai and Sealdah-Burdwan sections
w0 avert accidents. Each machine
will cost about Rs. 26,00,000."

The Railway Ministry may have enough
money to spend Rs. 26 lakhs cach on
the purchase of these machines from
foreign countries, but they do not alike
to go into the matter whether these
machines can be manufactured in our
country or not, and at the same lime they
do not want to give any incentive to our
young scientists.

I personally referred the matter to the
hon. Minister, and here is the reply dated
16th June signed by Shri Parimal Ghosh :

“Jt may be mentioncd that in a
demonstration before the Standing
Scrcening Commitiec on  26-3-68,
Shri Choudhury produced spring-
worked toy engines and toy rail
cars arranged on @ miniature rail
track. The demonstration had no
conneciion with the working of
radar, Shri Choudhury could not
even expliin either the broad
principles or the details of imple-
mentation of his scheme and did
not appear to possess even a
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[Shri B.K. Daschowdhury]

fundamental knowledge of elec-
tricity.”

16.20 hrs.
[MR. SPEAKER in the Chair]

Mr. Choudhury is a sclence graduate
of the Calcutta Unlversity, He has
published three or four books on varlous
complicated scientific issues, but the
Minister has besn advised by the Railway
Board to say that he did not app=ar to
possess even a fundamental knowledge of
electricity. This is how they are behav-
ing and I do not know whether those
who are passing judgment on such in-
ventions, such as Mr. Sen Gupta who
had been promoted to the post of elec-
trical engineer, have got any engineering
degrec. Probably he is only a matri-
culate and by certain manipulation he
got this promotion to the highly coveted
post of electrical englneer in that
railway.

‘Without making any further remarks
about these persons, I would only request
the hon. Minister to consider this aspect,
whether anything tangible can be done
in this matter, and whether the young
scientists of our country could be given
any assistance to improve their inven-
tions. 'We have seen from our experi-
ence that Dr. Khurana could not get any
assistance from our country and he is
now a Nobel laureate. 1 can multiply
such instances.

Reference has alrcady been made to
the Tribunal.

MR. SPEAKER : The hon. Mcmber's
time is up.

SHRI B, K. DASCHOWDHURY :
I shall bricfly refcr to this matter. Only
cight points had been referred to the
Tribunal for adjudication, It was settled
in the Joint Commirtez of the All India
Railwaymen’s Federation that all the
points under dispute should be referred
to the Tribunal. [ request the hon,
Minister to take note of item 23, parti-
cularly which rcads as follows :

“Staff requiring to perform duties
on running trains, e.f. Ticket
Checking Staff, Attendants, tech-
miclans etc. should be treated on
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par with the Running Staff for all
purposes.”

That was one of the points of dispute,
This point had been referred to on a
number of occasions and the hon, Justice
Rajadhyaksha in his adjudication award
No. 1 of 1947 in para 290 records :

““Their (TTEs) duty consists main-
ly in checking tickets of passengers
while the train i3 moving, recover-
ing excess fares ; crowded as they
have been during the last few
years, this task is not a very
pleasant one and a witness referred
to the fact that travelling ticket
Examiners were occasionally as-
saulted in the performance of their
duty.”

S0, they should also be regarded as run-
ning staff and this point should also be
referred to the one-man tribunal with
Shri Mia Bhoy as the Chalrman, As 1
said earlier, this point had been referred
to on a number of occasions. Even
as early as 1953-55, tha Railway Corrup-
tion Enquiry Committee headed by Shri
J. B. Kripalani pointed out that :

“The TTE has today become a
part and parcel of the train and
his importance is nothing less than
that of a guard or driver.”

Guard or driver becomes running staff
within the definition of the railways,
but not the TTE's. According to the
Krishnamachari and WVashist Enquiry
Committce report, booking of TTE by
every train is nccessary to watch the
revenue aspects of this national industry.
By not implementing this recommens
dation ticketless travel will reach a
climax when it will become an issue of
national importance, For all  these
reasons | urged upon the hon. Minister
to consider this aspect. The TTEs are
exposed to all vagaries of the weather
as the driver and brakesman and others.
Guards and drivers are confined to one
place while the TTEs® are to go from come
partment to compartment and sometimes
thcy risk their lives when the train
moves, 1 wurge on the Minister to
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consider this aspect and give the TTEs
the allowances that arc given to other
running staff,

In the audit report, at page 39, we
find the following : it is in regard to the
Northeast Frontier Railway-provision of
excessive facilities at New Cooch
Behar  station. It is  sald that
in  this New Cooch Behar  sta-
tion, additional facilities have bzen
provided at a cost of Rs. 17 lakhs. What
happens ? “The Administration provided
at New Cooch Behar station, a loco shed
with ancillary facilities, a sorting yard
and reception and despatch vard in
connection with the construction of
the new B.G. line from Raninagar to
Jogighopa." But then, what happened ?
In the middlec of November *68 suddenly,
without having any administrative sanction
from the headquarters,—it was said to me
particularly by the General Manager, Mr.
Chatterjee—that the loco-shed and other
facilities at the new station had been
dismantled and taken away to somewhere
else. That has been done by some of
the officers at the district level,
There is one District Mechanical Engineer,
Mr. Grey. Wantonly ; he has done all
these things, perhaps : I do not know.
I have referred the matter to the hon.
Minister and the G2neral Manager also.
They have alrcady dismantled the entire
shed. I ask the hon. Minister, through
you, to look into this matter seriously.
I want to know why this has been done
without even taking prior orders from the
higher authorities.

Somstimes, what happens is this :
Cooch-Behar station comes under my
constitusncy, Croch-Behar is the district
head quarter town, and is growing
very rapidly owing to wvarious acti-
vities of trade and development,
But what has been done there ? They
want to cffect some economy. How
didt hey do it ? There were two senior
goods clerks at the Cooch Behar station.
By a sudden order, one of them was
removed, and when the matter was ref-
erred to the authorities, what did they
do? A junior assistant goods clerk II
has been posted in the place ol oae senior
clerk. And thzy had to pay Rs, 375
for each for reli=ving duua! which means
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Rs. 750 in all | By removing on¢ scnior
goods clerk from there, this is the saving
in expenditure ; this is the economy effec-
ted at Cooch Behar station | This is
the way the officers are working there
now and then, [ have beecn informed
by the people in my constituency that some
days before, another order has been
passed that one of the assistant station
masters at the station 1s being removed,
I do not know for what reasons. Pro-
bably that is in the place of another
whom they will be sending as relief some
days after. This is the way in which
they are effecting economy in the railway
administration. I would request the hon.
Railway Minister to look into these
things.

Lastly, I would like to refer to another
point, I refer to the report of the
Railway Board for 1967-68. At page 61
of the report, there is one particular
paragraph ; it is paragraph 106. It deals
with representation of Scheduled Castes
and Scheduled Tribes in  non-gazetted
railway services. It says :

“The number of candidates be-
longing to Scheduled Castes and
Scheduled Tribes indented for by
the Railways for class III categories
and the number recommended by
the Railway Service Commissions
during the year 1967-68 are shown
below ;**

The statement shows that the Railway
Service Commissions recommended that
410 Schedu'ed Caste candidates and 135
Scheduled Tribe candidates should be
taken ; that comes to a total of 545 can-
didates. Then, the report goes on to
state :

“The shortage of candidates from
these communitics has been per-
sisting mainly in respect of cate-
gories for which technical quali-
fications are essential. Further,
the less intake in the matter of
recruitment of Scheduled Castes
and Scheduled Tribes is du: to
ban on recruitment of staff in
Class Il and Class IV categories
and absorption of staff rendered
surplus as a result of closure/coms
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pletion of certain construction pro-
jects,”

It further goes on to say :

“In order to make up the defici-
ency in the quota reserved for
Scheduled Castes and Scheduled
Tribes, the Gencral Managers
of  Indian Railways con-
tinued to exercise the special
powers vested in them, j.e., the
power to select candidaleg from
those communities relaxing the
standards. These sclections sup-
plemented thosc made by the Rail-
way Service Commissions.™

MR. SPEAKER : Order, order. You
are reading from the rcport,  Please
conclude.

SHRI B. K. DASCHOWDHURY :
1 am concluding, Sir., What happens
is this. These General Managers of the
Indian Railways have bcen given certain
powers so that, il nccessary, certain
standards  cven might be relaxed,
The Railway  Service Commission
recommended 545 persons.  But the
General Managers appointed only 267
from scheduled castes and 45 from  sche-

duled tribes—a to'al of 312 only
as against 545  for appointment,
What is  the sympathy shown

the General Managers, though they
are invested with certain sp:cial powers 7
Should we not presume that the scheduled
castes and tribes do not get a fair deal
‘at the hands of the General Managers 7
There are so many anomalies in the
report but 1 have no time to refer to
them.

Lastly, I want to make one important
request. Whenever any onc scnds any
memorandum or representation to the
Railway Minister, he should consider
them as judiciously as possible, because a
representation or memorandum is sub-
mitted to the Minister only after all
other means of redressing the grievances
have failed. But very often, the Minister
sends the letters and representations to the
department for replying. If that is the
case, we should not have any ministers
at all. Let us have computers and run
the admipistration, We can feed the
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letters and representations into the com-
puters and by pressing a button, the
reply will come from the department.
Therefore, I requsst that the hon, Minister
should consider as judiciously, considera-
tely and sympathetically as possible
all m:moranda and representations sent
to him,

5t goEt T wmer  (FrIUEA) ¢
AEqE WEIZT, 2 a9 ¥ AFT 2.45 T
s A 9 9T FT AT gAL FTAOH
™I, 9§ TAIA Al AR fAw 9w
TrfEdr |

MR. SPEAKER : I do not want™ any
argumant about this. After Mr, Sheo
Narain, T will call Mr Kushwah and
then the hon. Minister.

st fr Arorger (FEdt) o weam
agtag gart ¥ fafqest & oax aore
¥ gas) adt Y fowwr 4 3 ww
sy qifzer gt o fafeet ¥ q@ =0
g g fag w7 fafrex 7 s
ARt = fawvm N 9D g oAl
Hr3zw @A 1 & 39 Hfefae
391 Fvgar § 5 iy ase #§ 2 502
g &1 =97 femard ) zz fwfae
vz g & wHw awz g &
gevAr g fF af ¥ oo § Az
ANz g=g frasar iy w=e
qa N7 & IRAT T FOLAT A
7z fqur wra FIFT FT GMET H T
¥ | AT & It zAva @ feard-
¥z ¥ F ¥y faamr FY wwar @
fod FTar =vgar § & a7 1965 & v«
qiffea ¥ g9 9T gaeT far aa gk
sHTIfE 7 a9 gl F ww oW
SN FY 7T FT AGET F FIC | TER
fod % AT g=qarz [T E |

g & @ & gae fafret ¥
o sdAT T wEar g s Cmar
FgT Y A7fgd, grew & I’ 19
frrme & faq WX wyarfal s



281 Budget Rly—.

7% four mar, FT AT ¥ o @ 7,
T ¥ gfew ¥ avr fom, saw1 @re
% foar onyr 1 & waAde | e
KT Argar g 6 gaw aow & oy
AT | AT ITH T5X @Y AT fqW-
faor @ &,y w7 <@ § 9w s
| g T R ¥ g & g
Tgar § fr wiam few ore ot

Q% AT @8 0 FWE 2
wWeR

st fog Areraw & @ oAY IwE
fafrezz & Torga % & A& mwrer Y
FA1 g  fF qw el &), grEm
¥ W AT T ATH &1 AT T FH-
=feat #Y erar 74

T a2 & Fgan wgar § fr 99
FIFET FeT-TEt X & IART A 9T
7T YT T T1GT A14 | WU F A
ATT-9TT AT TF-0F g T 77 T8
@ & 1 maET R g e F 9w
FT1 gfers & wvar & 1 & et @@
#t fesdz Fear g 1 ag AT wifee-
gut ¢ Tufed agi &r aa sg7 ¥
IAT EF FAWAT 2 1

fesaeasiadma g &
WA AVE 9T THAT AT-qiA faA
aa F7 7 frear 20 & =9
sfasifeai & are-ar 341 g, Afew
A% w9 g AE T & xg
wifas g aq@Er AEar g
waT3 ¥ fafeqe a% fors o § g
g & g A& K raET @ wd-
Fgd 9% 141 fF agr 97 WS I 0
oy, afeT A€ g€ A @ ) g
qifeena 1 geraet #X @ §,
® geEer ®T W@ & owg
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as sgfrdew e g wrfEd
drs TS wTww & for faeory §,
e gw =it & wraw da §@ g
0t 3= & gfaar 7 @R & ww =@t
A AN AW wwS | AGH I BRA
TAS FTEA KT & ST wifgd |

g A & ag vgm wigw ¢ fw
AW A W o F 9 G G §,
I o #1 18 w07 TG §T @MW
grar & 1 Tafed A e frar o
g ag nifegrie & Readi ®1 @ W)
W wAEH A | wWE 18 w0y
AT ®Y =7 gRiT | Frotodlod w\ 9T
faiE 4t & | ag anIwT g § at
g wiT grawe F€ €, S99 ag W &
f etz T ae R w2

q2H W BE FITE ¥ qg a1 AW g}
I T IUH ¥ A W Ao
& wrE & fer @) femforss
g, ofeT o wore & oifast w afy
fawra & | W wEAS ST A A
ot frerafor ww §ag fal @@ &
4t iz At dfefedt Tz wwns | @ o
¥ wre yz 1 Afww ot g gfar
A8 @ 1o gAd WA €Y nadHE 2 %o
¥ ¥ Sfe w1 wisHz AT wviEd |
FAY g AF & Al & fawrm o
¢ I ag Fgfaee g1, Yy drfee
&, Ty ST g T wiaEt g

wq T AT FIHIR ¥ W8 W
gare ¢ | & gworan g i axdie W
I W F FARe T v wrfegw &
Y FTOHIT FY TIF & ARIOT AT

g1
Q¥ HTAATT WOET @ JIFRET WY |
&t fire areraw ;o AFY, aifwwT
7| gw wwer A §, §W -
g At &
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[t forw ATETO™ ]

# ag oft wgar agan § e @ a-
TFEATRE TG § IAml T W AE ¥
oY AT FT 9@ § IARI FADH
Ty IF |

G AT F1 wgT AF qAA
g Awgmagm g f &Y sfome ¥
% glg 1Y ara 93 §, N FIFA A
9o g e Qo q¥ e
FEHT ST ale a4 Wd & | AT
9T 7 qTETA FT TAAH O, T QA
T AT & AT T A FT T
{1 wr g WOE A g awgw
wy fw @y § 5 wwmw-aEr
i § A A T | Ao qg
3T A E, 0F gAg 99 WK
TF Tq Y 99 | 0F fgeot § AR &
FEAF Y T | AT AT FTF | AT
N AFA Qi | FATT TR frwea
& | F4T rawT AT AN FET L ? W
Y & §4 AR ATET AT FA &
f& fFg qTg & ATNT AFT a3 qFAT
T EqT q AF @ oaNg A Awv
Y JaFY ALY q@r gFAT & 7 oY OF
AT AT XY AT 4 TG § | TERT
ATTHY TG FT AET 7 I8 HTT AT
d T § wor § faa ¥ s
aTREAT TFAY |

fafadg &1 0 faaEdz &, S &
ot WFr UeEE fRY o §, S H
WITHT JTITHTERS &1 ot Fa7 =fgy o
g & A Wy feaEaz & S o
& 3 & 1 3 fafserg &1 & S adf
w3 & 1 & wgar g R ag ag arsi
w At F

¥ ug Wt wgAr wrgAT § fe e
¥ W AT FHTH FIT | IART AQ
e A AT | IFFY Faers argT wd
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Tg W ¥R mfew gemy § A
Ty Jag fmga st am @ g
w7 g § ooy ? sER N g9 TEY
fFar &

oA O &1 ) gy g 78 fl o
# % FwO fgr ) W owEAS
9 9T 34T §, 9gt X A9 9% fear
2, Tgi 9T w1€ ©€e T 1T R AT
@ 9T gAT GAET GOT guT W«
aar wfezat g7 @ oY | g T
X FWT 9| FEAS T AT F
#foes & | agi 9T 9 g oY | agi
qT agd & et @A A e ) w
g F S NF §, IAW AVE WOH
€T JET [0fR |

38T TX FRE FATH &V 0F IR(T @AY
¢ sw wEe ¥ fogmw a9
famar &1 i@ =i 1) &Y fasar @
g 388 A W 19w foFT &
ark ¥ qEaTg F1 v A1 wE S
A8 feard @it @, @31 v faRfaax
IR 1 T @ Ay o wA Y
Tﬂ‘ % | 19 i\' absence of human touch
grar & 1 ggwa =¥ 3N AgY grar g
TAF A9 93T FI) IAH |

““those who will obey, they can
give orders ; those who will not
obey orders, they cannot give
orders."”

g afewe & 78l & 1 98 WeFwiwy
Adfera w1 &
“tkose who will obey, they can
give orders ; those who will not

obey orders, they cannot give
orders."

% gz 3t sg1 wgT § f5 ofew
fodmi w1 &Y rAoTH § IET o wTo
A w0

& 7g W wgan wrgen § fr faa<orr
ik WA wifr el 9 @ wre
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fer a7 @& == sreal ¥ afen
NN AW AF FL | FAFT N Ww
feadradiz #% | Yt Aol ¥ <t wreet
g T W T 9w A Qar
far @t wrawT 39 ¥ s R
T ofess Y awd ¥ S I3
 wrga) ards W ) & N fewwd
&, 379 w1 g7 w1 Wy fendde
¥ g9 0 oeftiew ot § W Teaw
wT §, T T W A% WL |

& 7g ot g wvgm g fF @
wrt gufas & ar geifexr § S
;T AH FI, ITH aRE I T
W I |

o U vagd WA W
TG FATE |

st mwa fag g ( fae ) ¢
§ areqe ATT GO FRTRA AT E
fF s R i w1 AWy faaT §

o TH AT fgg ot ¥ ww fyrr
WT FTG T BT F4 & a7 forg yme
¥ o9 w1E FY gEWTT 7§ A I
w1 Tz A fear @, w1 au w7 A
S &, ATS W T FT AL &, T2 A9
T T[T *7 wg7 ¥ fF o wgraw faw
R ¥ F FG A fegger QY |
| FEATHGET @ fowmr 10 s
A § faggea N 1 40 guwTRATE
I ggEN ITH W EH F Ik
g § |

% fe s wEa g fe oot
AT @Y ¥ gabivor g & ¥Rt af
gt @ wifed | e Dod T A
faet =z g g &, A
AN EATT TR A o gEEH A
AT | & W wC =g § e ow
o § Y W T W w O e
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& gmre w5 qreAr qATE g AR 9w
forelt gey foodlt @ g€ %0
g1s ®rer ey A% qfw ¥ fag faw
Wit gtar ool & 9ifs a7 R &
oY farer § fard & forg qry frdmy
¥y faer ge Wt @ T § W %W
it frear gE @ som 1wt 9%
FTHN IETET TGIT | Tg TR fowmTT
F gt d arnc # 7 oy ? fae
qral ®Y A FT AER@ G, WA
qA & Agi T W HY 9T OO
mE N7 faegw s ) famr man
)

gt A AW WA AT R TEEY
e ft s Y faar mm g @ A
I N wE AT ITE KT 9w AR
AT AgY g AT AT AR AT
FAAAT 9T A @S gaT ¥ T@ AT qAT
39 s7 @t wfa ¥ fow swEr ww
7 Forar 91 @AW, g faEroim

2

¥ & fovw & fou, amedt &
fasm & fao Fo@E T €197
graaTsi ¥ gad sgrar SAfea W e
frf g M ag A AT arsr w1 &0
AT s & foam 2w § @ aqg
uF ff 737 fesar A aaT g oAt A
@ ow A AT g AR A
o a7 fesar age & "o amn
2 AN eTEAl 9T ¥ A
7g A gTA www qyt gar &, anfae
ag %1 aF Fo &7 1 W Qo S
wifgd, ®ré frax g wifgd, @ 40
I STEAT FT AT AA F ageA o7 AT
R T ¥ g g2 a T w1
fear srom @ ferd gao ¥ gTO
W QU ATCT, TEE T AT
T QAT wifgd | & s wow §fe
arq xad at ¥ o v aaw
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[ aeraT fag goag)
arfd 40 A9 ®) Fodt ¥ weE) W A
¥ qgan 91 84 1 fyq 91 § @ a9
Naad, a3 a¥ fanfo w13 a=097,
@l Tar @s feqr mw @, SA
A FT agEEm @, W e ¥
IT &A1 N FUN AT Fr g A
qgHA T DFAT F1 Argfawar o A=Y
=fgd, e ®Tw fraew &1

gAY &% #, weg WA & @) 40
9 vz F fgeam &, wfoge ¥ faz
a% &7 qA" W aF 71 A gHe g,
W gHE § TSy AT § @Y Aeh
gET 1L §1F 90 ¥ g FAraw 91 a8t
AT g S F THE QU FW A T
g o A E I UEW & gEEe
ferar o faqar @mar &) ag =i
wwfa & agar & | agt a¢ ganfeat &9
frredY gf Y @@ A8 & 9 =@
zar ¢ fr fesdl & sog &Y Jev @,
wTFa gU A o g, fesal & IO
§5 T I T99 & AT aFfE A7 ag
¥y feeal 0w @R &1 gaar Afuw
few 790 WA OT R ) TAT M T
W IEEl @ W ® oaged §1 oan
| AEY et &

ur ag & WwEF femw H owgm
SIEAT § | 7% F HAT W 9T g
a7 9T AR fFEY awg ¥ smmfra qan
o @ zfaw wg & aww 9=
& foq s & Az A TT=S w1 0w
9% X FIH I HT  TATHT T 8§,
we fret 9@ ¥ 9w ¢@ ¥ 3@ wyas
g AT A HTTHT G Y I
W zferm 1 FRIeR @ SO, AT &1
qrO T T g FAmom s uw
TGE AV WA G F AT | OF
R AT ZFET WY W0 A AW
oz T & i w1 Fife dw
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@ #1 gHEr & A WU U
Arztafer w2 @ A | e Wga
gaq @t @ @Y & Py & fae
aF F1 A 9AW  {T T LT § I
T 19 diw S T faar s 2
#YT g He 1 AY 48 ZFHIT A AT
2 99 AT ¥ w1 w1 fzaT 9w
gt W agr mfdt ¥ avawT #
7St gfaer 21 gwdr 2 A ¥z @)
W= i 99FT T AW L | °Z 1A
F fau ot snfas gfer ¥ smiwrd
o gt M7 3w A grew Frgfe
48 s WIAIE ¢ | W D
1 ¥ @ Harem &7 fog w10 faar
g o #dgmm FsWEfs W
Fagm faa fenr s T zg@
T &1 G4 {77 A0 1

Wy ¥ Far AL HEANW
aaedt & ovq fawc v foo &0 &
2 Tgar fv & swsr S0 | =Y
AT & A1 FE G & A8 0H0 3
f& gt o1 Y g T 2 A7 W
g & argq @ I & Y qH g q
FF( AT FFT A14q &1 AT 2 | @
AT FT AT FE A Fr@ g Fo=vEan
gfF a9 afim mARar § faAr
FL |

W &1 grod 1 G FT A1 A®
AT §, WFT TgT T F1A g1 AFAT
g AT A FYA B 7T K F, I
M aT T T | Ig9 FE mfeqr @@
gFdr & 1 wg A fom Tl @@
mfedi &t @ & qgi mfeai ¥
HTIHT ATHEAT T 7T qHAT AR
AT AT F W IqTar wgfeud qRar
FTHFS |

iz #1 A ¥ fou g
four qoeaslts 3 Afew & o am
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fza son wigar ¢ faa @i
T e B A%A F fifew AN
g & s www gu A & oA
% & o7 &Y fa® & afew onr a7
fa® ca®t a9 ¥ | 2@ aiw Ty AT
TGETFT WY SN F1 SlErfed @
T AFT § | AT S T T Fpeaw
WA SN g A A ¥
TFd &, g arfrgt Y R g
& I aEAE I g A
fasar rfge, saw  sremes frar
IAT Tfgm . gARr FY AT
faaa) arfgn oz a1g & 71 wsar
A faear fge . Ay s TR
fear @ @ fawm & sH=nfed &Y
T qwy fr gw Tw avg 1 gazAs
F1 A% § sqran fgena & &7 FT

qY T gH NN & AN §, a8
AIAFT qarar 1A ¢, afeT IEF A
oF W AfgFTF w97 F T F
y@ATA # gg gFIfaa goar & fF amgw
9T ATST AT 98T 1 & g4 "EEy
# gz fAagw Foar S@AT g fr ¥
wfyF19T 37 9T a1 Wt @A I,
¥fe7 ag feemg @ s & s waam
97 A9 WIE oM & afgwifeal &
AT FT FHFL T FT |

g &% ¥ gy mifeaz e #
T JifeaT aT3E = 91, &9 fF osw
fe9 WA ST 0F W, IW AV
HIET F 919 gH A qga a@ "=y
ot &Y oY | T 9w aqafa st 9w
¥ agrer &1 fgam fear om, & 9w
&% §' gAar & qg WigwH @
gar g Az O & gg " oW
fs 99 O A Y A
wrar o | & s @ §
FR TR gAt &% ¥ |9 I
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T AN v AW K qrO @A
fam g g A g @ d
fe7 ww Io% q19 vy fwar sr,
T g3 fawamw €0

TR 9T FIFTT A AT q AT AJTAT-
g7 fa¥ 9, & 48 A @ =ifgd,
&9 fF ofamr S & Tt ¥ fogw
faw § uR fak @ ) <
v fefegae Reamd @ o yagd
on Y wagrdt @ 1 fem T &
FTHE AwT | WX AT 2 ®1 OE
BEFW TAEAFAALIIHS
X # FMar f g § geagy @@
wry §, 3few ag #rw ot av A @
qrar ¢ |

fager oF mgeta demariT § 1 A@t
FY J7ar argdt @ fw gwil agr W
A ar g Adf, SfFTFR F w7
arzearRe @ weqe fear oy, arfe
g Al F Ww § AWt ¥ Wy
frma &Y o SfFr sw g & gwm
1 oY #FTT AF fear mn g

a% frram & 6 w1o W gaw
fag 37 srafadi §4 48 &, o 9
W for a1 qz faqg am ¢
T FTAT g€ KT W F 1 MR
Tge o q@r & W AR fawaw @
f& wfaer ¥ W ag gard A & @9
T FIN ZL AT & 9 A W
3T T ATET W)

MR. SPEAKER : The hon. Minister,

ot geEE  wTww : seaw AEIA
91 WET 9 AT AW G747 |

MR. SPEAKER : I am not going to
answer you. 1B Congress Members have
spoken and 18 Opposition Mcmbers have
spoken, I have called the Minister,
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sfrgesiare wrww : g §7 S &,
M a9 gATdt Ter F §, Afew
WM A HEA ® §G @ vEd & |
3% O 92 w1 Fq1 grv P Y wEg
dw fazr W &

MR. SPEAKER : No please. As ]
have already said 18 Congress Muembers

have spoken and 18 Opposition Members,
and an equal number, have spoken.

ot gealEE wwE ¢ g7 SiF AR
L g

MR. SPEAKER : I do not know any-
thing about it, I cannot answer it,
I have called the Minister,

THE MINISTER OF RAILWAYS

(DR. RAM SUBHAGH SINGH):
Mr. Speaker, Sir, I am grateful
to the House that the Railway

Budget has been well received by almost
all the Members who have participated in
the debate. The number members of who
participated comes to about 38 Members,

Just now, Shri Tulshidas Jadhav wanted
to participate in the debate. I know the
good work that he has been rendering to
Railways by visiting different educational
institutions and impressing upon students
and others to help the Railways by not
travelling without tickets. I hope his
efforts will continue and we, on our part,
assure him that we will render all possible
assistance to him in carrying out his
work.

The hon. Member, Shri Kushwah, just
now referred to Datia Station platforms
to be joined and I will see that they are
joined. But regarding Bhind and Etawah
railway line, I do not know what is the
position at the moment. But we shall
try to understand what can be done in the
matter.

About narrow-gauge railway lines,
many hon, Members have mentioned
about narrow-gauge and private railways,
and particularly, the hon. Member,
Shri Raghubir Singh Shastri, made a
mention about -the Shahdra-Saharanpur
line. [t is also not gcod for this
developed area to give a rail track

MARCH 5, 1969

Gen. Dis. 292

of that typs. After several years, the
Central Government comes ioto the
picture. But, anyway, the D:partment
on its owa is having a survey made and
wa shall see that the survey work is
expedited and whatever possible is done.

Then, the hon. Member, Shri Sheo
Narain, mentioned about the railway
employess. About the suggestion that
he has given, [ will, definitely bear
that in mind and see how bsst to help
the railway employces. I must mention
here, without any reservation, that
our policy will not be a policy of
vicitimisation. We shall do justice to
every railway employee.

Shri Barupal mentioned about Schedul-
ed Caste and Scheduled Tribe employee.
I will see that no schedule caste and
schedule tribe employee—and, as a
matter of fact, no employee of the
Railways—is not given justice. The
entire quota will bz given. We will be
generous in giving employment to Sche-
duled cast and schedule Tribe employees.
When I say this, of course, [ am mindful
of our difficulties because it is the
Ssrvice Commission which comss into
the picture in regard to Class III
posts. But we shall impress upon
them to ses that they are not allowed
to suffer,

As regards the other suggestions, I
may or may not be able to answer all
points that have been made by various
m:mbers, though my intention is to
cover each and every point. But I
will send written replics, and the
replies would not bz discourteous,  Shri
Sh=o Narain just now said that we
were mnot very courteous. How can
we ignore Lucknow which is the
Capital of Uttar Pradesh which, in
fact, Is India in miniature...(Interruption)
I will also com=to the metre gauge
mentioned by Shri Daschowdihury. He
mentionsd soms individual points ; they
will also bs gone into.

About the catering facility at
Lucknow, whzn my hon. friend makes his
next visit to Lucknow, I am sure he
will bz reccived properly and h: will
get proper food also. I will see that
some coaches are also added to avoid
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congestion. We arc also contemp-
lating—of course, I can say this
without consuiting the  Planning
Commission—to have a broad gauge
line from Luzknow to Gorakhpur and
later on to Tinsukia but vi@ Banaras
side. When that improvement is
effected, Basti will be propaily served.

He mentioned about the railway
crossing in Basti, He also referred
to B:ngal bezcauss the Beagal people

are suffering due to, perhaps, lack of
rice and he wants to send some rice there,
Pzrhaps he also wants to go there,
We will be wvery generows in that
regard...

SHRI NAMBIAR : H: will go as
Governor of B=ngal 7

DR. RAM SUBHAG SINGH: It
is upto you to elect him as your
Leader and he will function as such.

The Fourth Five-Year Plan, as you
know, has not yet bzen finalised, and
we will try to impress upon the
Planning Commisrion to provide as
much allo:ation as the Railways would
require. Shri Sheo Narain also mentioned
about the border areas, more parti-
cularly about Jammu & Kashmir.
Shri Sanghi also mentioned about the
Ravi bridge. I must pay my tribute
to all the railway workers, more
particularly Class IV and Class III
employees, and also all the officers,
including the Railway Board officers
for having constructed the Ravi bridge at a
time when War was going on with
Pakistan ; but for that bridge the achieve-
ment would not have besn possible or
perhaps, it could have been possible even
then because all depends on the spirit
that the country possesses ; but that was
a great factor,

Shri Kamalanathan and Shri Kirue
ttinan mentioned about Kanyakumari,
Tionevelli, Tuticorin and also about
Egmore and Madras Central that they
should have underground connections.
I have alrcady pointed out in my
Budget speech the problems that are
fased by Madras, Bombay, Caicutta
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and Delhi. They will be taken care
of within the limitations that I have
pointed out in my Budget speech and

which my colleague; Shri  Parimal
Ghosh, has also highlighted, In fact,
my colleagues, Shri Parimal Ghosh

and Shri R. L. Chaturvedi, have lighted
my burden because they have dealt with
quite a good number of points.

17 brs.

When it comes to expansion of rail-
ways, defence requirements, about which
Shri Sheo MNarain was very particular, will
be given special priority. So also indust-
rial and agriculiural requirements,

Shri Randhir Singh mentioned about
irrigation facilities. There is a rule, with
which he must be conversant as he
is a very seminor advocate of Haryana,
that under the category of accommoda-
tion works covered by section 11 of the
Indian Railways Act, 1890, all such
accommodation works which are found
necessary either at the time of opening of
a line or within ten years of the opening
are provided by the railways at their
own cost. Any additional accommoda-
tion work required for the use of the
adjioning land-owners after ten years is
considered as deposit work and it is pro-
vided for at the cost of the applicant,
If the State Governments are prepared to
pay for these additional works, the rail-
ways will have no objection to take them
up. But whatever be the legal para-
phernalia, we will be as sympathetic as
Shri Randhir Singh Chaudhuri would
expect us in regard to helping the farmer.

As regards survey work for connecting
with Kanyakumarl and other places, 1
will come to them later.

Shri C.C. Desai said that doubling
work should be taken up and no new
line should be opened without effecting
doubling in industrial and other arcas.
This has been the policy so far, but side
by side with that we have also to look to
the other consideration. It would not
have been possible for us to face the
Chinese had we not started connecting
line with Rangia and Murkong Selek or
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right up to Kathua. Now work is going
ON......

AN HON. MEMBER : How much ?

DR. RAM SUBHAG SINGH: All
the club members know. It can be ex-
pedited. Udhampur can also be connect-
ed, Jogigoppa has been joined with
Farakka.

Mention was made of Barauni. It is
a fact that there is transport difficulty in
and around Barauni area. There also
we propose to have a survey made to
join Barauni with Katihar by broad
gauge.

During the First Plan period, doubling
work was completed for 370 kms ; in the
Second Plan period, it was 1512 kms.,
in the Third Plan period 3,228 kms. At
present, the carry-over work amounts to
550 kms, and will cost Rs, 40 crores, In
the Fourth Plan period, 1770 kms. of
track are likely to be considered for
doubling at a cost of Rs. 168 crores. Out
of the above, new works totalling 1250
kms. are expected to be taken up and
completed during the Fourth Plan
period.

One of the basic objective of the
Fourth Plan is to push forward the pro-
gramme for modernisation, removel of
bottlenecks and maximising wtilisation of
cxisting assets, The investment programme
proposes to achieve qualitative improve-
ment instead of quamiitative expansion,
But here I must say that we are not
going to ignore the areas where there is
no rail facility,

In this connection, 1 must make a
mention of what Shri Partab Singh said
about Himachal Pradesh. Of course, I
am mindful of the suggestion made by
the Transport Committee et up by the
Planning Commission on which the
Railways were also properly represented.
The recommendation of the Commitiee
was that whichever be the mode of
transportation, railway, road, navigation
or airways, should be properly augmented.
I know that a raiiway line is something
which gives a sense of security to the
people, because people in Murkong Selek,
Kathua or Saurashtra area or Gandhi-

MARCH 5, 1969

Gen. Dis. 296

dham and Lekhapani would know that
here runs a railway line, the Indian rail-
way line, which is guided by over 16 lakhs
of railway employces, both permanent
and temporary, and they will stand by
the requirements of the country at the
time of nezd. Therefore, it will be our
endeavour to go on cxtending the rail-
ways, doubling the track and modernising
the railways also. Here, these narrow
gauge and light railways will also receive
adequate attention.

SHRI RANGA (Srikakulam) ¢ What
about strategic arcas ?

DR. RAM SUBHAG SINGH : 1
have alrcady mentioned about them be-
fore you came. Strategic areas and defence
will be our prime concern. We are not going
to fail the pcople of India, because we
got the Pokaran-Jaisalmer Railway cons-
tructed. Shri Pannalal Barupal mentioned
about Hindumalkot and Gandhinagar. I
am going to see that it is expeditiously
constructed.

In that way, it will also be our endea-
vour to lay a network of railway lines in
the entire strategic area if the House so
commands, because it will be within the
competence of the House to give us allo-
cation, and whatever allocation is provi-
ded, we will work within that limitation.

Shri Hem Barua pointed out that the
broad gauge line should be extended to
Dibrugarh. Actually, the broad gauge
line has been constructed from Farakka to
Jogigoppa, a and preliminary engincering-
cum-traffic survey for the construction
of the Bongaigaon-Gauhati s~ction and
an economic survey by the Gauhati
University of the transport needs of the
Lower Brahmaputra Valley have been
undertaken recently to assess the nced for
and the economic viability of the pro-
posal for extension of the broad gauge
line to Gaunati. A final decision in the
matter can be taken only after the results
of these investigations are known.
Further extension of the broad gauge line
to Dibrugarh can be considered after a
decision is taken on the broad gauge con-
nection to Ganhati. Therefore, 1 think
we will be in a position to help Mr,
Barua as early as possible.
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SHRI DHIRESWAR KALITA
(Gauhati) : What about Jogigoppa
bridge ?

DR. RAM SUBHAG SINGH : Shri
Kalita is very symathetic to the needs of
the people of Assam, and whatever sug-
gestion he makes will be given due consi-
deration.

Shr P. M. Mehta has asked for a broad
gauge line between Bhavanagar and Tara-
pore. A fresh traffic survey has been
carried out rccently, and the report is
under examination. A decision regarding
the construction of this line will be taken
up after the examination is completed.

Shri R. K. Birla wanted a lincd up to
the Khetri project. A re-assessment  of
the new railway line to Khetri mines has
been carried out, and the report is now
under examination. A decision regard-
ing the construction of this line will be
taken up after the examination is com-
pleted.

I have already made a mention of Shri
Shastriji's point about the Saharanpur
Light Railway. Under the Agreement,
the Central Government has the option
to purchase the Railway at regular inter-
vals of seven years. It is a narrow gauge
line, and it is considered that a marrow
gauge line will, apart from bcing finane
cially unremunerative, crcate operational
broblems. Engincering and traffic serveys
for laying a new broad gauge line in the
area scrved by the Shahdara-Sahranpur
line have therefore been undertaken and
arc likely to be completed by July this
year, A decision regarding the construc-
tion of a broad gauge line will be taken
up after the result of the surveys are
known. Shri Onkarlal Vohra referred to
the Kota-Chitoorgarh line. It is a fact
that I had been in that area and it is also
a fact that it is not perhaps an e¢conomic
proposition. But that is a wery good
area and a fresh traffic assessment has
been ordered to assess the financial pros-
pects of this line, A decision regarding
the construction of this line will have to
awajt the re-asscssment.

‘Shri Pannalal
Mohan Nagar railway station.

Barupal spoke about
It s the
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proper place and I shall open a railway
station at Mohan Nagar. I shall also
see that the railway employees whose
childern study in a particular language
area are generally not transferred.

SHRI RANGA : What about the
Nagarjunasagar-Hyderabad line promised
by your predecessor ?

DR. RAM SUBHAG SINGA : [ shall
honour the commitment made by my pre-
decessor.

Rajasthan employccs should generally
bz kept in Rajasthan unless and until they
commit som= grave error... (/nferruptions)
If there is an Assamese employee in the
Assam region, why should he be trans-
ferred to Bengal or Bihar  when  his
childzrn go to an Assam2sé medium
school 7  That is the point I am making.

Shri C, C. D'sai referred (o Hassan-
Mangalore line. Work on that line is
being matched with progress on the port
project and the line is cxpected to be
completed to coincide with the commis-
sioning of the port. The present pro-
gress is thirty pzr cent and I shall get it
expedited.

Shri Suraj Bhan spoke about doubling
the Delhi-Ambala section. On this
section, a small portion of 3 KM belween
D:lhi and Subzimandi is already doubled,
Engineering-cun traffic survey for the
sub-section between  Subzimandi and
Soncpat had been carried out and the
survey report is under examination. The
pattern of train opsration between Delhi
and nothern areas is such that the traffic
on the Delhi-Ambaila section is predomi-
nantly used for passenger traffic and the
freight traffic is passed on the D:lhi-
Saharanpur and Declhi-Bhatinda sections,
The capacity requirements are being exa-
mined and works considercd necessary to
further augment the capacity arc being
planned in phases; doubling will also be
considered in due course if justified on
traffic and financial considerations.

SHRI RANDHIR SINGH :
about Rohtak-Panipat.

What

DR. RAM SUBHAG SINGH : You
will get it.
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Shri Prasanna Bhai Mehta mentioned
the introduction of passenger trains on the
Dhrangadhra-Viramgam section on the
Jhund-Kandla line. Itis a fact that the
broad gauge train to Dhrangadhra is not
being taken to Viramgam and on that
account a number of passengers, more
particularly, third class passengers are
made to suffer. 1 shall ask the Railway
authorities to introduce trains between
Dhrangadhra-Viramgam. Shri Nanubhai
Patel is not here ; I shall discuss his
points with him, and see what
could be done in that regard.

Dr, Maitreyee Basu is present here,
She was good enough to say that even
ladies will not hesitate to join agitation
if things are not done. There Is no need
to carry on any agitation and we shall
see what can be done. Particularly ladies
should do their work and not go and
join agitations, Daschowdhury is my
good friend and he meationed some cases
where justice, he said, had been denied.
In consultation with him 1 shall see that
those cases are gone into to his satis-
faction.

Regarding the headquarters, some
mention was made by Shri C. C. Desai
that the Western Railway headquarters
should be shifted to Ahmedabad and
Shri Sanghi and Shri Barupal said that
something should be done for Rajasthan,
I do not know what to do. There is
Maharashtra; there is Gujarat and
there is Rajasthan. But now these
railways are gradually being converted
to broad gauge railways. Of course, I
have every sympathy for Shri Barupal
and Shri Sanghi.  But if they think that
permanently Rajasthan is going to have
metre gauge only, that is not going to be
the futurt picture. So is the case in
Gujarat, Therefore, having regard to
all these considerations, we will sce how
bast the railways could be run. Bombay
being the biggest post, that also will
have to be kept in view.

Shri K. N. Tiwary pointed out the
difficulty about certain wagons and the
difficulties that people face at Digha
where Gandhiji had stayed for some
tims. This wagon question is dealt with
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featured in the
I will see

adsquately, and it
Question Hour also today.
that this point is strengthened.

st wo At farardt (Ffam) @ et
® oY grez &7 1 gv ?

Tto TR gan fag : i St &
grees Sfadr |

Shri Hem Baru referred to the divi-
sionalisation and he was apprehensive
about Assam. I do not know why he
is not preparel to accept me as an
Assami...(Interiuption) The Northeast
Frontisr Railway runs through three
States. There were three districts and
one zonal headquarters. The zonal
headquarter was in Gauhati; one district
headguarter was in Alipur Duar and
the other was at Lumding and the third
was in Katihar, With a view to meeting
their point, I say this straightaway that
thare are going to bz four divisions, but
as Shri Hem Barua and Shri Kalita know,
the traffic position is very meagre and
it is so also at Tinsukia. 1 am also
conscious of the difficulty which is
being faced by our railway people in
controlling this Murkong Selek line from
Alipur Duar. But Tinsukia will be a
division along with Lumding. But there
is no traffic and thereforc we are
delaying, and everything would not be
done in one day. There are only three
or four trains operating from Rangiya
to Murkong Szlek and I will find out ;
if the position improves...

AN HON. MEMBER : ros¢—

DR. RAM SUBHAG SINGH : Listen
to me first, [If the position improves, if
it shows some sign of improvement,
I will consider Rangiya also.

SHRI DHIRESWAR
Gauhati ?

KALITA :

DR. RAM SUBHAG SINGH:
Gauhati is a zonal headquarter. What
else do you require 7 Then, Shri Laskar

pointed out the difficulty about
Badarpur,...
SHRI DHIRESWAR  KALITA:

Sir, on a point ©of information. He is
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misleading the House. Tinsukia has
not yet been made the headquarters.

MR. SPEAKER : Let him finish.

SHRI DHIRESWAR  KALITA:
He is misleading the whole Houre.

DR. RAM SUBHAG SINGH:
This is his profession. Misleading is his
profession. He is unable to understand.
He never lives in Gauhati and he
does not know aoything about it,
Has he besn to Pasighat and Murkong
Selck 7 Without going to any place, he
just wants cheap popularity by
intervening like this. He dces not know
anything. By talking here in this way,
he will not get anything done. I will do
more than what Assam desires but not
by his interventions like this.

SHRI KALITA :

Give it.

DHIRESWAR

DR. RAM SUBHAG SINGH: 1
would not give till I consider it carefully.
Shri Laskar pointed out the difficulty
which the people at Badarpur are facing.
We have every sympathy for the people
but the court cases are going on, and
due to that, I am finding it difficult to
say anything He asked whether some-
thing could be done, in regard to dieselis-
ing the Lumding-Badarpur line. I will
see that the Lumding-Cachar line is
dieselised and one or two diescl engincs
are provided, b:causc that is a very
difficult area.

Shri Suraj Bhan wanted a division at
Ambala. T know what a heavy load is
being faced by the Declhi division, Des-
pite the fact that some posts of officers
have been created, still there is difficulty,
I will have the entire traffic position
surveyed and then a decision will be
taken.

Mr Desai referred to staff  strength.
Efforts are continuosly being made to
increase the productivity of labour on the
railways. With reference to the traffic
load caaricd by the railways, the number
of the staff has been sieadily going down.
An apprehension was expressed by Mr
Indrajit Gupta on this point. We do not
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want to reduce the staff, but we do desire
to increase their productivity, because the
staff are people who come from our own
cadre, more particularly class 1V and
Class 111 pcople. Therefore, we will
always be on their side.

Mr. Fernandes mentioned about offi-
cers, He completely forgot how the in-
crease was cffeeted. Without his asking,
we increased the number of gazetted
posts by including all our railway
doctors. Therefore, the number increased
by 1400. At that time, it was beyond
the contemplation of Mr. Fernandes to
demand that they also should be included,
They were all treated as Class 1I1 emplo-
yees. They have now been made gazetted
officers,

SHRIJ. M. BISWAS (Bankaura): You
have Increased the posts of some officers
and their salaries also.

DR. RAM SUBHAG SINGH : Yes.
but only some officers., The number has
not doubled, as was alleged.

Some hon. members commented that
increase in railway staff has not been in
proportion with the increase In services,
milcage, stations and materials, Staff
strength has to be viewed with reference
to traffic load carried by the railways
and not merely with reference to road
mileage or number of stations. Efforts are
continuing to increase the productive
railways, which is borne out by the
composition of the staff strength with
reference to the load carried. The number
of staff employed on railways was 3,144
per million train kilmelres in 1950-51.
This has come down by over 9 per cent
on 2,881 in 67-68. In terms of transport
output mecasured in terms of gross tonne
kilometres the number of staff per milli-
on gross tonne kilometres has come down
from 5.65 in 1950-51 to 3.67 in 1967-68,
In railway workshops also, as a result of
i ive sch ., the ber of staff
per standard unit of repair has come down
by atout a third in ten years from [4.9 in
1957-58 to 9.7 in 1967-68, in the case of
locomotives, from 1.49 to 0.97 in the
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case of carriageand from 0.34 (0 0.22 in
the case of wagon repairs.

While productivity of staff has thus heen
incresing, but as compared to other prog-
ressive Railways is the world, there can
beno denying the fact that the staff
on Indian Railways is large. British
Railways which load about the same
amount of traffic as the Indian Railways
have a staff strength of only four lakhs.
It is less than one-third of our strength.
In the French Railways also the strengh
staff is about the same as the British
Railways although they carry about
the same tonnage as in India. In the
Japanese Railways and, in that way,
in all other Raiways ulso this is the
position, Howcver I would like to clarify
that reduction of staff is not proposed to
be achieved either by retrenchment or by
increasing the workload but it is pro-
osed to be achieved solely by moderni-
sation and use of advanced 1echonological
equipment and management methods.

Many hon. Members said about the
staff who participated in the strike on
19th Scptember. As I said, 1 will be as
sympathetic as possible. 1 will consult
all those Members and try to accommo-
date their view-points withih the limila-
tion of our Governments' policy.

SHRI! S.M. BANERIEE : What about

Rajdhani Express taking passengers from
and to Kanpur ?

DR. RAM SUBHAG SINGH : 1 will
give you four scats in other trains.
Shri Viswantham said about the redress
of grievances. 1 will discuss the matter
with him place b:fore him all that has
been done on behalf of the Railways
and I will be guided by his mature
advice. Shri  Venkatasubbaiah  had
also montioned about this,

Shri Tiwary had meontioned about
parity of scules ol pay with those of the
Contributory Health Scheme. 1 had my-
selfl got their renumcraiion increascd and
seryice conditions bettered. Of course,
there is no comparison with the Central
Contributory Hcalth Scheme because at
that time they were placed on a better
footing, but elscwhere something was
done later. Anyway we will consider
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the case and scc that justice if needed in
their case is not denied to them.

Shri Fermmandes made a mention that
the number of T.B. patients has gone up
and the number of deaths has also gone
up. 1 do not want to waste the time
of the House—perhaps it may be due to
too much shouting that incidence of T.B.
might have gone up.

ot T STAAw (T fror) ¢
yeqey AZEA, A I1F AEL £ | BWI
F YT & ar § 7o T fovar g

DR. RAM SUBHAG SINGH: 1
withdraw that. The Railway Board had
occassion to investigate this apparent rise
in mortality. The apparent rise is due to
better diagnosis cnabling the railway
medical department to locate more preci-
sely the individuals suffering from T.B.
including the lucation of contacts. It is
significant that as against about 10,000
cases diagnosed in 1963 as suffering from
T.B. as many as about 16,000 were diag-
nosed in 1966-67 and 14,000 in 1967-68,
incidentally showing a drop from the
previous year, Naturally, when the cove-
rage has bzen more comprehensive the
dumber of deaths precisely located as
attributable to T.B. has also marginallys
increascd but not proportionately. Thi-
really bears out that improved facilities
arc now available for trcatment of T.B.
patients in Railways by way of additional
beds and by way of specific treatment
within the reach of bulk of the railway-
men. The number of T.B. beds in rail-
way hospitals has increased from 586 in
1963-64 to 1206 in 1967-68, enabling the
railway medical officers to bestow inti-
mate care on the railwaymen afflicted
with T.B. A survey made some
time back showed that the incidence of
T.B. in the country was 1.5 per cent of
population and the mortality rate due to
T.B. was 0.8 per thousand of population.
Against these figures, so far as railway
staff are concerned, in spite of compre-
hensive examination and coverage, the
incidence was only 1.03 per cent and the
mortality rate was only 0.4 per thousand
of population. Under these circumstan-
ces, 1 consider that Shri Fernandes's
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interpretation of the statistics is totally
incorrect.

st o s : fred O
arET & At

w. 7w gan fag -t A samEr
TEl A § | WIAAT qIET 4T AHE
¥ suifast & oY Yo Wy & 7 gEea
rgfe s qaradi g

SHRI GEORGE FERNANDES ; Sta-
tistics are damn lies.

DR. RAM SUBHAG SINGH : He
does not know anything about truth,

SHRI GEORGE FERNANDES:
More men are now dying due to T.B.

DR. RAM SUBHAG SINGH : He
knows only to shout about the Railway
Board.

Now | am coming to his point, Pcople
of his fraternity, and more particularly
he—they want that anything they desire
should be done by the Railway Board
and the officers. While I have every res=
pect and regard for hon. Members, here 1
may say that we have got a statistics of
the letters which hon. Members have
written to the Railway Board, While I
do not want to repudiate anything that
the hon. Mcmbers say, 1 want to point
out that one of the hon. Members, who
was very vocal here, he wrote 12 letters
during this year alone to the Railway
Board. I do not want to disclose every-
thing that he wanted to be done.

MR. SPEAKER : You can disclose
the material but not the name.

DR. RAM SUBHAG SINGH : I am
not referring to it; I am skipping over
it ; otherwise, it will take time to read
everything, . . . . (Interruptions) All
right, if they so desire, I will read it.

fagr fod w1y ag w=off argw 4,
wox-frx @ge & ar A N FH
¥FT qT T4 N Y ow f A
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F avd § 7 I A gH fgaw deAr
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It is impossible to do it.

SHRI LOBO PRABHU (Udipi) : Sir
on a point of order. This is an imputa-
tion on the whole House.

DR. RAM SUBHAG SINGH : All
right, I am now coming to 1CS officers. -

SHRI LOBO PRABHU : Unless he
mentions the names, it will not be fair,

DR. RAM SUBHAG SINGH : Regar-
ding the re-organisation of the Railway
Board, Shri C. C. Desai said that
they do  not deserve to be
there and the hon. Member also
supported him by saying that some
personnel should be imported to advice the
Minister. The Minister knows his responsi-
bility. No decision is taken in the Railway
Ministry without my consent, I am the
final authority to take a decision, I
emphatically repudiate the statement of
so many hon. Members that it is the
Railway Board which can change the
Minister, It is false ; it is a total lie.

SHRI J. M. BISWAS : That is your
past experience 7

DR. RAM SUBHAG SINGH : I know
you were in the railways. But now you
arc a Member and you do not know
everything that happens in the Railway
Ministry.

The pattern of the Railway Board has
been subjcct to expert cxamination in the
past; but it has not becn possible to
suggest a better arrangement  for running
the vast network of our railways, which
is the second largest system in the world
under onc single management. They
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carry over two hundred crores of passen-
gors cvery ycar; more than one per cent
of the country population cvery day.
They haul more than § lakhs tonnes of
the nation’s goods for an average distance
of 605 km. day in and day out. They
provide direct employment to 20 lakhs of
people. They purchase one crore rupees
worth of goods every day, which keeps
the nation's Industry going in peace and
in war. Here [ must pay my tribute to
the railway employecs that they stood the
test of time during the Chinese und Pakis-
tani war, I have seen how the railway offi-
cers and railway employees, from a khalasi
up to the Railway Board mcmbers,
performed their duties in a marvellous
way when there was darkness in Delhi,

which brought a good name to our
country. They keep the industry
going in peace and in war, whether
it be the Chinese or the Pakistan

aggression or drought, flood and famine
or even the plenty of the Green
Revolution, The nation has every
reason to be proud of the performance of
our railway employces and railway
officers.

There is some serous incident some-
where every day to disrup tthe running
of railways, whether it be the burning
of trains or the looting of stations or
assault on railway cmployees or cutting
of telephone  wires or cven pulling
of alarm chain ; yet, it is manellous
how the trains keep running smoothly
in every corner of the country. What
is happening in our country even today
is evidence of the vitality of the
organisatinn and the leadership that
heads it.

SHRI LOBO PRABHU : Hear, hear!

DR. RAM SUBHAG SINGH :
This is not guided by the ICS people.
These are men who have risen through
a life-time of hard work, who have
gone through the mill and have
proved their worth, Shri Desai and
Shri Lobo Prabhu may, naturally, feel
that their fraternity alone is competent
to advise the minister ; but I perso-
pally know that they are not
eempetent, Jdo pot want 1o say
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anything against anybody. The top
railwaymen are competent to advise
not only the Railway Minister but all
others. So, far, it is the system that
they are not sent to other ministries
but wherever the Railway Board people
are placed or if you care to place them as
any other officer, they will show their
worth there and you will not be able to
criticise them. Give your place to them
and then you will know,

SHRI NAMBIAR : But do not
praise them too much.

DR. RAM SUBHAG SINGH: 1
stand corrected.

SHRI NAMBIAR :
already spoiled.

They are

DR. RAM SUBHAG SINGH:
Experts from India and abroad have
praised our railway performance. The
World Bank have made repeated
evaluations and they can pcruse their
recommendations. The Kunzru Commj-
ttee has also said about their performance.
That also will be available to hon,
Members, including my great friend,
Shri Nambiar.

I do not want to go more into it but
| want to repeat that in a parliamentary
democracy, as the House knows and
as cvery hon, Member is familiar with
it, a minister is responsible for whatever
is dome in his department. It will be
wrong to attack the permanent officials
who cannot defend  themselves, 1
would, therefore, urge and plead
with the hon. Members not to deviate

from the sanctificd traditions of a
parliarmentary system,

SHRI D. N. TIWARY (Gopal-
ganj) : The attack on the Railway

Board is not an attack on a person ;
we are attacking the system and not
any officer.

DR. RAM SUBHAG SINGH: 1
accept that,

SHRI NAMBIAR :
Houw can chang: the
have a right to do that.

Only this
system. We
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DR. RAM SUBHAG SINGH: ‘I
might be permitted to point out that
there is an Administrative Reforms
Commission. They have also sct up a
committee to go into the railway
organisation and that committee has
perhaps finalised its report. They will
submit their recommendations to the
Government, It will naturally, come
before you and you can do whatever
you like at that time. But how can
I accept your criticism just now and
not repudiate that ?

SHRI DHIRESWAR KALITA : Try
to understand it.

DR. RAM SUBHAG SINGH : Shri
Tiwary mentioned about wagons. 1
have already touched that point and
I do not want to repeat It. There are
orders for over 21,000, Our intention
is not to starve anybody. We want
the railways and the country to be
going as effectively as possible.

Shri  Fernandes also  pointed out
about the ‘suppression of the annual
report of the Commission on Railway
safety by the Railway Board. That Com-
mission is not an organisation under the
Railway Ministry; it is under the Ministry
of Civil Aviation and Tourism. I do not
know how we can suppress their
reports. If there is any suppression
anywhere, 1 am prepared to look into it.

Shrimati Tara Sapre pointed out the
difficulties, in Bombay suburban areas,
to suburban passengers. We  will,
subject to our limitations, do our best.
On that day, when you, Sir, were not
in the Chair I did point out what has
been the amount of damage done to
Railways in Bombay arca. I do not
know how to get all the coaches
replaced, Therefore, the  difficulties
are bound to increase and more so
when people give threats, “If you do
not, do, we will burn coaches.”” All right.
You burn them and sce what is going
to be the effect on the country.
Anyway, I am with the suburban people
because poor people go 1o  serve
Bombay offices, may be Government
offices or private offices and so the
suffering will be there. I do not want
to increase their suffering. We will
do our best to decrease their suffering.
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Then, Shei Suraj Bhanji pointed out
about fodder. | had handled this
problem when I was in the Agriculture
Ministry and also in the Railway
Ministry, ~ Whatever the Rajasthan
Government wants, I am prepared to
do for them to save the dying cattle
and the people of that area.

Shri Suraj Bhanji also pointed out about
lights and fans in the coaches. I know
that even in uppcr classes the light
is not upto the mark. There might
be som: difficulty., But we will make
a special drive to  sce that third class

coaches are given all facilities that
should b: provided according to
our rules.

SHRI HEM BARUA : I know of one
instance, while travelling from QGauhati,
when there was not a single light.

DR. RAM SUBHAG SINGH : I am
sorry for any inconvenience caused to
Shri Hem Barua. As [ said, we will
have a special drive so that water, light
and fans are provided because the summer
season is going to come very soon.

SHRI RANGA : Lavatories should be
improved,

DR. RAM SUBHAG SINGH : Yes.

Then, the hon. Members said about
puactuality of trains. I admit that there
has been som: difficulty. 1 admit that
passenger trains punctuality is not what
we wish it to bz,  So far as the factors
within the control of the Railways are
concerned, cvery possible effort will
continue to be mads to improve the punc-
tuality of passcnger trains. Thesc efforts
are bzing increasingly bedevilled by anti-
social activities. For example, during
the second half of 1968, there were 1,09,
750 cases of alarm-chain pulling on Indian
Railways. These show an increase of
35 per cent over the corresponding figure
of 1967. Punctual running of trains also
depends on the opsration of control cir-
cuits which unfortunately remain inopera-
tive for hours together on account of
copper wire thefis or other typ:s of inter-
fercnce with telecommuaications. For
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instance, in the threz months from Oct-
ober to Dzcxmber, 1968, the control cir-
cuit hours lost werc 8574 on Eastern
Railway and 5366 o021 South Eastern
Railwiy, Oa thase Railways, such failu-
re: increassd by 95 p:r cent and 105

2r cent resp:ctively over the figures of
the correspoading period of 1967,

During the recent Telengana agitation
which is still coatinuing, 329 passenger
trains had to be canczlled while a still
largsr numb:r of other trains were sub-
jected to detentions for wvarious periods
of tims. The House will appreciate the
difficulties of the Railways in maintaining
punctuality uadzr such situation,

Shri Hem Barua made a mention about
pilferage of coal in transit and he esti-
mated that it is 10 p=2r cent. But our
estimate is mnot that much. It is
less than 2 per cent, 1,75 per cent to 1.84
per cent.

SHRI HEM BARUA : The Railway
Corruption Committee pointed out, as
Acharyaji mentioned, there was an occa-
sion when out of 24,000 tonnes of coal
B00O tonnes of coal was pilferred.

DR. RAM SUBHAG SINGH : What
you say is what Railway Corruptioa Com-
mittee pointed out.

About railwiy crossings, Shri Ram-
shekhar Singh pointed out about Sidh-

walia, The poition is that the full
initial capital is bornz by the State
Governmment and the annual recurring

maintenance charges are met eatirely by
the Railways. 1 will write to the Govern-
ment of Bihar to act up to this sugges-
tion and I will sex that that is provided,
provided the Government of Bihar
co-operates,

Shastriji pointed out about the literat-
ures which are distributed among passen-
gers. I will see that they are distributed
along with English in 41l regional langu-
ages of the areas, He also pointed out
abeut compensation. That is a big
drain on Railways. Mcntion was made
about ticketless travclling also. 'We shall
have to intensify our campaign for chec-
king that and we will do this.
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Shastriji and Shri Sheo Narain pointed
out about complimentary passes, Some
p:aple misuaderstand this those who are
serving in the Railways are entitled to
them and they will continue to get them.
But the'e are quite a good number of
people and som: spurious organisations
also who approach almost daily for passes.
I do not want to encourage that trend.

Now I do not want to tire the House
with anything more, It is our main
work to carry passengers and goods.
There has bz2n som: increase in cases of
thefts, robberics, etc., in the Railways.
We will approach all states Governments
and through their co-operation we will
se: that thess ar: brought to the mini-
mum.

Shri Shiv Chandika Prasad mentioned
about a’ train for labourers from Tata
Nagar to this side. When I was in the
Ministry two years earlier...

SHRI S. M. JOSHI : What about the
10 per cent increase in the freights from
Ist March 7

DR. RAM SUBHAG SINGH : It is
good that Shri Joshi has pointed out this.
Prof. Ranga m:ntioned about it. Acco-
rding to our Railway Act, it is within
th2 competence of the Railways to take
such a decision and they took decision
quite a few months back. It is within
their comp:tence. I will see that the
dying cattle and people in Rajasthan are
helped ; we can send things at redu:ed rate.
When we have got the right (o reduce,
than aulomatically we have also got the
right to increase,,.(/nterruptions),

AN HON MEMBER : Bypassing the
Parliament ?

DR. RAM SUBHAG SINGH : There
is no intention on my part to bypass the
Parliament. This was not done inten-
tionally, There was no intention on our
part to bypass the Parliament. Section
29 of the Railway Act empowers the
Railway to do that and t“ey have done
that. It is not only here ; it is there in
Britain also. Il you sce sectlons 29 and
42, then you would not charge us.

About goods, we are also paying a
huge compensation for thefts and other
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As I said about our intention
pascengers and to
provide them with batter facilities,
better food and =iler  security,
similarly, we  will also sce that
all the goods that are  booked
by railways are properly protected.
Perhaps, Mr. Daschowdhury said that
scientists were not  encouraged. |
declare here that we will build up our
R.D.S.0. as one of the best research
institutes in our country, and if any
railwayman is in a position to give
any good suggestion or make any
invention, he will be given suitable
encouragemeant,

things.
to prolect our

About the high-powered committee
on R.P.F. they have made some
recommendations ; they will be gone
into, as also the Wanchoo Committee's
report on accidents. I do not want to
rcp=at these because I have alrcady
mentioned about them in the Budget
speech.

About employees, a onc-man tribunal
has been set up, and all the recommoen-
dations, as and when they come, will

: suitably gone into and we will
adopt a sympathetic attitude in regard
to their implementation.

SHRI RANGA : 1 would not take
much time, and I would not trouble
my hon. friend, Dr. Ram Subhag
Singh. He is himself a kisan like
mysell and yourself. [ want to bring
one sp:cial trouble of our kisans to
his notice. Unfortunatcly the Railway
Board's present rules are not helping
them. After the doubling of the
railway track, the crossing of the
railway track has become an awful
nuisance to the villagers, They want
more and more of level crossings, at
least one for cach village. The railway
line separates them from their fields
and they are not able to reach. This
is a very simple thing and has to be
provided. I would like my hon. friend
to keep this specially in view and as
and when members bring their local
cases where they want level crossings,
10 sce that level crossings are provided.

DR. RAM BUBHAG SINGH:

All right.
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ot ofw T (340) : weqw 7Y,
& @ A ¥ a1 fs T gy Ty
I F at #, A 5 famwr gam
a & W oy erdw wgt wga @
¥ & 99 T d ot gg Ay &
u & Sfer qgar wrgar § fe wa
I HF AR UG & @ AqHT W
g IS & fr I w1 ¢ efeegerd-
T w1 & far aewcfaaems
17T oA F) AT § A7 AAET AGA
I g ?

A IAL G E1,TX FGT HITT GTHL
gt g Fofa qtaEr § gas e &
folr wa= ®1 v & 7

FE, T OF ST TIT §
fag # ToraTAET & @™
feeslt ¥ &y s qrf A wE
@ s ag afresw geawac @R
fesal #1 91EA & f6d Frgad w3
AT Ia%F fag qrdy wogw ?

AL THEHAT TET BOE &7 TH
TET AT FIEET § IA TSGST
w1 g & qrg NEA F for THTRST
I W W EEOH FTA @A
AAETE & |

dtar gEa & & oW qawer
wrawE Wt gE gk & a7 sewq
% T@ AN ggEdr ¥ 1 Ay AEr @
IR N A & frr e & Q) 52 A
g o @ A feeh @ s
A A HI § A AT ¥ A
& %% TEW AL | IR ¥ A
& & w4t AgRT W IO g § |

MR. SPEAKER : That is true. I
thought some clarifications were sought.
But new points are being made in new
speeches. If half & dozen members do
like this, it will take him long to answer
all the points. We have five more
minutes at our disposal. I have no objec-

tion to any body getting a chance within
that.

SHRI NAMBIAR : Let it be one-
sente noe questions.
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SHRI D. N. TIWARY : Even after his

very claborate reply, some points
have unanswered. I had requested
him to send answers to all those

members who had raised those points.

DR. RAM SUBHAG SINGH : I will
do that.

MR. SPEAKER : That will be much
better.

SHRI D. N. TIWARY : He has said
nothing about establishment of a Railway
Service Commission in Bihar which we
had requesied. The third thing is about
quick transport of goods to their destina-
tion. Now it takes a long time. What
is he doing in this regard 7

SHRI SURENDRANATH DWIVEDY
(Kenrapara) : I was cxpecting the Rail-
way Minister to reply to the point made
by Shri Hem Barua regarding Train con-
trollers, There are 2,000 Train con-
troller whose problems have to be fav-
ourably considered by the Railway Board
particularly the amalgamation of two
grades of section controllers, I would like
him to go into this and see that something

is done about it.

wt Mo wo faw (fgraarer) @ #
oft wgeg § F@m WeaEr g fw
AQAT AT AWAT FeawA & fow
IAFT FT TR & 7

SHR1 S. M. BANERJEE: I would
like to know whether any decision has
been taken to restore the recognition of
the All-India Railwaymen's Federation,
I want to know further whether it is a
fact that Dr. Ram Subhag Singh is going
to consider allowing passengers to get in
and get down at Kanpur by the Rajdhani
Express which stops there for ten minutes
or he will do 50 only ufter losing some-
thing on the running of this Express.

=it T®e gRo WE : AN WP,
& 2 G191 & A9 wrewi F wgaw
g AT w3t W serfede B
forar o & f& AT 3T e ofear
¥ U wy @Y, Sfew agi
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9T AT X HT FE T TG E
qAG ¥ 5W ¥ AT aFWEE  gW &
H1T sarer §ar @« wAT qEAr g &
qHar g fF Sadt zwoAf F AR H
aTqy #ar fear § 7

FEAR—TAT ¥ 0F W K19 I
Al @arg A1y @ faad fF gw S
8 foeeft mg'w aF | agi WoEw
EAIT J7g® TaANFz  UFISIEA §, I
F TOT AH § agy fewFa et g
¥ srgar g f& zraier w19 9 sqawar
F1 qm

Fo TR gam fAg: FF & FT
T

st geatara ey (A )
Fromar-fe A0-w g, FEf o7 I9-
T9 g seefzar w0 08 § @ a9
& & faasa AdE ) & wrgar g
fe g f I=7 § 77 AT foar
Elol

age-faes 4077 &, TEF) -
i FTA & fon & aga fat & weow
FIWE | FUFT za% fou Y 39
FL

qI9q §zw W@ AT I W@
A AT, aT AT Vs § g wfeaw
§ wrdl & & aar-wer wer e
adl gt &, fomd GR~E # ag
qAFAE AT 2, ¥ ST W A wEE
affsE g 1 Az g 5w W
1 @ feqr wmg, fasdy =i s
AFSIE T 1 |

ft gorAT ST (L) ¢ Aed
7ag, & g7 ¥ gy W A S
&1 g7 9A1Z T §, AfFA It wegAe
T g—oE A 14 faerier W
STE ®1 W FA & fog aax v
¥ wg &, afew R awaw § fe ow
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T AN A AR & @ ¥ wE
qrARgFRAFEE W= A0 ad
g ! TR A wam A aF Igure fwa
o1, TWfonw g7 1 T FET gy
fif waTT AT TF e FIA |
Ei—agr o ¥ fer ad
¥ 1€ Tgeae 39 AE d—H% oy
sTg wr g fF sw ¥ EmOw
TAIAT 3T AT FY TET AT AR
fEl—F & Tw FA9T §9
i 3 § AT g 9N gy T
W& g A A wwr a1 R
|HAT FETET GHAT 3T FT AT
¥ qg= &%, AfFT ow gl S FE
& fr Eafiaer q19ve g TET @ @
gFar | ggwar faer fage &1 @9
¥ fager fa=r &, agr ¢ 98 swaEr
TET gt =vfEd |

st sfwsg Maw (Swdh) ¢ & HAY
REET ¥ & GATT FIAT FTEAT § |
wleErE § 4 FATT FHAT AT
qogd AT foedt &9 @ & fod
AT E | AT ATH BT ITHT Ge
gD IR FREE Y aw F for
wYE sraeqr A8F 1 & A wew ¥
q&T F1ea § R 331 ¥ o7 @ FY wiw
o frae 40 aifF o5t & @ar o=
T gR@ T TN OF 3T FOF@E ¥
fadr ardr 7 57 °F )
A—AvETg IWE w1956
T T 9T, I@ AUY  SAE SAwERT
10 g9 9 | HT AVENIE ¥ FFET
2@ @t T 3, fFT =Y e
gar feafa & & A 1956 % a1 7
WRTUERE, T Ifwen g,
otT 7 feedft g & gfawrd §, 9@
fe agt 9¢ gfar w & gfoz wr €
T * SqFedT §ey AT ATgy |

18 brs.

SHRI NAMBIAR : The hon. Minister
in the earlier part of his speech said
somsthing about the Kanyakumari line
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but by the time he came to the end of his
spocch, he had forgotten it. 1 request
him to say what is happening to that line
which is hanging fire far several years
and the whole country wants it.

ot wforarg ¥, qdw (wig) : sreaw

wgreg, & 7 wEew &1 e W A
F AR srsfeg &1 W@ g fe
3 feeoht Wwa *a7 o faweht f
39 anfr § ST GE9E ¥ amge
frre & fo 2o o & _ofioe <t
qaT ¢ 1 U AL L, e e, ey
FT AT 9¥ FAW THEAE ¥ qF
&g o Az § @ awg Freear g
§ fored GET9 F FTEF awerE IS
qEdt § S FIeE Wiy § 9w oY
qg  a%eI%  IIMr qwdr g
i X TS & @ W<
em w gy ¢ o Ao ogwm
fF vl A2 9T 0F-0F W wHRATD
@ ol dead &1 agz fawan
gfawn saT o w7 L (s

w. tw gwm feg: wT gm
(swaemT)

SHRI J. M. BISWAS : After 19 Sep-
tember strike, quite a number of zonal
railway unions affiliated to the All India
Railwaymen's Federation were de-recogni-
zed ; that is o say, recognition was
withdrawn from them. Subsequently,
they appealed to the courts which res-
tored their recogniation. Unfortunately,
however, the Railway Administration is
notdiscussing officially with those unions,
It Is known to the Railway Minister and
the Railway Board that the AIRF and
its affiliates are the onmly organizations

which have the confidence of the railway-
men...(Interruptions)

MR. SPEAKER : Order, order. You
are beginning a discussion now. The hon.
Minister may keep all these points in
mind and let the hon. Members know
about them in due course.

18.03 hrs,

The Lok Sabha then adjourned till Eleven
of the Clock on Thursday. March 6,
1969 Phalguna IS, 1890 (Saka).



